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LOK 8A11JL\ DEBATES 

1 

LOK SABHA 

Th.rldflY, April 11, 1985/ 

ChltrQ, 21, J907 (Sala) 

The Lok Sabha met at 
Eleven 0/ the Clock. 

(MR. SPEAKER in the Chair) 

ORAL ANSWI~RS TO QUESTIONS 

(En,lishl 

CoIla.- of JiJtroyer of <...keular Rail..." 
CalcuU. 

*38S. SHRI NARAYAN CHOUBBY: 
Will the Minister of RAILWAYS be 
pJeuse d to state : 

(a) whether 'he f1yov~r of Circular 
Raitwa)l' in Calcutta coJJ.lpscd (,lll 23 
February, 1985; 

(b) if so, t he re8S(~nS thereror; 

(c) the condition ('\f thost'" wOfk,"rs Whll 

were seriously injured: 

(d) whc1h(.'r (J(Wl rnml"'nt have paid nny 
com~ensation to the injured workers; and 

(e) if 10, the rate of compensation and 
the total amount of compensation p:tid or 
to be paid 1 

THE MINISTER OF RAILWAYS 
(SHRI BANS) LAL) : (~l) Western sIde 
of the foot over- bridge adjoining 
Armenian Ghat Levd Crossing collaps~d 
on 13rd February. 1985. 

(b) The incident took place due to 
.Iip, .. " of wedlcs cnuscd by vibration, 
chitin. concreting. 

tt) Out of the three workers of the 
~ntl'a.ctol' a4mitlod to the R.ailwa~ 

2 

Hospital, two have been discharged. The 
third is progressing well in the Hospital. 

(d) &. (e). Ex-grati~ payment at the rate 
of Ri. 500/. hu been made to each of the 
three injured work.,s. Compensation 
will be payable by tft. contractor as admis­
aible under the Workmen's Compensation 
Act. 

saRI NAIlA YAN CHOUBBY: Sir, 
you are aware of the recent ac<Zidcnt 
whic.h took place involvinl Amritsar 
EJtprcss when more than 40 penons died. 
It is also due to the contractor who did 
not fulfil his obligations. Naturally ~ the 
poor passengers who were tra vening from 
Bihar and U.P., more than 40 pet&GdI&, 

were kiJJed. It has become a fashion 
these days to employ contractors for such 
civil works which previously were not doqe 
by the contractors. Here, the reason liven 
is that tbe iaoident took place due to 
slippage of wedges caused by vibrations 
during concreting. There must be certain 
Railway officers who were inspecting tbe 
work of the contractor who was doina the 
joh. There must be D.E.N., A.E.N. and 
I.O.W. incharlle of the work. I would 'Hoe 
to know what they were doing and what 
was their function. 

About the compensation paid. a very 
meagre ex-gratia payment at the rate of 
Rs. SOO has been made. The accident 
took place on 23rd February, 1985. As 
per the Government's own confession t one 
person is atill in the Hotpital. The 
Government is satisfi~d with an eX-lratia 
payment of Rs. 500 that has been made 
and the reet will be made by tbe 
contractor. 

As you know very welJ, tho pr~ 
emptoyer is the Railways. the ~~lwV' 
being the J)rincipal employer .. the Railwa,s 
are responsible for payiq the comp_l\­
tkm in I\tll .nd for everythlQJ eJu~ 
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So, my ftrst question is as to what was 
the Joss to the Railways on account of 
this accident, what were the Railwar 
officers, D.E.N., A.E.N. and I .. O~ W.'4ol& •• 
what is the name of the contractor and 
wht'&er he bas been blacklisted or not. 

1411 .. SPEA~Il: Such a lona question. 

SIII..I NARA Y AN CHOUBEY: He 
understanda everything. 

MR. SPBAKER : You have made it 
coaplieateci. 

IHRJ BANSI LAL : The loss incurred 
by the Railways in this accident is to the 
tune of Rs.. 26,000 only. The Inspector 
of WorM incbaqe of the foot overbridge 
wIao was held indirectly responsible bas 
beell taken up and he has been discharged. 
The work was anotted to MIs New India 
Construction Company at an appn'ximate 
cost of R.I. 6 lakhs. 

[ T,...,.",loIIJ 

SHRI NAR.AYAN CHOUBEY Was 
b. ~listed or not ? 

Mil. SPEAKER : This wil) have to be 
SeeR. 

IBIlI BANSI LAL : We shalt see to it 
wben a decision in this regard is taken. 

(&,11,,111 

SHRI NARAYAN CHOUBEY: My 
second question is, .... I had even told the 
Railway Minister personally ...• tha t the 
employment of contractors in tbe jobs of 
Indian railways has always beeD done 
departmentally '-.ach as. deep screeniag. 
re-raiUn, and changiua of sleepers, since 
the year 1853 when the railways first 
came, \lP to ~be year, 1983 and J would 
like to know whether 'he railways Win 

thiJlk not to o~pJoy contractors in such 
jobs due to which the &afety of the 
raUways is in danaer. 

SHlU BANSI LAL : The contract IY-- cannot be eliminated. 

SHJU NA.R.A Y AN CHOUJJEY : These 
jobs should Dot be siven to contractors. 

MR. SPEAKER : How can you Sa) 10 ? 
Accident may happen bere or thero. How 
c,n you prediCj;t such a thin.? It is 
\lflPredictabl.. It is irrelevant. . 

SHRI NARAYAN CHOUBEY 
Contract labour should. not be employed 
for such jobs. 

COD ...... 01 MulMd .. PartJ V ...... 
Rail Li. iato Broad Ga..-

·386. SMRI SAHEBRAO PATIL 
DONGAONKAR : Will the Minister of 
RA lLW A YS be pleased to state : 

(a) the amount of money to be spent 
on the conversion of metre gRuge rail line 
from Manmad to Parli Vaijnath into broad 
gaulc rail line; and 

(b) how many ycarc; will it take to 
complete the project? 

THE MINISTER OF STATE IN THB 
MINISTRY OF RAILWAYS (SHRf 
MADHAVRAO SCINDIA) : (a) The 
work is bein, taken up in phases. Phase-I 
of thb prujc\.l Ulvolvcs conversion of 
Sl.ction from Manmad to Aurungabad 
(114 Klns.) at an anticipated cost of Rs. 30 
crores. The total expenditure incurred on 
Phase-I, UPh) February 1985 is Rs 7.88 
crores. 

(b) The compktion of this project will 
depend on availability of funds during the 
coming years. 

( TrtursJQtion] 

SHRI SAHEBkAO PATIL nONGA­
ONKAR ; Mr. Speaker. Sir, 1 would like 
to know from the hone Railway Minist-er 
why Government do not take any firm step 
with rc,.rd to conversion of metre lattP 
line into broad aauge line ."der Manmad­
Parh Project in spite of tbis question 
havina been raised repeatedly. Althoulb 
the late Prime Minister, Sbrimati Indira 
Gandhi, and the former Railway Minister, 
Prof. Madbu Da ndavate, had Jiven 
assurance that this work would be comple­
ted by 1983 yet the work is ,oinl on at a 
very slow pace and paucity of fundi il 
given as reason ror It. It the work COAti· 
nues with the present s.peed, it will not be 
completed even durin, the no~t filly ),car. 
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to tome. We wan t to have a cateaoricaJ 
IUd arm aIItll'.noe (rom the bon. Miaister 
... 10 how JDach fundi would lte made 
.. ailable this year fot this work and by 
wbet time the project wouki be completed. 
We waRt a categorictd answer from the 
Iron. Mifti.ter today. 

SHRI MADHAVRAO SCINDIA : Mr. 
Speaker. Sir, it win be our endeavour to 
comp1ete this work as early as possible. 
Keeping in view the paucity of funds, 
priority has been given in this budaet to 
track-renewal 81ld rolling stock, but, as I 
said earlier, the suggestion of the bon. 
Member will be kept in view and we shall 
do c\crythina possible to complete it as 
soon a~ possible. 

SARI SAHFBRAO PATIL DONGA­
ONKAR : fc:; the hone Ministlff aware 
th,t a mass mov~mcnt b g )ing on on this 
issue in a b,H.l.W • .lId H:~lOn like Marath­
wIlda ? A II St:ctlOflS at the people incJuding 
WlHUcn have bt.en repeatedly expressing 
their re~"ntment over it. The people have 
decided to intcn!!.ify this movement further 
from 16th April. Will the han. Minister 
prQvide a sum of 1 uplec; IS crores in tbis 
years budget in vIeW of strong f(>clings of 
the people 1 

SHRI MADHAVRAO SC'INDIA : Mr. 
Speaker, Sir~ we arc vcry thankful to the 
hon. Member for giving thi& infurOlalion. 
The sentiments of the h"cal people will be 
fully kept in view nnd we shall CndCd\'OUr 

to do \\ha fever is I)ossibll.!. 

MR. SPEAKER : You also say some­
t~in&' your name Was also mentioned. 

PIlOF. MADHU DANDAVATE : My 
name and Mrs. Gandhi's name are linked 
Up. 1 will face dangerous sit uati Oil, It 
should not be done! 

Before I ask the question, I would Jike 
to point out to the Railway Minister that 
as far as the Government and administra­
tion It concerned. it is a cOl1tinuing thitl,. 
Wltate\ltt' tbe commitments in the past. 
tlley also become the commitments or the 
.&~ GoVCWlmcl)t. 

While asldlll' my question about tlria 
Inft phase, convftsioft of Manmad­
Alltaftlabad Ifoe, I would tite to point o.t 
to you tbat I have with m! just now all tho 
three R.ailway Budgets for the years 197·7-
78, 1978-79 and 1979-80. In faq, 1 had 
presented all the three Budaets. But to 
rerresh my memory and also to NCresh hi. 
memory, I have broulDt those pape .... to 
check up whether the lacts are correct, aM 
tbey ate correct. In 1977-78 Budaet I had. 
announced that the normal tra4irionel4 

norms about new lines and CGn¥eniOlts 

would be dlanged : in the PIllt 0III1y 
returns OR the basis of indust'fY wete·con.i­
deced a& returns but alriculturists bad been 
discarded; we said that even returns from 
agriculturists will have to be considered 
as returns and that backward areas would 
be given priority. Is it not a fact that, in 
the 1977-78 budget we had announced-If 
Madhu Dandavatc had announced, that 
also bec.omcs the commitment of Mr. Bansi 
Lal because Parties may chango but 
Government continues-that ba(..itwatd 
areas would be given priority? I want to 
know whether they stand by that commit­
ment or not. This was in 1977-78. He 
Jnay also tell us whether, in 1978·79 even 
for preliminary work provi sians Were made 
or not after getting the sanction from the 
Planning Commission and nlso whether it 
IS not a fact that in the 1979 ... 80 substantial 
amounts were already al1ocated, the work. 
was already started and it was nssurcd that 
tbi~ being a backw~rd area, work would be 
speeded up. The late Prime MiJlister 
Shrimati Indira Gandhi had also assured 
during her tour in Mara thwada that this 
being a backward area, it would receive 
priority. Is it a fact or not? Aaainst 
this background, how is it that, when tbe 
cost is Rs. 30 crores ...... (Interruptloll) 
Please do not disturb; this has nothina to 
do with Punjab ..... 

PROF. K.K. TEWARY : From tomor­
row I will bring half of the library here to 
impress upon the House that I have 
brought somethina very important. 

PROF. MADHU DANDAVATa : YPU 
can do it. First become a Mw.ister.~ •• 1 

10 out of offiel and next timt as a M.ern .... t 
you brin, those paper$. T~t wW~. 
food process. (l"terruptJoll4) 
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CooaiDI to tile .pecific qUO$don. 01lt of 

Ill. 30 Q"ores tba.t aro required for \be 
Pirat Pilate. Manmad .. Auransabad CODvef­

SMm. you youneJf have .admitted that only 
Its. 7.,88 uoros have been ",ent. Because 
this happens to be a backward area, people 
are very. m\l<:h aaitated. On 16th there is 
10m. to be a total Marathwada bandb in 
wlUdl even Conaressmen are going to 
participate. Therefore, will you give 
priority to this 1 Will you revise your 
own decision and give more a'llocations so 
that coaveraicm of this railway line in a 
b.award area can be completed in time 
atMl you will act the beae1it of conversion 
tllroqh infraatructl1re for development ? 

QJlU NADHA VRAO SCINJ)JA : I am 
vat aratoful to tbe hon. Member for 
_. refreshed our memory_ I would 
aleo like to refrcah his memory, jf he may 
permit ad if you also permit» Sir ~ There 
is. this constraint of funds which tbe 
Railways are facing. It is a fact-it is 
obvious and need not be stated over and 
over &pin-that, due "to som~ poor plan .. 
nina in the period 1917 .. 79 wben cODtr~bu­
don to the Depreciation R<"erve Fund foil 
to a meap'e two per cent, .. oave been 
left with this position, t.ha.nb to that 'Veey 
poor planning the system .eed. resuscit~. 
tiOD a~d needs elcarinJ of a very large 
ba4.Io, of tract renewal anel tolling stock. 
However, as far as ~ward areas are 
conurned~ this Gover.... under the; 
leadership of the Prime Mir6ter stands ... 
COtDGlitted to. balan(.cd development of 
this country and in that teheme of thin,s. 
backward 81'ea$ will cert.inJy be given 
prielity. I can a.ure him of that. J would 
MY (;91»* to the $pecifi<; question and 
ret"'t .... to J"edircct the Maratbwada 
.. ,.tiOD • .,. qainat Out lovernment but 
qaiast hof. Ma4hu Dandavate because 
the ftJUrea "ery clearly show Who neglected 
this particular railway litle. The work was 
started in November, J 978 and upto now 
a lot4l1 or Rs. 7.i crores has been spent 
on this particular 114 km. stretch which 
amounts to 29.6% of the total work that 
is to be done. Out of this 7.8 crores only 
RI. 2S lakhs was spent in 1918 .. 19; tbe rest 

PR.OP. MADH,U DANDAVA T1 : OM 
clarification. The Its. 25 ... whidl 
was mentiOl'led i. tor tho pr~ 
work, that it. when the "0"" ju.t 
starts. The next one was llt. J Cl'OH. 
He has not answered one question. a •. 2$ 
lakhs is for preliminary work and the D.~ 
is Rs. 1 croro.· He has not replied to the 
second part. Only last week the railway 
admini$tration has announced that it will 
concentrate O,) the on"goin, works and 
wben the new arants are nlade available, 
the ~jor ponion will go to tbe on-aoina 
works. I want to lc.1I0W whether be stands 
by tbat commitment or not. Thil issue is 
qitating aU the backward areal in the 
country. 

MR. SPE.AKER : He baa alreudY aid 
lhat. Ho wjJJ live priority. 

(/"tet'rltptlons) 

MR.. SPEAKeR : 1 c.mnot allow au 
1 

.. QucstiDns t4 be taken up on .this. 

PRO,. MADHU DANDAVATE : Only 
last woet 'they kaid that ()nloina projects 
wPi ~'YC more attention-nut alone 
~~ard n,reas. This is an oJlaoin, 
project. 

MR. SPEAKER: He ir; on record. 
What is said em the floor of the Ilouse. I 
caneot take it ~.lut nor Can he take it back. 

PROF. MADHU DANDAVATE: That 
is gond. Y c)U have confirmed that. 

DR. DATTA SAMANT: The population 
of Marathwada ar,,~. is about 2 crores. 
Thrrc are indufttrial (states in Auran ... "bad 
and Nanded. Con.idumB all this. aU the 
replies given in the H()usc from 1981 
onward 1 have got them here. On 2.12.81 
it was said tbat 'It will be completed by 
J984 s\lbject to the avaHabHity of funds·,. 

MR.. SPSA KER : That he has already 
answered. What is the n¢w one you want 
to ask? 1'bese ,hinls have alreadY been 
asked. 

of almost over Rs. 7 crores bal been s-pent 
~ the new govemmtnt took over from 
1980 onwards. I hope that ,he bon. 
Member·s memory i. rdretbed by these 
fact •• 

DR. DATTA SAMANT ! nrc.: repliet 
were ,iven tbat it will be compte'", 
Contjd~dn8 all th.,. a.a4 conslderJn. the 
fact that this metre pUle iI tbere sinee 
the Britl.hen time Ind ill the preMM 
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~ .. 90 .......... not lAuctioned 
.., A1IlOUGt for tta_ railway linea in 
".~ ... , 

Mil. SPEAkE .. 
",_loll? 

Wbat iJ your 

DR. DA l"T A SAMANT : I am coming 
to the question. Cou.ide-rina all this and 
considering th(" fact that there is 80 much 
dilSatisfaction ill Marathwada and this is 
tbe fourth agitation which is loins to take 
plaoe- I n'lay point out that three time. 
you have killed the people, still no monC'y 
is .anctioned. On lht! 16th there is the 
Marathwada bundh and yesterday I was 
in Bombay and all people includina the 
Chief Minister of Maharashtra are .. • 

MR. SPEAKER : Not allowed. I do 
not know why there should be an)' 
asitation. 

(Interruptions)· 

MR.. SPBAKER : Not allowed. It is 
irrelevant. 

(Interruptions)· 

MR. SPEAKER: Not allowed. It baa 
alreadY been answ~rcd. Please sit down. 

SHRI UTI AMRA THOD : This parti. 
cular project Was promised to us by the 
late Prime Minister, Shrimatj Indira 
Gandhi when we faced drouaht ~ontinuo­
uBly (or three yean and it was started in 
1978. Since then peopJe of Matathwa4a 
have been askinS for it. Every time the 
amount provided in the budlet is very 
much less and only after persuasion the 
amount is increased. 

I would like to know from the hon. 
Minister if it is a fact that the earthwork 
on this particular linc was al~o dOlle by the 
State Government from the EGS and other 
funds. The State Government has done 
this work. 1 wa.nt to know and if It is so, 
when the Maharashtra Government is 
prepared to help you to lhut eXlent, how 
is it tbat you are not going to increase and 
aUot some more funds for this particular 
line Which is also in a backward area. 

• Not recorded. 

IHIlI MADH,AVRAO SQNDlA :' Jt • 
tru. that part or tbe work w... done 
thro •• 11 the vatio", roIitd' PIotr"'" of 
tbe Mah."'Ura Oov .... t. Tbe ltoaw 
Member has apin askeet t. more fundS. 
We very mu.ch a"'reel_ .......... ta 
of tbe bOIl. Member and thQ wiD eel'" 
be kept in mind. 

DR.. DATTA SAMANT: .. (InterrllPtloID)·· 

MR.. SPEAKER! Mr. Samant yoo must 
learn the rules first. If you want to put 
irrelevant questions I would not allow. 

DR. DATTA SAMANT : I am waltiDi 
out. 

(Dr. Dalta Samail I then left the House) 

PROF. MADHU DANDAVATB : Sir, 
will you allow half-an-hour discussion on 
this? 

MR. SPEAKER : We will conslder it. 

PROF. N. G. RANGA : Mr. Dandavate. 
thore are so many other backward areas. 
Their claims are more uraent. 

{Tf'IIIJ.Jlatlon J 

SHR) SAHEBRAO PATIL DONGA. 
ONKAR : Mr. Speaker, (Interruptions) •• 

MR. SPEAKER : Not allowed. 

SHRI SAHBBRAO PATIL DONGA. 
ONKAR : Mr. Speaker, Sir, you do not 
allow the answer to my question to be 
given. I am leaving the House. 

MR. SPEAKER: You are welcome to 
do it. 

(Shri Sahebrao Patil Dongaonkar thell 
left the House) 

[English) 

Inadequacy of Psychiatric Treatment 
Facilities 

*390. SHRI M. RAGHUMA REDDY: 
WH) the Minister of HEALTH AND 
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FAMILY WELFARE be pleased to state : 

<8> W'hetber tbere k aft acute shortage 
of mental health facilities in India; 

(b, whether only 10 per cent of those 
requiring uraent attention are receiving the 
required attention as there is acute shortage 
of qualified psychiatrists in the country; 
and 

(c) what remedial measures are being 
contemplated to improve the sitll~lti{ln ? 

THE MINISTER OF STATE IN rH F. 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) h) (c). 

Facilities for IT,cntal health counselling 
and tf\eatment are av~ ilable in Menta) 
Hospjtal~/lnstitution'" as well as in Genlral 
Hospitals in most of the States. It is true 
that such facilities are often sbort of the 
total requirements if oue t.ike") into 
account the needs of all the per";ODS 

rCl.1Uiring assistance for any type of mental 
disequilibrium. Plans to develop a struc­
tural framew~rk aimed at I'l"oviding the 
basic mental health facilities through 
community outTeach programmes are 
contemplated within the resources and 
priorities of the Seventh Five Y car Pletn 
period. 

SHRT M. RAGHUMA REnny : Sir, 
in India only 900 Qualifkd doctors and 
500 qualified nurses and tr~incd social 
workers arc avaiJable. At this rute they 
are not able to attend the mentally retar­
ded people in our country. First of all 
I would like to knuw how the government 
is going to attend to art the person~ who 
are mentally retarded in our country. 
Secondly, C;ir, in only half of the medical 
colleges there is dep~lrtment of pychbtry. 
I would like to know when the government 
is going to establish all the departments in 
all the medical coHegrs. In rural areas 
this problem is at a mass scale. They are 
going to 'Babas' ~lJld 'Fakirs' for cure of 
mental disorders. I would like the hon. 
Minister to tell how many medical colleges 
as well as departments are going to be 
,.tablished in the rural areas ? 

SHA~ Y-OOENDRA MAKWANA: Sjr9 

the first thing that the hon. Member said 
is Dot correct. There are about 1,000 

qualified psychiatrists in tbis country; «JO 
to 500 psychologists; 200 to 300 psychiatrist 
social workers and a~out 600 psychiatrist 
nunes. Then academic department of 
psychiatry is in existence in SO yer cent of 
medical colleges. There is no plan to 
establish any medical institute for this but 
in the Seventh Plnn we are providing the 
basic menta) health facilities through 
community outreach programmes. 

In community centres we nre going to 
train the multi-purpose workers as well as 
the medical pcrsonnd. 

~HRI M. RAGHUMA REDDY: How 
many persors an" mentally retarded in our 
country? 

( Jllterrupli01'S) 

THf" MINISTf:.R OF Sl'ATE IN THE 
DEPART1vU:N I OF PO\VER (SHRI 
;\RUN NEHRU) : Regarding any ques­
tions about pSYllliatry, let the other side 
answ~r them. 

PROF. Mt\DHU DANDAVATE : Prof. 
Tcwary, don't ohj<.'Cl. He is not f\.·fcrring 
to you. 

( IIfIarllpliolls) 

SURI YOGENDRA MAKWANA : Will 
the hon. Member repeat his question 1 
It wns not ludiblc. 

( InterruptiOlu) 

PROF. K.K. TE\VARY : In view of 
thie; urtustlUl intcrec;t. I think. we ~houtd 
rcque~t the Government that they sh()\Jld 
have (he facilifies here al~o, in Parliummt. 

OR. KRUPASINDHU BHOI : The 
question, as originally framed, said •.• 

( Interruptions) 

MR. SPEAKER: Sometimes no answer 
is better t han an answer ! 

SURI S. JAIPAL REDDY: The Member 
a&k('(t for some information. The Minister 
could have said, he does not have the 
data. 

PROF. MAnHU DANDAVATE : He 
did not ask for prospective mentally .. 
retarded. He asked, who are at present 
mentalJy-retarded. 
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DR. KRUPASINDHU BHOI : The hon. 
Member has put the question. He has 
not understood the question himself. The 
main thrust of the question is this .. 

MR. SPEAKER: That is why I asked 
you, Dr. Bhoi to intervene ... 

DR. KRUJ>ASJNDHU BHOI : Mentally 
retarded casc~ ~j nil in4,;~nity, that is, mental 
itl·heahh, ate different. They are two 
parameters. Microcephaly and Magatocc­
phaJy is different, insanity is different .. 

MR. SPEAKER: That is why I sought 
your intervent lon, Dr. Bhoi. 

DR. KRUPASJNDHU BHOJ : Basing 
on the facts the hon. Minister has admit· 
ted already that t here is scarcity of 
psychiatrist~ in the COllJ1try. We arc going 
to achieve "Health for All' by 2000 A.D. 
as per the Alma Ala Dl dawlion signed 
by Mrs. Gandhi. 

Will the hon. Ministll advbe the State 
Governments to post psychiatrists and 
have a psychiatrist divj~ion in each district 
headqua.rter hospital as well us to have 
other specialised starr t h~'re ? 

SHRI YOGENDRA MAKWANA : I 
think 1 have ... heady replied to the qUCf\­

tion. (interruptions) We arc not having 
posting in each medical hospit.ll at district 
headquarter. But what we arc doing is 
this: We are going to l:rcatc it in Commu· 
oity Health Centres Ht village level. That 
is to say, the Fourth Primary Health 
Centre is being upgraded as a Community 
Health Centre. These facilities will be 
made available there. 

(Trans/at Ion] 

SHRIMATI KRISllNA SABl: Mr. 
Speaker, Sir, through you, I w.mt to know 
from the hone Miilistcr 11l'W mUl'h 
money Government i.llIo~atc per patient in 
the mental hospitals in the country? 

This is a very sensitive matter. There 
is a hospital at Ro.nchi whic:h is in a very 
bad shapo. ~ larac nurnbe .. · of women 
have been admitted there. Men and 

women are lodged there together. Have 
they formulated any expansion programme 
in this regard 7 

"THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATI MOH­
SINA KIDWAI): Mr. Speaker, Sir, the hon. 
Member has raised an important questioQ. 
I want to inform her that the hospital in 
Ranchi is under the control of the State 
Government of Bihar. We have a centre 
unth'r the National Institute of Mental 
Health and two institutes under Neuro 
Sdence, one at BangaJore and the other 
at Ranchi. It is true that before 19S5, 
very little attention was paid in this 
direction. Before 1955, there was no Post­
graduate lnstitute in the country. 

[English] 

There Was hardly any post .. graduate 
trammg programme for psychiatrists in 
India. At present, there are more thaH 
2S centres where such training is availabJe. 
And every yenr, more than SO new 
psychiatrists are being trained. 

[ Trans/ation) 

Besides, we are providing the facility of 
psy,hological treatment in SO per cent 
medical colleges also. There arc two types 
of mental disorders. The patients of tlte 
first category can be treated with psycho­
logical treatment and the second category 
comprises cases of mental diseases. Our 
efforts in the Seventh Plan would be that 
instead of increasing the number of mental 
hospjtals, We shall increase the number of 
nurses and training centres ill the Mental 
Hospitals and the number of physicians 
and psychiatrists so that the psychological 
cases could be treated at home. In this 
way, both types of cases can be treated 
effectively. It is a fact that at present, 
we are short of such personnel, but we 
arc making efforts in this regard and 
l.'omparcd to the past, now we have more 
trained personnel and doctors and we are 
endeavouring to further increase their 
number in future. 

SURI KALI PRASAD PANDEY : Mr. 
Speaker, Sir, in 1984, 57 patients died due 
to nealiaence in the Mental Hospital at 
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Mokamah area, in Bihar. In that connec­
tion, you have said that steps would be 
taken to improve the conditions there. 
The doctors in your Mental Hospital are 
interested in Bivjng private treatment to 
the patients who come to the hospital. 
Tberefore, I would like to know from the 
hone Minister what steps are proposed to 
be taken to check tbe malpractices being 
indulged in that hospital. 

SHRJMATI MOHSINA KIDWAI : The 
first question is what Government are 
doin&. for treatment of menta I diseases. As 
I have already said, there are two National 
HOfpitals which are governed by the 
Centra) Government. The rest of the 
hospitals are controlled by the State 
Governments. We ~haU inquire into the 
case of the hospital which you have sped· 
ficaJly mentioned. 

SHRl KALI PRASAD PANDEY ; 57 
patients had died due 10 the negligence of 
the officers in the Mental Hospital. My 
submission is that you should take some 
concrete steps to streamline the working 
of the hospital. 

·391. SHRI JITENDRA PRASADA 
Will the Minister of EDUCATION be 
pleased to state : 

(a) the State-wise percentage of literacy 
in the country as in 1951 and in 1984; 

(b) the National literacy percrntage at 
present; 

(c) the steps being taken to bring the 
educatfonaUY backward States at least at 

par willt the N atiooa( Jitefa~y porcen ..... ; 
and 

(d) the time by which nation can achieve 
cent.,., cent literacy and measures b4'iDJ 
taken in thia field ? 

THE MJNISTER OF EDUCATION 
(SHRI K. C. PANT): (a) to (d). A 
statement is laid on the Table of the 
Sabha. 

Statement 

(a) A st.Jtcment showing the State-wise 
percentage of literacy according to 
195 I and .981 census is at 
Ann(.·xure I. 

(tt) The National literacy percentage as 
pcr 1981 census is 36.23. 

(c) A statement indicating steps taken 
to bring thl~ educationally backward 
States at lenst to reach the national 
literacy percentage is at Annexure 
II. 

(d) The Sixth Fh·e Year Plan envisased 
removal of illiteracy in the 1.5·35 
age group by J990. H.owe,,·cr, the 
rate of pr(lgrcss towards the realisa­
tion of thi~ objective would depend 
on discussions with the Planning 
Cornmissh.m and finalisation of the 
Seventh Plan proposals of this 
Ministry as regards the coverage and 
targets under the programme, and 
measures to achieve the same. 
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Orat APlltfie,; 

Literacy rate 195 I Cell_. LitcnlCY ratc 1981 Census 

fs 

Stat" P"ce~tqe Slates/UTs/ Percentage 
------~-.. -- ------ -'" . .-

IND1A 
North InJia 

Uttar Prade.h 
East India 

Bihar 

Orissa 
West Denaal 

Chandernagore 
Assam 

Manipur 
Tripura 

Sikkim 
South India 

Madras 

Mysore 
Travancorc-Cochin 
Coorg 

West India 

Bombay 

Saurashtra 
Kutch 

Central India 
Madhya Pradesh 

Madhya Bharat 

Hydcrabad 

Vindhya Pradesh 
Bhopal 

North-West India 
R.ajasthan 

Punjab 

Himachal Pradesh and Bilaspur 
PEPSU 

Delhi 
Ajmer 

ActN Islands 

16.61 
10.80 

10.80 

16.81 

12.23 

15.80 

24.54 
42.36 

]8.07 

11.41 

15.52 

7.34 

22.80 
19.29 

20.58 
46.41 

27.21 

23.83 

24.S6 

J8.47 

17.06 
10.93 

13.46 

10.82 

9.16 

6.09 

8.17 

13.26 
8.41 

16.13 

7.71 

11.99 

30.36 
2000 

2S.77 

INDIA 

Andhra Pradesh 
Ass~m 

Bihar 

Gujarat 

liaryana 
Hinlachal Pradesh 
Jammu & Kashmir 

Karnataka 

Kerala 

Madhya Pradesh 
Maharashtra 
Manipur 
MeghuJaya 

Nagaland 

Orissa 
Punjab 

Rajasthan 

Sikkim 

Tamil Nadu 
Tripura 
Uttar Pradesh 
West Bengal 

Ualon Territories 

A&N Islands 

Arunachal Pradesh 
Chandigarh 

Dadra & Nagar Havcli 

Delhi 

Goa, Daman & Diu 

Lnkshadwecp 
Mizoram 

Pondicherry 

36.23 

29.94 

_* 
26.20 

43.70 

36.14 

42.40 

26.67 

38.46 

70.42 

27.87 

47.18 

41.35 

34.08 

42.57 

34.23 
40.86 
24.38 

34.05 

46.76 

42.12 
27.16 

40.94 

51.56 

20.79 

64.79 

26.67 
61.54 

56.66 

55.07 
S9.88 

SS.8S 

Pilura of India for 1981 exclude Assam where Census could not be held due to 

diJturbed conditions prevailing at the time of Census. 
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Measlires taken to bring 'he et/"cflti(lffftl/y bticJcward SIllies ttl lea8l1B"tHIt1lt 

the lIaliona/literacy COve'Il6B 

The following nine States nameJy­
Andhra Pradesh, Assam, Bihar, Jammu & 
Kashmir. Madhya Pradesh, Orissa, 
Rajasthan, Uttar Pradesh and West Bengal 
have teen identified as educationally back­
ward States since these States account for 
more than 70 per cent of unenro]Jed 
children in the age group 6-14. All these 
States except West Bengal have also 
literacy rates below the national average. 
The following steps have been initiated in 
the nine educationally ba('kward States for 
achieving univcrsulisation of elementary 
education and eradication of illiteracy: 

0) Special central assistance on SO : SO 
sharing basis for non-formal educa­
tion scheme for ellmentary age 
group children; 

(it) Central a~sjstance on 90: 10 sharing 
bdSis for funning non-formal educa­
tion centres exclusively for girls; 

(Hi) CentrdJ assi~tar,cc on JOO(?~ hasis to 
voluntary organisations for running 
non-furmal education centres; 

(iv) Centnll assistaJICC on 80 : 20 sharing 
basis for appointment of 8000 women 
tCCH..'hcrs in prim.lry schools; 

(v) Centtal assistance on 1000/0 basis to 
voluntary organisations for running 
early childhood education centres; 

(vi) lnstitution of awards for excellence 
in performance in the enrolments of 
girls separately under the formal and 
non-formal systems; 

(vii) Constitution of a National Commit­
tee on Point 16 of the 20 Point 
Programmes to guide the impJcmen­
tation of the Proglammcs of univer­
salisation of elementary education 
and adult education and setting up of 
Tusk Forces for elementary educa­
tion in these States. 

A .... t Edacatloa 

(viii) The State Governments and Union 
Territories have been advised to : 

(a) cover on priority basis all the 
districts having literacy rate 
below national average; 

(b) Ensure that at least 50% of the 
learners enrolled in the Adult 
Education Centres are women; 

(c) Mnkc special efforts to enroll 
the other weaker section of the 
society; 

(d) Give priority to the opening of 
the Adult Educatioll Centres in 
the rural and Adivasis areas 
and to loca te such centres in 
Bastis of SC/ST as far as possible; 

(e) Encourage voluntary organisa­
tions to participate in the pro­
gramme by conducting Adult 
Education Centres especially 
Cor women. For the purpose, 
grant·in .. aid rules have been 
reluxcd to accommodate those 
agcncies which are willing to 
run a smaller number of centres 
say five or so, exclusively for 
women; 

(f) Lay special emphasis to start 
post literacy and follow up 
programme to ensure that neo­
literates do not lapse into illi· 
teracy; and 

(I) Monitor among others the 
participation of students and 
non-student Youths in Adult 
Education. To provide further 
boost to the Adult Education 
Prosramme, a scbeme of awards 
bas been iOltituted f«excellent 
PCl'fQCJDa8OCt in ARk Literacy 
for women. 
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[Translation} 

SMR.I nTENDRA PRASADA: The 
hon. Minister has given a very detailed 
reply. I would like to know the reason 
why some ~f the States Jagged behind in 
the matter of literacy. In the details given 
by you, you have saiG that some St:ltes are 
below lht' national average in the m ltter 
of 1iter~ y. What are the reasons for this 
and what has beeu the imp~,ct of the steps 
taken to bring them up to national level 
~md whcn were such steps given elft'ct to ? 
At the same time, the steps tnken by you 
include sanction of grants to various 
organisations in !-lome States. In this 
connection, I would like to know whether 
Government have received complaints to 
the effect thelt some organisations in some 
of the St.ttcs have misused these gn'nlc; and 
if so, the action beir g taken by Govern­
ment on thcsl" complaints. 

SHRI K. C, PAl'.: r : Mr. Speaker, Sir, 
PHI tl.dly, it h~IS his(orkal re~IS(lIIS. Post­
indcpcndcl'l.:c figure stave been giv(.'n in it 
indicating the It \ d of litcr.,cy ill 1951 und 
the level of liter<lcy <lCCc. rding to the 1981 
census. From this, you will find that some 
Stales have uchicved more progrcs~ whereas 
there arc some States \\Ihich h,lvc not done 
so well in thh field. The: nUlllbc.r of schools 
a State can OP( n, the quantum of resources 
it has, the number of children attending 
schools, the drop-out ratc and the extent 
of interest shewn by them in the Adult 
Educa'ion Programme-nil these things 
have ~n impact on the level of literacy, 

So fur os the question of providing 
assistance is concerned, us J havc said in 
the statement, the Central Govcrnmeut 
provide assistance for the schemes. A 
sum of about Rs. 10 crores has been pro­
vided in 1984-85 to the nine educationally 
backward States for Non-Formal Education 
Scheme. 29 Jakh twelve thousand children 
arc studying in the Non-Formal Mix 
Centres and beside this, Rs. 2,68,00,000 has 
been provided for girls, whereas the 
number of centres is 20,700. Thus, it is 
clear that assistance has been given. From 
the available figures, I think. central 
assistance has helped a lot. I have also 
given the fiaures relating to the extent of 
covClAIe and the number of boys enrolled. 

So Car as the question of complaints is 
concerned, we shall look into them, if some 
complaints are received. According to my 
knowledge, th ... re is no complaint at 
present. 

SHRJ JITENDRA PRASADA: Mr. 
Speaker, Sir, the question asked by me 
was whut steps were taken by you, when 
they were taken and what their result was. 
I think it is not possible to remove illite­
racy with the steps taken by you. You 
have said in your Siatcm~nt that the Sixth 
Five Ye If Plan envisaged removal of 
illiteracy ill the 15-35 age group by 1990. 
You are going to e'Volvl;! a new education 
policy, Have you made ~lny reference to 
the Planning Commission for inclus!on of 
the programme in respect of removal of 
illiteracy in the Sevcllth Plan? Apart 
from these measures, what other steps do 
you propose to tdke· to bring literacy at 
least among the children? Will the 
Cenlr .. ll GovernJTI..!nt sanction some grant 
for those districts of the States where the 
percentage of literacy is low and ensure 
the opening of primary c;chool~ on priority 
basis in these distrkts ? 

SHRI K.C. PANT: Mr. Speaker, Sir, 
the scheme in the current Sixth Five Year 
Plan is meant f' r thlSL' nine educationally 
hackw.lrd States. but scme districts in 
other states where likr~ cy is below the 
natic,mll 14vrrage have bu n left out. We 
intend to rrc,j(le ,s'i~t:.ncc to those 
dbtril. ts alsl) d\ rin!! thL' Sl V(f th Five Year 
Plan period. Their flumb(.r is 243. But, 
until the Seventh Five Year Plan takes a 
final shape, it is difficult to say how much 
money will be provided for it. Only when 
the Seventh Plan tdkcs a final shape, I 
sh.dl be able to say something categorically. 
We endeavour to include other districts 
as well. So far as the question of opening 
primary schools is concerned. this is the 
concern of the State Governments an d it 
is for thc-m to do it. 

[English] 

SHRIMATI BIBHA GHOSH 
GOSWAMI : We all know that the biggest 
chunk of children who stay out of element­
ary schools are from schcdukd castes and 
scheduled tribes, girl students and the 
poorest sections of the society, because 



poverty aftd Ulitetae) go coa.dler, 1ft 
order to bring these children into the 
Jeneral streaM of elementary cdu¢adon. 
rather than just leavinl them tonoo-fortnal 
ecfucation. some sort of incentives are 
ht.lpful, . s We have seen in West Ben,_). 
But due to constraint of resources, adequ­
ate incentives cannot be given by the 
States. 

Now, in view or this sit\lation, ) would 
request the Minister to state wbetb« he 
will considEr ir.clusion of an ~ddidolat 
point in nddition to tht"se Stven points in 
Annexure II, viz. (a) special assistance to 
the nine identified States fOT ~ViDI incon ... 
tiv('s in the form of midday meals, school 
uniforms, fit e books and slates and a 
minimum stipend to the poorer &heduled 
Caste and Scheduled Tribe students, 80 

that their parents can send them to school 
rather than to some work and (b) the 
names ... 

MR. SPEAKER : You cannot go on 
like that. It is a supplementary. 

SHRIMATI BIBHA GHOSH 
GOSWAMI : Names of the States which 
have been liven under this Item No.6 in 
Annexure II. 

SHRI K.C. PANT: Sir, the point is 
wen taken that it is usuany the disadvant ... 
ageous groups~ Le. Scheduled Castes, 
Scheduled Tribes and girls, who are behind 
in the race for education. Even in the 
rate of drop-outs, these constitute a 
large chunk. Therefore, the point is well 
taken and in fact, whether it is non-formal 
education or adult education. special 
attention is attached to these groups. 
Now on the question 0 f mid-day meals 
and uniforms and so on, some States do 
it and some do not, depending on their 
resources and it will be desirable from 
many points view to do that. But whether 
there is an exact correlation between 
enrolment in the cducation.d institutions 
and these factors is not established by 
studies. But I do not want 10 go by those 
studies. I think it is a desirable end. 
What is even more effective is pre­
school education. Even a short pre-school 
education seems to ensure continuity of 
education later on. That, we are attempt­
ing and a beginning is made. We will try 
to extend it. 

SHaJ K"N. Pa4~N : lAt. S"'_, 
Sir, error. of J'uPo" ha.. bee •• at .. 
adult educatiol aiD" 1"1 and hardal 
penon_oJ in t.he admiftiatratiOll. &Del 
potkJdaila, the comlDOQ IMO it of the 
view that the monoy I1Hult on adult edv.ca. 
tion has not liven the desired retUftlI. 
This ~~Pe-et !lua n:ever been &«u,U,. 
examinrd. I want to know from the bon. 
Minister whether he would like to .... 
ecrtaill by conductio. a satftpJc •• rwy how 
much return there bad been and whether 11 
i. a ract that many voluntary or_oi.tions 
are nUausina these funds includinl lome 
orpilisations bavi.oa a Partioular line of 
thinkioJ who roil ute fundi to the time of 
crores of rupees unmindful of the returns ? 
Keeping in vi(cw the neW education polky 
which is beina formulated. will you arraD,. 
to let a sample survey conducted to know 
the factual position ? 

SHat K. C. PANT: Mr. Speaker, Sir. 
if we are to make thoac people literate 
who have crossed 15 years of ale and are 
illiterate, there is no other alternative 
except adult education. You may live it 
any name, but the line of action will be the 
same ... 

[English] 

PROF. MADHU DANDAVATE: How 
can it be called child education? 

SHRI K. C. PANT: How can it be 
possible 'l 

MR. SPEAKER Grown-up child. 

[Trans/at Ion) 

SHRI K.. C. PANT : Efforts will have 
to be made to remove its shortcominp. 
However, it has been seen that many 
people who were educated under the Adult 
Education Programme became Illiterate in 
course of time. When such tbioas come 
to lisht, they have also lot to be manaled. 

You have said that some otJalIisations 
were indulging in malpractices. But I 
know there are also orpnlsatioDs which 
ate doiDJ a fine job. Thereforo, I am Dot 
prepared to condemn aU the otaanlaatioDl 



....... t_e I. aometldn •• ~ qaialt 
tItcm te be IooMcI ibt~ 

SRIU k. .. N .• UDMAN : I have' ...... 
ted tbat you abould conduct a sample 
turv.01, from which we caB ,;.sdae it, result. 

(&wlll6) 

Mll. SPEAKER: Shri Kri.hna Kumar. 
J caDAot live all the time to aU tho 
Memben wbo raise their banda. 1 have to 
distribute it amOD, so maRY member •• We 
"aYe to live. cbanee to the new members 
also. 

SHIll S. KRISHNA KUMAR: Is it 
not a lad fact that more than half or 
almost three-fourths of the entire: illiterates 
in the world are in our country 1 The 
Minister's answer, I am afraid. reOccta a 
somewhat routine approach. There is an 
esample of some Socialist co"otries, for 
instance Cuba, where illiteracy was wiped 
out Ja 1 or 1 years through a mass move­
rnent.~ I would like to ask the Minister 
.1leti.it~iJ Government win be prepared 
to orAsico a mass movement. using all 
the literates and educated people in the 
country - no1 .001, the Gouernment machi­
nery -to wipe out illiteracy durin, the 
period of the 7th five year plan. 

SHal K. C. PANT : I very much weJ­
conle the sugiestion and seek the co­
op~ration of my hon. friend to make up 
for any deficiencies in the Government 
structure. There are " lakh University 
students in the National Service Scheme 
(NSS) who aro .even to-day cnsa,cd in the 
Adult Education Proaramme. But I fully 
.... ce with the sentiment that unto. this is 
made into a mus movement, unless youna 
people; teachcn. e~ .and trade 
unions ftJ1t invoJvod. and also utt1., my 
friends here are an b'Volv~-because tbey 
are the keys to the suoom qf a proararhme 
like tl\isln mobilizint public opinion, public 
enlhu.bltm aad motivation-thinp will be 
difficult. Tbetefote, I very much welcome 
the Ill.estion; and I hope it will be 
followed up by COftcrete cooperation in 
furtherfnl this proaramme. 

mep..., ......... fare hetweea 
He .... IIDd i_I 

~92. SHIt! OADADHAR SAHA ; 

IHl\I AJIT KUMAR SABA : Will the 

MJnil1..r of RAILW A YS be pleased to 
lcate : 

(a) wbether any disparity in the fare 
cbaqed between Howrah and Siuri (West 
Btap!) was brou,ht to the notice of the 
Rdway department in 1984 ; 

(b) *hether there was any such lapse on 
the part or the Railway authorities while 
charging the train fare bd w.:(.n Howrah 
and Shnt; 

(c) if so, whether Railways is making 
arrangement for the refund of excess fare 
cbatged from the passengers; 

(d) if 80, how it is proposed to be 
refunded after a lapse of considerable 
period; 

(e) whether such discrepancies were 
noticed in oth!'r Railway~ in the country; 
and . 

(f) if so, the detaiJs thereof and the 
remedial steps tuken by Government? 

THE MINISTER FOR RAILWAYS 
(SHRI BANS( LAL) : (a) to (c) . Yes, 
Sir. 

(d) Easter.. RaIlway h1ve notiiied in a 
local ncw8pap~r. published from Calcutta, 
infor'ing the persons concerned. who are 
abou~239 in number, to claim fllr refund 
of RS. 2/· each which will be granted on 
due verific~tion. 

(0) and (f). Yes. Sir. Oue case occur­
red in Southern RailwaY. The route of 20 
Up Trhandrum Central-Madras Mail 
which was earlier pading through Coimba .. 
tore, was changed to byp?ss Coimbatore 
but the fare from Chengar.a~bcrry to 
Madras was continued to be charged via 
Coimbatorc. This discrep~mcy W~IS rectified 
as soon as it (arne to notice. Railways 
have been instructed to ensure that the 
fare& are charged by the routes actually 
travelled and there are no dis{"fcpancies of 
tltis nature. 

SHRI GADADHAR SAHA : In reply 
to the question. the hon. R.aHway Minister 
$dmitted tbat lhere were lapses, and that 
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239 passenwers were entided to get a refund 
of Rs. 2/- per ticket; and that a notification 
in this regard was published in a local 
.newspaper by the Railways. But I want 
to ask a specific question what are the 
lapses, and whClt is the period or specific 
number of days on which this extra 
flassengor fare was charged from the 
passengers for journeys from Siuri to How­
rab, aud from Howrah to Siuri back? 

SHRJ BANSI LAL : This over-charging 
Was only from the Howrah side. 

SHRI GADADHAR SAHA : The first 
question is what are the lapses on the part 
of t he Railway authorities; and t he second 
is about the number of da) s on which e~tra 
fare was charged. 

SHRI BANSI LAL : Due to a mistake, 
they charged R~. 2/- per ticket, nnd the 
passengers who were oVlr-charged were 
only 239. 

SHRI GADADHAR SAHA : J draw 
your attention to the notification thdt was 
published in Daily Bw;umati dated the 6th 
April. 

MR. SPEAKER: This is a small m. tter. 
Human errors do take place. What I.'an 
you do about them '! 

SHRI GADADHAR SAHA : The period 
mcntior:cd here jl) from 2nd February to 
27th Fc..bruary. 

I request the Minister to specify the 
period for which the extra ChdfgC realised 
will be refunded to them. 

SHRI BANSI LAL : What is the 
question? 

MR. SPEAKER: They S:IY. what is the 
period fOT which the excess ch.uge wiH be 
refunded. 

SHRI BANSI LAL : Whenever they 
respond. Whenever claimants come, after 
due verification, it will be given to them. 
It was publicised in the newspaper of 
Calcutta known as Busumati of 6th April, 
1985. 

SHRI GADADHAR SAlIA : In reply 
to my_question, the hon. Minister has said 

that instructions have been issued to the 
railway authority tMt passen,ers are 
charged by the route actually traveJled. 
Here is a new order and a policy decision . 
What i~ the basis or this new order and 
the policy decision? 

SHRI BANSI LAL : The new order is 
that passengers will be charged by the 
route they travel. 

SHRl GADADHAR SAHA : Since the 
inception of the railways during the British 
days, there was one cOllvention that 
passengers, whichever route they traveJled, 
were ('harged the same f.uc. A pLlssenger 
from Siuri to Howrah via And.ll or Saintia 
was charged the same fare, no difference 
in fare before. Since the inception of the 
railway during the British days, there was 
only one identical charge for the pac;sengers 
whichever route they travclkd. 1n this 
cas,:. is it a IlCW polky d~cisj()n. a neW 

order that has been issued anll the r~tilw..lY 
auth0rity are instructed to realise the f.lfe 
according to that order '! What is the ba~is 
of the order ? 

SHRI BANSI LAL \Vhat i~ the 
questIOn '? 

MR. SPEAKER : Professor, have you 
followed thIs question? 

PROF. MADHU DANDAVATE : If I 
come to Delhi from Bombay \I ia Lundon 
I should gf..'l the same farc. 

DR. SARADISH ROY : In the debate­
on the railway budget, I raised this 
question. Certain an&Wers were given 
which I received from the Railway Board. 
In that answer, he mentioned that 'due to 
certain difficulties. these orders could not 
be implemented from 1·8·198J. However_ 
these were implcmfHltcd in stn&~s. The first 
phase where the distance differential by 
alternative longer route was 75 kms. or 
more Was implemented w.c.r. 1-9-83, the 
second pha~c where the distance differen­
tial wa'i more (han 50 kms. but less th.m 
7S kms. W .. 1S impkmented w.e.f. 1-l-84 and 
1 he third phase where tbe distaocc di:ft'cr~n­
tial wa~ less than 50 kms. was implemented 
w.('.f, 1-4-1984." The Motaki Express, 
the firM passerlgl..r train was introduced 011 

1st January, 1940 much abead of 14-1984; 
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and the rare was realised according to 
whims, extra fare was realised from that 
day onwards from both the ends -Siur! to 
Hewrall; that h. sot been meatioud. 
Here, in this advertisement it is mentioned, 
"from 2-2-1984 to 27-2-1984". On what 
around? Why not earHer '7 (interruptions) 
Three "hases haft been mentioned. From 
Howrah to Burdwan there are two routes, 
one is the main I ine and the othor is chord 
line. The chord line is shorter by about 
SO km. Even then the passengers will have 
to pay extra fare. From Howrah to Delhi 
you can travel by G. T. road, you can travel 
by main line, you can travel by another 
line (rom Shantiniketan and BhagaJpur, 
etc. 

(Interruptions) 

SHRI BASUDCB ACHARIA : It should 
be utilised for providing amenities to the 
passengers. It is a very good proposal. 
Instead of refunding it to the passengers 
that money should be utilised for providing 
some amenities for the passengers. 

(Interruptions) 

PROF. MADHU DANDAVATE : My 
questton is, has he followed anything? 

MR. SPEAKER : At least, I have 110t, 

Sir. Have you followed, Professor? 

(Interruptions) 

MR. SPEAKER : If you have followed 
SHRI EDUARDO FALEJRO Do not it, then plea~e explain it. Mr. Raju may 

derail. explain it. 

MR. SPEAKER I am derailed in this PROF. MADHU DA NDA VATE: I can 
Question. make the confusion mOl c confounded. 

SHRI S. JAIPAL REDDY: No question 
of derailment. 

DR. SARADISH ROY: They are collect­
ing in that way extra fare from the 
passengers. They are hiding the facts. 
Originally the Secretary, Railway Board, 
said that only two rupees Was the extra 
fare realised from 239 passengers. And in 
the advertisement they have taken the 
period 2-2-1984 to 27-2-1984. Why not 1 st 
April 1984. 

(Interruptions) 

SHRI BANSI LAL: What is the 
question? 

(lnurruptions) 

PRo SARADISH ROY: lam asking the 
question. You are realising extra fare 
from the passengers every time. You can 
realise it only from the 15t of April. But 
you are realising it from 26th of January. 
Why? The whole fare should be retl:1rncd 
to the passengers. 

MR. SPEAKER : We will return the 
extra fare to the passenaers. 

DR. SARADISH ROY: Our proposal is 
that the money sbould be deposited ilt the 
station and tho MLAS, MPS nnd other 
passen,ets should be provided amenities. 

SHRI ANAND GAJAPATHl RAJU : I 
will try my level bcst to cxpl.dn. What 
the hon. Member was saying-was trying 
to say-wu5 th~lt Rs. 2/- extra farc was 
collected and it is a very big thing as far 
as the poor man is concerned ,llld therefore 
immediate refund sh()uld bl! made; and the 
second thing which the hon. Member was 
tryjng to S<.ty is that when a train goes in 
a particular route, if it goes on a longer 
route, then why not charge the same fare? 

THE MINISTER OF S rATE IN THE 
DEPARTMENT OF POWER (SHRI 
ARUN NEHRU) The Member is 
questioning tha t. 

MR. SPEAKER: Now, you can reply. 

(/tttC'rruptions) 

SHRI BANSI LAL : Whatever we have 
charged extra Was from 239 passengers. We 
are ready to pay it back and we have put 
out an advertisement in a local newspaper 
about it. Whenever the claimants come, 
We wUl repay the amount. 

MR. SPEAKER : Shri Amarsingh 
Rathawa. The hon. Member is absent. 

Shri D. L. Baitha. He is also absent. 

Shri La) Duhoma. He is also absent. 
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There bas been a bat-trick and by the WRITTEN ANSWBI\S TO QUeSTIONS 
tUM J reaoh the fourtb name the th~o Will 
be over. (8",11.,,) 

Shri Cbinta Mol\an. He is also DOt 
thete. There is no dtbIta now. 

Shri Amar lloypradhaD. Here you arc! 
You have broken the monotony and by 

. tbat time tbe time win be over. 

LIab&e of Itfpead to illteras 18 Medica) 
Coil ..... Hospitals w .. h price iadu 

·397. SHRI AMAR ROYPRADHAN : 
Will the Minister of HEALTH AND 
FAMIL Y WELFARE be pleased to state : 

(8) what is the present rate of stipend 
paid to interns in the Medical CoJleges and 
Hospitais in the country; 

(b) whether it h~s any linkage with the 
price index; 

(c) jf so. the details in this regard; and 

(d) if not, the reasons therefol' and on 
what basis the present stipend is given to 
the interns ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRf 
YOGfNDRA MAKWANA) : (a) to (d). 
Interns of the Central institutions/hospitals 
(including Statutory/Autonomous Bodies 
wholly financed by the Central Govern­
ment) are paid a monthly stipend of Rs. 
750/ .. with effect from 1st ]~nuary. 1985. 
Sin(.e this ('mount is only a stipend and not 
a wage, it is not linked with the price 
index. 

J. s ptr avaiJable mformation, the rate 
of stipend payable to the interns of the 
State medical cone ges/hcspitals varies from 
Rs. 32S/- to Rs. 600/· except in the caSe of 
Haryal1a and Himachal Pradesh where the 
stipend amount has recently be~n increased 
to Rs. 800/ .. per n1lJnth. 

MR. SPEAKr 
over. 

SHRI S. JAIPAL REDDY .. 
MinistrT can explain the ~l1swer. 

The 

RaIl U. ... Qed o.t to Ur.I. Ie u 
........ Ir 

*387. SHRI JANAK RAJ GUPTA : 
Will the Minister of RAILWAYS be 
plealtd to state : 

. , (a) whether laying of railway line from 
Qazi Gund to Uri hl Jammu and ICashmir 
State is under consideration of Govern­
ment; 

(b)· whether it is also a fact that survey 
was conducted for this purpose; and 

(c) if so, Wben Government propose to 
start work on this project? 

THE MINISTER 
(SHRI BANSI LAL) 
present. 

(b) Yes. Sir. 

OF RAILWAYS 
(a) No, Sir. Not at 

(c) Due to severe constraint of resources 
"nd heavy commllments already in h~lnd, 

the question of taking up this work wall 
have to await consider .. ltion till the positl(lO 
of ret)()urccs improves. 

Awarding Desree.fDiplolll88 aad ('ertifi~tes 
In India. System of Medkiacs and 

Homoeopatby by anautllorlsed 
ID5titat.ioBs 

*388. SHRI LAKSHMAN MALLICK: 
Will the Ministu or HEAL"tH AND 
FAMILY WELFARE be pleased to state: 

(a) whetber some cases of unauthc,)ri.ed 
institutions awarding degrees/dipJomasl 
certificates in Indian System of Medicine 
and Homocopclthy have come to the notice 
of Government during the last three 
years; 

(b) wh~thcr some cases have also come 
to the notice of Government of unqualified 
persons practisinl these systems of 
medicine in the country; 

(c) jf 10, whe-thcr any time bOUnd 
progrr mme was launched and some person' 
Were arrested in this re,ard throupa 
viJilance; 
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(d) if so, what are the details in this 
reaard, State-wise, during last three years; 
and 

(e) .. the further steps Government 
propose to take jn this regard? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATI 
MOHSINA KIDWAI) : (a) Yes, Sir. 

(b) to (e). No specific cases have come 
to the notice of the Central Government 
of unqualified persons practising ISM&H 
duriog the last three years. We have been 
advising the State Governments to t&ike: 
suitable penal action wherever necessary. 
and report action taken. No reports have 
yet been received. Steps have also been 
taken to promote greater public awareness. 

[ Translalloll1 
Provision for Irrigation Schemes of 
Himachal Pradesh in Seventh Plan 

*389. SHRI K. D. SUL TANPURI 
Will the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) the amount proposed to be provided 
in the Seventh Five Ye~lf Plan for Himachal 
Pradesh for its major irrigation schemes; 
and 

(b) the area of land to be brought under 
irrigation under these schemes indicating 
the details thereof 1 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND) : (a) & (b). Allocations for the 
major irrigation schemes in Himachal 
Pradesh for the Seventh Plan are yet to be 
finalised. 

[EngU.rh] 

Clearaace to Irrigation Projects of GuJarat 

·393. SHRI AMAR SiNH RATHAWA: 
Will the Minister of IRRIOA TION AND 
POWER be pleased to lay a statement 
showing: 

(a) the number and details of neW 
irrilation project! forwarded by the 
Qujarat State Government to the Centre 
-hielt are pendiD, clearance; and 

(b) the steps taken by the Government 
of India in regard thereto? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA· 
NAND) : (a) S New Irrigation Projects 
have been received from Oujarat for 
techno-economic clearance and acceptance 
of the Planning Commission. They arc: 

(i) Sardar Sarovar Project for irriga­
ting 17.92 lakh ha. at a cost of Rs. 
3357 crOTes, 

(ii) Watrak Reservoir Project for lrrtga· 
ting 16.87 thou.iand ha. at a cost of 
Rs. 22 crores, 

(iii) Sidhumbar Reservoir Project for 
irrigating 20.48 thousand ha. at a 
cost of Rs. 30.53 (rores, 

(iv) WaJan Projel.t for irrigating 6.79 
thousand ha. at a cost of Rs. 18.24 
crores, and 

(v) Goma Project for irrigating 4.13 
thousand ha. at a cost of Rs. 13.88 
crores. 

(b) Co mments on these projects except 
Goma have been communicated to the 
State Government for compliance. Goma 
Project is received recently in March, 1985 
and is under examination. 

Cbok.ba Power Project 

·394. SHRI D.L. BAITHA: Will the 
Minister of IRRIGATlON AND POWER 
be pleased to state: 

(a) the target date for completion of 
construction and commissioning of Chukha 
Electricity Project indicating areas to be 
scrv~d by it in Bhutan and India; 

(b) whether construction is going on 
schedule; 

(c) whether it is a fact that areas under 
Purnea District of Bihar State Were to get 
power from this project for which transm­
ission lines were also to be laid before its 
commissioning ; 

(d) if so, whether laying of those lines 
ha ve since been completed and jf not, tbe 
reason. for the same ; and 
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(e) whether there was any proposal to 
set up a transmissicn centre at Ar..tria in 
th(! District of Purnca in Bihar State; Clnd 
if so. whether any action to con~truct the 
same has becn t<lken ? 

THE MINISTER OF IRRIGATION 
AND POWER (~HRI B. SHANKARA­
NAND): ("l)The t~llgd date of l'ommiso;;ion­
ing the first gem rOlting lJnit of H4 M \V pf 
Chukha Hydrr-electri: Projclt is ]t'ne, 
19H6. The othlf 3 \mils uf 84 M\V ea..:h 
win be ccrnrnis~ioncd in stnges thereafter. 
The project will $L I vc primarily Thimphu 
,nd PhuntshoJing areas in Bhutan and the 
States of Bihtlr, Oris' a, Sikkim and We"it 
Bengal in the [as·crn Region and Ass.1m 
In the North-rasl~ rn Region h India. 

(b) Prognss is according to the re" ised 
schedule. 

(c) Yes, Sir. 

(d) Thc trar.smission IIfl~s from tillS 

Projed to PUt nea ~Ir( pr..:ctica IJ)' 1.( mplcte. 
except for two river cJo~~ing') and the sub­
stations which wB1 be completed hy June, 
1985. 

(e) Ihen. is no Plopo\;.1 l' OJ .t tnms­
mission centre at Ar ~lria under this projl'Cl. 

Railway SenJce from Calcutta to Karim­
gaoj through Bangladesh 

*395. SHRI lAL DUHOMA : Will the 
Minister of RAILWA YS be plL 'sed to 
state: 

(a) whether acute '":!,. arcity condition of 
essential commodities PI( \-aiJs most of 
the time in Matlirur, N .. gul~llld, Tripl ra, 
C(:'char District of As~am al d parti<':lil .. lliy 
in the Union Tel ritcry or M iZOUtlll <1 Lil l:) 

extremely inadcquat~ railw.ty s),stCl1l COIl­

necting these II rt'ac; with the lC~t of 
country; 

(b) if 80, whether there is an~ propo~a) 
to open a sealed/dosed railway <,:rviet' 
from Calcutt3 to Kaiimgc'nj in C: Cil.lf 

District through B..lngl.ldesh as is bL ing 
done in the case of Ccntral Inland W~ltcr 
Transport Corporation ; and 

(c) if not, the reasons therefor ? 

THE MINISTER OF RAILWAYS 
(SHRI BAN~I LAL) : (a) Rail move­
ment to most of the areas in Manipur, 
Nngaland. Tripura, Cachar District of 
Assam nnd Mizoram is via Lumding·Bad­
arpur section, which has a cal'aeity cons­
traillt and, as a result, occassionaJ short­
falls occur in rail movement of essential 
commodities to tht' area. However, close 
monitoring is bdi'g done by the Railways 
ill co()rdin:ltion with the Departments con­
cerned to a"llid s,,'arcity of c~~cntiat com­
mndities to the t'xtent possible. 

(b) Thc.'rt:" is no prospc'-t to open a 
sealcd/cJesed Railwa), service from Cal· 
culta to Karimganj in CachLir District 
thnHlgh BangL.d\."";h, 

(c) It is not practic.tble. 

Proposal to set IIp Medical Lloiversity 

* 396. ~HRJ CHINTA ~10HA N : Will 
(he Ministcr of HEALTH AND FAMILY 
WELFARE be ple~lsed to ~tate : 

(a) '\I\hdhl. r there i!) <,IlY pf()po~al tu 
start a full-fledged M{ dkal U Itiversity in 
order to mall1ta in untform medical cdu­
ca I ion and cxcellenf..'~ of trairdng in the 
country ; and 

(b) jf not, the r~.~SOIIS thcrt.:for ? 

1 HL MINIS-I f..R OF HEALTH AND 
FAMILY Wl-LFARL (SJJRIMA11 
MOHSINA KIOWAJ: (a) and (b). lhe 
rvlcdical Educ"tion Review Committee 
hac; made recommendations regarding the 
s~Hing up of Universities of He,1ith Scie­
Hl e5l in order to b, ing about coordination 
between vdrious educational and training 
ill~titutioJ!<) of the modern and variou!I 
Il,dian systl.:m~ of Medicine, Nun,l,.s, Pha­
rm;lciqs elC. Government arc yet to take 
~: fill.d view in the m.~ttcr. 

DcmoDstratiun by Delhi University and 
College KaralDchari UnJoo 

*398. PROF. M. R. HALDER 
\ViJI the Minister of EDUCATION be 
pleased to state : 

(a) whether it is a fact that Delhi Uni .. 
versity and Collese Karamchari UniO.ll 
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demonstrated outside the office of the 
University Grants Commission ; and 

(b) if so, demand of the Union and 
whether it will be accepted by the Delhi 
University/University Grants Commission? 

THE MINISTPR OF EDUCATION 
(SHRI K.C. PANf) : (a) Yes, Sir. 

(b) The demonstration was held to press 
the demand for implement.Hion of the 
report of the Cadre Review Committee of 
Central Universities, submitted in Aug­
ust, 1984. The decisions of the Commi­
ssion on this Report have been communi­
cated to all Central Universities on March 
30, 1985. 

Calcutta University (Amendment) Bill, 1983 

*399. SHRI SURESH KURUP: 

SHRI SAIl-UDDIN CHOWDHURY: 

Will the Minister of EDUCATJON be 
pJeased to state whether it is a fact that 
the Calcutta University (Amendment) Bill, 
J 983 which is before the President for 
assent is pending for Jong ? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PA J\lT) : The C.1kutta 
University (Amendment) Bill, 1984, which 
Was reserved by the Governor of West 
Bengal for President's assent in M~lY, 1984 
is still pending. 

Rajasthan's Proposal for constructing a 
link between Rajasthan Fe('der and 

Gang Canal 

*400. SHRI VIR DHI CHA NDER 
JAIN: Win the Minister of IRRIGA TION 
AND POWER be pleased to state: 

(a) whether the Government of 
Rajasthan had submitted a proposal to the 
Union Government fOT constructing a link 
between Rajasthan fceder ar~d Gang Canal 
for providing l.lDintercuptcd irrigation 
supplies to command areas of the Gang 
Canal; 

(b) whether the Central Water Commis­
sion have SlJlgested certain modifications 
in the proposal; 

(c) whether the State Government had 

sent the modified proposal to the Central 
Water Commission; and 

(d) if so, the action taken thereon 1 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND) : (a) to (c). Yes, Sir. 

(d) The techno-economic feasibility of 
the proposal is under cXJ.mination in 
Central Wat('r Commission. 

Implementation of three Language Formut. 

*40J. PROF. NARAfN CHAND 
PARASHAR : 'Nill the Minister of 
EDUCATION be pleased to state : 

(a) whether Union Government have 
ensured the imph:m~ntation of three 
language formul.. by the States during the 
last three years; and 

(b) jf so, the name of thc States which 
have stilJ not implemented it and the 
reasons advanced by them for their 
inability to do so ? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) School educa­
tion is primarily the responsibility of the 
State Governments and is mostly looked 
after by them. The State Governments 
and the State Boards of Secondary Educa­
tjon arc responsible for prescribing curri .. 
cuI urn, syllabus and tClltbooks for all 
subjcds in(.Judirg the languages at school 
stage. The Ccntr .. ll Oovrrnment advises 
the States about the policy and provides 
guidelines. The Central Government has 
all along recommended faithful implemen­
tation of the Three Language Formula by 
the States. The Ministry of Education 
twice urged the States to faithfully imple­
ment the Three Language Formula in June, 
1982, and the Centr.t1 Advisory Board of 
Education of which the St.lte Education 
Ministers arc mcmbe-rs, in its meeting in 
June 1983, resolved th.1.t the State Govern­
ments take effective steps 10 implement the 
Three Language Formula as laid down in 
the National Policy on Education 1968. 
The States were last addressed similarly in 
July, 1984. 

(b) Tamil Nadu has adopted a Two 
Language Formula in accordance with a 
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Resolution passed by the State LCJis1at\lr.e 
in 1968. Pondicherry follows the pattern 
of Tamil Nadu. Mesbalaya is not also 
implementing the Three Lanaualc 
Formula. Other States have accepted the 
Three Lanlu81e Formula. 

HarJ-'. Slaare In Slngrauli, Dadarpur 
aDd ladraprastha Power PIa.I. 

*402. SHRI DHARAM PAL SINGH 
MALIK : Will the Mirlistcr of IRRIGA­
TION AND POWER be pleased to state : 

(a) what is the share of Haryana State 
in each of the Power Plants at Singrauli, 
Badarpur and Indraprastha; 

(b) whether HarYdra State is getting its 
full due ahare frc.'Ol the pOWtr generated 
by these plants; and 

(c) if not, the reasons tht"'rcof ? 

THE l\-tINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND) : (a) to (c). Haryana has a share 
of 8.2% in ]000 MW lapadty at Singrauli, 
1/3rd share in 187.5 MW capacity at 
Indraprastha and no share in 8adarpur. 
The State has not been receiving it~ full 
share from Singr,lltli afld IndrdprasthJ due 
to overdrawaJs by Uttar Prade...,h and 
De1hi. 

ReDOt'8don of Veraval-Ahmedabad Rail 
Track 

*403. SHRI MOHANLAL PATEL 

SHRI NAVIN RA VANI : 

Will the Minister of RAILWA YS be 
pleased to state : 

(a) whether it is a fact that in Bhavn~gar 
Division Veraval-Ahmedabad metre gauge 
line track has become very old and the 
average speed of the train on thIs lrad~ iCii 

below 30 K. M. per hO!Jr; and 

(b) if '0, what steps are being tu ken to 
renovate this track ? 

THE MINISTER OF STA IE IN TilE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Only a 
part of the track on main line route between 
Abrnedabad-VeravaI is of 1935 aae group. 

The booked speed is 50 kmph frolD 
Ahmedabad to Botad and 58 kmpb from 
Botad to VeravaL. Ordy 2S ktn. 01 track 
between Ahmedabad and Botad is laRi1ll a 
slight speed restriction of SO kmph. 

(b) Track Renewals are being carried 
out on prosrammcd basis, t.a.kinl into 
consideration the availability of funds and 
inter se priority of various section. etc. 

Steps to Cootrol Rablee 

*404. PROF. SAIFUDDIN SOZ : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) whether the menace of rabies is 
wide~pread in the country; 

(b) whether it is a fact that supply of 
vaccines to control this disease is not 
adequate; and 

(c) Wh.il mC.tsurcs had been taken by the 
Ministry to control the menace? 

THE MINISTER OF ilEAL TH AND 
FAMILY WELFARf: (SHRIMATI 
MOHSINA KIDWAI) : (a) and (b). Rabies. 
I~ an endemic ulsLase in our country. 
Ther~ a rc 12 anti-rabies vaccine production 
centres In the country which manufacture 
about 35 million mt. of neural tissue vaccine 
per year, which is .ldequate to cater to the 
needs. 

(c) Measures initiated by the Government 
in association with various civic bodies, to 
control Rabies include eradication of stray 
dogs, immunization of pet dogs and carry 
out health education to the general public. 

OaA III StaW in Personnel Branda of 
IndJan Railways 

2S46. SHRI AMAL DATTA Will 
th.: Minister of RAILWAYS be pleased to 
state : 

(a) the numbers of permanent class III 
statT in the personnel branch of Indian 
Railways division-wise and at headqUarters 
of Zonal Railways including production 
units; 

(b) the number of total staff' watkin. in 
Jndian Railways division-wise and at head-
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quarters of Zonal Railways including 
production units; and 

(c) whether any yardstick has been laid 
down for the creation of posts of class III 
staft' in personnel branch ? 

THE MINISTER. OF RAILWAYS 
(SHRI BANSl LAL) : (a) to (c). Informa .. 
tion is being collected and will be laid on 
the Table of the Sabha. 

O'fer-BrWae on Leyel CrOlsing lu Raya­
Gada Ton UDder S E. Railway 

2S47. SHRI GIRIDHAR GOMANGO: 
Will the Mini~ler of RAILWAYS be pleased 
to state : 

(8) whether Government of Ortssa and 
the Railway Authorities have prepared the 
estimate of over-bridge on level crossing ill 
Raya,uda Town under S.E. Railway; 

(b) if so, the estimated costs of Govern­
ment of Orissa as their share and Railway's 
share thereof; 

(c) whether Government of Orissa have 
agreed to provide fundc; during the year 
1985-86; and 

(d) if so, the funds provided by his 
Ministry for the year 1985-86 thereof? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) No, Sir. The 
plan and the estimate for road approaches 
which are to be executed by State PWD arc 
still awaited. 

. (b) Does not arise. 

(c) No, Sir. 

(d) Docs not arise. 

[Trans/alio,,] 

Conversion of Fathua-Islampur into 
Broad Gauge Line 

254R. SHRI VIJA Y KUMAR Y ADA V : 
Wil1 the Minister of RAILWAYS be 
pleased to state : 

(a) whether it is a fact that there has 
been a long standing demand of passengers 
of the area for the conversion of Eastern 

Railway's F'athua-Islampur rail lil.e into 
broad line; and 

(b) whether Government propose to 
convert the said melre gauge line; and 

(c) if so, the details in this regard? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) Representations 
ha ve been received for the conversion of 
Fathua-lslampur Light Railway. 

(b) and (c). There is no such proposal. 
The Government have, however, taken a 
decision, in principle, to take over Fathua­
Islampur Light Railw .y, and the consent of 
t he Bihar Government has been received 
for clo~ing down the line after nationalisa­
tion. 

[English] 

Allotment of Plots to Workers of Bbakra 
Nangal Project 

2549. SHRI SAIFUDDIN CHOW. 
DHURY : Will the Minister of IRRiGA· 
TION AND POWER be pleased to state: 

(a) whether Government are aware of 
the fact that large number of workers of 
Bhakra Nangal arc residing in Nangal 
Township with their familil.s ever 'o;ince the 
Bhakra Project was started; 

(b) whether these people have asked for 
aJlotment of plots for resid~nti.tI purposes; 
anJ 

(c) whether Government are considering 
their request sympathetically in view of the 
f .. lct that they have practically become 
residents of Nangal Township? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI 8. SHANKARA­
NAND) : (a) to (c). The workers engaged 
on the Bhakra Nangat Proje..:t are mostly 
residing in the Proje<.:t residential accom. 
modation at Nangal Township, Some of 
the employees, including retired persons, 
h.,vc asked for a)Jotment of plots at Nangal 
Township for building their private houses. 
The Bhakra Beas Management Board does 
not have land at Nangal Township for 
construction of such houses. Hence the 
question of allotment of land by Bhakra 
Beas Management Board does not arise. 
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SettJDg up of 'University of Health SdeDee.t 

2550. SHRI NARSINGRAO SURYA· 
VANSHI : Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

<a) whether the Government arc pro­
posing to set up 'University of Health 
Sciences' in the country where number of 
medical colleges is large ; and 

(b) is so, when and where? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) and (b). 
The Medical EducatioD Review Committee 
set up by the Central Government has in 
its reports, inter-:dia, re(.ommcnded that 
the Centra) Government should establish 
Universities of Health Sciences to which 
various medical and health training institu­
tions, falling within the jurisdktlOn of su\,.h 
universities should be uffiliated. The Gove­
rnment would take a final view on thi~; 

recommendation in consultation with the 
State Governments .md other concerned 
authorities. 

Indents received by Go"Yernment Medical 
Store Depot, Madras during 1983-85 

2551. SHRI M. MAHALINGAM 
Will the Minister of HEALTH AND FAM­
ILY WELFARE be pleased to state: 

(a) what would be the value of indent') 
received by Government Medical Store 
Depot, Madras, from Tamil Nadu, Govcrn­
ment C.G.H.S, and other Certral Govern­
ment Departments and Central Government 
Undertakings during 1983, 1984 and 1985 
upto February, J985; , 

(b) what are the value of stores supplicd 
during these ye~lTS by Government Medi­
cal Store Depot, Madr.ls to the indenters; 
and 

(c) what arc the difficulties which 
Madras Depot is facing to (omply the 
demand~ of the indentors in full and what 
action has been taken/proposed to be taken 
to over-come these difficulties ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 

YOGENDRA MAKWANA): (a) Value of 
indents received: 

Calendar Year 

1983 

1984 

1985 (upto Feb. t 85) 

Rs. 2101akhs 

Rs. 300 lakhs 

Rs. SO lakhs 

(b) Values of stores supplied: 

Calendar Year 

1983 

1984 

J 985 (Upto Feb. '85) 

Rs. 125.32 lakhs 

Rs. 228.28 lakhs 

Rs. 91.68 lakhs 

(c) Duc to change in the policy of Tamil 
Nadu Government, the State Government 
indentors did not accept supplies against 
indents placed already with the Medical 
Store Dq')ot. Madras The matter wn~ 
taken up with the Tamil Nadu Govt. who 
agreed to consider the request of Medical 
Stores Depot for recciving supplies against 
indents placed already to the extent possi­
ble. In respect of other indentors, to 
meet urgent supplies. local purchases are 
n.sortcd to hy the Medical Stores Depot, 
f\.fadras. The position is reviewed every 
month by D.D.G. (Stores) at the headquar­
ters in Delhi. 

Conference convened by Commonwealth­
Pharmaceutical Association and World Health 

Organisation 

2552. SHRI B.V.· DrSAI: Will ,he 
Minister of H~ALTH AND FAMILY 
WELFARE be pleased to state : 

(a) whether it is a fact that a Conference 
convened by the Commonwealth Pharmace­
utical A(}sociation and the World Health 
Organisation was held in New Delhi on 
11 March, 1985; 

(b) jf so. whether better drug supply for 
third World countries Was urged in the 
Conference ; 

(c) whether it is also n fact that discussions 
were made on a action-oriented programme 
to heJp third World Countries to be self 
sufficient in their drug needs; and 
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(d) if so," what are the other steps and 
decisions arrived at ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) Yes, 
Sir. A workshop was organised by Com­
monwealth Pharmaceutical Assodation in 
cooperation with WHO Regional Office and 
Commonwealth Secretariat. 

(b) In the workshop various aspects of 
drugs supply system such as Management 
System, Organisational Formulary and 
Quality Assurance in Drugs Supply Prog­
rammes were discussed. 

(c) The w()rt.~hoi') laid emphasis on train­
ing of personnci in the management 0f 
Drugs Supply System particularly in support 
of primary health care with u view to d(;v­
eloping managerial capacity for procure­
ment, storage. distribution and ~lIl"pJy of 
essential drugs of :i'sureJ qu.tliiy" 

(d) The nlain rccommcndalil 05 ~Icre : 

(i) Tra ining of pcr~l nnd in monitor 
ing drug suppiy ; , 

(d) OptinllJr11 lllilisalion of drugs; 

(iii) Effective utilisation of pharma­
cists ; and 

{iv) Continued education of pharma­
cists. 

Allotment of Quarters to Class n I Staff at 
Khurda Road 

2553. SHRI SAl YAGOPAL MISRA: 
Will the l\1inistcr of RAILWAYS be pleased 
to stale: 

(a) how many class 111 slafT have bet'n 
provided with Type-Ill rail way quarters at 
Khurda Road; 

(b) how many Type-III quart _rs are under 
occupation of Galettcd offic( rs at K hurda 
Road; and 

(c) when the typc-' II Quarttrs under 
occupation of Gazetted officers will be rel­
eased for allotment to Class III staff ? 

THE MINISTER OF RAILWAYS 
(SHRI BA NSI LAL) : (a) 58 

(b) 9 

(c) On completion and allotment of 
Type-IV quarters, which are undt r cons­
truction, the Type-II ( quarters will be 
released for allotment. 

Doctors Vacancies i.l Andaman and Nlcobar 
Islands Hospitals and Dispensaries 

2554. SHRJ MANORANJAN BHAKTA: 
Will the Minister of HEALTH AND 
FAMILY \VELFARE be pIe, sed to state: 

(<<) wht:t1H'r it is a fact that a number 
of vclcancies in G. D.O. Gr. I and in 
SPI. cialist grade post') of medicJI officers are 
J) ing v.H:,~nt in til.; Union Territory of 
Andaman m:d Nicobar Isbnds ; 

(b) if so, how many such posts are lying 
vacant. mentioning the name of the hospi­
tal/di~rcnsary/(>ublic He.tlth C~ntre. ~md 
liil c: wilen: and 

(c) what action Government have taken 
to f111 up tho~e pests ,Hat wh.:n they will 
b.! filled up? 

THE MINIS rER OF STATE IN THE 
DEPARTMENT OF HEALTH .(SHRI 
YOGENDRA MAK\VANA): (a) to (c). 
Out of 9 s"Jlctioncd r'O\"" of Sp(,c':ialist 
Gn dl' II of ells (s,,:.Je (. f pay c f Rs. 
1100-1800), only one po~t, viz. Medical 
Sp< cia list is VHC,.lIlt. A fr~sh requisition 
fvr filling up of t his post has been sent to 
the U fl.S.C. Olt ~8th M .. 'rch, 198.5 since 
tile candidutes (."~alkr f\.'lommC"ldcd by 
the U P.S.C. f,tiled to join. In the cate­
gory of Senior Mcdkal Offi~I.'r (formerly 
GDO Grade I in the pay-scale of Rs. 
1100-1600), out of 25 sanctioned posts, 14 
posts are fiHed and action is in progress 
to 1ill up the remaining posts. 

Paan Masala 

2555. SHRI PIYUS llRAKY : Will the 
Minister of HEALTH AND FAMILY 
WELFARE h(.! pleased to state: 

(u) whether Government's attention has 
been drawn towards the article published 
in Sunday Observer dated 10 March, 1985 

. entitled °Bitter Mixture"; 

(b) whether it is a fact that a large 
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number of brands of Pan Maala are poi­
sonous and hazardous for health ; 

(c) if so, what are the measures taken 
by Government to check those Paan 
Masalas before allowing them for sale ; 

(d) what action is taken against the 
erring manufacturers ; and 

(e) how many manufacturers were blnck 
listed in the last three years for this reason, 
names and details thereof 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) Yes, Sir. 

(b) The principal ingredients of paan 
masala are BeteJnut, lime, <':OCODut, <.:utechu 
Cardamom, Saifron, aromatic spices and 
flavours. According to our present know­
ledge these ingredients either singly or in 
combination are not likely to be harmful 
to human health. However, Indian Coun­
cil of Medical Research has undertaken 
a study of carcinogenecity of diffcrt!nt 
varietks of Betel nut. 

(c) and (d). The Food Health Autho­
rities of States/local bodies draw samples 
of paan masaJa from the market and get 
them analysed. If the samples are found 
to contain any injurious ingredient, leg~11 

action is initiated under the provisions of 
PFA Act, 1954. 

(e) This Ministry has no information a~ 
the blacklisting of firms is done by the 
State Health Authorities. 

[Translation] 

Coastraction of Barrage In HammJd Nagar 
.... er Paa-Pun Irrigation Scheme 

2S56. SHRJ RAMASHRAY PRASAD 
SINGH: Will the Minister of IRRIGA­
TION AND POWER be pleased to 
state : 

(a) whether the foundation stone of a 
barrage in Hammid Nagar under the pun­
pun irrigation scheme was laid by the for­
mer Chief Minister of Bihar ; 

(b) whether this scheme hal been 
appoved by Central Water Commission ; 

(c) if so, the time by which the eGa8t­
ruction of the barrage will be completed 
and the estimated expenditure involved 
thereon ; and 

(d) total area likely to be irrigated by 
the construction of this barraae ? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA· 
NAND) : (a) No. Sir. 

(b) The project is under technical exa .. 
mination by the Central Water Commission 
in consultatjon with the State Authorities. 

(c) The project is estimated to cost 
about Rs. 23 crOfes. The State Govern­
ment has proposed an outlay of Rs. J 
crore during the VII Five Year Plan. Com­
pletion of the project wiIJ depend upon the 
outlays that will be provided thereafter. 

. (J) The prl'ju;t envis .. gcs creation of an 
irrigation potential of about 73,000 hectares 
in Gaya and Patna districts of Bihar. 

Speed Breaker. iK-tween Varanasi and Gazipur 
on Varanalil·Gorakhpur Nationall-ligbway 

2557. SHRI ZAINUL BASHER : Will 
the Minister of SHIPPJNG AND T1\ANS· 
POR T be pleased to stale : 

(a) whether speed break\. rs. in front of 
schools and bazars between Varanasi and 
Ga7ipur on Varanasi-Gorakhpur National 
Highway, have been laid; 

(b) if so, the na mes of the ba7.ars and 
schools; and 

(c) the reasons for not laying speed brea­
kers in front of Maupara Basic/Primary 
Schools and Maharajgunj Bazar between 
Saidpur and Ghazipur ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRJ Z.R. ANSARI): (a) No 
speed breakl'rs have been provided. How­
ever, at some places rumble strips have 
been provilied to alert tbe drivers. 

(b) Does not ,rise. 

(c) As a matter of policy, speed breakers 
are not provided on ,National Hilbwa),s. 
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fE",II,hl 

RaD Llae eoDDedilll DIaara ..... aud PaIaaI 

25'8. SHRI R. ANNANAMBI: Will 
the Minister of RAIL WAYS be pleased to 
state : 

Ca> wbether Government are aware that 
Dbarapuram in Periyar District in Tamil 
Nadu is economically backward with no 
major development in the field of Indus­
tries and Commerce; and 

(b) whether Government would consider 
the proposal for constTuction of a railway 
line connectios Dharapuram and Palani a 
famous pilgrim centre in Tamil Nadu ? 

THE MINISTER OF RAIL\\/AYS 
(SHRI BANSI LAL): (a) As advised by 
Ministry of Industry t the Periyar District in 
Tamil Nadu does not figure in the list of 
back ward ar~~lS. 

(b) No, Sir. 

ImplementatioD or Health Guide Schemes 
In Madhya Pradesh 

2559. KUMARI PUSHPA DEVI 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the main object of Health Guide 
Scheme; 

(b) the name of the ~tates where such 
scheme has bt..-en implemented during the 
Sixth Plan period; 

(c) whether the health luide scheme hac; 
been impJemented in Madhya Pradesh; and 

(d) if so, the achievement made in 
iJnpJ~mentin8 such scheme in Madhya 
Pradesh during Sixth_Plan period 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOOENDRA MAKWANA): (8) The 
Health Guide Scheme has been devised 
with a view to educate and motivate the 
people to be conscious of their own 
premotive, preventive and l'ositive health 
care aspects and be capable of meeting 
their requirements in this regard with full 

• community involvement with active support 
and assistance from the Government. 

(b) All the Sta~ and Uaion Territories 
except the States 'of J.&K., Kerala, Tamil 
Nadu and Arunachal Pradesh, have been 
implementing the Scheme during the 6th 
Plan. 

(c) and (d). Yes Sir. The Scheme has 
been implemented in the State and as per 
information received 35619 health guides 
have been trained. 

(Translation] 

ConstructioD of Dam on Chambal River 

2560. SHRI LALA RAM KEN : Will 
the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) whether Governmt"nt have formulated 
any scheme for the development of 
Chambal Valley area either by constructing 
a necessary dam on Chambal river or by 
introducing lift~irrjgdtion scheme; 

(b) if so, the detail~ thereof; and 

(c) if not, the time by which a scheme 
~ould be preparld by conducting a survey 
in this regard ? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRl B. SHANKARA­
NAND) : (a) Government of Rajasthan 
have formulated Pipalda Lift Irrigation 
Scheme on Chambal River and have sent 
it to the Central Water Commission for 
technical examination. Uttar Pradesh has 
also submitted a lift irrigation scheme on 
Chambal River, which is under examination. 

(b) PipaJda Lift Scheme of Rajasthan 
is estimated to cost Rs. 6.]0 crores and 
envisages creation of an jrrigation potential 
of 14.870 hectares. The Lift Scheme of 
Uttar Pradesh is es timated to cost Rs. 11.42 
crorcs and envisages irrigation potential of 
S5,400 hectares. 

(c) Does not arise. 

fEIIg/ish] 

Re-Introduction of Trams In Delbl 

2561. SHRI T. BALA GAUD: WiJl 
the Minister of SHIPPING AND TRANS .. 
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PORT be pleased to state 

(a) whether a proposal to re-introduce 
trams in Delhi is under consideration of 
Government; 

(b) if so, the details of the proposal; 

(c) the rCdsons for withdrawt.l1 of trams 
from Delhi some years back; and 

(d) what other modes of transport system 
that are being conternpl., ted by Govern­
ment in view of rapid increase in number 
of commuters? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHJPPI'I':G AND TRANS­
PORT (SHRI Z. R. ANS~RI) : (a) No, 
Sir. 

(b) Docs not arise. 

(c) 1 h~ main f"ason fJf withdrawal of 
trams from DeJhi 'Was that these wen: 
found to be uneconomical and were also 
found to be contributing to a significant 
increase in c(/ngestion during the crowd~d 

hours particularly within the walled city. 

(d) Apart from the btl') tran!)port system, 
the Ring Railway with Elccah:al Multiple! 
Unit was introdllct'd in Delhi ill 19R2. 
Further ad(}itionaJ modes of transp(,f't t)a \I C 

not so f,.r been fca ... ible mainly due to 
constrainb (If resource~. 

Admission in Delhi Unil'crsity on False 
Sports Certificates 

2562. SHRI BALASAHEB VIKHE 
PATIL : Will the Minister of EDUCA· 
TION be pleased to state : 

(a) whether it has come to the notice 
of the authorities that c(:rtain candidates 
got admissions in Delhi University in undrr 
graduate COllfses and also in post-graduate 
courses under the sports quota by submit­
ting false certificates; 

(b) if so, the drtvils of such c~lOdidatcs 

who got admis~ion by sut-mitting false 
certificates; 

(c) action taken asainst them; and 

(d) steps taken to ensure that only 
genuine students get admjf,sion in future? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) According to 
the Delhi University. there is a Sluota of 
SaG scats for sportsmen of distinction. 
The certificates submitted by the students 
are categorised by the University for 
deciding admission. Some cases of tamper­
ing with such categorisation have come to 
notice. 

(b) There were 9 cases of SlH .. h tamper­
ing with the C4ltegorisation on the appli­
cation forms during 1984-85. 

(c) and (d). The University cancelled 
the admission of 4 cancid~ltl'~ who were 
not found to h~ eligihlc for admission aftcr 
an inquiry_ In the remaining cases, tht.' 
University h.ls decided to refer the 
certificates to the Sports Aut hority of 
InJi:\ for VCI ifkatioll. Th~ lJniver~jty h~1S 

... Iso dt!l...idl..u tho t in cas\.s where the 
genuineness of the tcrtith.:.ltl s could not 
be vcrifi :d, the corH.:erned candidate should 
bl.' subjcch,tJ to an interview and a tl inl in 
the rt..spel..'tive game. 

Installathm of Electrical Loco Shed 

25&3. SHRJ C. JANOA RFODY 
WIll the Minister of RAIL\VAYS he 
pleased to state : 

(a) whether K~zipct Was proposcd for 
installation of Electrical Loco Shed ,us it 
happens to be centrally located for key 
centres like Vijayawadd. Sc(undrJh:.u.l and 
Ballershah; 

(b) whether there is any proposal to 
shift it to Secundrabad (a congested city); 
and 

(c) if so, the reasons therefor '1 

THE MINISTER OF RAILWAYS 
(SHR) BANSI LAL) : (a) and (b). No, 
Sir. 

(c) Does not arise. 

ReguJarisation or Set,lees of Walters 
in RaU"ays 

• 
2564. SIIRI ZAINAL ABEDIN : Will 

the Minhter of RAILWAYS he pleased to 
state ; 
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(a) whether it is a fact that the waiters 
serving in the Railway Caterina for the 
last more than five years are stin serving 
on ad-hoc b~sis/daily wqes; 

(b) if so, whether it does not amount 
to violation of the Government directives; 
and 

(c) if not, the steps Government propose 
to tuke to regu1arise their employment? 

THE MINISTER OF RAJLWAYS 
(SHRI BANSI LAL): (a) There arc 
Commission bearers working for the 
Railways for more than five years. 

(b) and (c). A decision was tuken in 
1978 to absorb in phases on regular scales 
of pay those Commission Bt"lTcrs who 
were working on the Railways at that 
time. Uptil now Hbout 2000 Commission 
Bcarer'i have been rcgulariscd on the 
Indian Railways. 

Reconsideration for a Four-Lane Bridge 
across River Krishna in Andhra Pradesh 

2565. SHRI BEZHWADA PAPI 
REDDY: Will the Minister of SHIPPING 
& TR!\ NSPORT he pleased to stale: 

(a) whether Government h;.'vc approved 
a two-line KaJ1ak~durga Bridge across the 
river Krishna ne.tf Vijayawada on National 
Highway No.5 in Andhra Prade'th; and 

(b) if so, whether Government propose 
to rccon~ider the decision at the earliest 
to make it four-lane bridge in view of 
heavy traffic and the proposal of the 
Government of Andhra ~radesh ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z. R. ANSARI) : (a) Yes, 
Sir. 

(b) The new two-lane bridge under 
construction will supplement the existfng 
two-lane barragc-cum-rond bridge. As and 
when the traffic justifies another two-hne 

. bridge, this would be considered depend­
ing upon the availabiJity of funds for the 
National Highways and inter-se priority of 
works on the Nationa) Highways in the 
country. 

Financial Alsistance for Construct loa 
of Coastal Road from Tada to 

Itehapuram in Andllra Pradesh 

2S66. SHRI C. SAMBU : Will the 
Minister of SHIPPING AND TRANS­
PORT be pleased to state : 

(a) whether Government have any 
proposal to provide financiaJ assistance for 
construction of the coastal road from Tada 
to Itchapuram in coastal Andhra Pradesh; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z. R. ANSARI) : (a) No, 
Sir. 

(h) Dt)cS not ari5c. 

Allotment of Concessiona) White 
I>rinting Paper to states 

2567. SHRJ JAGANNATH PATTNAIK : 
Will the Minister of EDUCATION be 
pleased to state : 

(a) whether Go'v crnment propose to 
incrl'a~c the allolm~nt of white printing 
p.lp(.f to States in 1l)~~5-86; and 

(b) if ~(', the details regarding qULlntity 
of such paper, in mdric tonn~s approved 
in favour of Orissa in 1935-86? 

THE MINIS 1 ER OF EDUCATION 
(SIJRI K. C. PANT) : (a) and (b). Alloca­
tion of conct.ssional white printing paper 
is made on quarterly basis and not on 
yearly basis. State-wise allotments for 
the first quarter i.e. April-June 1985-86 
have been issued. The State of Orissa 
hlls been allotted 1058 MTs of concessional 
paper during the said quarter. 

The question of increasing the allocation 
of conccssienal paper to Statcs/UTs 
induding the State of Orissa for the 
subsequent quart~rs of the year 1985-86 
is dependent on the quantity of paper to 
be made avaibbJe by the Ministr)" of 
Industry. 
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' ..... SItIpp .. CoIIt,.nies stop engaging 
CabUa haaetl SeaIDeD 

2568. SHRI BHOLA NATH SEN: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state : 

(a) whether some foreign shipping 
compalJies have stopped engagjng crew at 
Calcutta Port tMreby nducing the job 
prospects and employment opportunitit.s 
for the seamen of Calcutta; 

(b) if so, the details thereof; 

(c) the ntImber of Calcutt.l based 
seamen affected thereby and since when 
these shipping companies have stopped 
engaging creW from Calcutta; 

(d) the reasons for avoiding CalcuUa 
based seamen by Foreign ShiJlPing 
Companies and what I' the ro~ition in 
other ports of J ndi.l~ uHd 

(e) the stePl taken or "roposed to 
Nmedy the situation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z. R. ANSARI) : (a) Yes. 

(b) and (c). Four Coreian cOmpa&'aiCl 

were engaging Indian crew at Calcutta 
port. On 31-12-82 they had 3197 Calcutta 
seamen on their rosters who were provided 
709 jobs by rotation. On a~count of closure 
or these rosters since then, these 
seamen have been transferred to the 
general roster. 

(d) While the recessjon in shippina 
industry has caused a sbcinkage in the 
number of jobs available for seamen in 
general, the foreign shippina companies' 
decision to close the rosters pertaining to 
Calcutta as such is their private decision. 
At Bombay t which is the only other 
Indian Port haviI,g a seamen employment 
office, foreign lines maintain a roster of 
7315 seumen who are provided with 3736 
jobs by ro'tation. 

(c.) Government of India appointed an 
EXJ1crt Committee under the Chairman .. 
stliP of Admiral S. M. Nanda (Retired) 
to go into the question of unemployment 
among Indian seamen and to suggest 
remedial measures. Some of the principal 
n.commendations made by the Committee 
«nd the uctiOll taken thereon is given in 
the statl'ment attachcd. 

Swtement 

s. No. Recommendaticn 

1. No fl c!'.h n.cruitment and training 
to be resorted to till the tr.dned 
candidates wJ:iting for placement 
are fully absorbed. 

2. Scamen not responding to two 
consecutive call notices to be 
deemed ineffective and to be issued 
with show cause fotice for cancel­
ing their registrati<'n. 

Action taken 

Pre-sea trdining has been suspended 
in an the three rating 'ruining 
c~tablishments. 

According to orders issued by the 
Director General of Shippina to the 
Director. Seamen Employment 
Office, Bombay and Calcutta. the 
first ca)) notice itself will be in the 
form of a show cause notice and if 

. the seaman does not respond. he 
has to give satisfactory and sufficient 
explanation to the Director, S.E.O. 
within 30 days. In that case he 
win be sent another call notice 
which will be final and if he still 
remains p.bsent for any reason What 
so ever, his registration would stand 
~ancelled. 



W"tI6" AnlWer, CHAttllA ~t. 1901 (SAtcA) Wrltlen Answers 58 

3. ~ qe of the .. man is to 
be reduced to 58 years from the 
present 60 years. 

4~ A scheme for fihancial assistance 
to the unemployed seamen be 
worked out und implemented. 

S. Issue of Continuous Discharge 
Certificates to be confined to the 
Shipping Master at BOmbay and 
Calcutta only. 

6. Pre-entry medical standards for 
seamen to be reviewed. 

7. Pre-entry educational qualification 
to he rais(.'d to standard X (pas~) 
from standard vln (pas~). 

[Translation] 

Mtaaures to a\oid inconvenience caused 
to Passengers in getting Rese"ation 

of Bertbs in moving Trains 

2569. SHRI DALCHANDER JAIN 
Will the Minist(r of RAILWA YS be pleased 
to state : 

(a) the measures being taken to avoid 
inconvenience caused to the passengers at 
present in getting reservation of berths in 
the moving Utkal and Kalinga Express 
trains and to ensure that such reservation 
is done without difficulty; and 

(b) whether Government propose to 
display the information about vacant berths 
on the notice boards of the platforms im­
mediately on the arrival of the trains at the 
stations? 

THE MINISTER OF RAILWAYS 
(SHRI BANSJ LAL) : (a) and (b). Instruc­
tions exist that the position ·rcg~lrdh2g 
vacant berths on the trains should, as far 
as possible, be relayed to each succeeding 
halt in advance of tbe arrival of the tfa in 
and should also. be displayed on the side .. 
panela -of cotche. by TTBs manning such 

Orders have been issued that the 
reduced retiTenleat ._ ...., be 
appli<;;able to seamen who are regis­
tered on or after 14 7 .. 1982. 

This has been discussed jn detail at 
various meetings of ship<)WRCrS and 
seafarers but no acceptable scheme 
has yet been finalised. 

Orders have been issued restricting 
t he issue of CDCs to Bombay and 
Calcutta. 

After consuit,ltion with Ministry of 
Defence, it i~ felt that existing 
medical stand., rds arc adequate. 

Since pre-sea tfa ining has been 
suspended now, the revised educa­
tional st~mdards will be decided at 
the time of next advertisement for 
intake of traml'CS. 

coaches. In addili0n, specific quotas of 
rcsHv(.d accommcd.ltiun depending on 
regular frame offering and other relevant 
factors, are also allotted to various inter­
mediate stations f( r independent booking 
for the convenience of passengers boarding 
at such stations. 

[English] 

Recognition of Degree of Lvov Medical 
Institute. USSR by MecUcaJ Council 

of India 

2570. SHRI DHARAMVIR SINGH 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pJeased to state: 

(a) whether it is a fact that inspite of 
uniform sy)Jabu~ and standard of medicaJ 
ed\h, alion in the various medical institutes 
in the USSR, the degree of the Lvov 
Medical Institute is yet to be recognised 
by the Medical Council of India which 
has already recognised the degree of a 
number of Soviet Medical Institutes; and 

(b) if so, whether it is proposed to have 
the recognition of the said degree decided 
by the Medical Council of India 1 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) and 
(b). Ur.der the provisions of the Indian 
l\fcclicaf Council Act, 1956, every foreign 
m<.'clical qualification has to be recom­
mended for recognition individually to the 
Central Government by the Medical 
Cou,'dl of India. The degree of Lvov 
Medical Institute U S.S. R. has been 
referred to Medical Counlil of India for 
making neCt'ssary recommendations. 

Fire Incidents In Delhi Hospitals 

2571. !\HRI RAM PUlAN PATEL 
Will the Minister of HFALTH AND 
FAMILY WELFA RE be pleased to state : 

(a) the nllmber of fire incidents reported 
in Central Goverllment Hospitals of Delhi! 
New Delhi during the year 1983 ,mu 19R5; 

(b) the amount of loss suffered by the 
Hospita]s due to the fire inddent and 
reasons for the fire incident in each case; 
and 

I (c) what action Government propose to 
take for future to prevent such fire 
incidents in the Hospital'i ? 

THE MINJ<:;TER OF STATE IN THE 
DEPARTME},;T 01' HEALTH (StIRJ 
YOGENDRA .MAKWANA) : (,,) to (c). 
Only one case offire incident in E.N.T. 
(C.G.H.S. Wing) of Safdarjang Hospital 
occurred on 2-3-85 when C.P.W.D. were 
doing renovation work. The Hospital did 
not SUfl"<..T any lo!>s. Fire FightiJ1g arrange­
ments in Central Government Hospitab 
have be(.n reviewed for augmt'ntation in 
consultation with C.P.W.D./Distrjct Fire 
Officer. 

Rail Lines Thanwe.Bhorc Bijapur and 
Pagra-Bhatni 

2S7~. SHRI KALI PRASAO PANDEY: 
Will the Minister of RAILWAYS be plea­
sed to state : 

(a) whether there is a proposal under 
consideration of Government 10 construct 
new rail lines from Thanwe to Bhore 

Bijapur-PagrawBhatni in Bihar; 

(b) whether it is a fact that after tbe 
construction of the above line the passen­
gers who travel through Siwan Bhatni shall 
have to travel a distance of 400 kilometres 
less and thus they wi]) save time and 
money; and 

(c) when the said rail Hnes are proposed 
t ("\ be constructed ? 

THE MINISTER OF RAILWAYS 
(SHRI BA NSI LAL) : (a) No, Sir. 

(b) and (c). There is no proposal for 
construction of the suggested new line in 
view of the severe ~onstraint of resources 
and heavy commitments already in hand. 

Epidemic Form of Jaundice in 
Allahabad Distt. 

2573. ~)HRI RAM BAHADUR SINGH: 
Will the Minister of HEALTH AND 
FAMILY WFLFARE he pleased to state: 

(a) whether it is a fact that over the 
last few months, an unprecedented juunw 

dke epidemic has been raging in the 
district of Allahabad (Uttar Pradesh); 

(b) jf so, the causes of the spread of 
the cpidemu.:; and 

(c) what effcctivl- stl.PS have been taken 
to combat the disease? 

~J HE MINJSTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) to 
(c). The necessary information is being 
collected and wit I be laid on the Table of 
the Sabha. 

Inclusion of Keleghai Phase II Project 
in Midnapur District In Seventb Plan 

2574. SHRJMATI GEETA MUKHER­
JEE : Will the Minister of IRRIGATION 
A ND POWER be pleased to state : 

(a) whether Government are aware that 
the Keleghai river in Midnapur district is 
in dire need of some more work on it 
(projected in Keleghai phase II), the 
absence of which is causing havoc to a 
large peasant population of Saband and 
Patshpur police ,stations, as was evident 
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during the last years' excessive rains 
causing flood; and 

(b) ir so. whrthrr Gnvcrnm:.:nt arc 
contcmplntipg to inch:dc Kcl(ghai phase 
n projcct in the Sevcllth Plan? 

THE MJNISTER OF IRRIGATION 
A~:D POWER (SHR) B. SIJANKARA­
N{\ND) : (a) Yu;, Sir. The approved 
scheme of rrscc1ioning of river Keleghai 
and its tributrTies h~ s not yet blcn fully 
imp1emented by the State Government. 
Phu<:e-Il ('f the scheme has not yet been 
proposed by the State Government. 

(b) Does not arise. 

Stay of a Family on Railway Platform! 
V.I.P. Porti\.·o 

2575. SHRI RAM BHAGAT PAS\\'AN : 
Will the Minister of RAIL\\tAYS be 
pleased to slate : 

(a) \\ hcth( r ll1l.re is any family which 
is Jiving either on plaiform or in the park 
and VIP pcrtico of New Odhi Railway 
Station for last many years; 

(b) if so. the details l hereof; and 

(c) the reasons for allowing that family 
to stay on Gover'~ment land pn:miscs for 
last many years? 

THE MINISTER OF RAILWAYS 
(SHRJ BANSI LAL) : (a) Yes, Sir. 

(b) Shehzadi ViJayat Maha1, the Degum 
of Oudh has OCl'upied the Second Class 
Ladies Waiting Room at New Delhi 
Railway Station since January, 1975. 
Firstly she was occupying the Second Class 
Ladies Waiting Room and then on her own 
she came out on the platform to OC(llPY 

the corner near the SccC'nd over bridge. 
Presently she is occupying a portion of the 
main porch of the ceremonial platform. 

(c) She has not been allowed to stay in 
the Railway premises, which she has 
occupied forcibly and has been staying as 
such. The Railway has been taking action 
to evict her from the Railway premises but 
so far she has not vacated the premises. 

Revenue earned from Rail Traffic 
during 1984-85 

2576. SHRI K. KUNJAMBU : Will 
the Minhter of RAILWAYS be pleased to 
state : 

(n) The total revenue earned from rail 
traffic during 1984-85 from different States, 
State-wise; 

(b) Whether there is any relation 
between the revenue carned and the 
development 11 work undertaken in any 
State; and 

(c) jf not, wha~ Ci itcria arc adopted for 
the deve)opmrnt of railway in different 
Statrs ? 

THE MINISTER OF RAILWAYS 
(SHRI B,\NSI LA L): (a) Information 
about revenue earned from traffic is not 
compiled Statcwise hut R"ilwaywise. 

(b) and (c). The dcvdopment of the 
railways is made. so as to meet the demand 
for rail tr.i1,sport in different regions of 
the country. 

Centres for holding Examinations and 
Interviews 

2577. PROF. NIRMALA KUMARI 
SHAKTAWAT: \VilI the Minister of 
RAILWA YS be ple3scd to sta te : 

(a) whether the Railway Board proposes 
to have more ccntrls for holding the 
eX:lminations and interview of Railways 
Service Commission; and 

(b) if so, by what time the arrangement 
for these new centres wiiI be made? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) and (b). The 
Railway Service Commissions (now known 
as Railway Recruitment Boards) already 
have the authority to fix centres for holdjng 
examinations nnd interviews within their 
jurisdiction depcr:ding on the actual need. 

Priority to Ancillary Units of Ship 
Building Industry 

2578. SHRI PRIYA RANJAN DAS 
MUNSHI : Will the Minister of SHIP· 
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PING AND TRANSPORT be pleased to 
state : 

(a) whether the Working Group on 
Shipbuilding is giving priority to ancillary 
units in Seventh Five Year Plan with more 
subsidy and incentives; 

(b) if so, whether similar advantage will 
be given in a bigger dimension to Port 
Engineering and Hooghly Dock and 
Engineering Unit of Government of India 
Undertaking; and 

tc) the details of subsidy and incentive 
plan for the ancillary units? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z. R. ANSARI) : (a) The 
Working Group on Shipbuilding has placed 
ancillary development programme on top 
priority during the Seventh Five Year 
Plan. As per Industrial Policy Resolution, 
J956, ancillary units are given incentives 
similar to that of small scale industries. 
In addition, the major shipyards are also 
coordinating development of ancillary 
units with the State GOVlfnm(nt as per 
guideline issued by the Bureau of Public 
Enterprises. However, ~lS of now, there 
is no specific subsidy to ancillary industry. 

(b) The Hooghly Dock & Port Engineer­
ing Works is not considered an ancillary 
unit. As such, there is no scheme, at 
prcsent~ for extending such benefits to this 
organisation. However, assistance to be 
given to the ancillary units related to 
Shipyards will be coordinated through the 
Public Sector Shipyards. 

(c) Apart from the incentives already 
extended as per Industrial Policy Reso]u­
tion. 1956, assistance may be provided in 
the following areas also during the Seventh 
Five Year Plan depending on suitable 
scheme on its merit : 

(i) Securing designs (lnd technical know­
how; 

(ii) Manufacture of jigs, pattern and 
fixtures; 

(iii) Tottin, facilities. 

COltYel1liaa of LatIa--MJraJ Rail Liae 
1IIto .... ~ 

2579. SHRI SAHBBRAO PATIL 
DONGAONKAR. : Win the Minister of 
RAILWAYS be pleased to state: 

(a) the proaress made so far regarding 
conversion of Latur-Miraj rail line into 
broad gauge rail linc; and 

(b) the amount sanctioned for the 
conversion of this rail line 1 

THE MINISTER OF" RAILWAYS 
(SHRI BANS! LAL) : (a) and (b). Due to 
severe constraint of resources, it is not 
possible to undertake conversion of Latur­
Mir£1j Railway line at present. 

Connecting MalkonglrJ With Jeypore Station 

2580. SHRI K. PRADHANI: WiJI the 
Minister of RA I L WAYS be pleased to 
state : 

(a) whether Government of Orissa have 
sent a proposal to connect Malkongiri 
with leypore Station of D.B.K. Railway 
as this Malkongiri area is full of lime 
stones vuy lIseful for cement factory ; 

(b) if so, the reaction of Government 
thereto ; and 

(c) what will be the cost of this rail .. 
way line? 

THE MINISTER OF RA1LWAYS (SHRI 
BANS I LAL) (a) Yes, Sir. 

(b) and (c). No survey for this line 
has so far been conducted. However, 
in view of the severe constraint of 
resources and heavy commitments al­
ready in hand, the proposal will have to 
await consideration till the resources posi­
tion improves. 

National Regllter For Medical Practitioner. 

2581. SHRI 0.0. SWELL: 

SHRI MATt GEETA MUKHERJEE: 
SHRI INDRAJIT GUPTA; 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 



65 Written Answers CHAITRA 21, lfo, (SAKA) Written Answers 66 

(a) whether it is a fact that there is no 
National Register for medical practiti. 
oners in the country and that this is ham­
perinI national health planning and dep­
loyment of medical personnel ; 

(b) whether the Medical Council of 
India has made a recommendation to this 
effect; and 

(c) the reasons for not acting on the 
Medical Council's recommendation? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRAM AKWANA): (a) to (c). No, 

Sir. As per the provi~ions of the Indian Medi­
ca) Council Act, 1956, the Medica) Council 
of India is statutorily bound to maintain 
in the prescribed manner, a register for 
practitioners to be known as the Tndian 
Medical Register. According to the 
Medical Council of India, in the absence 
of any provision in the Indian Medical 
Council Act, and in most of the State 
Medical Acts about periodical registration, 
the Indian Medical Register does not 
depict the true picture. The Council has 
recommended suitable amendments to the 
I.M.C. Act, 1956, to provide for periodi­
cal registration which are under conside­
ration. 

[Translat ion] 

Introduction of a Local Train between 
Kanpur and Lucknow 

2582. SHRI NARESH CHANDRA 
CHATURVEDI : Will the Minister of 
RAILW A YS be pleased to state : 

(a) whether Government have received 
proposals to run a local train between 
Kanpur and Lucknow ; 

(b) if so, the details thereof; and 

(c) the reaction of the Government 
thereto? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) (a) and (b). 
Yes, Sir. Representations have been 
received for running trains between 
Lucknow and Kanpur. 

(c) Due to lack of resources it is not 
feasible to introduce more trains between 
these places at present. 

Rail Lin e from Sonvarsa Block in Sitamarhi 
to Muzaft'arpur 

2583. SHRI R.S. KHfRHAR : Will 
the Minister of RA IL WAYS be pleased to 
state: 

(a) whether it is a fact that a demand 
was m.ldc to the Prime Minister in January 
J985 to lay a railwdY line from Sonvarsa 
Block in Sit1marhi Di'itrict on Nepal 
border to Muzaffarpur ; 

(b) if so, the progres~ made in thi& regard 
so far; and 

(c) jf no progress has been m,ldc, the 
reasons therefor? 

THE MINISTER OF RAILWAYS (SHRI 
BANSI LAL) : Ct} Yes, Sir. 

(b) and (c). There is no proposal, at 
present, for construction of the suggested 
neW line from Muzaffarpur to Sonvarsa. via 
Sitamarhi. in view of the severe constr.lint 
of rt'sources, and heavy commitments al­
ready in hand. 

Assistance for Bal Sudhar Grih 

2584. SHRIMATI USHA CHOUDH­
ARI : Will the Minister of SOCIAL AND 
WOMEN'S WELFARE be pleased to 
state : 

(a) whether Union Government are con­
sidering to give full assistance for Bal 
Sudhar Grih and if so, the time by which 
it is proposed to be given; and 

(b) whether Government have any 
scheme to impdrt industrial education to 
children who live there so that they have 
not to face difficul ty in seeking employ­
ment in future? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SOCIAL AND WOMEN'S 
WELFARE (SHRIMATI M. CHANDRA­
SEKHAR). (a) and (b). No, Sir. 
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FIlling up of Posts of Chairman, Deputy 
Chairman and Managing Director in Delhi 

Transport Corporation 

2585. SHRI RAMl>YARE PANIKA 
Will the Minister (f SHIPPING AND 
TRANSPORT be pleased to state : 

(a) wh~ thee under the provisions of the 
Road Transport Corporation Act, the 
posts of Chairman, Deputy Chairman and 
Managing Director are n.quircd to be 
filled up for a term of five years; 

(b) if so, whether these provision" arc 
not being complied with in the Ddhi Trans­
port Corporation ; 

(c) if not, the n:~l~on~ thcrdOi and 
whether GOVlfl meJot propose to imple­
ment the saiu pr ovbion from this ycnT ; 

and 

(d) if so, when and if not, the reasons 
therefor? 

THE MINI~TE.R Of STAl E IN TIlE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z.R. ANSARJ): (a) No, 
Sir. 

(b) to (d). Do not arjse. 

NOD-spraying Pesticides under N1\1EP 
by States 

2586. SHRI NARSJNH MAK\VANA : 
Will the Minister of H EA L TH AND 
FAMILY WELFARE be pleased to stutc : 

(a) whether State Gov..:rnment') h,lVC to 
spend half of tr.e ,l1110 tlflt for sprtlying 
pesticides under Ndtiofhd M~tlaria l~rauka­
tion Programme but many State Govern­
ments do not provide funds for this purpose 
and therefore, pe~ljcillcs arc not br mg 
sprayed rcguh1riy ; and 

(b) jf so, the dClails then. of, Stdtcwi'te ? 

THE MJNISTFR OF STATF IN THE 
DEPARTMfNT OF HFAI.TH (~HRI 

YOGFNDRA MAK'VANA): (a) ,'nJ (b). 
The National Malaria Eradication Prog­
ramme is a Category II Centrally Spon­
sored Health Scheme. The costs incurred 
are shared on a 50 : SO basis between the 

State and the Centnil Governments. The 
State Governments are required to meet the 
operational CQst on stafT and on purchase 
of some matcrial and equipment. It has 
been seen that many of the Statc Govern­
ments do not provide matching funds to 
carry out full and complete spray coverage 
which is cssentially required in areas where 
the Annual P.uasile Index (API) is 2 and 
above. 

A statement showing the State-wise esti­
mated population above 2 API required to 
be sprayed, targctted for spraying t1nd 
population actually spr<'lycd for the year 
1983 & 1984 is laid 011 the Table of the 
Housc. [Placed ill the Library. Sec. No. 
LT l;83/85.J This data is provisional and 
is based on the information as reported by 
SLtte health authorities so far. 

[English] 

Third Line from Malshet Ghat 

2587. SHRI S. G. GHOLAP : Will 
the Minister of RAIL WAYS be pleased to 
st"l te : 

(a) whcthn it is a facl that there is 
heavy railw.ty traffic in Nasik and Pune 
Ghats; and 

(b) if so, whether Government arc 
considl.rmg to have a third line from 
Malshct G hat of which survey has already 
been made? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) (a) Yes, Sir. 

(b) There is no such proposal under 
consideration for the present. 

Hiring of Private Godowns by Bombay 
Port Trust 

2588. SHRI KAMAL NATH : Will 
the Minhtl'l' of SHIPPING AND TRANS­
PORT be pledseJ to stdle 

(a) whether a decision has been taken 
by the Bcmbay Port Trust to hire three 
private gooowns for five years; 

(b) whether any advertisement was made 
caBing for tenders; 
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(c) bow many tenders were receive~; 

(d) whether tender was awarded to the 
firm quoted lowest; and 

(e) if not, the reasons therefor? 

THE M (NISTER OF STATE IN THE 
MINISl RY OF SHIPPING AND TRANS­
PORT (tHRI L. R. ANSARI) : (a) No. 

(b) Yes. 

(c) Twenty-six offers for covered accom­
modation were received. 

(d) and (e). No. Thc offcr of the lowest 
tcnderer stipulated ll)l initiul deposit of 
Rs. 2.40 crore to he made by the Bombay 
Port Trust bearing an interest of 12<x. per 
year and lepaY~lble at the cnd of a Jense 
period of five years and a monthly rent of 
Rs. 4.70 Jakh~. The Board of Trustees 
took the view that the lease period 
should be reduced to two or three 
years an d the amount of deposit should be 
equal only to the rent for half the lease 
period and be adjustable against rent every 
month. As the tenderer was not agreeable 
to a reduction in the amount of deposit or 
to its adjustnH nt d£~jnst rent {'very month, 
the Board of Trustees d~cided that the 
tender should not be accepted and that 
fresh tenders should be invited. 

[Translation] 

Reservation (or Scheduled Castes/Scheduled 
Tribes in Technical and Higher 

Education 

2589. SHRI DILEEP SINGH BHURIA : 
WiJl the Minister of EDUCATION be 
pleased to state : 

(a) the percentage of reservation made 
for the people belonging to Scheduled 
Castes and Scheduled Tribes and other 
section in Technical, Medical and other 
disciplines of higher education in various 
States and Union Territories; 

(b) whether there is uniformity in regard 
to reservation policy and percentage there­
of in all the States and Union Territories; 
and 

(c) if not, whether Union Government 
propose to issue any guidelines to bring 
uniformity in all tte States? 

THE MINISTER OF BDUCA TION 
(SHRI K. C. PANT) : (a) According to 
the Central Government/University Grants 
Commission guidelines, 22.5% of scats in 
aU courses are n.quired to be reserved for 
Scheduled Castes and Scheduled Tribl <, 

(15% for Scheduled Castes and 7.5% fer 
Scheduled Tribes). There is no provision for 
reservation for any community other than 
Scheduled Castes and Scheduled Tribes. 

(b) and (c). The University Grants 
Commission ha ve brought these guidelines 
to the notke of the Vilc-Chancellors of 
the Central Univcn. itic"), St.ltc rdueation 
Slen.ladc-s and Vjce-Ch~nceI1ol s of dl 
State Univusities. According to the 
av.-dlabJe information, ~111 the Centr~tl 

Univenities excepting the Aligurh Muslim 
University have generally adopted the 
guidelines. This also applies to other 
Central Institutes like Indian Institutes of 
Technology, Indian Institutes of Manage­
ment, Regional Engineering Colleges, etc. 

The Universities established under tbe 
Acts of the State Legislatures generally 
follow the reservation policy and instruc­
tions issued by the respective State 
Governments. 

[English) 

Development or Ncllore Railway Station 

2590. SHRI P. PENCHALAIAH : Will 
the Minister of RA IL WAYS be pleased to 
state : 

(a) whether there is any proposal under 
Government's consideration to develop the 
Nellore Railway Station in Andhra 
Pradesh; 

(b) if so, the amount allocated for this 
purpose; and 

(c) the time by which it is likely to be 
started? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) Yes, Sir. 
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(b) Amount allocated for 1985-86 is 
Rs. 4,10,000/-. 

(c) The architectural drawings have 
since been finalised. Work will commence 
after sanction of the detailed estimate, 
which is under process. 

Research Councils for Ayurved etc. 

2591. SHRI K. RAMAMURTHY 
Will the Minister of HEALTH A NO 
FAMJL Y WELFARE be pleased to state: 

(a) the comrosit ion of (i) Research 
Coundl for A)'urved4l ~md Siddha Systems, 
(ii) Research Coundl for Unani System, 
(iii) Research C('Iuncil for Yog..! and Nature 
Cure, and (iv) RC5,ear(h Council for 
Homocopathy; and 

(b) details of research efforts done by 
these Councils so far? 

THE MINISTER OF STATE IN THE 
DEPARTMeNT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) The 
composition of Governing Body of eu<..h of 

the Councils is given at Annexur~ I to 
IV. 

(b) The details of the research offorts 
of these Councils are included in the 
Annual Report of the Ministry and in 
Annual Reports of different Research 
Councils, which are Jaid on the TabJes of 
both the Houses of Parliament. 

In the case of Research Coullcils of 
Ayurvcda & Siddha, Unani and Homoeo­
pa thy, research drorts arc in the fidds of 
clinical/drug/drug standardisation/literary 
research/Survey of Medidnal plants/screen­
ing of unti-flrtililY drugs etc. 

The Councils bring (Jut publications, 
hold seminars, work~h(lps, conf<..renccs etc., 
in furtherance of research efforts. In 
addition. the Councils have also built up 
documentation facilities. The Central 
Council f()r Research in Yoga and Naturo­
pathy conducts research in Yog.t and Natu­
ropathy, through grant-in-aid to selected 
institutions/centres, mainly for clinical 
research and to establish the efficacy of 
variou~ therapeutic practices. 

ANNEXURE-J 

The compo~itjon of thc Governing Body of the Celltral Council for Research in 
Ayurveda and Siddha i~ .. IS under: 

GOVERNING BODY: 

1. President Union Minister of Hc~)lth & Family Welfare 

2. Vice-President Union Mini~tcr of State for Health & Family Welfare. 

OFFICIAL MEMBERS: 

3. Secretary, Ministry of Health and Family Welfare or his nominee. 

4. Joint Secretary, Inch<lrge of ISM, Ministry of Health and Family Welfare. 
5. Joint Secn .. tary (FA), Mini~try of Health and Family Welfare. 

NON-OFFICIAL MEMBERS: 

6-11. Six expeJ l~ ill AYlirveda out of whkh two should be professors/Research 
Workers in Ayurvcda to be nominatrd by the President of the Council. 

12-14. Three Scilntists-onc c<lch in Pharmacology, Chemistry and Botany to be 
nominated by the President of the Council. 

15-16. Two (Xp( rts in Siddha to be nominated by the President of the Council. 

11. Director, National Institute of Ayurvcdu. Jaipur. 

18. Director, N~\tjonal Institute of Siddha/CePltral Research Institute for Siddha. 

19. The Director of the Central Council shall be the Member Secretary of the 
Governing Body. 
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ANNEXURE-II 

The composition of the Governing Body of the Central Council for Research in 
Unani Medicille is as under: 

1. President Union Minister for He~lth & Family Welfare. 

2. Vice-President Union Minister of State for Health & Family Welfare. 

OFFICIAL MEMBERS: 

3. Secretary, Ministry of Health & Family W( IfaTe or his nominee 

4. Joint Secretary, lncharge of ISM, Ministry of Hea1th & F~tmily Welfare. 
5. Joint Secretary (FA), Ministry of Health & Family Welfare. 

NON OFFICIAL MEMBERS: 

6-10. Five experts in Unani Medicine (including one Professor/Research Worker 
in Un .. ·lli M'.!llicine) to be Jlominatcd by the President of the Council. 

11-13. Three Scientists-one each in Pharmacology, Chemistry and Botany to be 
nominated by the President of the Coulicii. 

14. One expert in Modern Medicine ttl be 1 om;JJatcd by the President of the 
Council. 

15. Director, Nat ion:d I n:-.t IlUt c of U nani Medicil c/CcIltr.11 Re~('drch IIl!)titutc of 
Unani. 

16. The Director of the Ccntr~d Council for Rese:.:rch in UnaJli Medicine shall be 
M(.'mher-Secrctary. 

ANNEXURE-Ill 

The composition of the Central Council for ReSt'arch ill Yoga ancl Naturopathy 
is as under: 

1. Presiden t Union Minister of Health & Family Welfare. 

2. Vice-President Union Mini~t~r of Stall: for Health & F~lmily Welfare. 

OFFIC1AL MEMBERS: 

3. S{Cfl'tary, Ministry of Health & Family \VcJfare or his/her nllmincl'. 

4. Joint Secretary, Inchnrge of lSM, Mini\try {,f HC:llth and Family Wclfale. 

5. Joint Secretary (FA), Ministry of Health and Family Welfare. 

NON-OFFICIAL MEMBERS: 

6- 13. Four experts in Yoga and four lxperts in Naturopathy to be nominated by 
the President of the Counci1. 

14. One member representing the Milli~try of Education. 

15-16. Two experts in Modern Medicine to bc J ominated by the President of the 
Council. 

17. Director, National Institu1c of Yoga and Naturopathy (when established). 

18. A Member of Lok Sabha/Rajya Sabha or an eminent citizen having interest in 
the field of Yoga and Naturopathy. 

19. Director of the Council-Metnber-Sccretury. 

The Director of the Central Council shall be the Member-Secretary of the 
Governing Body. 
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ANNEXURE-IV 

The composition of the Governing Body of the Central Council for Research In 
H omoeopathy is as unc!er : 

1. President Union Minister of Health & Family Welfare. 

2. Vice-President - Union Minister of State for Health & Family Welfare. 

OFFICIAL MEMBERS : 

3. Secretary, Ministry of Hea1th and FCOImily Welfare or his/her nominee. 

4. Joint Secretary, Incharge of ISM, Ministry of Health and Family Welfare. 

S. Joint Secretary (FA), Ministry of Health & Family Welfare. 

NON-OFFICIAL MEMBERS: 

6-10. Five experts in Homoeopathy (including one Professor/Research Worker in 
Homoeopathy) to be nominated by the President of the Council. 

11-12. Two Scientists-one each in Pharmacology and Botany to be nominated by 
the President of the Council. 

13. One expert in Modern Medicine to be nominated by the President of the 
Council. 

14. Directf.'r, National Institute (If Homoeopathy, CaJcutta. 

The Director of the Central Council shall be Member-Secretary of the 
Governing Body. 

IDstallation of Small Power Units 

2592. SHRI HUSSA IN DALW A I : 

SHRI JAGANNATH PATTNAIK : 

SHRI SANAT KUMAR 
MANDAL: 

Will the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) whether in view of the power 
shortage in the country's industrial belts, 
Government propose installation of Small 
Power Units in different areas by a group 
of private industrial units in the same 
lccality for their own lise; and 

(b) if so, what would be the terms 
and ('ondit ions for sUl:h generation of 
energy in private parties? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND) : (a) and (b). Specific proposals 
for installation of captive power units arc 
considered on the merits of each cuse, 
jncluding the terms and conditions. 

[Tralls/ation] 

Increase in Sleeping Berths Quota in 
Katilgodam .. Lucknow Express Train 

2591. SHRI BARISH RAWAT: Will 
tllc MilJister of RAILWA YS b~ pJeased to 
state: 

(a) whether he is aware that a demand 
to increase the number of sleeping berths 
presently available in the Kathgodam­
Lucknow Express Train reserved from Rail­
cum-Road reservation office at Ranikhet 
(Uttar Pradesh), is being made by the local 
people; and 

(b) if so, the time by which the number 
of sleeping berths being reserved from this 
office will be increased along with the 
number of berths likely to increase therein? 

'JHE MINISTER OF RAILWAYS 
(SHRI BANS} LAL): (a) and (b). The quotas 
of rail reservation allotted to Ranikhet Out 
Agency in Kathgodam-Lucknow Express 
Train are not beins utilised fully. The ques-
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tion of increasing the quotas to the out­
agency by this train, therefore, does not 
arise. 

[Eng/ish] 

Conversion of Dbarangadbra-Kuda and New 
B.G. Line Kheraghoda-Jhinjhuwada 

2S94. SHRJ DIGVIJA Y SINGH : Will 
the Minister of RAIL WAYS be pleased to 
state: 

(a) the amount paid by the office of the 
Salt Commissioner in the Ministry of Indus­
tries to the Western Railway for making 
a detailed survey of converting Dharanga­
dhra to KU(.I;1 mdre gauge line to broad 
gauge and for laying a new Broad Gauge 
line from Kheraghoda to Jhinjhl.lwada ; 

(b) the estimated cost of these two pro­
jects ; 

(c) in what period of time this illvest­
ment will be recovered; and 

(d) whcn return is a'>sured by an agency 
of Government of India whethlr projects 
be given priority for implementation ? 

THE MINISTER OF RA ILWA YS (SHR I 
BANS} LAL) : (a) The Salt Commissioner 
deposited a sum of Rs. 2 ]akhs towards 
survey for the c<'llvcrsion (If Kuda-Dh:lran­
gadhra Metre Gauge siding into Broad 
Gauge and constructi(ln of a new Broad 
Gauge line from Khcr aghodajPatri to 
Jhinjhuwada. 

(b) The estimated cost of the conversion 
of the Kuda-Dharangadhra Metre Gauge 
siding is about Rs. 3.29 crores. The cost 
of the construction of new line from Patri 
to Jhinjhuw~da is expected to be about 
Rs. 7.2 crores and that for Khcraghod:t 
to Jhinjhuwuda, abo.lt Rs. 10.0 crores. 

(c) Dnes not arise, till the acceptance 
to taking up of these projects on Deposit 
Terms at the cost of the Salt Commissioner 
is received as these projects do not form 
part of the Railways Plan for development. 

(d) The question of implementation 
will arise only after acceptance of the party 
to bear the coSt of construction on Deposit 
Terms is communicated. 

Role of Private Sector in Power Gencration 

2'95. SHRI SATYENDRA NARAYAN 
SINHA : Will the :Minister of IRRIGA­
TION A ND POWER be pleased to state: 

(a) whether Government envisage a bigger 
role for private sector in power generation 
as reported in the Financial Express of 
5 March, J985; 

(b) if so, the details thereof; and 

(c) whether this role will be extended 
to distribution also? 

THE MINISTER OF IRRIGATION AND 
POWER (SHIH B. SHANKARANAND) : 
(a) to (L). POWlf generation and distri­
bution hJVC been reserved for the public 
~ector. However, expansion (If the exist­
ing privately owned utilities or the estabJi­
shment of new units, if required in the 
natio!1.d interest, is not prcclud<:d from 
~Gli:;,i<.1~ra t iOJl. 

Ccntral Assistance for Irrigation Works in 
Tribal Sub'Plan Areas 

2596. SHRI ARVIND NETAM : Will 
the Minbtcr of lRRJUATJON AND 
POWER be pleased to state: 

(.) huw mu.h ('cn(r. I Assist.mel! Was 
provided by (Jovcrnmcllt of Indi.1 for irriga­
tion works in Trib(1) sub-plan areas during 
th~ Sixth Five Year PI,ll1, year-wise figures; 

(b) what is the basis fl'r allocating 
Ccntr;ll assist:lllcc to States f{)r irrigation 
scct .. )r in Tribal and plan arcas ; and 

(c) if assistance was low, the reasons 
thereof? 

THE MINJSTER OF IRRIGATION 
AND PO\VER (SHRI R. SHANKARA­
NAND) : (a) to (c). No Central Assistance 
was provided by Ministry of Irrigation 
and Power, Government of India for 
irrigation works in Tribal Sub-Plan Areas 
dllring the Sixth Five Year Plan. 

Incentive System for Safety Consciousness 
among Railway Staff 

2597. SHRIMATT MADHURI SINGH: 
Will the Minister of RAILWA YS be pleased 
to state: 
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(a) whether Government are considering 
for an incentive system for safety consci. 
ousness among the railway staff ; 

(b) what are these incentive systems; 
and 

(c) whether Government would organise 
some workshop for the rail drivers and 
other running staff of the railway to 
make the railways smooth running and 
accidentless ? 

THE MIN]STER OF RAILWA YS (SHRI 
BANSI I...AL): (a) A scheme already 
exists for rewarding the Railway staff con­
cerned for accident-free record. The need. 
if any, for refining this scheme introduced 
in April, 1984 is being examined. 

(b) Under the present sl:hemc, three 
medals. viz. brOTl7e, silver and gold, in 
addition to cash reward of Rs. 500/ , 
Rs. ]000/- and Rs. 1500/- respectively, are 
awarded for accident-free service of various 
lengths. 

(c) WOt kshops/seminars are regularly 
organised on the Rajlway~ to educate the 
staff and promote their safety conscious­
ness. Recently, a special programme has 
been drawn out to intensify safety meaSlIfes 
and minimise accidents on Railways. 

Proposed Mini Hyde I Proje('ts 

2598. SHRI VJJA Y N. PATIL: Will 
the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether the Government have any 
proposal to start Mini Hydcl Projects· in 
the country; 

(b) if so, which are the rivers and sites 
selected for the ~ame; and 

(c) how many megawatts of tohtl power is 
expected to be gencr~'tcd during the next 
plan out of these projects? 

THE MINJSTfR OF IRRIGATION 
AND POWER (SHRl B. SHANKARA­
NAND) : (a) to (c). State Governments 

are empowered to implement hyde) schemes 
costing upto Rs. 5.0 crores without tech­
noeconomic clearance of the Central 

Electricity Authority. At present, 72 minil 
small hydel schemes with a total capacity 
of 149 MW are under implementation in 
the country. 

Allotment of Book Stalls at Railway Stations 

2599. DR. KRUPASINDHU BHOI : 

SHRI RAMESHW AR NEEKHRA : 

Will the Minister of RAILWAYS be 
pleased to sta te : 

(a) what is the policy of Government 
for the allotment of contract for Book 
Stalls at different Railway stations; 

(b) whether there is any reservation for 
physically handicapped, Freedom Fighters 
and other categories, for allotment of such 
contracts; 

(c) if not, whether Government arc con­
sidering to make such reservation; and 

(d) if not, the reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI BA NSf LAl) : (a) to Cd). As per 
ex tant policy. all fresh allotments of 
bookslalls at different Railway stations 
arc exclusively reserved for individual un­
employcd graduates within the age group 
of 18 to 30 years, their p:lrtncrsihps, co­
opero.:.tives, as~ociatjons and co-operatives 
of actual worker~/vendors of Railway 
Bookstalls. If the persons who arc physj. 
cally ha(£dicapped, freedom-fighters etc. 
fulfil the above conditions. their cases for 
allotment of Bookstalls arc considered 
sympathetically. 

Spread of 'Kala Azart in Bihar and 
West Bengal 

2600. SHRIMATI KISHORI SINHA: 
WiJl the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether "Kala Azar" have rc-app. 
cared in many districts of Bihar and West 
Bengal recently; 

(b) if so, whether there is any preventive 
treatment for it ; and 

(c) if so, what preventive steps have 
been taken in this regard 1 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRJ 
YOGENDRA MAKWANA): (a) Yes, 
Sir. There have been cases of Kala·azar 
in some parts of Bihar and in adjoining 
districts of West Bengal. 

(b) No preventive 
disease is available. 
treatment is available. 

treatment for the 
However curative 

(c) The steps taken/being taken by the 
Government to chtck the spread of the 
disease include intensive efforts at diagno­
sis of cases of Kala-azar, treatment wit h 
appropriate drug combinations and inten­
sification of vector control measures stich 
as spr3ying of insecticides for eliminating 
sand flies whkh are transmitting the disease 
from patients to healthy persons. 

Fuel 'Energy Expenses in Steam, Diesel 
and Electric Tracti on 

260), PROF. MADHU DANDAVATE: 

SHRJ R.M. BHOYF : 

Will the Minister of RAILWAYS be 
pleased to state : 

(a) what are the fuel or energy expenses 
for 1000 gross-tonne kilometre rail way 
haulage in the C(lSC of steam, diesel and 
electric traction; 

(b) whether with the recent hike in the 
prices of oil in 1985-86 budget. the fuel 
expenditure on diesel traction will not go 
up ; and 

(c) if so, whether Railways tuke re­
course to increase electrification needed 
for electric traction ? 

THE MINISTER OF RAILWAYS: 
(SHRJ BANSI LAL): (a) Fuel/Energyexp­
enses for hauling 1000 Gross Tonne IO~ld 

over one kilometre on Steam, Diesel and 
Electric tractions on broad gauge and 
metre gauge in 1983~84 were as under :-

Traction Passenger alld 
Proportion 
of Mixed. 

BO MO 

Rs. Rs. 
Steam 18.61 25.42 
Diesel 16.65 22.34 
Electric 13.S1 11.65 

Goods and 
Proportion 
of Mixed. 

BG MG 

Rs. Rs. 
25.83 28.67 
11.30 14.90 

7.91 7 71 

(b) Yes, Sir. With the recent hike in the 
prices of oil, the fuel expenditure on diesel 
traction will go up. 

(c) Yes, Sir. It is proposed to give pri­
ority to electrification of high density 
routes in the Seventh Plan, depending on 
the availability of funds. 

Development of Mormugao Harbour 

2602. SHRI EDUARDO FALEIRO 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether it ts a fact that six out of 
the ten major ports in the country are 
working bCYOIid capacity; and 

(b) if so, what sleps Government have 
taken to divert part of the traffic and to 
develop other major ports, particularly 
the M(llmug~lo Jhuhollr in the Western 
Coast? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING 
& TRANSPORT (SHRI Z.R. ANSARI) : 
(a) No Sir, During 1984-85 (upto end 
of February, 1985) the traffic in P.O. L. 
handled at the ports of Madras and 
VisakhapJtnam ard traffic in Centra) 
Cargo Iwndled at t he p()rl~ of Kandla and 
Mormllgao Wa~ in excess of the assessed 
port capacity in the respective commodi­
ties. 

(b) Diversion of traffic from one port 
to another is done from time to time to 
the extent feasible in consultation with 
users etc. Furthermore keeping in view 
the growth in traffic, projects for increas­
ing port capacities as indicated below have 
been completed or commenced during the 
Sixth Plan period: 

(i) One multipurpose general cargo 
berth at Mormugao. 

Oi) General em'go berths at Kandla, 
New Mangalore, Tuticorin, Madras, 
Visakhapatnam and Paradip. 

(Fi) Container handlil'g f.teilities at Bom­
bay, Madras, Cochin and Calcutta. 

(iv) Additional P.O.L. handling faciliti­
ties at Bombay, Kandla, Cochin, 
Visakhapatnam and Madras. 
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(v) Bulk fertilizer handling facilities at 
Cochin and Paradip. 

(vi) A new port at Nha va Sheva near 
Bombay is being established. The 
Port will have three berths to han­
dle containers and two berths to 
handle bulk fertilizers. 

[Translation] 

Criteria to sanction Projects for Integrated 
Child Development Scheme 

2603. SHRI MOO!.. CHAND DAGA : 
Will the Minister of SOCIAL AND 
WOMEN'S WELFARE b~ pleased to 
state : 

(a) the total number of projects cleared 
under the Integrated Child Development 
Scheme and the criteria of sanctioning them 
and the State-wise and Union Terrjtory-wi~e 
number of such projects in progress and 
the amount spent on each of them every 
year and the contribution of Stdte Gove­
rnments therein; and 

(b) the total number of children bene­
fited under this Scheme during the Fifth 
and Sixth Five Y car Plans and the basis 
of this information ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SOCIAL AND WOMEN'S 
WELFARE (SMT. M. CHANDRASE­
KHAR) : (a) A st3tement ~howing State­
wise and Union Tcrritt"'ry-wisc number of 
projects sanctioned is enclosed (Annex­
ure-I). 

The c.dministrative unit for the loca­
tion of an Integrated Child Development 
Services project is generally a Community 
Development Block in rural areas, a Tri­
bal Development Bjork in predominantJy 
tribal areas und ward(s) or slums in urban 
areas. In the selection of projects in rural 

areas, priority is given to the following fac­
tors :-

1. areas predominantly inhabited by tri-
bes, particularly backward 'tribes; 

2. backward areas; 

3. drought-prone areas; 

4. areas inhabited predominantly by 
Scheduled Castes; 

S. nutritiollally deficient areas; and 

6. areas poor in development of social 
services. 

In the selection of ward(s) in urban 
areas for urban projects, prim ity is given 
to the following factors :-

1. Jocation of slums; and 

2. areas predominantly inhabited by 
Scheduled Castes. In resplct of centrally 
sp, nsored projects. the St ... tl..: Governments 
meet the cost of supplementary nutrition 
component of the scheme, and the Cen­
tral Govel nment meets the cost of other 
components. In rCSpfct of State sector 
projects, the State governments meet the 
entire cost of projccts from their own 
resources. 

The Central Governmcnt providls lumr 
sum grants to States for ~:ll the ICDS 
projects sanctionrd in the Centrally-~pon­
sored sector. Grants arc not given project­
wise. A statement showing, St~t~-wjSt' and 
Union Territory-wise, the amounts of 
grants released by the cen Ir al rnvernmert 
in each year of the Sixth Plan, is enclosed 
(Annexure-H). The figures of contributions 
made by the State Governments from 
their own resources are not available. 

(b) The number of children and preg­
nant and nursing mothers, benefited from 
the scheme as on 31.3.1980 and 31.12.1984, 
is shown in the enclosed statement (Ann­
exure-Ill). This inform~tion i(\ based on 
the progress reports recdvcd from indivi­
dual ICDS projects. 



8S W,ltten Anawe,s CHAITRA 21, 1907 (SAKA) Written Answers 86 

ANNEXURE-l 

Criteria to Sanction of Projects for integrated Child Development Services Scheme 

S1. Name of State! Number of JCDS projects No. of Centrally 
No. Union Territory sanctioned upto March, sponsored pro-

1985 jects allocated 

CentraJly-

J 

Sta te Sector for 1985-86 
sponsored projects 
projects 

1 2 3 I 4 S 

1. Andhra Pradesh 70 09 10 

2. Assam 36 05 

3. Bihar 94 25 
4. Gujarat 47 16 08 
5. Haryana 26 10 04 

6. Himachal Pradesh 12 03 
7. Jammu & Kashmir 13 08 03 
8. Karnataka 48 30 08 
9. Kerala 37 24 06 

10. Madhya Pradesh 73 21 

11. Maharashtra 84 10 

12. Manipur 10 01 

13. Meghalaya 11 01 

14. Naga)and 12 01 

15. Orissa 43 01 15 
16. Punjab 29 05 

17. Rajasthan 45 10 

18. Sikkim 04 

19. Tamil Nadu 39 13 
20. Tripura 11 01 
21. Uttar Pradesh 143 OR 25 
22. West Bengal 74 06 20 

UNION TERRITORIES 

23. . A & N Islands 04 .. 
24. Arunachal Pradesh 10 04 
25. Chandigarh 02 

26. Dadra & Nagar Haveli 01 

27. Delhi 17 02 02 

28. Goa, Daman & Diu 09 02 
29. Lakshadweep OJ 

30. Mizoram 11 03 01 
31. Pondicherry 03 02 

Total J019 117 206 



87 Written AMwrs AP&.IL 11. 198' Written A.nswtrs i8 

ANNEXURE-II 

Criteria to sanction of Projects for Integrated Child Development S~rvice,~ Scheme 
-Amount released to States/ Union Territories for Integrated Child Development . 

Serwces S~heme fram J 980-81 t~ J 984-85 

SI. State! 

I 
Amount released (Rs. in lakhs) 

No. Union Territory 1980-81 1981·82 1982-83 1983-84 1984-85 

1 2 I 3 4 5 6 7 

STATES 

1. Andhra Pradesh 39.09 54.15 104. J I 207.41 169.92 

2. Assam 29.57 50.05 48.76 163.03 J ] 3.46 

3. Bihar 32.64 52.09 127.51 250.46 318.53 

4. Gujarat 34.89 65.43 82.42 148.15 304.24 

5. Haryana 27.54 29.31 63.25 87.22 115.42 

6. Himachal Pradesh 13.59 J8.64 25.54 68.57 57.53 
7. J & K 8.74 22.20 25.50 34.11 43.0) 

8. Karnataka 32.77 -44.74 85.39 115.70 234.57 
9. KeraJa 22.35 35.81 101.25 6<).90 184.24 

10. Madhya Pradesh 24.40 56.71 70.42 131.58 148.84 

11. Maharashtra 47.10 52.23 125.13 194.12 398.72 
12. Manipur 13.67 J 3.79 25.58 24.28 19.49 
13. McghaJaya 12.37 16.24 14.67 34.92 22.54 
14. Nagaland 17.59 14.12 46.74 59.24 76.43 
IS. Orissa 32.24 37.77 68.56 113.40 ]79.29 

16. Punj.lb ] 5.68 17.33 58.14 90.54 107.82 
17. Rajasthan 20.48 36.39 104.45 156.23 175.28 

18. Sikkim 11.88 5.76 13.43 23.54 15.48 
19. Tamil Nadu 9.45 8.64 80.00 236.57 253.86 

20. Tripura 13.06 20.54 2.12 35.43 37.22 
21. Uttar Pradesh 36.68 53.46 225.55 290.30 314.66 
22. W. Bengal 31.39 49.20 145.06 164.17 231.84 

UNION TERRITORIES 

23. A & N Islands 3.46 4.69 4.67 10.54 11.53 

24. Arunachal Pradesh 2.77 2.45 14.20 20.93 17.39 

25. Chandigarh 3'79 5.75 8.07 10.18 13.67 
26. Dadra and Nagar 

Haveli 3.29 3.85 2.59 4.70 5.39 

27. Delhi 25.68 38.30 65.50 107.78 123.88 

28. Goa, Daman & Diu 8.15 11.71 17.66 18.72 19.98 

29. Lakshadwecp 1.58 2.01 1.94 2.14 4.60 

30. Mizoram 6.27 11.22 18.39 39.34 58.46 
31. Pondicherry 5.43 5.62 10.34 17.63 24.17 

Total 587.59 840 20 1812.94 2931.43 3801.46 
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ANNEXURE-III 

Criteria to Sanction of Projects for Integrated Child Development Services Scheme 
-Statement for the Number of Beneficiaries under SNP and Pre-School 

Education in ICDS, as on March 1980 and December 1984 

SI. 
No. 

Nam~ of the State/UT Benefkiaries under Supple­
mentary Nutrition for 
children 6 months to 6 yrs. 
and expectant & nursing 

Prc-school Education 
Children 3-6 years 

1. 

2. 
3. 
4. 
5. 
6. 

7. 
8. 
9. 

10. 

11. 

12, 

13. 

14. 
IS. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

30. 

31. 

I 2 

Andhra Ptudesh 

Assam 
Bih~lr 

Gujarat 

Haryana 

Hima( hal Pradesh 

Jammu & Kashmir 
Karnataka 

Kcr.t1a 
M~ldhy a Pradesh 

Maharashtra 

Manipur 

Mcghalaya 

NagaJand 

Oris~a 

Punjab 

Rraja~than 

Sikkim 

Tamil Nadu 

Tripura 

Uttar Pradesh 

West Bengal 

UNION TERRITORIES 

A & N Islands 

Arunachal Pradesh 

Chandigarh 

0& N Have)j 

Delhi 

Lakshadweep 

Goat Daman & Diu 

Mizornm 
Pondicherry 

Total 

mothers 
As on 31 st March '80 
As on 3 J st Dee. "84 

(in lakhs) 

3 I 4 

0.36 

0.06 

0.42 

0.3] 

0.14 

0.04 

0.07 

0.52 

0.30 

0.10 

0.50 
0.10 

0.07 

0.09 

0.18 

0.08 

0.18 

0.13 

0.105 

0.18 

0.32 

0.36 

0.05 

0.19 

0.03 

0.06 

0.13 

S.16 

4.40 

J.48 

3.38 

3.43 

2.11 

0.48 

0.71 

6.97 

3.80 

4.17 

4.24 

0.47 

0.34 

0.89 

2.51 

1.49 

2.98 

0.17 

3.53 

0.36 

5 . .52 

2.93 

0.10 

0.07 

0.10 

0.06 

2.20 

0.06 

0.32 

0.28 

0.35 

59.91 

I As on 31st March '80 
As on 31st Dec. '84 

(in lakhs) 

I 5 I 6 

0.18 

0.06 

0.22 

0.05 

0.04 

0.03 

0.05 

0.21 

0.05 

0.06 

0.27 

0.06 

0.01 

0.02 

0.04 

0.02 

0.03 

0.03 

0.06 

0.06 

0.13 

0.06 

0.02 

0.05 

0.01 

0.03 

0.03 

1.80 

1.73 

0.64 

1.43 

1.56 

0.79 

0.21 

0.31 

3.26 

1.54 
2.03 

2.98 

0.19 

0.14 

0.28 

0.91 

0.75 

1.27 

0.08 

1.23 

0.14 

2.93 

1.25 

0.03 

0.04 

0.07 

0.02 

0.83 

0.01 

0.12 

0.14 

0.11 

27.02 
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[English) 

Establishment of Railway Sidings in 
National Aluminium Complex, 

Damaojodi 

260~. SHRIMATI JAYANTI 
PATt'ljAIK: Wi11 the Minister of RAIL­
WAYS be pleased to state: 

(a) the steps taken by the Rail India 
Technical and Economic Services Limited 
(RITES) to establish Railway sidings in 
the National Aluminium Complex, Daman­
jodi in Koraput district of OrissJ; and 

(b) the progress made so far in this 
regard ? 

THE MINiSTeR OF RAILWAYS (SHRI 
BA NSI LAL): (a) and (b). Rail India 
Technical & Economic Services Limited 
(RITES), a Government of India Under­
taking, is providing transportation 
consultancy to National Aluminium Com­
pany (NALCO) a Government of India 
Undertaking under the Ministry of Stcel, 
Mines and Coal. The consult~mcy includec; 
advising NALCO on aJi m~lttcn. conncded 
with linking of the Alumina Plant at 
Damanjodi to the railway network and pro­
vision of sidings and cxchancge yard. 

RITES have already completed survey 
for providing raiiway siding including ex­
change yard and other facilities in the 
NALCO complex. The company is now 
supervising construction of siding under 
contract let out by NALCO 

Facilities for Medical Termination of 
Pregnancy 

2605. SHRI C. P. THA KUR: Will the 
Mrnish.T of HEALTH AND FAMILY 
WELFARE be pltnscd to state: 

(a) whether it is a fact that the deaths 
from illegal abortions are on increase; 

(b) whether this is due to Jack of 
facHities of medical termination of preg­
nancy; and 

(c) can these facilities be extended uplo 
Primary Health Centre level and if SOt 

what steps Government are going to under­
take in this reaard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a), (b) &. 
(c). There are no precise estimates of the 
Dumber of illegal abortions being carried 
out in the country. It is not feasibJe to 
have reliable estimates of these occurrences 
because of the secrecy that surrounds 
them. The Medical Termination of Pregn­
• !H.y Act was passed in order to deal with 
the situation. Government has taken a 
number of steps by way of increasing the 
facilities ,md availability of trained man­
power to provide MTP services all over 
the country. Under Section 4 (a) of the 
Medical Termination of Pregnancy Act, all 
hospitals established or maintained by the 
Government arc approved to render M.T.P. 
servkes. As per information avail.lble 
MTP facilities are avaiJ.1 bl~ in 4543 institu­
tions in the country. Government is helping 
the St,~tcs and Union Territories to extcnd 
the M.T.P. facilities in Sub-divisional! 
Taluk hospitals and Primary Health 
Centres. 

Training of doctors in M.T.P. technique 
from th~ rural an durban arcas is systema­
tically undertaken by various States and 
as per lflformation available 3375 (provi­
siol allJrto Dc.ccmblr 1984) doctors drawn 
from Prim,lTY He,tlth Centres had been 
trained in the technique of M.T.P. 

Gas· Based Power Plants 

2606. SHRI R.P. GAEKWAD : Will 
the Miltistcr of IRRIGATION AND 
POWER be pleased to state: 

(a) whether it is a fact that inter-minis­
terial group has approved a pIoposal for 
going in for a net-work of gas-based power 
generation plants in India to meet the 
growing energy demand; 

(b) whether in view of the large avail­
ability of gas from the proven fields, such 
as South Basscin and the new gas fields 
recently discovered, 4 to 6 gas turbine 
plants of 250 MW capacity each, are pro­
posed to be established ; and 

(c) if so, the location for these plants 
and Government's reactions thereto? 
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THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND) : (a) to (c). Government have 
decided to set up in the C(,lltral Sector 
gas based power slalion~ with a total Cup­
acity of 1500 MW, with combined cycle 
technology, at Kawas, Sawai Madhopur 
and Auriya alongwith the alignment of 
th ,:.' Hazira-Bijaypur-J.lgdishpur g.lS pipe­
)., . 

Construction of Rli II Lines in Or issa in 
Seventh Plan 

2607. Sl-IRI CHJNTAMANI JENA : 
Will the Minister of RAILWAYS be 
plca$ed to state : 

(a) whether Government hav~ rCl:..:ivC'd 
all) It. PI (scntation from St.lte GOvtr"ment 
of 0, i~\a for const Iuclh1 n of new Rail· 
way lines in Ori~sa, during Seventh Plan; 
and 

(b) if ~O, the 1 ea<.:tioll of Government 
thul. to ? 

TilE MINIS rER OF RAILWAYS 
(SHRI DA NSr LAL) : (a) and (h). Repre­
SI. ntations ha \ c b( en reccivcc.i from GOV(!­

fJ.TllCl1t of Orissa for construction of 
fllrthlT ncw r"ilw.lY Jines in Orissa. How­
ever, in \ iew of constraints of resources 
and heavy commitments in hand, these 
ha ve to awa it cOI\1'ideration till the resou­
rces position improves. 

Utilisation of Water Resources 

2608. SJlRI SOMNATH RATH Will 
the Minister of IRRIGATION AND 
POWER be pJeased to state : 

(a) whether massive J"trogrammes have 
been launched by National Water Resour­
ces of India for the proper utilisation of 
wnter r('sources 8v.lildble in the major 
rivers in the country; 

(b) if so, the: llume of the river basins 
brought under the purview of the above 
N"tional Programme; 

(c) whether the 'Budha Balanga' river 
basin, Baitarani River-basin, Mahanadi 
River-basin and Rushikulya River-basin 
in Orissa have been included und("r the 
above programme ; 

(d) jf not, the steps tuken or proposed 
to be taken for the proper utilisation of 
water resources in tho~e rivers in Orissa; 
and 

(c) the details thereof? 

THE MINISTER OF IRRlGATION 
AND POWER (SHRI B. SHANKARA­
NAND): (a) and (b). A programme for 
development of water resources of the 
country has been undertaken since the 
beginning of Plallned Era of Development. 
National Pcrsp~ctive Plan consists of 
(i) Himalayan Rivers Development; and 
(ii) Peninsulur Rivers Development. In 
the first instance, surveys, and investiga­
tions reLlting to the Pcnin')ular Rivers 
Development Component have been taken 
up for c'\tablisiling the feasibility of the 
proposals This component broadly encom­
passes the basins of Mahanadi, Godavari, 
Krishna, Cauvery, V.tigai the west flowing 
rivers of Kerala, Karnataka, Maharashtra 
and Gujarat ; and Ken, Betwa, and 
Chambal. 

(c) The devel(lpmcnt of water resources 
of Budha B3.lang;~. D'litar ... ni and Rushik­
ulya are being considered to be included 
in the plan. 

(d) and (e). Do not arise. 

[Translation] 

Resolution passed by Hindi Advisory 
Committee 

2609. SHRI KRISHAN PRAT AP 
SINGH Will the Minister of EDUCA-
TION be pleased to state : 

(a) the number of meetings of the Hindi 
Advisory Committee of the Ministry held 
in 1984; 

(b) the resolutions passed to these 
meetings; and 

(C) the details regarding implementation 
of these resolutions? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) Two (on 10th 
July, 1984 and 17th November, 1984 
respective)y). 



Written AnJWers APRIL t 1, 198~ Writterr i4lmHra 96 

(b) and (c). Suggestions made/decisions 
taken in these meetings and the detaiJs 

regarding implementation thereof are 
attached. (Statement). 

Statement 

Resolution Passed by Hindi Advisory Committee 

Item 
No. 

Suggestions made/ 
Dcdsions taken 

(with date) 

2 

1. More Hindi Typewriters should be 
purchased fur the Ministry since 
the number is lIot adequate vis-a-vis 
Engli~h Typcwritcis. (10-7-1984) 

2. More persons should be deputed 
for training in Hindi Stenography 
and Hindi Typing. (10-7-1984) 

3. There arc some offices of the 
Ministry which are exclusively 
working either for, or in the field 
of Hindi e. g. Central Hindi 
Directorate, Kendriya Hindi Sans­
than & Commission for Scientific 
& Technical Terminology. Corres­
pondence with these offices to be in 
Hindi only (10-7-1984) 

4. The possibility of making bilingual 
computers available may be explo­
red. (10-7-1984) 

[Engli.sh] 

Proposal for Metro-Railway/Circular 
Railway or Suburban Services for 

Bangalore City 

2610. SHRI V. S. KRISHNA IYER : 
Win the Minister of RAILWAYS be 
pleased to state : 

(a) whether there is any proposal before 
the Government to provide Metro-railway, 
Circular railway in Bangalore City; and 

Action taken 

3 

8 New Hindi Typewriters have 
been purchased and more would 
be acquired if there is any 
demand. 

19 persons for training in Hindi 
Typing and 3 for Hindi Steno­
graphy ha vc been nominated for 
August, 1984 Session. 

This is being done. 

A~ per Home Ministry's Commu­
nil.:ation, bilingual computers are 
already available in the market, 
e,g., 'Siddhartha' by D.C.M. and 
their availability has been 
brought to the notice of all 
offices/Organisations of the 
Ministry. 

(b) if not, whether Government propose 
to introduce suburban railway services for 
Bangalore City? 

THE MINISTER OF RAILWAYS 
(SHRI BANSJ LAL) : (a) and (b). No, 
Sir. Studies were conducted by Metro .. 
politan Transport Project (Railways) 
Madras on behalf of Southern RaHway on 
deposit terms and the report was submitted 
to Karnataka Government in September, 
1983. Further action will be taken by 
Karnataka Government. 



Written Answers CHAITRA 21, 1907 (SAKA) Written A.nswers 

latroductioa of a Superfast Train between 
Calcutta aod Puri 

2611. SHRI CHINTAMANI PANI­
GRAHl: Wil1 the Minister of RAILWAYS 
be pleased to state : 

(a) wheth('r Government of Orissa have 
rcqUl .. strd for in t roducing a superfast train 
between Cakutta and Puri for meeting the 
needs of the tourists; and 

(b) if so, the decision t.lken in this 
regard? 

THE MINISTER OF RAILWAYS 
(SHRI BANS) LAL): (a) and (b). The 
feasibility of introducing .m additional 
train between Calcutta and Puri has been 
examined but not found fca'\iblc due to 
lack of resources. However, during 
summer, special trains i.lre run between 
Puri and Cnkutta to clear the extra tOllric;t 
traffic. 

Teacher Student Ratio in Primary I 
High Schools 

. 2612. SHRI AJOY BISWAS : Will the 
Minister of EDUCATION be pJe..1sed to 
state : 

(a) the teacher-pupil ratio in prirn:lry 
and High Schoo1s in the country, Statc~ 

wise; and 

(b) norms fixed by Unioll GovcLlment 
in this regard ? 

THE MINISTER OF EDUCATION 
(SHRf K. C. FA NT) : (~!) A statement 
indic"ting the teacher-pupil ratio as on 
30- 9-82 in primary and hit'h schools in the 
country, Stdte-wise, is attached. 

(b) No norms have been fixed by the 
union government Ll this reg.in}, 

Statement 

Teacher-Student Ratio in Primary/High Schools 

S1. 
States/UTs 

Teacher-Pupil Ratio 
No. Primary School., 

1 2 

1. Andhra Pradesh 

2. Assam 
3. Bihar 

4. Gujarat 

5. Haryana 

6. Himachal Pradesh 
7. Jammu & Kashmir 

8. Karnataka 

9. Kerala 

10. Madhya Pradesh 

11. Maharashtra 

12. Manipur 

13. Meghalaya 

14. Nagaland 

15. Orissa 

16. Punjab 

17. Rajasthan 

• Inc I udes date of pre-primary schools also. 

@ Not Available. 

3 

52 

35 

41 

42 

44 

38 

28 

44 

33 
41 

40 

18 

31 
21 

33 
37 
45* 

High Schools 

4 

29 

25 

33 

26 

33 
28 

19 

29 

30 
N.A.@ 
31 
20 

22 

23 

21 

23 
22 
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1 2 

18. Sikkim 

19, Tamil Nadu 

20. Tripura 

21. Uttar Pradesh 

22. West Bengal 

23. A &. N Islands 

24. Arunachal Pradesh 

25. Chandigarh 
26. Dadra & Nagar Haveli 
27. Delhi 

28. Goa, Daman & Diu 

29. Lakshadweep 

30. Mizol'am 
31. Pondichcrry 

IND1A 

Amount allocated for Kerala's Rural 
Electrification 

2613. PROF. P.J. KURJEN ; WiJJ the 
Minister of IRRIGATION AND POWER 
be pleased to state : 

(a) total amount sanctioned to Kerala 
under Rural Electrification Scheme in the 
Seventh Plan Period; 

(b) details of proposals submitt{'d by 
KeraJa in this regard; 

(c) are there any schemes pending clear­
ance from the Centre; and 

(d) if so, the det~ils thereof? 

THE MINISTER OF JRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND) : (a) and (b). The Seventh Plan 
has not yet been finalised, The Kt:rala 
State Electricity Board have propo~cd 

energization of 90,000 pumpscts during 

the PJan period. 

(c) and (d). No rural d~(..lri1ic...ltion 

scheme from Ker, Ja is pending clearance. 

{Trans/alio"] 

National Institute of Health and Family 
Welfare 

2614. SHRI BALRAM SINGH YADAV: 
Will the Minister of HEALTH AND 
fAMILY WELFARE be pleased to state: . " 

3 

18 

41 

41 

42 
36 

22 
33 

20 
45 
36 

39 

33 

29 
26 

40 

4 

21 

24 
24 
31 

32 
24 

21 
24 
20 
25 
29 

19 

13 

25 

29 

(a) whl·ther Govcrnmcnt'~ attention 
hJS blen drawn to the prc~s report about 
malfunctioning of National Institute of 
Health and Family \Vc1farc, Delhi; and 

(b) if so, the detail~ 'thereof and the 
action taken by Government in this re­
gard 1 

lHR MINISTER OF STATE IN THE 
DEPARTM[NT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) Yes, 
Sir. 

(b) A report h;IS appeared in the werkly 
(Shane Sah'lra) of to-16th March, 1985, 
'lbollt the m,dfullctioning of the Institute. 
The allegaliuns made seem to be unfound­
ed and baseless. No action seems to be 
ncces<;~ry on this report. 

{English] 

Canal from Narmada Project for 
Southern Rajastilan 

1615. SHRI N.V. RATNAM: Will the 
Minister of IRRIGATION AND POWER 
be pleased to state 

(a) whether it is a fact that a canal 
from Narmada Project to Rajasthan Canal 
will facilitate irrigation in the e:1tire south 
of Rajasthan; 

(b) if so, whether it is o~sQ a fac,l that 
Government have received many represen-
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tations from people of South Rajasthan 
requesting for the implementation of this 
scheme; and 

(c) the r("Rsons for not implementing 
the scheme '? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND): (a) Navagam Canal otftaking 
from Sardar Sarovar Dam 011 Narmada 
River is proposed to extend into Rajas­
tban to provide irrigation facilities in 
Jalore and Barmer districts of South 
Western Rajasthan. 

(b) Yes, Sir. Some requests have been 
received for taking up this scheme. 

(c) A detailed proj ecl report for the 
Narmada Can~11 Project of Rajasthan has 
been received in the Centro1 Water Com­
mission for t('chno-cconomic scrutiny in 
October, 1984. The proj(..ct is under exa­
mination in consultation with the State 
Government Authorities. Rajasthan Gov­
ernment will have to provide the requisite 
outlays and take steps for implementation 
of the scheme after the project is techni .. 
cally cleared by the Central Water Comm­
ission and is accepted by the Planning 
Commission. 

Divisions created in 1984-85 

2616. SHRI SRIBALLAV PANIGRAHI: 
Will the Minister of RATLWA YS be 
pleased to state : 

(a) the number of divisions created in 
the country in 1984-85; and 

(b) how many of the new di visions have 
started functioning and what are the 
reasons of non-functioning of the rest ? 

THE MIN1STER OF RAILWAYS 
(SHRI BANSI LAL) : (a) and (b). During 
19a4-8S, only Olle dhision at MaIda Was 

created and the same has started function­
ing from 1-7-1984. 

Uparadlng of Maulana Azad College of 
TechooloRY, Bhopal 

2617. SHRI PRATAP BHANU 
SHARMA: Will the Minister of BDUCA-

TION be pJeased to state : 

(a) whether there is any proposal to 
upgrade Maulana Azad Co )Jege of Tech­
nology, Bhopal (M.P.) as Indian Institute 
of Technology; and 

(b) if so, the details thereof 1 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT): (a) No, Sir. 

(b) Question docs not arise. 

[Translation] 

Admission in Central Scbor..ls to the Wards 
of Non-Govt. Employee~ 

2618. PROF. CHANDRA BHANU 
DEVI : Will the Minister of EDUCA­
TION be pleased 10 state: 

(a) whether it is a fact that at prescnt 
only the wards of Government employees 
are allowed to study in Central schools; 

(b) if so, the arrangements proposed to . 

be made by the Government to ensure 
that the wards of the common man are 
al~o allowed to study in these schools; 
and 

(c) if not, the reasons therefor? 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT): (a) No, Sir. Child-' 
ren of non-Government employees are 
also e1igible for admission to the Kend .. 
riya Vidyalayas (Central Schools), subject: 
to the availability of scats. 

(b) and (c). Do not arise. 

Rail Line between Ajmer aad Buadi 

2619. SHRI VISHNU MODI: will the 
Minister of RAILWAYS be pleased to 
state : 

(a) whether Government have carried 
out a survey for laying a n(w rail line 
from Ajmer to Bundi via Kekdi; 

(b) if so, the outlines thereof; 
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(c) whether Oovernmcnt propose to 
8tart the work on this line; 

(d) if so, th~ details thereof and the time 
by which the work is Hkely to be started; 
and 

(e) if not, the reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): (a) No, Sir. 

(b) to (d). Do not arise. 

(e) The existing resources constraint 
dots not permit consideration of this 
proposal. 

RaJi LiDe between Sawai Madhopur 
and Jaipur 

2620. SHIU SHANT) DHARIWAL: Wil) 
the MiniMer of RAILWAYS be pkased to 
state: 

(a) whether Government have received 
any representation to start the work on 
railway line between Sawai Madhopur to 
Jaipur aDd ,he ouUines thereof; 

(b) if so, the action taken by Govern· 
ment thereon; and 

(c) if no action has been taken, the 
reasons therefor? 

THE MINISTER OF RAILWAYS 
(SH~I BANSI LAL) (a) Yes, Sir. 
t'fOlumably f the Member is referring to 
tho demand for th~ conversion of Sawai 
Madbopur..Jaipur M.G. line into B.O. 

(b) and (c). It h~.s not been possible to 
consider the proposal, due to sever.; 
constraint on resources. 

[English] 

C.altruction or TrilaDdrum BYeJ)ass 

2621. SHRI T. BASHEER: will the Minis­
ter of SHIPPING AND TRANSPORT be 
pleated to state: 

(a) whether Government have given 
al'proval to the estimates for construction 
9f Trivandrum b,epas$ which starts from 

Kilometres 551/900 of National Hiahwl\Y 
No. 47 at Kazhakuttam and ends at 
Parassala; 

(b) if so, the details thereof; and 

(c) when the work is expected to be 
started? 

THE MINISTER OF STA!'fE IN THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z.R. ANSARI): (a) to (c). 
The land acquisition for a part length of 
20.5 Kms. b<..twccn Kazhakuttam and 
Vt'lh"mutum n\~nr KovaJam was sanctioned 
in Jam'ary, 1978 for Rs. 205.67 lakhs and 
a,quisilh. n procecding~ are in an advanced 
stage. Further the constructioll of the road 
in the Hach km. 11.900 to 13.079 was 
s,mclit1ncd for Rs. 36.94 takhs in June, 
1984 to pr:.)vide ~,ccess to the Airport and 
tlu: work is in pr0grcss. As regards the 
portion of th~ byepass south of Vazhamutam, 
an estimate f(.)r Rs.l.09 lakhs was sanctioned 
in Janllary. ) 982 for aerial photographic 
survey of the same and Telichcrry-Mabe 
byepass. The survey work is in progress to 
fix the alignment in the remail1ing length of 
about 22.5 km. 

[ Translation] 

Rural Electrification 

2622. SHRI MAHENDRA SINGH: Wi)) 
the Minbtcr of IRRIGAI JON AND 
POWl::R be pleased to ~tatc: 

(u) whetht.r deJay is being caused in lhe 
implementation of Rural Ekctrification 
Prugramme because of the problem of 
ck~'ring forest land and whether Govern­
mCljt wilJ consider removing the bottlenecks 
resp< nsible for causing delay on account of 
the provisions of Forest Conservation Act, 
1980 ; 

(b) the date since which the proposal of 
providing the 33 K. V. Shhcopur-Goras line 
in Mort:na District (Madhya Pradesh) 
through forest land has been pending and 
when the same is likely to be cleared; and 

(c) the date on which Union Govern­
ment received proposal from Maharashtra 
and Madbya Pradesh Government regardioa 
clearing of forest land as required uoder 
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the Forest Conservation Act for providing 
SiWani Pench (Madhya Pradesh) 132 KV 
transmission line through protected forest 
areas of .both those States and the time by 
Which approval is likely to be accorded to 
it 1 

THE MINISTER OF IRRIGATION AND 
POWER (SHRI B. SHANKARANANO) : 
(a) In order to simpHfy procedures and to 
avoid delays in obtaining a clearan('e under 
the Forest (Conservation) Act, 1980, revised 
guidelines have been issued in December, 
1984. 

(b) The pn1posal was received by Govern­
ment in Octoher, ] 984. The St:-:tc Govern­
ment has bee;n asked to furnish a pruper 
map showing the complete forec;t bound~ry. 
The proposcll would be cOi1siden:d further 
on receipt of the information 

(c) The proposal fOI lh. 132 KV il.ns­
mis.,ion line in Maharashtra was received 
in December, 1984. Thc proposal for 
clearance of forest arCH for the 132 K V 
Pench-Seoni line in Mauhya PI ade\)h WdS 

reCt i vcd in Novcmb.l. 19;)·L The pi oposals 
are expected to be approved shortly. 

[English] 

Hydel Project at Barak Water Fall 
in MaDip~r 

2623. PROF. MbIJINLUNG KAMSON: 
Will the Minister of JRRIGATION AND 
POWER be pleased to state: 

(a) whether the erstwhile British Govern .. 
ment of India made a survey of the Barak 
Waterfall in Tamenglong area of Manipur 
in the pre-World War-II period for setting 
up a hyde] project; 

(b) if so, the details thereof; 

(c) whether the North Eastern Council 
has any proposal to take up a hyde} project 
at the Barak water faU ; alld 

(d) if so, the progress so far made? 

THE MINISTER OF IRRIGATION AND 
POWER (SHRI B. SHANKARANAND): 
(a) to (d). No record of the pre-World War 
II survey is available. However, North 

Eastern Council is financing in v~sti .. tlon 
of a hydel project site on Barak river in 
the Taminglong area. The investjgation 
scheme Was sanctioned in March, 1984 and 
the time frame for its completion is about 
three years. 

N umber of Constructioa OOic. 
opened by Railways 

2624. SHRI RADHA KANTA DIGAL 
WilJ the Minister of RAILWAYS be 
pleased to state : 

(a) the number of Construction Offices 
of Railways opened so far in the country; 

(b) whether Government of Orissa have 
requested his Ministry to opcn a Construc­
tion Office in Orissa to look after the 
construction work of the Railway Projects 
und('f implementation in that State; and 

(c) the steps taken by Government in 
this regard ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) A Constructioa 
Unit, with at least one Chief Engineer 
(Construction) is working on uIl the Zonal 
R~lJlways. in addition to the Construction 
Units pertaining to RaiJw. y Ekctrification, 
Metro Railway, CU1CUU,"1 and the Produc­
tion Unit at Patiala. 

(b) Yes, Sir. 

(c) The question of setting up new 
Construction Offices for Officers/Inspectors 
etc. engaged on construction projects is 
examined and processed, when considered 
justified, on the b.1sis of work load. 
depending on the availability of funds. 

Introduction of a superfast traJa betweeD 
Waltair aod New Delhi via Ralpur 

2625. SHRI S.M. BHATfAM : Will 
the Minister of RAILWAYS be pleased to 
state : 

(a) whether Government are considerina 
any proposal for introduction of a super­
fast train between Waltair and ~";ew Delhi 
via Raipur; and 

(b) if so, the details thereof? 
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THE MINISTER OF RAILWAYS 
(SHR! BANS I LAL) : (a) No, Sir. 

(b) Does not arise. 

2626. SHRI E. S. M. PAKEER 
MOHAMED Will the Minister of 
SHIPPING AND TRANSPORT be pleased 
~o state : 

(a) number of road accidents in Delhi 
during the last four months; and 

(b) number of persons kiJIed and injured 
in these accidents ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z. R. ANSARI) : (a) and 
(b). As intimated by Delhi Administration, 
the number of road accidents, persons 
killed and injured during the last four 
months i.e. 16-1I-1984 to 15-3-1985 are as 
under: 

Number of Number of 
road accidents per~ons killed 

19&7 440 

Number of 
persons 
injured 

]886 

Release of water from Tungabhadra 

2627. SHRI H. O. RAMULU : Will 
the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) whether it is a fact that the Govern­
ment of Karnataka has released water 
from Tungabhadra Re~ervoir ill exces~ of 
the originally agreed :IlJantity during 
March, 1985; 

(b) if SOt wh<\t is the quantity so allowcd~ 

(c) whether this has been done with the 
consent of TUt,gahhadrn Board; ~md 

(d) if so, under what provision they 
have been allowed to draw excess water 1 

THE MINISTER OF IRR TGATI0N 
AND POWER (SHRI B. SHANKARA­
NAND) : (a) to (d). Information is being 

collected and will be laid on the Table of 
the House. 

ConstructioD of Roed .,er.hridaes 

2628. PROF. NARAIN CHAND 
PARASHAR : Will the Minbter of 
RAIL WAYS be pleased to state 

(a) whether the Northern Railway 
Administration has approved the construc­
tion of any road over-bridges in the States 
of Jammu and Kashmir, Punjab, HimachaJ 
Pradesh and Haryana and Union Territory 
of Chandigarh during the p~st three years 
including the current financial year; 

(b) if so, the details thereof, State-wise 
and the present progress of construction 
work; 

(c) whether any demand is still pending 
for Hpproval; and 

(d) if so, when they would be approved 
and work taken in hand and reasons for 
delay? 

THE MINISTER OF RAILWAYS 
(SHRI BANS} LAL): (a) and (b). The 
Railways undertake construction of road 
over/under bridges in repla~ement of exist­
ing busy h. vel . crossings jointly on cost 
shudng b~lsb with the State Government/ 
Lo(:al Authorities. Proposals in this regard 
are sponsored by the State Governmentj 
Local Authority. No proposals for con­
struct ion of f0ad over hridges in the 
States of Jammu & Kashmir, Himachal 
Pardesh and Union Territory of Chandigarh 
have been received from the State Govern­
ments/Local Authorities. The following 
road over bridges have been sanctioned 

during 1982-83, 1983-84, 1984-85 and current 
year of 1985-86 in Punjab and Haryana. 
The present progress is also indicated 
below: 

PUNJAB: Road Over Bridge ill replacement 
a/level crossing No. 25 at Sherlf­
pura, Amritsar : 

This work Was included in Railways' 
Budget for 1982 .. 83. The estimated cost 
of the work is Rs. 1.76 crores out of which 
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Raffway·'S share is Rs. 61.2~ lakhs. The 
uptodate progress is 1.0~{,. 

HARYANA.: (i) Road Over Bridge I" lieu 01 
level crossing No. 70-B at 
Karna/ : 

This work was included in Railways' 
Budget for 1982-83. The estimated cost 
of this work is Rs. 1.09 crores, out cf 
which Railway's share is Rs. 49.90 lakhs. 
The progress achieved on this work is 2%. 

(ij) Road Ovcr Bridge in replace. 
menl of level crossing No. 89·B 
at Kurllkshetra " 

This work wa<; included in Railways' 
Budget for 1983-84. The cstim~ltcd cost 
of the work is Rc;. I 58 crores with 
Railway's share of cost as Rs. 77 lakh~. 
The Railway is finalizing detailed plans 
and estimates joirtly with the St"te 
Governmcn t. 

(iii) Road Over Bridge ill replace­
ment of level Crossing No. 51-C 
at Bhiwan; 

This work has been included in the 
Budget for 1985-86. 1 he cstimdlcu cost 
of this work is Rs. 1.67 crares, out of 
which Railway'S share of cost is Rs. 79 
lakhs. 

(c) & (d). Proposals for ~onstruction of 
road over bridges at Dhandari Kalan, Kot 
Kapuni and Patiala in Punjdb and Sonepat 
in Haryana are under the joint examina­
tion of the Railways and the State Govern­
ment. These proposols will be considered 
for inclusion in the Railways Works Pro­
gramme as and when technical details and 
other formalities arc completed with the 
State Government, subject to the availa· 
bility of funds. 

SpeciaUst Consultation Facilities in CGHS 

2629. SHRI SAN AT KUMAR 
MANDAL : WiII the Minister of H EA L TH 
AND FAMILY WELFARE be pleased to 
state : 

(a) whether the Specialist Service in 
Homoeopathy under CGHS Scheme is 
available in the Capital; 

(b) whether any criteria is 1nid down for 
'Specialist consultation' in the C.O.H. 8.'8 
11 dispensary units (Homoeo) in the Capital 
and what are the norms laid do," 11 for the 
appointment of such specialists; 

(c) how are these specialists placed in 
individuaJ Homoeopathy Dispensaries 
under the C.G.H.S. and whether they are 
permanently borne on its strength or are 
only vi siting Doctors; and 

(d) what steps are being taken to pro­
vide 'specialist consultation' in all the 
Homoeopathic Dispensaries in the Capita) ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAK WANA) : (a) to (d). 
Delhi CGHS has three full-fledged Homoeo­
pathic dispensaries with three Medical 
Officers cacho In addition, there are eight 
Homoeopnthic Unite; with two doctors 
calh. 1 he Specialist cover to these 
Homoeopathic dispensaries and units is 
provided by one Senior Physician (Homoeo­
pathy) located in Gole Market Dispensary. 
This Senior Physician visits five dispcnsa. 
rics and units once a week and the patients 
from other Homoeopathic dispensarie~/ 

units can consult him by appointment/ 
reference. The specialist cover provided 
by the Senior Physician is considered to be 
adequate for the patients wanting to 
consult Homoeopaths. 

Construction of M.G. Line connectilll 
Mizoram 

2630. SHRI LAL DUHOMA : Will 
the Minister of RAILWAYS be pleased to 
state : 

(a) whether there is any proposal to 
construct metre gauge railway line connec­
ting Mizoram; 

(b) if so, the details thereof; and 

(c) the expected time for its completion? 

THE MINISTER OF RAILWAYS 
(SHRI BANSl LAL) : (a) Yes, Sir. 

(b) Construction of a Metre Gaule 
r:'lilway line from Lalabazar in Assam to 
Bhaira hi in Mizoram is an approved work 
and is in progress. The construction of 
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this 48.15 kms long line is estimatod to 
cost As. 27 .18 cror~s. 

(b) Completion of the ]ine will depend 
on availability of funds. 

BalrabJ Project .. Mlzoraaa 

2631. SHRI LAL DUHOMA : Will 
the Minister of IRRIGATION AND 
POWER be pJeased to state : 

(a) present position of Bairabi Project 
in Mizoram undertaken by the Central 
Water Commission; 

(b) the amount of expenditure already 
incurred so far on the said Proj cct; 

(c) the amount of expenditllre required 
for completion; and 

(d) the expected time of completion? 

THE MINISTER OF IRRIGATION & 
POWER (SHRI B. SHANKARANAND) : 
(a) The proj ect report of Bhairabi 
(Dhaleswari) Project prepared by National 
Hydro Electric Power Corpor~ltioll is still 
under the scrutiny of the Central Electri­
city Authority. 

(b) to (d). Do not arise. 

Proareu 01 'amQy PI."" .. Pr ...... 
for IDdustrJal Worker. ad Rural 

Populadoll 

2632. SHRI N_ DENNIS: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) tbe progress made in the family 
planning programme during the last two 
years in respect of industria J workers and 
rural population, particularly in the State 
of Tamil Nadu; 

(b) whether any evaluation bas been 
made in this regard; and 

(c) if so, what are the details in this 
regard and how far success has been 
achieved in the targets ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGFNDRA MAKWANA) : (a) No 
separate figures arc maintained in respect 
of industrial workers. The number of 
sterihsations and IUD insertions done in 
rural population in India and Tamilnadu 
in pdrticular during the years 1982-83 and 
1983-84 are given In t he attached 
statement. 

(b) No evaluation particularly in respect 
of sterilization/! un Insertions done in 
Industrial workers and rural population 
has been mdde during the last two years. 

(c) No separate targets are fixed for 
industrial workers and rural population. 
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Prorislon of Primary Health Centres and 
CommUDlty Health Centre. during 

Seventb Plaa 

2633. PROF. NARAIN CHAND 
PARASHAR : Will the Minister of 
HEALTH AND FAMILY WELFARE be 
pleased to state : 

(a) whether the Government propose to 
implement fuJly the National H~alth Policy 
and provide a number of new Primary 
Health Centres and Community Health 
Centres in the country uurin& the Seventh 
Five Year Plan; and 

(b) if so, the number of Primary Health 
Centres and Community Health Centres 
in each State/Union Territory as on 31 
March, J985 an'd the number of such 
p.H.es and C.H.Cs which would be expec-

ted at the ~nd of Seventh Five Year Plan 
in each State/Union Territory' 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRJ 
YOGENDRA MAKWANA): (a) Yes, Sir. 

(b) The final ftgures of Primary Health 
Centres and Community Health Centres 
in position as on 31.3.85 has not yet been 
received from the State Governments/ 
Union Territories. However, on the basis 
of targets for the year J984-85, the likely 
number of Primary Health Centres and 
Community Health Centres in position on 
31st March, 1985 is given in the attached 
statement. 

The targets of Primary Health Centres 
and Community Health Centres for the 
Seventh Five Year Plan hDve not yet been 
finalised. 

Statement 

Number of Primary H{'"lIlh Cell/res alld Community Health Centres likely to he ill 
position as on 31st March, 1985 

(Figures Provisionu/) 

State/UT Primary Health Centres Community Health Centres 

1 2 3 4 

1. Andhrn Pradesh 455 26 

2. Ass~m J62 12 

3. Bihar 687 50 
4. Gujar~t 261 21 

S. Haryana 95 1 

6. Himachal Pradesh 142 28 
7. Jammu & Kashmir 98 20 

8. Karnataka. 365 69 

9. Kera)a 199 

10. Madhya Pradesh 690 58 
11. M~~harashtra 1339 147 

12. Manipur 35 6 

13. Meghalaya 32 2 

14. NagaJand 23 1 

15. Orissa 334 17 
16. Punjab 130 10 

17. Rajasthan 348 76 

18. Sikkim ]8 

19. Tamil Nadu 436 30 

20. Tripura 36 3 

21. Uttar Pi adesh 1002 42 
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1 2 

22. West Beolal 

23. ... &. N Islands 

24. Arunachal Pradesh 
25. Chandigarh 

26. D & N Haveli 

27. Delhi 

·28. Goa, Daman & Diu 

29. Lakshadweep 

30. Mizoram 

'31. Pondicherry 

TOTAL 

* Health Units 

3 

357 

S 
45· 

** 
3 

8 
15 
7 

19 

14 

----
7360 

----

4 

23 

1 

3 
1 

1 

2 

650 

** The only Primary Health Centre has been upgraded to Community Health 
Centre. 

--- --------
Low GeDeratioD by Kotbagudem Thermal 

Power Plant 

26~4. SHRJ V. SOBHANADREESWARA 
RAO: WIll the Minister of JRRIGA TION 
AND POWER be pleased to state: 

(a) the reasons for low plant load factor 
at Kothagudem Thermal Power Station; 

(b) whether Government of India arc 
considering a proposal to attend to 
problems of this nature to all the generating 
units in the country; and 

(c) if so, whether Government are going 
to assist for taking up a renovation scheme 
prepared by the Andhra Pradesh State 
Electricity Board ? 

THE MINISTER OF IRRIGATION AND 
POWER (SHRI B. SHANKARANAND) : 
(a) The PLF of Kothagudem thermal 
station has increased from 33.S°tf, in 1981-82 
to 43.6% in 1~84-85. The moin reasons 
for the low PLF arc: (i) constraints in the 
milling system (ii) frequent failure of 
induced draft fnns, (iii) poor performance 
of the ash handling system, and (iv) f,lilure 
of tubes in the superheater, air pre-heater. 
etc. 

(b) and (c). The Centrally sponaorell 
renovation programme includes thermal 
stations in Andhra Pradesh. 

Survey regardiDg dog-bite Cases 

2635. SHRJ LAKSHMAN MALLICK: 
will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whet~er Government have conducted 
any survey regarding the dog-bite cases in 
the country; 

(b) jf so the details and its percentage 
annually, State-wise; 

(c) whether there is no remedy except 
14 injections in abdomen; 

(d) whether the said treatment is a 
must unless doctor is cOllvinced that dog 
Was vaccinated against rabies; 

(e) whether patient is put on injections 
which are not 100 per cent protective and 
carry risk of neurological complications in 
some patients; 

(f) if so, the remt:dial measures taken 
in this regard; and 

(g) whether Government contemplate to 
make vaccination of pet dogs compulsory 
and total elimination of stray dogs wh1ch 
are found in large number all over India 
and also streets ? 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) nnd (0). 
No comprehensive survey has been con­
ducted regarding dog-bite cases in the 
country. 

(c) to (f). Persons bitten by dogs are 
generally treated with BPL-inactivated 
vaccine or phenolised v~ccine which are 
manufactured in the country and given 
subcutaneously in tne abdominal wall for 
7 to 14 days. Recent studies conducted in 
DeJhi have shown that even in vaccinated 
dogs the diseuse can occur. No vaccine is 
100' per cent protective. The vacdne 
produced iLl India does carry the ril}k t'f 
neurological complications However t the 
incidence of these cornpli,ations is quite 
low (l :5500-1: 11000). Such complications, 
if and when they Ol{.ur, can be checked 
with prC'rel treatmcrt It j~ p0ssihlr to 
reduce the course of injections to 6 injec­
tions of tissue culture' vaccines over a 
period of three months. At present tissue 
(.."Uhure vaccinee; ~re not bci"g commercially 
manuf.tctured in the country. Ftforts have 
been initiated to produce su(.h vaccines in 
the country at a cost which could be 
afforded by the people. 

(g) No such pf("pos~.] is immeuiately 
under contcmplulion. 

Policy to develop Herb-based drug industry 

2636. SHRI HANNAN MOLLAII: Will 
the Minister of IIEALl H AND FAMILY 
WELFARE be pleased to state: 

(a) whether Government are having a 
poticy to develop H(Tb-based drug indus­
try ; 

(b) whether total rc~ources of herbs can 
be utilised and jf not, the reasons therefor; 

(c) whether Governm(nt will import 
herhs and help m<"ldcl n research on 
medicinal plants and ~rrange for study of 
herbal medicines propel ty; and 

(d) if so, when and how and if not, the 
reasons therefor? 

THE M1NISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOOENDRA MAKWANA): (a) As a 

matter of policy. the Government are ke~T1 
to develop Indian Systems of Medicine 
like Ayurveda, Unani & Siddba. the" drull 
of which contain about 80% ingredients of 
plant origin (herbal based). 

(b) No systematic survey has so (ar been 
conducted to assess the total availability 
and requirements of the raw l1\tlterial for . 
the drug industry of Indian Systems of 
Medicine. However on the basis of 
information available with the Government, 
it is felt there is a need to increase the 
production of raw materials of plant origin 
(medicinal herbs) to meet the growing 
rcquircmt.nt of the drug industry of Indian 
Systems of Medicine. 

(c) & (d). In accord,mce with the existing 
policy, import of 55 drugs of pJant origin 
is permitted under O.G L. for meeting the 
rcqliir .. I11.~lIt') of the dflJg indt'~tIY. The 
policy of import of drug is reviewed every 
year. 

\Vith a view to ~dcntific~lIy studying 
the genet ics of mcdkinal plants, the 
Ministry of Health have propc~ed a sum 
of Rs. 25 lakhs in the Seventh Plan. The 
CUlteal Councils for Research in Indian 
Medidncs and Homoeopathy are already 
conducting Ttseaeches on medicinal plants. 

Construction of Co .. lI1IIftity H.11s 

2637. SHRI HANNAN MOLLAH : Will 
the Minister of RAILWA YS be pkased to 
slate: 

(a) how many Community Halls have 
been constructed over Indian Railways, 
division-wise and at what places; 

(b) whether Government have any 
programme to construct at other impor­
tant places ; 

(c) if so, the action t~~ken by Guvern­
ment in this regard; and 

(d) if not, the reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI BJ NSI LAL): (a) to (d). The 
information is being collected and will be 
laid on the Taole of the Sabha. 
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PahlicatioD of addresses aad telephone 
aumbers or Bookbal Oftices iD Time Table 

2638. SHRI AIlT KUMAR SAHA : Will 
the Minister ('f RAILWAYS be pleased to 
state: 

(a) whethc.f it is a fact that the fu1l 
post~l addresses twd tdepbone numbers 
{'f ( iiy B{oking Omet-s were published in 
S0uth E::.stcrn RailwllY Time Table No. 
43 for the benefit of the public; 

(b) why the ~amc have not been 
pub}j!'hcd in S.L. Railway Time Table 
whkh w~s issued in October, 1984, thereby 
putting the public to difficulty; and 

(c) Whefh(r H.e same will be published 
in the Dlxt issue of S E. Railway Time 
Table? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) Yes, Sir. 

(b) and (c). Information regarding postal 
address and telephone numbers of City 
Booking Offices on S.E. Railway was 
temporailly cKclud(.d from S.E. Railway's 
Time Table. This information wiJI be 
im.Judl d in the next issue of the S.E. 
Railway Time Tab Ie. 

Reno"ation or StatioDs on Rajkot DivlsioD 

2639. SHRi PUNAM CHAND MITHA­
BHAI VANKAR: WiIJ the Minister of 
RAILWA YS be pkascd to state: 

(a) whether it is a fact that no major 
additions, alterations and expansions 
have been made at Patan and many nearby 
railway stations on the Rajkot Division of 
Western Railway during the last three 
years; 

(b) if so, the reasons therefor; and 

(c) the steps taken by Government in 
this regard ? 

THE MINISTER OF RAILWAYS 
(SHltI BANSf LAL): (a) Yes. Sir. No major 
additions/alterations have been done at 
Patan or nearby railway stations in last 
three Years. 

(b) and (c). Requirements of pa88eOler 
amenities are reviewed constantly keeping 
in view the traffic growth and provision of 
additional amcuitles are carried out OD 

programmed bJ.si~ in ac(":ordallce with the 
avaiL.tbility of funds •. md comparative needs 
of various stations. At Patan and nearby 
stati'r.ms, existing passC'ng~r amenities have 
been considered adequate for present 
level of traffic. 

Project Report of Neradi Barrage 

2640. SHRJ GIRIOHAR GOMANGO I 
Will the Minister of IRRIGAT10N AND 
POWER be pleased to state: 

(a) what was the number of villages and 
lands in Andhra and Oris')a portion shown 
as SlI bmergcd in fir~t I eport and subsequent 
revilied reports of N( mdi Barrage; 

(b) whether it is II fact that the revi~ed 

project reports w{. rc objected to by the 
Government of Orissa as the submergence 
area in OrisC\a portion was Jikely to be 
increased t han til st project r("port; and 

(c) if so, the r~asons for the increase of 
the submerged arcas in revised reports by 
the Government of Andhra Pradesh iDspite 
of the objection communicated by the 
Government of Orissa thereon? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRf B. SHANKARA .. 
NAND) : (a) Land proposed to be acquired 
on account of submergence and construc­
tion of flood banks in Orissa and Andhra 
Pradesh is indicated in the project repor'ls 
as under-

I n Orissa In Andhra 
Pradesh 

Project Report 216 ha 304 ha 
of 1978 

Project Report S06 ha 179 ba 
of 1982 

No villages have been proposed for 
acquisition on account of submergence ill 
the project reports. 
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(b) Yes, Sir. 

(c) The design flood for the Neradi 
Barrage adopted in the 1978 report was 
2.60 Jakh cusecs. But due to unprecedented 
floods experienced ill the Vamsadhara river 
in 1980, the de~i8n flood was revised to 
S If'kh cusecs in the project report of 1982, 
with consequent change~ in the Jayout of 
the afflux bunds resulting in increased 
areas for acquisition. 

[Translation] 

New lines ift Bihar during Seventh Plan 

2641. SHRI VIJAY KUMAR YADAV: 
will the Minister of RAILWAYS be pleased 
to state: 

(a) the details of nl w railway lines to 
be laid in Bihar during the Seventh Five 
Year Plan; 

(b) whether there is a proposal to lay 
new rail line fr.om Rajgir to Gaya on 
Eastern Railway during the said Plan; and 

(c) if so, the details thereof? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) There are thT(!C 

on-going new line projects viz. Chittauni­
Bagaha, Sakri-Hasanpur and Ta]garia­
Tupkadih, in Bihar. Their completion will 
depend on availability of resources duri(Jg 
the Seventh Plan. In respect of Talgaria­
Tupkadih new line, however, it will also 
depend on the land being made available 
by the State Govt. 

(b) There is no proposal for constr~c­

tion of a new line from Rajgir to Gaya, at 
present. 

(c) Docs not [lrise. 

(English] 

Sale of Reports of Railway Reforms 
, CommJttee 

2642. SHRI SAIFUDDJN CHOW-
DHURY: Will the Minister of RAILWAYS 
be pleased to state: 

(a) Whether Government have any 
proposal to publish the Reports of Railway 

Reforms Committee and release for sale to 
the public; 

(b) if so, when the books are expected 
to be released for sale; and 

(c) if not, the reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI BANSJ LAL): (a) and (b). Yes, Sir. 
H bas been decided to publish, in two 
volumes, all the parts of the Reports of 
Railway Reforms Committee, the first 
volume comprising of parts I to XI and the 
other volume with the remaining parts. 
The first volume is expected to be avail .. 
able within six months from now, while 
the second volume wiJI be taken up for 
printing on receipt of the final part from 
the Railway Reforms Committee. 

(c) Does not arise. 

Reimbursement of cost of Photographs 
affixed on Duty Card Passes 

2643. SHRI SAIFUDDIN CHOW-
DHUR Y : Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether it is a fact that the Railway 
Board have issued instructions to the Zonal 
R,dlways to advise the staff for affixi og 
their photographs on the duty card passes 
and the cost of the photographs will be 
reimbursed by the Railway Administration; 

(b) if so, whether any rate has been 
prescrib\.:d by the Railway Board; and 

(c) if not, whether cost of the photo .. 
graphs will be reimbursed if different rates 
are furnished by the employees for the 
same place and station? 

THE MINISTER OF RAILWAYS 
(SHRI BANSJ LAL) : (a) Yes, Sir. Instruc­
tinos have been issued to the Railway 
Adminh~trations that aU duty card passes 
issued to Railway employees Who are 
required to proceed on tour frequently 
should bear their names and photographs. 
But the arranaement$ for photographs are 
made by Railway Administrations Who 
bear the cost. 

(b) and (c). Do not arise. 



t25 Written A.nswers CHAItR.A 2i. 1901 (SAKA) Written AIIsWets 

IatrodHtloa 0' more Pallellier Trains 
between Asaasol aDd Barddbam8n 

2644. SHRI SAIFUDDJN CHO\\I-
DHURY: Will the Minister of RAILWA YS 
be pleased to state: 

(a) whether Government are considering 
to introduce few more passenger trains 
b~ ~ ween Asansol and Barddhaman using 
the existing rakes of Asansol and Barddha­
man passenger; 

(b) if so, the details thereof; and 

(c) the steps taken by Government in 
this regard to case the difficl'Ities of the 
passengers ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) ; (a) No, Sir. 

(b) Docs not arise. 

(c) Barddhaman and AsansoJ are 
adc.:quatcJy served by a large number of 
tn-tins including 5 pairs of passenger trains 
terminating/originating at these stations. 
Introduction of additional traill~ is not 
feasible due to lack of resources. 

Alterations in Syllabus and Training in 
Radiology 

2645. SHRI NARSINGRAO SURYA­
VANSHI: wm the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

(a) whether Government are considering 
the alterations in syllabus and training in 
Radiology to improve the quality of work 
and services; and 

(b) if so, the details of alterations? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (J.) No, Sir. 

(b) Docs not arise. 

CORltrvetlon of .K~lpolll Project in ADdamaDs 

~646. SHRI MANORANJAN BHAKTA: 
W.ll the Minister of IRRIGATION AND 
POWER be pleased to "ItIte : 

(a) whether Governmcnt of India have 
approved the Kalpong Project for irrigation 
and generation of power in the Union 
Territory of Andaman and Nicobar Islands; 

(b) if so, its salient features; 

(c) wheu the construction of the said 
project will be completed~ and 

(d) if not, the reasons therefor? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA. 
NA_ND): (a) to (d). The Kalpong Project 
Stage-I is a Hydr0-cJectric Project with 3 
units of 1750 KW each and does not 
envisage any irrigatIOn. The s~hcme 

envisages constrllction of a concrete dam 
151 m. long 3l1d of maximum height 35.5 m. 
and a rock fill d.11l1 130 m. long and of 
maximum height 25 m. across the two arms 
of Katpor.g rivcr to create a live storage 
capacity of 1527 hcct.lfC metres. One 
penstock 1.5 m, diameter is to feed the 
three units of thc power ho~se. The scheme 
is estimated to cost Rs. 13.72 crores. The 
detaiJed project IS still to be furnished by 
the Andaman and Nicobar Administration 
whereafter the project will be examined 
for techno-economic Vi,lbility and clearance. 
Construction of thc project will start after 
technical and administrative sanction is 
given. When the project could be completed 
cannot be stated at this stage. 

Bambooftat T. P .P. in AndamaD 

2647. SHRI'MANORANJAN BHAKTA: 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether it is a fact that the late 
Pri~e Minister, Smt. Indira Gandhi, laid 
the foundation stone in February, 198 ... of 

. the proposed thermal power station at 
Bnmbooi1at, Andaman and Nicobar Islands;' 
and 

(b) if so, what is the present position 
and when the generation of power would 
start? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND) : (a) Yes, Sir. 
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(b) It has been decided to instal diesel 
generating sets of 10-12 MW capacity for 
meeting the power demands of Andaman 
at Nicobar Islands. Techno-economic 
llf'praisal of the scheme has been completed 
by Central Electricity Authority. Subject 
to the avuilability of funds, the scheme is 
expected to commence generation by end 
of 19R6-87. 

Abolition of COIttract Catering aad providing 
Railways ow D CateriDg On an trains 

2648. SHRI PIYUS TIRAK Y: Will the 
Minister of RA ILWA YS be pleased to 
state : 

(a) details of the catering contractors 
granted contract on Tinsukia Mail and 
Ri\jdhani Express; 

(b) whether the contract catering has 
been the monopoly of few contractors in 
tbe past few years ; 

(c) whether • Government propose to 
abolish the contract catering system by 
providing Railways own catering on all 
trains; 

(d) if 80, by what time; and 

(e) if not, the reasons therefor? 

THE MINISTER OF RAILWAYS (SHRI 
BA NSI LAL): (a) Catering contract on 
155/156 Tiosukia Mail was awarded to Mis. 
P.R. Catering Co. from July, 1918, who 
have not yet vacated the Pantry Car even 
after expiry of the tenure of the contract 
on the basis of a Court injunction obtained 
by them. The injunction is still to be 
vacated. On Rajdhani Express, Railways 
are havjng departmental catering arrange­
ments. 

(b) No, Sir. 

(c) to (e). No, Sir. It is not feasible at 
present. 

Railway Hollday Homes 

2649. SHill PIYUS TIRAKY : Will 
the Minister of RA lLW A YS be pleased 
to state : 

(a) the tota1 number of Holiday Homes 
of the railways. State-wise; 

(b) the number of new Holiday Hornes 
built during the last three years, year-wise; 
and 

(c) the criterion laid down for allottnent 
of the HoJiday Homes to different cate­
guries of the employees? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a) to (c). Informa­
t ion is being collected and will be laid on 
the Table of the Sabha. 

[Translation] 

Doubling of Rail Line. betweeD Pataa 
and Gaya 

2650. SHRI RAMASHRA Y PRASAD 
SINGH: Will the Minister of RAILWAYS 
~e pleased to state: 

(a) whether Government propose to lay 
double rail lines between Patna and Gaya 
keeping in view the large number of foreign 
and domestic tourists at Gaya whieh is a 
famous place of pilgrimage in Bihar; 

(b) whether Government propose to start 
work on the approved project of laying 
Barauni-Katihar broad gauge line this year; 

(c) if so, the total expenditure likely to 
be incurred thereon; and 

(d) if not, the reasons therefor? 

THE MINISTER OF RAILWAYS (SHRI 
BANSI LAL) : (a) A survey for the aug­
mentation of line capacity in the Patna 
area is in progress. A decision on the 
project wi)) be taken after completion of 
the survey, and examination of the report, 
subject to the availability of funds. 

(b) and (c). Conversion of Barau,ni­
Katibar MG section into DO has since 
been completed and opened to traffic in 
October, 1984. The conversion is estimated 
to eost about Rs. 53.92 crores. 

(d) Does Dot arile. 
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[Enllish) 

DleleUlatJOD of tbe traiu roOUiDg betweea 
Barmer aud Jodhpur 

2651. SHRI VIRDHI CHANDER JAIN: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) wht!lher it is a fact that in 1984 a 
new train W,\S started from Barmer to 
Agra Fort Via Jodhpur; 

(b) whether the said train is 'hauled by 
a diesel engine between Jodhpur and Agra 
Fort whereas inspite of a very good rail­
way track the train is not hauled by a 
diesel engine between Barmer and Jodhpur; 

(c) if so, the reasons for ignoring this 
track; and 

(d) when a diesel engine will be provided 
to this train on this route? 

THE MINISTER OF RAILWAYS (SHRI 
BANSI LAL) : (a) No, Sir. However 
207/208 Jodhpur-Agra Fort Express has 
been extended to Barmer. 

(b) Yes, Sir. 

(c) and (d). Since there is scope for inc­
reasing the number of coaches on the train 
between Barmer and Jodhpur under the 
existing traction as also due to the fact 
that dieseHsation will not result in any 
tangible speeding up as track speed for 
diesellocomotives is not much higher, there 
is no justification for dieselising the train 
between Jodhpur and' Barmer. 

Diesel Shed at Kharagpur 

2652. SHRI NARAYAN CHOU BEY 
Will the Minister of RAILW A YS be 
pleased to state : 

(a) whether the Railway authorities 
have sanctioned the working of the diesel 
shed at Kharagpur; 

(b) if so, Whlt is the date of sanction of 
the sbed; 

(0) whether any work has been started 
ther.;,and 

(d) jf so. tbe quantum of work under. 
taken at present and how many workers 
are noW engaged? 

THE MINISTER OF STATE IN THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) March, 1981. 

(c) and (d). Fabrication of steel struc­
tures and erection of columns are in prog­
ress. About 40 workers (contractor's labour) 
are engaged at present. 

Contractor of flyover of Circular 
Railway in Calcutta 

2653. SHRI NARAYAN CHOUBEY 
Will the Minister of RAILW A YS be 
pleased to state : 

(a) who is the contractor of the flyover 
of Circular Railway in Calcutta which col­
lapsed on 23 February, 1985; 

(b) what are particulars of other con­
tracts given by Government to this particu­
lar contractor; 

(c) the action taken by Government 
against those responsible for the tragic 
incident; and 

(d) When the construction of the ftyover 
is expected to be completed ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) The con­
tractor for the foot-over-bridge (and not 
a fly-over) which collapsed is MIs New 
India Construction, Calcutta. 

(b) One more contract awarded to this 
contractor is regarding construction of 
Ramp from BeJgachia Bridge to Tala 
Station. 

(c) Full cost of damages suffered by tho 
Railway is bdng recovered from the Con­
tractor. Compensation to workmen as 
per Workmen's Compensation Act will be 
recovered from the contractor. Disciplinary 
action against the concerned Inspector of 
Works has been initiated. 

(d) The foot·over-bridge is expected. to 
be completed by July 198'. 
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[TfOtJlUlat;on] . 

Quaatum of Goods Handled i .. Katihar­
Jogbaai Sedio. 

2654. SHRI D.L. BAITHA : Will the 
Minister of RAILWAYS be pleased to 
state : 

(a) the qUJntum of goods in lonncs 
handled (both incoming and outgomg) in 
Katihar-Jogbani Section of North East 
Frontier Railway during the past three 
years; 

(b) whether it is a fact that most of 
the goods are being carried by Road trans­
port and other means of transport and the 
quantum of g(.ods moved by Railway is 
declining as a result of which Railways are 
sustaining loss; and 

(c) if so, the reasons therefor and the 
action taken by Railways to improve the 
situation? 

THE MINIST[R OF STATE IN THE 
MINISTRY OF RAILWA \'S (SHRI 

. MADHAVRAO SCINOIA) : (a) The 
quantum of goods traffic, both outward 
and inward. handled on Katihar .. }ogbani 
Section during the three years frolll 198) -82 
to 1983-84 was us undeJ :--

1981·82 .. 

1982-83 .. 
1983-84 .. 

2,18,444 tonnes 

1,32,475 tonnes 

88,970 tonnes 

(b) and (c). Most of the traffic offered 
on the Section is short lead and piec(.mcal 
traffic. There is a fall in traffic offering 
due to decline in traffic from Nl.pal. 
Movement on this Section was also affected 
due to work in progress for conversion of 
certain Metre Gauge Sections on North­
Eastern Ruilway into Broad GUllge and 
oc.casional shortage of Broad Gauge 
piecemeal wagons in the area on account 
of increase in the n"quircments of rail 
transport which could be met only by 
Jumbo rakes. Though there is 1ittle scope 
for improving the viability of this Section, 
all efforts are being made to move as much 
traffic as possible from this area. 

Rail LiDk of FrobesganJ with Thakurganj 

2655. SHRI D.L. BAITHA : Wilt the 
Minister of RAILWAYS be pleased to 
.tate : 

(u) whether it was proposed to link 
Forbesganj Station on Katihar-Jogbani Sec­
tion with Thnkurganj Station on Katihar­
Siliguri Section by rail line on North­
Eastern Frontier Railway; 

(b) if so, whether Government propose 
to take action in this regard; and 

(t·) j r not t t he reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRA 0 SCINDIA) : (a) A sugges­
tion to this effoct has been received. 

(b) and (c). In view of severe constraint 
of rcsoufl.CS ~ no heavy cornmitmcn ts in 
hand, it is not pos'iible to consider this 
proposal for the present. 

r English 1 

Indo Nepal 'Parman River Project' 

2656. SHRI D.L. BAITHA : Will the 
Minister ot IRRIGATION AND POWER 
be pleased to state: 

(a) whether there is any approv~d s,-heme 
in collahoration with Nepal Government, 
namely 'P~' rm~;n Project' for controlJing the 
flood~ caU~l.d by the rivers of Panar, Bakra 
and Kankai in the district of Purnea 
(Bihar); und 

(b) if so, tbe amount sanctioned, work 
done and target da te by which the same is 
to be completed? 

THE MJN]STER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND) : (a) No, Sir. 

(b) Does not arise. 

Study regarding working of bare·footed doctors 

2657. SHRI D.L. BAITHA : Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) whether Government have made a 
st udy of the working of the scheme of 
barc .. footed doctors; and 

(b) if so, how far it bas been helpful ,in 
preventing and fiahtins out epidemics Iud 
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other diseases in the rural areas. the popu­
lation served and benefited with the scheme 
and need for improvement, if any ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) and (b). 
There is no scheme of bare-footed doctors 
in the country. 

Selection Grade to N.D.M.e. Nursery 
Teachers 

26S8. DR. C. S. VERMA : Will the 
Minister of EDUCATION be pleased to 
refer to the reply given to Unstarred 
Question No. 632 dated 26 July, 1984 
regarding Selection Grade tQ N.D. M.e. 
Nursery Teachers and slate: 

(a) whcthu' the cases of NOMe Nursery 
Teachers regarding grant of Selection 
Grade have been finalised; 

(b) if not, the reasons for delay; and 

(c) the act jon proposed to be taken in 
this regard ? 

lHE MINISTER OF EDUCATION 
(SHRI K.C. PANT): (a) Yes, Sir. 

(b) and (c). Do not arise. 

[ Translation] 

Gas·based Thermal Power Project for 
GuJarat 

26S9. SHRI C.D. OAMIT : Will the 
Minister of IRRIGATION AND POWER 
be pleased to state : 

(a) whether it is a fact that Gujarat 
Government has requested the Union 
Government to set tip a Gas-based Thermal 
Power Station; 

(b) jf so, the details thereof; and 

(c) the react jon of Union Government 
thereto and the time by which it is Hkely 
to be sanctioned and the steps heing taken 
by Union Government in this regard? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND) : (a) to (c). Government have 

docided to set up a gas based therma J 
station at Kawas in Gujarat. The project 
will be implemented by National Thermal 
Power Corporation in the Central sector. 
It will have a capacity of about 560 MW. 

Lloklng Jaipur with Broad Gauge Line 

2660. SHRI VJ RDHI CHANDER JAIN; 
Will the Minister cf RAILWAYS be 
pleased to state : 

(a) whether Jaipur is the only impor­
tant city among the State Capitals of the 
country which is not linked with broad 
gauge line; 

(b) if so, the reason therefor; 

(c) the names of the broad gauge lil'\e 
to which this city is proposed to be linked; 
and 

(d) the concrete steps taken so far to 
implement the proposal? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MAOHAVRAO SCINDIA) : (a) No, Sir. 

(b) to (d). It has not been possible to 
provide broad gauge link to Jaipur, due to 
the severe resources constraint. There is 
therefore no concrete proposal as yet. 

Creation of DeW North~WeBterD Zone 

2661. SHRI VIRDHI CHANDER JAIN: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) the main recommendations given in 
their report by the Railway Reforms 
Committee, a body created at the natio­
nal level; 

(b) whether one of the recommendations 
is about creating a new North-Western 
Zone; and 

(c) whether any place has been selec­
ted as its headquarters? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) The 
Railway Reforms Committee have ,ivep . 
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25 Reports containing 2258 recommen­
dations covering various aspects of rail­
way working. In their XIX Report, the 
Committee have mainly rccomme-nded 
formation of four additional zones viz. 
East Central, North Western, North Cen­
tral and South Western and five additional 
divisions at Ghpziabad, SingrauIi, Usala­
pur, Guntur and Chittaurgarh. 

(b) and (c). Yes, Sir. 

[English] 

Ehctrifta.tioD of Delhi-SoDepat Railway Llue 

2662. SHRI DHARAMPAL SINGH 
MALIK : Will the Mini~ler of RAIL­
WA YS be pleased to state: 

(a) whether Union Government propose 
to take over in hand the electrification 
work of the railway line from Del hi to 
Sonepat so as to introduce more trains on 
this line which will reduce the rush of 
passengers in the prescnt trains; 

(b) if not, reasons therefor; and 

(e) the time by which the electrification 
work will be commenced ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWA YS (SHRI 
MADHAVRAO SCINDJA): (a) No, Sir, 

(b) and (c). Electrification of Railways 
is a capital intensive work and the Electri­
fication Projects are sanctioned by PI iori ty 
on ~ections which have the highest traffic 
density. The prescnt priority for c1cC'trifi­
cation is to covel the trunk routl~~ connect .. 
ing Delhi to Bombay and Madras and 
Bombay to Calcutta and some other impor­
tant routes for movement of iron are, ete. 
The electriikalion of Ddhi.Sonepat 
Section will have low pricrity. It ha~ not 
been feasible to .:tcc(,mmooatc the same 
within the likely avail. bllity of funds in 
the VII Plan. Approval of lids work in 
the VIII PJan wiJl dep~nd on the funds 
position at the proper fim::. 

Rail Line from Sonepat to ,lind via Gohana 

~3. SHRI DHARAMPAL SINGH 
MALIK: Will tbe Minister of RAIL Vv'A YS 
be.. pleased to state : 

(a) whether tbele is any proposal under 
consideration of Government to construct 
a new railway line from Sonepat to Jind 
via Gohana which is a long standing 
demand of the arca ; 

(b) if so, the time by which the work 
on this project will commence; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) NOt Sir. 

(b) and (c). Does not arise. Due to 
severe cODstr ... int of resources and heavy 
commitments already in hand the sugges­
t ion will have to await consideration till 
the rc~oun;es position improves. 

Falling Standard of Education 

2664. SHRI MOIlANBHAI PATEL 
Will the Minister of EDUCATION be 
pleased to state: 

(a) whether it is a fact that general 
standard of education in our country is 
famng ; 

(b) if !oJ 0 , the various causes responsi­
ble for the Jowcring of the standard; and 

(e) wht..thcr Ulllversities ofr~Clng corres­
pondence courses arc mainly responsibie 
for the low standard? 

THE MINIST[R OF EDUCATION 
(~HRI K. C. PA NT): (a) to (c). A 
comprehrnsive and in-depth review of 
the existing national policy on education 
ha<, been taken in hand with a view, inter 
.. dja, to improving the quality and content 
of educatIOn. thereby raising its standard. 

Loans sanctioned for construction of 
Sailing Vessels in Gujarat 

2665. SHRI MOHANBHAI PATEL 
WiH the Mini~)ter of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) the number of applications in respect 
of which loans have been ~anctjoned for 
construction of sailing vessels in Gujarat 
and the amount sanctioned during the last 
three year,; 
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(b) the number of loan insta lments 
which have been released so far; 

(c) the amount remains unpaid to the 
applicants; 

(d) whether Government are aware that 
the applicants arc facing heavy losses due 
to non-disbursal of the loan amount in 
time; and 

(e) if so, what steps are being taken to 
disburse the remaining loan amount? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SlJIPPING & TRANS­
PORT (SHRI Z.R. ANSARI): (a) and (b). 
The Government of India sanctioned a 
total sum of Rs. 463.53 lakhs to the 
Government of Oujarat under the Schcml! 
of grant of loans to maritime State Govern­
ments for constnwtiofl of n1l'ch:mlscd 
sailing vcsscls/mccltanis.ttiL.l of existil.g 
sailing vessels, during th~ last three years, 
as indicated below: 

Year Amount (Rs. in lakhs) 

1982-83 87.04 

1983-84 

1984·85 

Total: 

6.50 

369.99 

463.53 

The Government of Gujara t re-granted 
this amount as loans to 78 applicants in 
instalments. 

(c) to (e). The total amount sought by 
the Government of Gujarat to meet th~ 
balance requirement of all the applicants 
as on 1.4.1984 Was Rs. 521 bkhs. Out of 
this, Rs. 370 lakhs were estimated to be 
required during 1984-85 nnd the b \lance of 
Rs. 151 lakh~ dUring 1985-86. Keeping in 
vitw the difficulties faced by these sail­
ing vessels owners, the Government of 
India sanctioned Rs. 369.99 Jakhs to the 
Go-venlment of Gujarat during 1984·85. 
The balance amount is required by the 
Oovcrnm,nt of Gujarat only in 1985-86. 

Renaming of Sutbahata' Rall ... a;· StfttiOft 

2666. SHRI SATYAGOPAL MISRA: 
Win the Minister of RAILWAYS, be 
pleased to s1at~ : 

(a) the present position of the ronam .. 
ina of Suthahata Railway Station as 
BasuJia Railway Station in the Haldia .. 
Panskuri section of the South Eastern 
Railway; 

(b) the detaiJs thereof; and 

(c) the dctails of plan and programme 
of his dcpartment to open the said Station 
f <.: r pa ssengcr traffic? 

THE MINISTER OF STATE IN THE 
MIN ISTR Y OF RAILWAYS ~SKRI 

~IADHA VRAO SCINDIA): (a) and (b). 
As per extant procedure, any change in 
th~ nam; of thc Station is mad" 011 the 
recommendations cf the State Government 
concerned and with thc concurrence of 
the Union Ministry of Home Affairs, West 
Bengal Government had been requested 
by the Railway Administration to communi­
cate the approval of the Union Ministry 
of Home Affairs, for changing the name of 
SUluhata station to B~lSU1i..t. R('ply from 
the West Bengal Govcr,.mcnt is not yet 
rc(;cived. 

(c) The tentative datc of opening the 
Station for passenger traffic has been fixed 
as on 15.4.1985. 

Progress of n.v C 

2667. SHRI SATYAGOPAL MISRA: 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) in the original plan of D.V.C. 
(WC5lt Bengal and Bihar) how many dams 
were designed to b~ constructed ; 

(b) how many of them huvc been cons­
tructed so far; 

(c) what is the plan and programme of 
Government of India to complete the con­
struction of n.v.c. according to the 
original plan; and 

(d) what are the detaiJs in this resard 
and the reasons for deja)' 1 
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THE MINISTER OF IRRIGATION 
AND POWER (SHRl B. SHANKARA-

. NAND): (a) In the original plan of 
Damodar Valley Corporation as per preli­
minary memorandum, seven storage dams 
at Tilaiya, Balpahari, Maithoo, Aiyar, 
Panchet, Bokaro and Konar and a Low 
Diversion Dam at Dermo were envisaged. 

(b) D. V .C. has so far constructed four 
dams viz. Tilaiya, Maithon, Konar and 
Panchet. Government of Bihar has con­
structed a dam at Tenugbat near Aiyar over 
Damodar. 

(c) and (d). The information is being 
collected and will be laid on the Table of 
the House. 

(TrQIISlatioll1 

Central Universities in eastern India 

2668. SHRl VlJAY KUMAR YADAV: 
Will the Minister of EDUe A TION be 
pleased to state: 

(a) whether it is a fact that eastern 
India including Bihar is being neglected 
in the rpatter of education; 

(b) the number of Central Univenitir~ 

in eastern India as ,"ompilrcd to th~lt in 
other parts of the country;. 

(c) whether it is a fact that a demand 
is being made for the setting up of a 
Central University in place of the old 
Nalanda University in Bihar; 

(d) if so, whether Government propose 
to set up Centra) Universities in Nalanda 
in Bihar and other parts of eastern India 
and 

(e) if so, the details thereof? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT): (a) No, Sir. 
However, in terms of the progress of ele­
mentary education, Bihar, Orissa and 
West Bengal are among the nine education­
ally backward States in the country. 

(b) There are only seven Central Uni­
versities in the country at present. Two 
of these are located in Delhi, one at 

A ligarh, one at Banaras, One at Hyderabad 
one,at ShilloDg and one at Shantiniketan. 

(c) and (d). The Central Government 
has not received any proposal to establish 
a Central University at Na)anda. In any 
case, there is at present no proposal under 
Central Government's consideration to 
establish any Central University at 
Nalanda in Bihar or any other part of 
Eastern India. 

(e) Does not arise. 

Making Bibar 8e'f-sumcient iD Power 

2669. SHRI VIJAY KUMAR YADAV: 
Will the Minister of IRRJGATION AND 
POWER be pleased to state: 

(a) whether it is a fact that Bihar is 
grossly neglected, backward and scarcity 
state in the m •• tter of l'lectricity ; 

(b) if so, the measures being taken by 
the Government to make Bihar self-reliant 
in the matter of electricity and the time 
by which th ese measures wi II be implemen­
ted; 

(c) whetha Government propose to set 
up a Thermal POWer Pldnt on the bank of 
Ganga river near Bakhtyarpur or Fatuha 
by taking into account Nalanda and Patna 
districts as a unit ; and 

(d) if so, the details thereof? 

THE MINISTER OF IRRIGATION 
& POWER(SHRI B. SHANKARANAND): 
(a) to (d). There is power shortage in 
Bihar. The Central Government is supple­
menting the efforts of the State Govern­
ment to meet the State's requirement. 
Three thermal stations have been indenti­
tied in Bihar under the Centrally sponsored 
scheme for renovation and modernisation 
at a total (ost of about Rs. 56 crores. It 
has been decided to set up the Kahalgaon 
super thermal station (840 MW) in Bihar 
in theJCentraJ Sector at an estimated cost 
of Rs. 1059 crores. Bihar will also gct 
its share of power from other Central 
·projects in the region such as the Farakka 
Super thermal station and the Chukha 
hydel project. No proposal for setting 
up a thermal power station in Nalanda and 
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Patna districts near Bakbtyarpur of 
Fatuha bas been received by the Central 
Electricity Authority. 

[English] 

Genetic derects in human beings and animals 
dae to MIC 

2670. SHRI G. G. SWELL : Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether contrary to earlier expec­
tations plants and vegetables have been 
found to have und<.rgone genetic changes 
in Bhopal as the fLsult of the outbreak 
of the methyl isocyanate gas and that the 
soiJ too has become toxic ; 

(b) whether Government have advised 
the peopJe of Bhopal accordit'gly and 
instructed them what thcy should do ; and 

(c) whether genetic dd~cts IhHc also 
started to manifest in human beings aod 
animals? 

THE MINJSTER OF STATE IN THE 
DEPARTMENT OF HFALTH (SHRI 
YOGBNDRA MAK\-VANA): (a) Accord­
ing to thc observations made by the 
Indian Council of Agricultural Research 
team of Scientists in Bhopal, there was no 
visible sign of mutation in the ~urvjving 
crop of vegetables. The Indian Council 
of Agricultural Research team in Bhopal 
Qoted that the crops were growing normally 
in the affected areas and there appears to 
be no toxic effect left in the soil. 

(b) The team of Indian Council of 
Agricultural Rescan:h Scientists advised 
the farmers to strictJy avoid consumption 
of the affected plants and animals as a 
precautionary measure. 

(c) There has so far been no conclusive 
information on the mut<lgcnic effect of 
MIC on the surviving animals in the 
affected areas, but the scienti~ts have em­
phasised monitoring short "nd long range 
studies for Hny mutugcnic effects that 
may arise in course of time. 

Construction of Kansa-BhUdl rail line 

2671. SHRI PUNAM CHAND MITRA­
BHAI VANKAR : Will the Minister of 
RA IL WAYS be pleased to state : 

(a) whether it is a {act that there is a 
long standing demand for construction of 
Kansa-Bhildi railway line on the Rajkot 
Division of the Western Railway; 

(b) whether any survey has been con­
ducted or is likely to be conducted 

(c) if so, the details thereof; 

(d) whethl'r any representations from 
V.I.P.s., orgallisutions and Chambers 
of Comlll\.rce have been received in this 
connect ion as the people of North Gujarat 
have to travel about 200/250 kilometres to 
reach Rajusthdn for w,wt of this line ; 
and 

(e) if so, what concrete steps have been 
taken in this rcg.ud ; 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Repre­
sentations have been received for the 
constrl!ctipn of Kansa-Bhddi RuiIwa), line. 

(b) No, Sir. 

(c) Does -not arise. 

(u) Rcf"'fcnccs havc been received from 
M, Ps. for this line. 

(e) The present severe resources con­
straint does not permit consideration of 
the proposal. 

Running direct express trains from 
KaDyakuDlari to other important places 

2672. SHRI N. DENNIS : WHl the 
Minister of RAILWAYS be pleased to 
state : 

(a) whether Government propose to 
introduce more direct express trains from 
Kclnyakumari to other important places of 
the country: and 

(b) if so, the details thereof? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADH~VRAO SCINDIA) : <a> No, Sir. 

(b) Does not arise. 

Proposal to run Suburban trains on the 
Cirealar Rallw.y roate in west Bengal 

2673. SHRI BASUDEB ACHARIA 
Will the Minister of RAILWA YS be 
pleased to state : 

<a) whether Government are consider­
ing to run Suburban trains on the Circular 
Railway route so that the commuters can 
go direct to their destination in the City 
without detraining either at Howrah. or 
Sealdah Station ~ and 

(b) if so, by when such trams are going 
to be introdl'ced ? 

THE MINISTER OF STATE IN THE 
M1NISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, 
Sir. 

(b) Does Dot arise. 

{Tranl/ation] 

than. Government have also decided to 
set up 2 X 235 MW atomic power units 
near Kota as expansion 0 f the R.ajasthan 
Atomic Power Station. 

RestrictioDs on seading cbildrea .broad 
by orphanages 

2675. PROF. NIRMALA KUMARI 
SHAKTAWAT: Will the Minister of 
SOCIAL AND WOMEN'S WELFARE 
be pleased to state : 

(a) whether it is a fact that some 
orphanages give orphan children to those 
parents who wish to adopt such children ; 

(b) the names of orphanages in the 
country which even send these children to 
{orcigI! countriC!s and the number of such 
orphan children sent abroad so far; and 

(c) whether Government are aware 
that m"ny te~ls are conducted on these 
children in foreign countries; and 

. (d) if so, whether Government are 
considering to impose some restrictions in 
the near future on sending such children 
abroad without proper permission of 
Government? 

Power crisis in Rajasthan THE MINISTER OF STATE IN THE 
MINISTRY OF SOCIAL AND WOMEN'S 

2674. PROF. NIRMALA KUMARI WELFARE (SMT. M. CHANDRA-
SHAKTAWAT: Will the Minister of IRRJ- SHEKHAR): (a) Yes Sir. 
OATION AND POWER be plcasld to atate: 

(a) whether his Ministry is aware of 
the severe power crjsis in Rajasthan; 

(b) whether insufficient supply of power 
is badly affecting industrial and agricultu­
ral production in the State: and 

(c) the additional facilities proposed to 
be live~ by the Union Government to 
R.ajasthan in order to meet the shortage of 
power? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND): (a) to (c). There is power 
shortalc in Rajasthan. Government of 
India have decided to set up a gas turbine 
capacity of about 940 MW in the Northern 
region, including about 374 MW ill Rajas-

(b) An Indian child can be taken 
abroad for adoption by a foreigner only 
with the permission of the competent 
Indian Court. Only recognised Indian 
social/child welfare agencies can process 
such Cf.ses in Indian courts. A list of 
68 Indian social/child welfare agencies 
recognised for processing such cases in 
Indian courts is annexed. Most of these 
agencies are maintaining orphanages of 
children's homes. According to the in· 
formation received from some courts, 305, 
5~4, 1736, 906 and 696 children were 
given us wards to foreigners in 1980, 1981, 
1982. 1983 and 1984 respectively. 

(c) The Government have no such 
information. 

(d) The Government have implemented 
the norms and procedures laid down by 
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the Supreme Court in their judgement 
dated 6.2.84 in Writ Petition (CRL) 1171 
of 1982 for regulating the procedure for 
inter .. countryadoption of children. The 
application of a foreigner, who wishes to 
adopt an Indian child, can only be spon­
sored by a recognised foreign sccial/child 
welfare oraanisation. For this purpose. 
recoanise<i foreign social/child welfare 
organisations have been enlisted by the 
Government after consulting the Indian 
diplomatic missions abroad and/or foreign 

governments. Again, only recognised 
Indian socia1/chUd welfare agencies can 
process such applica~ions in Indian courts. 
The welfare of the child is the paramount 
consideration before the court in such 
cases. A child can only be taken abroad 
for adoption by a foreigner after obtaining 
the permission of the competent Indian 
court. Therefore, the Government is not 
considering to impose the condition of 
prior permission of Government. 

Statement 

1. 

2. 

3. 

4. 

S. 

6. 

7. 

8. 

9. 

Reltrictions on .rending children abroad 

List of lndia Social/Child Welfare Agencies recognised by Government of India 
Territory/Territories for which this recognition is valid is/are given against 

their name 

I ndian Council for ChiJd W clfare 
4 Deen D;:1yaJ Up .. ldhynya Marg 
New Delhi-I to 002 

SOS Children's Villages of India 
506-507 Vishal Bhavan 
95 Nehru Place, New Delhi-110 019 

Delhi Council for Child Welfare 
Qudsia Gardens, Alipur Road 
Civil Lines, Delhi-110 054 

Church of North India Shishu Sangopan 
Diocese of Delhi, 1 Church Lane, 
New Delhi-110 001 

Preet Mandir 
J8 Dr. Coya,li Road, Pune-411 001 

St. Joseph's Home Society 
Dr. (Mrs) Leela MelvilJs Marg 
Byculla, Bombay400 008 

Ishaprema-Niketan 
972 Nana Peth 
Padarnji Park, Pune-411 002 

Bharatiya Samaj Kendra 
S Koregaon Pak 
Punc-411 001 

Society of the Friends 
of the Sassoon Hospital. Poona 
C/o Medical Social Workers 
Department, Room No. 80 
Sassoon General Hospital 
Pune-4Jl 001 

Griha 

Union Territory 
of Delhi 

Union Territory 
of Delhi and 
State of Tamil Nadu 

Union Territory 
of Delhi 

Union Territory 
of Delhi 

Maharashtra State 

Maharashtra State 

Maharashtra State 

Maharashtra State 

Maharashtra State 
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10. Missionaries of Charity Welt Bcnlal 
S4/ A Lower Circular Road 
Calcutta-700 016 

11. Uttar Pradesh Council for Uttar Pradesh 
Child Welfare 
Moti Mahat Lucknow 

12. Institute of Public Assistance (Provederia), Union Territory of Goa, 
Panaji, Tiswadi, Daman and Diu 
Goa 

13. Mahila Seva Manda), Maharashtra State 
25/20, Karve Road, 
Pune-411 004 

14. Chandigarh Council of Child Welfare, Union Territory of 
Bal Bha van, Sector-23-B, Cbandigarh 
Chandigarh-23 

IS. The Himachal Pradesh State Himachal Pradesh 
Council for Child Welfare, 
Mini Secretariat, 
Himach.ll Pladesh, 
Simla-2 

16. St. Cathcrine·s Home, Maharashtra State 
Veera Desai Road. 
Andheri, 
Bombay-400 058 

17. Pouponniere St. Joseph De Cluny Union Territory 
(Cluny Children~s Home) of Pondicherry 
(Cluny Sisu I1lam), 
No.8, Romain Ro11and Street, 
Pondicherry-60S 001 

18. Sbraddhanand Mahllashram ~aharashtra State 
Shraddhanand Road, 
Matungu, 
Bombay-400 019 

19. The Karnataka State I(arnataka State 
Council for Child Welfare, 
'Shishuraksha' 135. Nandidurg Rd., 
III Cross, Jayamahal. 
Bangalore-S60 046 

20. Institute of Social Service Karnataka State 
of Mysore State 
Roshni Nilayn, Fr. Muller's Rd., 
Mangalore-S75 002 

21. Provincinl Congregation Karnntaka State 
of the Sisters of St. Charles, 
30-31, Mahatma Gandhi Road, 
Bangalore-560 001 
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2l. Rajqiri Collep of Social Sciences, Kcrala State 
Rajagiri P.O., Kalamassery, 
Kerala 

23. Society of Sister. of the Holy, Kerala State 
Cross Kottiyam, 
QuiIon, 
Kerala 

24. Indian Association for Maharashtra State 
Promotion of Adoption, 
Diners House, 1st Floor, 
Veer Nariman Road, 
Bombay-400 023 

25. Child Welfare and Rehabilitation Society, Bihar State 
310, Ratnagiri Bhawan, 
Raja bazar, 
Patna-800 014 

26. Mar Thimotheus Memorial Orphanage Kera)a State 
Kalathode, Near Mannuthi, 
Trichur-S, Kerala 

27. Maharashtra State Women's Council ~aharashtra State 
Rescue Home (Asha Sadan), 
Asha Sadan Mari, 
Umerkhadi, 
Born bay -400 009 

2~.1 Society for International Child Welfare, West Bengal 
53-B, Elliot Road, 
Calcutta-700 006 

I 

29. Kuan-Yin Charitable Trust, ~aharashtra State 
91, Advent, 
12-A, General Bhonsle Marg, 
Bombay-400 021 

30. The Indian Society for West Bengal 
Sponsorship and Adoption, 
1, Palace Court, 
1, Kyd Street, 
Calcutta-700 016 

31. Manoj Manjari Sishu Bhawan, Orissa 
At & P.O. Keonjhargarh-7S8 001, 
Distt. Keonjhar, 
Orissa 

32. Indian Council of Social Welfare, ~aharashtra State 
175, Dadabhai Naoroji Road, 
Bombay·400 001 

33. Indian Council for Child Welfare, Tamil Nadu 
Tamil Nadu, Block W -4, 
Anna Nagar, 
Madras-600 040 
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34. Welfare Home for Children, 
68, Raja Garden, 
New Delhi 

~PRn.. 11~ 1985 

35. Institute of the Fransciscan Clarist Sisters 
of the Most Blessed S~crament, 
St. Anthony·s Convent, 
C·6, Safdarjung Development Area, 
Hauz Khas, New Delhi· I to 016 

36. Missionaries of Charity, 
NirmaJa Shishu Bhavan, 
12, Commissioner Lane, 
Delhi·ltO 054 

37. Terre Des Hommes (India) Society, 
P-53, C.I.T. Road, 
Scheme·L~II, 

Calcutta~700 014 

38. Dr. (Mrs) Sita Bhateja's Nursing Home, 
90, Shaughnessy Ro~ d, 
Langford Gardens, 
Banga)ore"560 025 

39. Ashraya, 
20, Lazar Layout, 
Banga1orc-560 025 

40. Holy Cross Social Service Cenlre~ 
34, Dr. Mukherjee Nagar (West). 
Delhi-l 10 009 

41. Ma .. Niketan Society, 
2nd Pokhran Road, 
Opposite Devidayal CabJes, 
Thana-400 610 

42. Children of the World (India) Trust, 
153, Satnam Apartment, 
Cuffe Parade, 
Bomb~y-400 OOS 

43. Vivekanand BaJasadan Karnptee, 
Seth Daga Dharamshala, 
Opposite Rly. Station, 
Kamptee-441 001 

44. Malru Sewa Sangh, 
Institute of Social Work. 
West High Court Road, 
Bajaj Nagar. 
Nagpur ... 440 010 

45. Adharashram. 
491/6, Gharpure Ghat, 
Nasik-422 002 
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Union Territory 'of Delhi 

Union Territory or Delhi 

Union Territory of Delhi 

West Bengal 

Kamataka State 

Karnataka State 

Union Territory of Delhi 

Maharashtra 

Maharashtra 

Maharashtra 

Maharashtra 

'Maharashtra 
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46. Lady Reception Centre, Gujarat 
Palanpur, 
Gujarat 

47. Destitute Children '5 Ark, Karnataka 
Derrys Cottage, 
Behind Tin Factory, 
B. Narayanapura, 
Bangalore .. 560 016 

48. Shree Manav Seva Sangh, Maharashtra 
Plot No. 225/257, Sion Road, 
Sion (\Vest), 
Bombay-400 022 

49. Foundling Home (Sisu Bhavan), Kerala 
Padupuram P.O., 
Via Karukutty, 
Ernakulam Distt. 
(( ernla 

50. ~hrcc Kathiawad Nirashrit Balashram, Gujarat 
MaJaviya Road, Rajkot, 
G\ljarat 

51. Church of Christ Mission Kerala 
Hospital & Bethany Orphanage, 
Thalavady P.O., 
Alleppey, 
Kerala 

52. The "Bethel Girls Town", Kerala 
KaJoor, 47-631, Ashoka Road, 
Cochin-17, 
Kerala 

53. 8t. Mary's Orphanage, Kerala 
Erezha, OJakettiyambalam: P.O., 
Mavelikara, Al1eppey Distt., 
Kerala 

54. St. Mich::&el's Home, Karnataka 
Old Madras Road, 
Jeevall-Bima Nagar P.O., 
Bangalore .. 560 075 

SSe Mahipatram Rupram Ashram, Gujarat 
Opp. Raipur Gate, 
A hmedabad-380 022 

56. Khelughar Sishu Nivas and Sishu Kendra, Wost Bengal 
13/J, Palam Avenue, 
Ca1cutta-700 019 

S7. Child Fund Association, Karnataka 
No. 21, 7th 'A' Main Road, 
4th Block, West Jaya Nagar, 
Banaalore-S60 011 
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58. Society of Silters of Charity X arn atak a 
Sf. Gerosa Convent, 
C/o Stella Maris Convent, 
MaJleswaram, 
Bangatore .. S60 003 

59. St. Crispin's Home, Maharashtra 
Karve Road, 
Erandawana 
Pune-411 004 

60. Missionaries of Charity, Maharashtra 
Nirmala Shishu Bhavan, 
Church Road, 
Vile Park West, 
Bombay-400 056 

61. Society for Child Development, Goa, Daman and DIU 

House No. 630. 
Caranzalem, 
00a-403002 

62. Oi nasevanasabha, Kerala 
Catho} ic Association for 
Uplift of the Poor, 
Snehaniketan Social Centre, 
Pattuvam-670 143, 
Cannan ore Dist. 

63. Caritas Goa, Goa, Daman and Diu 
Paco Patriarcal Altinbo, 
Panjim, 
Goa-403 001 

64. St. Joseph's Children Home, Kerala 
Kummannoor, 
Cherpunkal P.O., 
Pin Code-686 584 

65. Kerala State Council for Child Kerala 
Welfare, Thycaud 
Trivandrum-695 014 

66. Convent of St. Mary, Maharashtra 
(St. John's Home for Women & Children), 
Panch Howd, 
Poona411 002 

67. Ho]y Cross Home for Babies, Maharashtra 
C/o Holy Cross Convent, 
Amravati (Camp)-444 602 

68. Bal Anand World Children's Welfare Trust, Maharash tra 
19, Prospect Chambers Annexe, 
Dr. D.N. Road, Fort, 
Bombay-400 001 
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Amount provided for Adult Education 
in Sixth Plan 

2676. SllRI DILEEP SINGH BHURIA : 
Will'the Minister of EDUCATION be 
pleased to state : 

(a) the amount provided to various 
States and Union Territories scrarateJy by 
thr' Central Government under Adult 
Lducation Programme during the Sixth 
Five Year Plan; 

(b) whether aU the States have utilised 
this amount to the target fixed in this 
regard; and 

(c) if not, the States which have not 
utilised the amount allocated to them? 

THE MINISTER OF EDUCATION, 
(SHRI K.C. PANT): (a) A statement 
showing grant sanctioned by the Central. 
Government to the States and Union 
Territories for Adult Education Pro­
gramme during the Sixth Five Year PJan 
is attached. 

(b) Yes, Sir. 

(c) Does not arise. 

Statement 

Amount provided for Adult Education in Sixth Plan showing grant sanctioned b)' 
the Cenlral Go·vernment to States a,uJ Union Terrilorie.t; 

(Year·wise) 

(Rs. in lakhs) 

SI. No. Statc/UT 1980-81 1981-82 1982-83 1983-84 1984-85* 

2 3 4 S 6 7 

1. Andhra Pradesh 95.71 74.20 119.75 130.72 258.86 

2. Assam 15.34 38.36 53.34 78.02 145.85 

3. Bihar 37.22 26.49 135.24 190.30 241.67 

4. Gujarat 85.66 38.6 72.48 164.18 194.45 

5. Haryana 27.05 44.09 42.79 87.35 116.07 

6. Himachal Pradesh 5.49 9.64 16.71 21.38 

7. Jammu & Kashmir 4.00 22.00 17.45 26.86 47.52 

8. Karnataka 29.57 56.79 83.71 110.23 211.43 

9. Kerala 7.44 14.19 13.63 35.89 60.24 

10. Madbya Pradesh 18.40 75.68 142.29 278.09 369.22 

11. Maharashtra 46.42 92.27 101.60 220.83 279.63 

12. Manipur 3.93 11.93 20.81 21.86 53.49 

13. Meghalaya 14.81 17.14 19.67 27.28 30.84 

14. Nagaland 8.33 10.08 12.03 22.22 24.54 

15. Orissa 21.49 59.70 64.41 96.69 161.89 

16. Punjab 0.39 61.88 72.91 70.47 

17. Rajasthan 35.56 59.01 103.14 186.34 300.85 

·Tehtative 
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1 2 3 4 

11. Siktim 3.31 9.87 

19. Tamil Nadu 60.90 62.38 

20. Tripura 11.96 5.07 

21. Uttar Pradesh 19.14 117.85 

22. West Bengal 26.16 21.35 

23. A & N Islands 1.00 1.15 

24. Arunachal Pradesh 3.25 1.50 

25. Chandigarh 0.55 0.85 

26. Dadra & Nagar 
Haveli 

27. Delhi 6.79 8.45 

28. Goa, Daman &: Diu 0.14 0.39 

29. Lakshadweep 0.65 0.85 

30. Mizoram 1.78 4.15 

31. Pondicherry 4.97 2.90 

TOTAL 592.00 782.90 

Reopeaiag or PuradaDp Halt Statioa 

2677. SHRI ZAINAL ABEDIN: Will 
the Minister of RAILW A YS be pleased 
to state: 

(a) whether is is a fact that the preli­
minary arrangements required for the re­
opening of the Puradanga Halt Station in 
the Azimganj-Parakka line in Eastern 
Railways have been completed ; 

(b) if 80, the details thereof; and 

(c) the time by which it is likely to 
be reopened 1 

THE MINISTER OF STATE IN THE 
MINJSTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA); (a) Yes, 
Sir. 

(b) Engineering Works have been com­
pleted. Appointment of a halt contractor 
and obtainina of code initial of the station 
name and ne~essar¥ notification are under 
process. 

6 7 

4.77 13.89 2'.24 

98.13 173.83 261.52 

15.34 17.10 32.75 

20S.83 325.36 504.86 

78.32 101.11 119.82 

2.70 2.52 6.S7 

3.72 7.88 21.87 

1.21 12.63 25.22 

3.25 9.34 

8.25 25.76 29.34 

0.39 0.91 10.06 

0.70 0.47 2.05 

4.76 10.82 9.02 

3.85 15.19 14.10 

1507.83 2477.20 3660.67 

(c) Puradanga halt station is likely to 
be reopened by 30.4.1985. 

AntI-erosion schemes submitted by 
Farakka Barrage AuthorIty 

2678. SHRI ZAIN AL ABEDIN; Will 
the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) whether it is a fact that the Farakka 
Barrage Authority has ~ubmiUed some 
anti-erosion Schemes to Union Govern .. 
ment for their clearance required to check 
erosion of the river Padma in Jangipur 
Sub-Division in the district of Murshida .. 
bad, West Bengal; 

(b) if so, the details of the Schemes; 
and 

(c) the steps Union Government have 
taken/prcpose to take to expedite the 
impkmentation of the Schemes 1 

THE MINISTER OF IRRIGATION 
AND rOWER (SHRI B. SHANKARA. 
NAND) : (a) to (c). The Farakka 
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Barraac Project Organisation has formu­
lated an anti-erosion scheme at an esti­
mated cost of Rs. 16.94 crores to protect 
the bank of the River Ganges along the 
full length of Jangipur afflux bund by 
stone revetment and launching apron. The 
scheme is under technical examination of 
the Central Water Commission and is 
under consideration for inclusion in the 
works of the Farakka Project in the VII 
Five Year Plow. 

Revised project report of Vamsadbara 
Project Stage II 

2679. SHRI V. SOBHANADREES. 
WARA RAO: Will the Minister of 
IRRIGATION AND POWER be pleased 
to state: 

(a) whether" revised project report 
of the Vamsadhal a Project Stage II provi­
ding for the higher flood discharge of )980 
was sent to Central Water Commission in 
1982 .. 83; 

(b) if so, the details thereof and when 
the proposal is going to be cleared; and 

(c) whether he is convening a meeting 
with thc Chicf Ministt!fs of Oris~a and 
Andhra Pradesh in this regard? 

THE MINISTER OF IRRIGATION 
AND POWER (SlJRl B. SHANKARA­
NAND) : (a) Yes, Sir. 

(b) According to the revised report, 
the project is estimated to cost Rs. ) 26 14 
erores ond will create an irrigation potential 
of 43430 ha. The Government of Andhra 
Pradesh has yet to est8blish the techno­
economic feasibility of the project. As 
such, it may not be possible to say when 
the project will be cleared. 

(~ In view of the above, convening a . 
meeting of the Chief Ministers of orissa 
and Andhra Pradesh will be cOllsidered 
at an appropriate stage. 

Recession In Shipping Industry 

2680. SHRI SATYENDRA NARAYAN 
SINHA: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to state: 

(a) whether Government are aware of 
the severe recession In Shipping industry; 

(b) if so, whether it will cut back on 
the building and ship acquisition pro­
gramme of the Public and Private Sector 
Shipping Companies; and 

(c) if so, what steps Government' 
propose to take to overcome the current 
recession ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z.R. ANSARI) : 
(a) Yes, Sir. 

(b) Ship acquisition programme by the 
companies is decided after taking into lfC­
count various relevant factors like the cur-

rent status 0 f shipping industry including the 
rlces~ion, the likely future prospects of 
demand for shipping tonnage, the scrapp­
ing envisaged for overaged vessels, the exis­
ting and Hkely level of ship prjces in world 
market etc. 

(c) The Government have no direct 
control over the global recession. More­
over to help the industry to tide over the 
difficult period, Government gives carao 
support and financial assistance to them 
to the maximum extent feasible. 

Irrigation potential of Madhya Pradeeh 

2681. SHRI ARVIND NETAM: Will 
the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) what is the ultimate Irrigation 
potential in Madhya Pradesh; 

(b) what is the percentage of irrigation 
to Madhya Pradesh ending 1983-84 and 
how does it compare with all India per-
cC'ntages; 

(c) has any perspective plan for. crea­
tion of full potential been prepared and if 
so, by which year this is likely to be 
achieved; and 

(d) in view of Jarge untapped irriga. 
tion potential in Madhya Pradesh and in 
view of limited resources of State, What 
steps are proposed to be taken by Govern- ' 
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meat of India to speed up harnessing irri­
gation potQlltial of Madhya Pradesh ? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKAR­
ANAND): (a) The ultimate irrigation 
potential of Madhya Pradesh through 
major, medium and minor irrigation 
scbem~s has been assessed as 10 2 million 
h~tares. 

(b) The lrflg.llion potential created 
uptG 1983-84 Was of the order of 350/0 of 
the ultimate potential of the Sta te, against 
58% for the country. 

(c) No PerspC'( tive Plan h~'s been 
prepared for devclo~mcnt of full irrigation 
potential. Howevl'r, the broad objective 
is to develop the full potenti.ll by tho: turn 
of the century. 

(d) Since irrigation is a State subject, 
irriaation projects are plannrd, funded 
and implemented by the State Govern­
ments. Cc."ntral assistance is given to 
the State5 in the form of block 
Joans and block grants and is not 
tied to any scheme or sector of develop­
meat. However, Government of India 
have been urging the State Governments 
to compl~tc the on-going projects expedi­
tiously by providing adequate funds for 
such projects on priority. To assist 
MadJ)ya Pradesb in completion of tho pro­
jects expeditiously, the Central Water 
Commission monitors selected projects in 
which bottlenecks and difficulties in supply 
of scarce materials, are identified. Assis-. 
tance for such supplies and 0t)1<'r techni­
cal assistance is ~rrang('d for the St.lte 
Governments. Ce1ltral Government also 
arranges for credit/loans as')istance from 
ex'ernal lending agencies such as World 
Bank, 1.F.A.D and other bil<'.tcral agenchs 
to assist the States in getting additi0nal 
pJan assistance. 

Audlara-Orissa dispute over Neradi 
BlJrrase at River Vsnsadllara 

2682. SHRI GJRIDHAR GO MANGO : 
Will the Mieister of IRRIGATION ANn 
POWER be pleased to state: 

(a) whether the joint survey has been 
~9nd\l~~~ by th~ Government of Orissa 

and Andhra Pradesh and communicated 
the views to his Ministry as per the 
agreed decision on Neradi Barrage of 
river Vansadhara; 

(b) if so, when the survey was under­
taken and completed by them and the' 
reyised P( oject report prepared by the 
Government of Andhra Pradesh and sent 
to the Government of Orissa for their com­
ments; 

(l) the role played by his Ministry to 
settle the di.;;putc so far; and 

(d) if not, the reasons, thereof'? 

TilE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
N/\ND): (~1) to (d). Joint surveys com­
m~n~ld in Fcbluary 1984 and have been 
completed by about July 19R4. Since these 
surveys wcn; jl.-)int surv..:ys, the qucstion of 
l:ommunk'iting the views on these surveys 
docs not arise. Th~ Govcrnml.nt of 
Andhra Prddc~h is yet to dctuil out the 
proposals for the afflux bunds for Neradi 
B.lrnlgc as per their joint ~uneys in con­
su1tl1tion with the Government of Orissa. 
The Central Water Commission identified 
the technic.l) issues involved in the dispute, 
carried out the bellch m.Irk surveys, initi­
aled the joint surveys and brought out an 
agreement about the technical parameters 
for the planning of the afflux bunds, inclu­
ding design flood to be adopted. 

Maharashtra's Hydro- Electric Projects 
nwaiting approval 

26R3. SHRJ HUSSAIN DALWAJ! 
\VilJ the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) which are the Hydro·Electrical Pro­
jects in Mnhar.ashtra under consideration 
of Gov~rnmrIlt of India for approval; and 

(b) the details of projects sanctioned 
during the Sixth Five Year Plan period? 

1 HE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND) : (a) The projects arc Kanher, 
Dhom, Surya, Ohatghar Pumped Storale, 
Koyna Stage IV, Warna, Dudhaanla, 
Manikdoh, Kana) and Talalnba. 
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(b) The details of the hydro~eIectrIc 
projects sanctioned durina the Sixth Plan 
period are: 

Scheme Jr.stallcd Estimated 
Capacity Cost 

(MW) (Rs. lakhs) 

Pawana 10 395 

Bhatsa IS 1225 

Khadak was la 16 1429 
Vaiterna Dom 

Toe 1.5 94 

Ujjani 12 1630 

Supply of Substandard Glucose to Central 
Government Hcspllals in Delhi 

2684. SHRI RAM BHAGAT PAS· 
WAN: Will the Minister of HEALTH 
AND FAM1LY WELFARE he plea~ed to 
state : 

(a) whether it jc:; a fact that Glucose 
water supplied to Central G()vernmcnt 
hospitals have been found sub-stundard 
and the names of suppJiers of Glucose 
water to Central Government establi&h· 
ments in Delhi: 

(b) whether Government wiJI exa-
mine the matter thcn;of; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF l1EAL1H (SHRI 
YOGENDRA MAKWANA) : (a) No, Sir. 
The names of the suppliers are : 

1. Dhavsons Pharmaceutical India 
Ltd., Faridabad; 

2. Tablets India Ltd., Madras; 

3. Mounmouter Pharm. Ltd., 
Madras. 

(b) and (c). Does not arise. 

Speedier Vessels for Passenger Service. 
in ShipJ)iag Industry 

2685. SHltl HUSSAIN DALWAI 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) the reasons for decline in ·tll. 
passenger services in Shipping Industrr, 
and 

(b) whether Government propose to 
introduce speedier vessels to meet the 
need of the travelling population? 

THE MINISTER OF STATE IN THB 
MINISTRY OF SHIPPING AND 
TRANSPORT (~HRI Z. R. ANSARI): 
(a) Reasons for decline in pasc;;enger se"';" 
ces are mainly (0 stiff competition from 
airlines and road transport, (ii) the high 
cost of operation and louger journey 
time; and (iii) heavy initial investment in 
the purchase of the vessels. 

(b) There is no such proposal under 
the consideration of the Government. 

Power generation in Maharashtnl 

2686. SHRI HUSSAIN DALWAI: Will 
the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) what is the total quantum of power 
that is plesently generated in the State of 
Maharashtra; 

(b) what is the quantum of power that 
h being generated through Hydro-electric 
Plants; and 

(c) what is the quantum of power that 
is generated through Thermal Power Plant; 
give the plant·wise break-up '1 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND) : (a) The total energy generation 
from the power plants located in Mabara­
shtra during March. 1985 was 2458 mjllion 
units. 

(b) Hyde! generation in Mabarashtra 
during March, 1985 was 416 million units. 

(c) The Station·wise generations durin, 
March, 1985 from the thermal including 
nuclear power stations is as aiven below:-

(1) 

Nasik 

Koradi 
Khapatkheda 

miIJion units 
(2) 

387 
301 
16 
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(1) 

Paras 

Bhusawal 

Patli 
Chandrapur 

Uran O,T. 

Others 

Trombay 

Chola 

Total (Thermal) 

Tarapur (Nudear) 

(2) 

9 

244 
154 

59 

J25 

6 

486 

IS 

1808 

234 

Shipping senires betwc('n Andaman aod 
Nicobar lslaads and Mainland 

2687. SHRI MANORANJAN BHAKTA: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased so ~tate : 

(a) whether it is a fact that MainJand· 
Andaman passengcr/c:Jrgo services have 
been badly affected for want of passenger 
ships; 

(b) if so, the reaction of Government 
thereto; 

(c) whether Government are aware that 
during the month of April, 1985, when 
the vacation of schools start there wiJ1 be 
h1J&e rush of passengers for milinland; 
and 

(d) if so, the details of the a~t ion that 
has been taken to provide adequate shipp­
ing services from the Andaman and Nicobar 
Islands to the Mainland? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z.R. ANSARI) : (a) and (b) 
The passenger services between M~illiand 
and Andaman & Nicobar Islands arc at 
present operated by a tot::) of 4 vC'iscls 
viz. M.V. Akbar. M.V. Har~havurdhana, 

M.V. Andamans and T.S.S. Nancowry 
depending on their availability. Present 
passenger traffic demand i.~ adequa te Iy met 
by these ships. Howevl.f, lOnSU.1(..lJug 

increase in the passenger traffic expected 
In Cut.ure years and also the need for 
replacement of M. V. Andamans and T.S.S. 
N~cowr)', the Workins Group set up by 

the Government to work out shipping 
requirements of A & N Islands during the 
Seventh Plan period has identified the 
need for 3 new ships of increased capacit~. 

(c) and (d). Shipping Corporation of 
Jndiu pJans to make available at least 
three vessels to cater to the increased 
seasonal demand during this period. 

Central assistance for Gujarat's irrigation 
schemes 

2688. SHRI NAVIN RAVANI : WiJl the 
Minister of IRRIGATION AND POWER 
be pleased to sta te : 

(a) the number of major, medium and 
miror irrigation srhl.mcs in Gtljarat that 
arc likely to be given the Central 
assist.mce during the year 1985-86; 

(b) the number of major. medium and 
minor i rrigat ion projcct~ in G ujarat State 
whkh arc under construction and what is 
the progress made so far; and 

(c) whether it is a fact that their cons .. 
truction work is being delayed, jf so, what 
are the reaSOrl'i therefor and what measures 
arc being takln to complete these projects 
within the time limit? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRJ B. SHANKARA­
NAND): (a) to (c). 'I he irrigation pro· 
j lets arc planned. funded ~lnd implemented 
hy the State Governments. Central assis .. 
tance is given in the form of block loans 
or block grants and is not tied to any 
p.lrticular scheme or sector of development. 

There are) 6 major and 95 medium irri­
gation proje~l~ under l:onstruclion in the 
Stat l·. Details of minor irrigation schemes 
are lot maintained at the Centre. 

Almost all the prc'jects an~ lagging b\..hind 
the ~chedule. The reasons for delays include 
constraints of resources, proliferation of 
pr l jects under construction, escalation 
of cost in materials and labour and difficul­
ties in Jand acquisition. 

Government of India have been urging 
the State Governments to complete tbe on .. 
going project' expeditiously by providina 
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necessary funds (or such projects on prio­
rity. To assist the States in completion 
of the projects expeditiously, the Central 
Water Commission monitors selected pro­
jects, in which bottlenecks and difficulties 
in supply of scarce material are identified. 
Assistance for such supplies, and other 
technical assistarlce is nrrangcd for the 
State Government. Central Government 
also arranges for credit/loan assistance 
from external lending agencies. 

[Translation} 

Attaching new First Class Coaches in 201/202 
Delhl-Abmedabad Mail 

2689. SHRI MOOL CHAND DAGA: 
Will the Minister of RAIWA YS be pleased 
to state: 

(a) how old are the first d~ls~ \:oaches 
attached to ~OJ Up and 202 011 Delhi­
Ahmedabad ~faiJ ; 

(b) whether the p.:sscngl rs travelling 
in first cla~s coaches of the Mail have to 
face a lot of inconvenience owing to had 
condition of t hese coachc~; ,'lH.I 

(c) if so, when the cO~lchcs arc to be 
replaced by new ones ? 

THE MINISTER OF STATE IN THE 
MJN1STRY OF RA ILWA YS (SHRI 
MADHAVRAO SCINDIA): (a) and 
(b). I\hmedabad-Delhi service is operated 
by 4 r~kes with a totul of]8 coaches 
having 1st class and 1st & lInd composite 
accommodation. Out of these J 8 coaches, 
9 are within the age group of 6-10 years, 
2 within 11-15 years, 4 within 16 .. 20 
years and 3 within 21-25 years respectively. 
The condition of most of these coaches 
is reported to he generally satisfactory. 
OJder coaches ore being given complete 
interior rehabilitation on a programmeq 
basis. 

(c) Does not arise. 

[English] 

Talcber-Sambalpur Rail Link 

2690. SHRI JAGANNA1H PATT-
NAIR: Will the Minister of RAILWAYS 
be pleased to stafe : 

(a) the progress made so f.:r ~e8afdipa 
construction of Talcher-Samb~lpur rail 
link in Orissl; and r • 

(h) when Government propose to 
complete the said rail link? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHItI 
MADHA VRAO SCINDIA) : (a) and (b). 
Construction of Talcher-SambJlpur new 
B.G. line was approved in the Budget for 
1984-85. Work is in progress in tbe sections 
from SambaJpur to Maneswar (17.5 kms) 
and Tatcher to Angul (18 kms). The 
comp1etion of this project will depend on 
reSO{ln.:es made available during the coming 
years. 

USSR Assistance for Kalgaon Super Thermal 
Power Plant 

2691. SHRI B.V. DESAI: Wilt the 
MiLisi(.r of IRRIGA TI0N AND POWER 
be pleased to state: 

(a) whether it is a fact that Govern­
ment have approved to speed up the ins­
tallation of Super 1 hlrmal Power Station 
at Kalgaon with the assistance of the 
USSR; 

(b) if so, whether any agreement. in 
this regard has been reached; and 

(c) if so, main features thereof and to 
what extent the USSR has offered its 
assistance? 

THE MINISTER OE IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND); (a) It has been agreed in principle 
to set up the Kaha]gaon Super Thermal 
Power Project (Stage-I, 4 X 210 MW) with 
Soviet assistance. 

(b) A formal agreement will be siped 
after negotiations. 

(c) Does not arise. 

Introduction or a Shuttle Express Train 
between Balasore and Bhubane.war 

2692. SHRI CHINTAMANI JENA 
Will the Minister of RAILWAYS be pleas~<t 
to slpte ; 
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(a) whether General Manager of 
South Eastern Railway with other officials 
of the railway in an informal meeting with 
the Chief Minister of Orissa in the month 
of OQtober, 1984 have decided to introduce 
a shuttle express train from Balasore to 
Bhubaneswar from the month of Decem­
b~r, 1984; 

(b) jf so, whether the train has been 
introduc;ed; 

(c) if not, whether the users as well 
.a the State Government of Orissa and 
local Member of Parliament are appro~ 
acb1ns the authority to start this train 
SOOD; and 

(d) if so, what are the reasons for the 
delay and by when it will start funning ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 
However. it was agreed to examine the 
proposal. 

(b) No, Sir. 

(c) Yes, Sir. 

(d) Apart from lack of commercial 
justification, introduction of a shuttle 
express train between Balasore and Bhuba­
neswar is not feasible due to luck of 
resources. 

Container handling facilities at major ports 

2693. SHRI BHOLA NATH SEN: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state : 

(a) whether Government have taken 
steps to provide ful1 fledged container 
terminals/container handling facilities con­
forminl to international specificati0ns and 
standards at .different major Ports; 

(b) if so, the details thereof; 

(c) what are the container handling 
facilities available at Calcutta and Haldia 
PQl1. aJ compar~d to the facilities avail­
able at Madras, Visakhapatnam, Coehin 
and Bombay Ports; and 

(d) the steps taken/prQPosed to 
improve the existin8 container handlin. 
facilities at Calcutta and Haldia Ports? 

THE MINISTER OF STATE IN THE 
MINlSTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI) : (a) and (b). 
A full fledged container terminal with neces­
sary facilities to handle third generation 
container ships carrying upto 3000 TEUs 
has been commissioned in December 
1983 at Madras Port. 

The Nhava Sheva Port Project which 
is under implementation provides for a 
full fledged container terminal hRving 
three container bcrth~ and rcJdted f...ldlitics 
to handle third generation container ship~. 

(c) and (d). The following arc the con­
tainer handling facilities ~lVailablc at the 
ports of Madras, Bombay and H;ldia : 

Port 

Madras 

Bombay 

Haldia 

Yard Gantry 
Cranes 

2 

3 

Quayside 
Gantry 
Cranes 

2 

2 

For C~llcutta, a project for creating 
container handling facilities which 
includes 2 Nos. y~l rd gantry cranes 
container freight station and conta.iner 
p:rkLlg y~lrd is under implementntion. 

Another project for creating container 
handHng facilities at Cochin which inclu­
des 2 Nos. yard gantry cranes and related 
facilities is also under implementation. 
Visakhapatnam has at prescnt no special 
facilities for container handling and there 
are at present no proposals for crc.-uting 
such facilities there. 

[ Translation] 

Meetings of Hindi Advisory Committee 

2694. SHRI KRISHAN PRATAP 
SINGH: Will the Minister of RAILWAYS 
be pleased to state : 
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<a> the number of meetings of the 
Hindi Advisory Committee of the Ministry 
held in t 984: 

(b) the resolutions {passed in these 
meetings; and 

(c) the details regarding the impl e. 

mentation of these resolutions? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) One.. 

(b) and (c). A statement is attached. 

Statemeat 

Some of the important resolutions adopted/recommendations made by Railway 
Hindi Salahkar Sam!ti in its meetillg held on 18-/-1984 a/onew;t" action 

taken thereon are enumerated below: 

S. No. ResolLtioJl udoptcd/Recoffimcnda­
tion made 

(1) (2) 

1. A time bound programme be chalked 
out to complltc till' fGllll,llltlCS of 
formation of A 11 lldlh!n R~lilways 

Official Language ServIce. 

2. Retired Railway employees be also 
included in the Scheme for writing 
books in Hindi on T(;chnk~ll Rdlway 
subjects and a Committee be con­
stituted to review the prize monty 
for various in(..cntivc Schemes regard­
ing pror~gation of Hindi on Hailways. 

3. Circulars etc. sh('uJd be issued in 
Hindi-English both the ]ungu.'gLs 
simultaneously. Sending of Hindi 
translation at a later stag~.' amounts 
to violation of the Rules. 

Activn taken 

(3) 

A proposal for forming a new Group 
'1\' «('t.'so;; 1) S~l vice, namely, "Indian 
RailwJY RL~jbhdsha Service" for Zonal 
Railways. has been sent to the Mini­
stries of Home Affairs (Department of 
Personnel & A .R.) and Finance. The 
Ministry of Home Affairs have called 
for certam d,lrifications which are 
lInder examination. 

The Review Committee has SillCt.: been 
constituted and in its meeting held on 
25-3-85, the C(.lmmittce have inter-alia, 
Ill.,de certain reeommendations regard­
iJig scope and incrensc in the amount 
of im:entives availLlble presently in the 
ince1ltive srhemes, Recommendations 
of the Review Committee are 1Inder 
consideration and necessary action 
would be taken to implement them. 

With a view to ensure cent percent 
compliance of Section 3 (3), check­
point$ have been set up in Railwa)t 
Doard and on Zonal R0.4ilways, and a 
continuous vigil is kept on these check­
points. Circulars and gCD(.ral orders 
prepared only in English .,re retllrned 
to the brnnchcs cOllccrned for cnclo$W& 
Hindi version. Every ttrort is made to 
issue an the ord~rs/circu]ars etc. under 
Section 3 (3) in Hiudi .. English bilingual 
form simultaneollsly. 
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(1) (2) 

4. For tbe compliance of O.L. Rules, 
an infrastructure should be built. 
Proposal for providing necessary staff 
for the publication of 'Rail Rajbhasha' 
quarterly magazine be examined. 

s. Bilingual provision in modern equip­
ments like computers etc. to be used 
for the purpose of reservation in 
trains should be made now only. 

6. Hindi officers at the time of promo­
tion must be given the same benefits 
as are given to Class-II officers of 
oth~r services at the time of their 
promotion to Class-I posts, so that 
there was no discontentment among 
them. 

7. The Compulsory paper in English 
prescribed for recruitment examina­
tions should be abolished since it was 
in contravention of provisions of the 
Resolution adopted by the Parlia­
ment. 

8. At least the libraries having more 
than 5,000 books should be placed 

. under the charge of a whole time 
librarian. 

New Rail Line in Bundelkhand of 
Madhya Pradesh 

. 269~. SHRI DALCHANDER JAIN: 
Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether survey had been con due· 
ted to lay the new railway line in Bhun­
delkhand of Madhya Pradesh so as to link 
Cltatarpur, Panna, Harpalpur, Sagar J 

Chatarpur-Damoh; and 

(b) if so, the time by which this work 
j$ likely to be executed? 

(3) 

To (. nsure compliance of rules pertain­
ing to use of Official Lanauage, Hindi 
Sections have been set up on the Zonal 
Railways/other ullits. Proposals for 
further strengthening the infrastruc­
ture including publication of "Rail 
Rajbhasha" quarterJy magazine, have 
not been processed on account of the 
ban on creation of new posts. 

The feasibility in this regard is being 
worked out in consultation with the 
o L. Department (Ministry of Home 
Aff .. tirs). 

As stated against item No. 1 above, 
action is being taken to form the 
Indian Railways O.L. Servict' When 
thi" service is formed, (Aficers of Hindi 
C.ldrc will also get th;: 'i.lmc bcndits 
as arc a lIowed to the oftJcer~ of other 
organbed Clas~-l Railway services on 
their promotion from Class-II to 
CJass-]. 

The question of abolition of compul­
sory paper in l.._nglish in recruitment 
examinations is to be decided by the 
O.L. Department (Ministry of Home 
Affairs) and that Dt:partmcut is already 
consulting the Departmt"nt of Personnel 
in the mutter. 

There has been .1 ban on new creation 
till the end of March, 85. However, 
thc proposal in this regard i~ being 
formulated. 

THE MJNJSTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) No, 
Sir. 

(b) Docs not arise. 

[English] 

Special air-conditioned train from Calcutta 
to lIok Buddhist centres In Orissa 

2696. SHRI CHINTAMANI PANI­
GRAHl; Will the Minister of RAIL­
WAYS be pleased to state : 
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(a) whether tbe Railway authorities 
have decided to run a special air-condi­
Honed traill from Calcutta to link places 
of Buddhist centres in Orissa; 

(b) if so, the details thereof; and 

(c) whether Bhubaneswar will also be 
linked as it has a Buddhist Complex 
which are visited by a large number of 
tourists? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) and (c). Do not arise. 

Ratio of Hospital beds to population 

2697. SHRI AJOY BISWAS : WilJ the 
Minister for HEALl H AND FAMILY 
WELFARF be pleased to state: 

(a) what is the total number of beds 
in ditrcrctJt hospitals of the country, State­
wise; 

(b) what is the present bcd-population 
ratio: 

(c) whether Government are aware 
that bed-populatjon ratio is far below 
than the required ratio; and 

(d) if so, whether Government have 
any long term scheme to increase the pre­
scnt number of beds in the hospitals ? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATI MOH· 
SINA KIDWAI): (a) A statement is 
attached. 

(b) to (d). The present bed-population 
ralio in the hospitals is about 0.69 hospital 
beds per 1000 population as against the 
general norm of 1 bed per 1000 popula­
tion. The Government however docs not 
believe that the problem can be soJved by 
merely adding to the bed· strength of the 
hospitals. Apart from the financial Jia­
bilities invo)Vl d, GOVl'rnment beHevcs 
that the major thrust in the national health 
policy and the consequent resource alloca­
tions should be towards preventive and 
promotive health care through the primary 
health care approach. Necessary actions 
on these lines arc on. 
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Doctor population ratio 

2698. SHRI AJOY B1SW AS : Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) what arc the total number of doc­
tors in the country, State-wise; 

(b) what is the present doctor"popula­
tion ratio; 

(c) whether Go\crnmcnt are aware 
that doctor population ratio is far below 
than the required ratio; and 

(d) what steps Government are taking 
to overcome the prescnt ~ituation ? 

THE MINISTER OF ST ATE IN THh 
DEPARTMENT OF HEALTH (SHij' 
YOGENDRA MAKWANA): (,\) and (b). A 
statement showing the number of Doctors 
and average population served in different 
States/Union Territories as per a compi­
lation made m 1983 is enclosed (~nnex. 
ure). I 

(c) Yes. Sir. 

(d) with the expansion of the hospitals 
and other health centres in the urban and 
rural arcas. there is likely to be substan­
tial improvement in the avnilHbiJity of 
Dcctors and mcdical services to the Com­
munity. 

Statement 

Number of DOC'tors and average population servrd in different States/UTs-1983 

s. Stdtc~/U.Ts. 
1':0. 

1 2 

1. Andhra Prade~h 

2. Assam 

3. Bihar 

4. Gujarat 

s. Haryana 

6. Himachal Pradesh 

7. Jammu & Kashmir 

8. Karnataka 

9. Kerala 

10. Madhya Pradesh 

11. Maharashtra 

12. Manipur 

13. Meghalaya 

14. Naga)and 

]5. Orissa 

16. Punjab 

Doctors engaged in 
----_-.-_----- ~-----

Govt. Non- Total 
Agen- Govt. 
des Agen-

cies 

3 4 5 

4289 + 4289 

1518 + 1518 

13438* 

2057 4415 6472 

1044 3756 4800 

535 + 535 

800 + 800 

22462* 

3956 + 3956 

+ + 13125 

34103* 

516 12 528 

226 + 226 

177 30 207 

2682 + 2682 

3286 + 3286 

Doctor Period to 
Population which it 
ratio rclatc~ 

6 7 

1 = 13151 31.12.83 

I : 11879 1.1.79 

1 : 4746 1.1. 78 

1 : 5592 31.12.83 

1 : 2862 30.6.83 

1 : 7514 1.1.79 

1 : 6996 1.1.79 

1 : 1753 31.12.83 

1 : 6735 31.12.83 

1 : 4206 30.6.83 

1 : 1945 31.12.83 

1 : 2884 31.12.83 

1 ' 6363 31.12.83 

1 : 4072 31.12.83 

1 : 9377 I. 1.78 

1 : 5389 31.12.R3 
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1 2 3 4 S 5 7 

17. Rajasthan 3236 + 3236 1 ; 11334 31.12.83 

18. Sikkim 7S 3 78 1 : 311S 1.1. 79 

'9. Tamil Nadu 6463 + 6463 1 . 7677 31.12.82 

20. Tripura 446 ~- 446 1 : 4908 31.12.83 

21. Uttar Pradesh 7243 -t- 7243 1 : 15880 31.12.82 

22. West Bengal + -1- 26367 1 : 2181 31.12.83 

23. A. & N. Islands 65 + 65 1 : 3231 31.12.83 

24. Arunachal Pradesh 221 + 221 1 : 2841 31.12.81 

2S. Chandigarh 344 + 344 1 : 1512 31.12.83 

26. D. & N. Havcli 18 5 23 I : 5000 31.12.83 

27. Delhi +- +- + 
28. GO:.l, Daman & Diu 528 707 1235 1 : 935 31.12.83 

29. Lakshadwecp 19 20 I : 21S0 31.12.83 

30. Mizoram 97 9 106 1 : 4981 31.12.83 

31. Pondicherry 519 -f- 519 1 : 1229 31.12.83 

NOTE: * - Regd. No. of Doctors. 

+ == Not Available. 

RatiO (all IndIa) has not been worked out due to incomplete data. 

Construction of Railway over-Bridge at Railway ting level cros')ing on Francis Road, Cali-
Crossing on Francis Road in Callcut cut i~ already included in Railway 

Budget for J 984-85. 
2699, PROF. P. G. KURIEN: Will 

the Minister of RA ILW A YS be pleased 
to state: 

(a) whether there is a proposal for 
construction of a Railway over-Bridge 
in lieu of the c "isting level crossing at Km 
664/1-2 (m the Francis Road in Calicut; 

(b) whether Government have received 
any representation from Government of 
Kcra)a in this regard; and 

(c) if so, thc reaction of Government 
thercto ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF RA1LWA YS (SHR[ 
MADHAVRAO SCINDIA): (a) to (e). 
Yes, Sir. The work of construction of 
Road Over-Bridge in replacement of exise 

Introduction of a Direct Train betweeD 
Waltair and Ahmedabad 

2700. SHRI N. V. RATNAM : Will 
the Minister of RAIL WA YS be pleased to 
stdtc ; 

(a) whether Government are a ware 
that people of Rajasthan Jive in large num" 
bers in Andhra Pradesh besides Tamilnadu 
and Kal'na1aka; 

(b) whether there are direct trains 
from TamjJnadu ,md Karnataka to Ab­
medabad but there is no direct train from 
Andhra Pradesh to Ahmedabad; 

(c) whether Government have received 
many representations from public for 
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providing one direct train between Wal· 
tair and Ahmedabad; and 

(d) if so, the reasons for not accept­
ing their request so far? 

THE MINISTER OF STATE IN THE 
MiNIS fRY OF RAILWAYS (SHRI 
~.fADHAVRAO SCJNDIA): (a) and (b). 
Yl.~) Sir. There are direct trains from 
Ta milnadu and Karnotaka to Ahmedabad. 
Two pairs of trains viz. 145/146 Navjivan 
Express ~lnu 903/904 Trivandrum-Ahmeda­
bad Express however serve the southern 
region of Andhra Pradesh with Ahmeda­
bad. 

(c) and (d). Yes, Sir. Introduction of 
a fullftedged train between these two sta­
tions is neither commercially justified nor 
operationally feasible. 

Tclugu Ganga Project 

2701. SHRI N.V. RATNAM : Will 
tbe Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) whether the Government of 
Andhra Pr:.::.desh submitted its report in 
1983 to the Central Water Commission 
for clearance of its TeJugu Ganga Project; 

(b) whether it has also submitted its 
report in ]984 on the ecological/environ­
mental impact; 

(c) whether it is also a fact that the 
Government of Andhra Pradesh have al­
ready spent huge amount on the works 
connected with the non .. forest area; 

(d) jf so. the reasons for delays; and 

(e) whether the Central Water Com­
mission is aware of the drinking water 
problem to the State of Tamil Nadu con­
netted with this project and grant dear­
anl.e at an early date 1 

THE MINISTER OF I,RIGATION 
AND POWER (SHRI B. SHANKAR­
ANAND) : (a) and (b). Yes, Sir. 

(c) According to the State Govern .. 
meRt. a total expenditure of about Rs. 68 
'fOr,s is anticipated to have been incurred 

on the project upto March, 1985 against 
the estimated cost of Rs. 637 crores. This 
includes an expenditure of 35 crores 
reported to have been incurred in tbe 
non .. forest reach of the canal. 

(d) and (e). The project envisages 
supply of 15 TMC of Krishna Waters 
for ~1adras City Water Supply from Sri-
5 .: 1m Reservoir and irrigation en route in 
Ar;dhra Pradesh. Comments on various 
aspects of the project have been ~ent to 
the State Government hy Central Water 
Commissjon during 1984. But fuJ1 clari­
fications have not yet been received 
from the State Government for consider .. 
ing the c1earancc of the project. 

CentraJ clearance for Priyadarshini 
Jural Project of A. P. 

2702. SHRI N. V. RATNAM: Will 
the Minaster of IRRIGATION AND 
POWER be pleased to state: 

(a) whether the Government of 
Andhra Pradesh submitted a report on 
Priyadarshini·Jura) Project in 1980 for clea­
rance by ('"entral Water Commission; 

(b) whether the Government of Karna­
taka also ~lgrced fOI the })ame and agree­
ment W~s signed by both the states on 4 
August, 1978; 

(c) whether it is a fact that the Gove­
rnment of Andhra Pradesh have already 
spent about Rs. 9.43 crorcs on the preli­
minary structures of the project; and 

(d) if so, the redson~ for delay for 
clearance even though the clarifications 
sought by the Central Water Commission 
has already been submitted by the State? 

THE MINISTER OF IRRJGATION 
AND POWER (SHRI B. SHANKARA· 
NAND) : (a) The Government of Andhra 
Pradesh submitted in J980 the lurala Irri­
gation Project estimated to cost Rs. 76.40 
crores. 

(b) Yes, Sir. 

(c) According to the Draft VII Five 
Year Plan Document of Andbra Pradesh, 
an expenditure of Re. 15.60 crOfes is 
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anticipated to be incurred on the project 
to ol1d of March, 1985. 

(d) Clarifications on the various as­
pects of the Project as sought by the Cent­
ral Water Commission ill 1980-81 have 
not yet been furnished by the State autho­
rities. 

Financial Grant to Cooperative or Charitable 
Institutions for Construction of Hospitals in 

Rural Areas 

2704. SHRI VIJAY N. PATIL: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether the Central GoverRment 
have any scheme for giving financial 
l1'ant for constru<.tion of hospital in rutal 
areas to be run by cooppratlve or charit­
.:b1e institutions; 

(b) if so, the number of such benefici­
aries and their Statewise break up; and 

(c) the details of grants given so far? 

THE MJNlSTER OF STATE IN THE 
nEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) ~ (a) Yes, Sir. 

(b) and (c). Information is contained in 
the attached stulul1cnt 

Statement 

Statcwise break-up showing lite number alUi total numb!.!r of grant-in-aid released 

S. No. N: me of the Institution Year Amount Purpose. 

Rs. 

ANDHRA PRADESH 

l. Shri M.V.M. Medical Trust, Tanaku 1975-76 4,56,000/- Construction 
1976-77 47,330/- ·do .. 
1977-78 3,28,617/- equipments. 
1978-79 3,28,343/-

2. Viswa Hindu Parishad Chikitsalaya, 1979·80 46,666/- Construction 
Kokkironi, Huzurnagar. 1979-80 46,666/- -do-

------
Tota) : 12,52,622/-

-----_-

GUJARAT 

1. Shri Wagad Welfare Society, Bachau, 1979-80 2,48,466/- Construction 
Kutch. 1982-83 2,48,267/- -do .. 

2. Jasalpur Arogya MandaI, JasaJpur. 1975-76 44,300/- Construction 
1978-79 32,386/- -do-
1980~81 7,995/- Equipment. 

3. Sri Sarvodya Arogya Mandai Distt. 1983·84 1,68,044/- Construction 
Gandhi Nagar. 

4. Kaka-Ba and Kala Budh Publio 1982-83 5,00,000/- Construction 
Charitable Trust, Ahmedabad. 

S. Gyan MandaI Laxmipura Arogya 1984-85 5,00,000/- Construction 
MandaI, Laxmipura. 

6. Takhatgarh Arogya MandaI, Distt. 1984-85 5,00,000/- Construction 
Sabarkantba ------

Total: 22,49,458/--_._---



HARYANA 

I. D. A. V. College & Managing 1982-83 4,90,900/-
Committee, New Delhi. 

2. Uddham Singh Jain Charitable Trust, 
Delhi. 

1984-85 6,00,000/-

Total: 10,90,900/-

KARNATAKA 

1. Ramanagaram Rotary Trust, Rama- 1983-84 5,00,000/-
nagaram. 

Construction 

~do-

Construction 

2. Shree 108 Acharya Ratna Deshbhu- 1984-85 6,00,000/- Construction 
shan Digambar Jain Shantigiri Trust, 
Belgaum. ~-----

MAHARASHTRA 

1. Rajmata Jjjau Pratishthan, Bombay 

2. K.E.M. Hospital, Poona. 

3. Pravara Medical Trust Distt. ~hmeda­
bad. 

4. Hastimal Sancheti Memorial Trust, 
Poona. 

5. Ashwini Rura) Cancer Research & 
Relief Society, Barsi. 

6. Roha-Ashtami Residents' Association, 
Roha, Kolaba. 

7. Vidarbha Youth Welfare Society, 
Amaravati (Camp) 

Total: 

]977-78 
1978-79 
1977-78 
1978-79 

1977-78 
1979-80 
1982-83 

1978-79 
1979·80 
1980-81 

1979-79 
1979-80 

1981-82 

1984-85 

1979-80 
1982-83 

11,00,000/-

1,04,000/-
4,248/-

1,04,000/-
4,248/-

1,05,150/-
1,59,047/-
1,06,820.65 

4,98,265/-
4,98,265/-
4,93,319/-

3,95,500/-
11,42,166/-

4.23,621/-

S,OO,OOO/-

3,75,000/-
1,25,000/-

Equipment. 
-do-
-do-
-do-

Construction 
-do­

Equipment 

Construction 
-do­

Construction & 
Equipment. 

Constr uction 
Construction & 

Equipment. 
-do-

Construction 

Construction 
Equipment. 

1983.84 5,00,0001- I Construction. 

Total: 55,38,649.65 
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PUNJAB 

1. Indian Red Cross Society Punjab 
State Branch, Chandigarh. 

2. District Branch of Indian Red Cross 
4I)ocie'ty. Faridkot. 

3. District Brrnch of Indian Red Cross 
Society t Pdtiala 

4. District Branch of Indian Red Cross 
Society, Hoshiarpur 

5. District Branch of Indian Red Cross 
Society, Jullendur 

RAJASTHAN 

1. Vanasthali Vidyapith, DiSttL Tonk. 

UTTAR PRADESH 

1. Sri Jaikaran Sharma Charitable Trust 

2. Rachna Chakra Foundation Ibrahim 
Patti., Dalia 

Conference and demonstration workshop 
on 'Interventional Cardiology' 

2705. SHRIMATI MADHURI SINGH: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether a conference and a demons­
tration workshop on "interventional 
Cardiology" was heJd recently in New 
Delhi; 

(b) the neW techniques invented in 
this meet and the number and names of 
the oountries participated; and 

(c) other details in this roprd? 

1978·79 1,68,311/-

1981·82 1.68.311/-

1978-79 1,76,644.50 
1981 .. 82 1,76,644.11 

J978-79 3,53,289.00 
1979·80 7,06,578.00 
1981-82 3,53,289.00 

1979-80 1,68,311.50 
1981-82 1,63,311.50 

1979-80 5,98,309.00 
]982-83 5,98,309.00 

------
Total 36,31,307.61 

-----

1977-78 96,479.00 

1979-80 96.479.00 
1980-81 96,479.00 --
Total 2,89,437.00 

1977-78 1,57,500/-

1983·84 1,57,300/-
1978-79 2,6S,000/-

------
Total 5,80,000/· 

----

Construetion " 
F,quip~t. 

..do-

-do .. 
-do-

-do-
-do-
-do-

Construction 
& equipmen't'S 

-do-
.. do-

Construtriott 
& equipment 

-dO'-

-do-

-do­
ooido· 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) to (c). Aa 
international conference on Intervontiooal 
Cardiology was held in Delhi from 1st to 
3rd April, 1985 under the auspices of North 
Zone Council of Continuins Medical 
Education of Cardiological Society QC 
India. A large number of papers Were 
discussed jn the Conference which was 
attended by national and iaternational 
Cardiologists and Cardio-vascular SurlcQ,D1 
from U.S.A., United Kiuadom anG 
Australia. It is hoped that this Confc­
rence in the field of Cardiology and CardJo.. 
vascular Surlery will belp the devclep~ 
of this spedalit)' in I~ 
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WHO recommendations' regarding steps 
for 'Health for an' prOJll'amme 

2106~ SHRIMATI USHA CHOUDHARI: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be ple~lsed to state: 

(a) whether it is a fact that WHO hns 
recommended for assigning a major role 
to nurses in its primary health c()re pro­
gramme nnd supply cssential drugs to tre 
developing countries at Ihe lowest' pos[liblc 
cost to heJp provide HHeulth for All by 
2000 AD" and if so, the details thereof; 
and 

(b) other details of the discussion 
held at 75th session of the rxecutivc 
Board held in Geneva? 

THE MINISTER Of· Sl All:. IN 'I ttl::. 
DEPARTMENT OF HEAL'1 H (SI-JRI 
YOGENDRA MAKWANA): (~t) and (b). 
The WHO pn~fr"mme (If) Essential 
Drugi and V~H,cines aims at ensllring 
the . regular supply to alJ persons of 
safe and effectivc drugs of accepta-
ble Ql!ality at the Jowc~t possibJe 
cost. The 75th Session of WHO FxeclItive 
Board held at Geneva in January, 1985, 
discussed the WHO Technic,') H. port on 
the education and training of nur~es with 
spt:cial reg"rd to Primary Hlalth Care. 
During the discussions, views Wl're expres­
sed regarding the need fvr greater involve­
ment of the nurses in the Primary Health 
Care Progr~ mml'S of member n'ltions. 

The other important topics discu,-sed at 
the aforesaid ~ession pert.lillcd to rolc of 
food safety in health llnd deveJopmcnt, 
Lymphatic Filarksis, specifications for 
pharmaceutical prepar., lions, reports of 
the Regioral Direc.tors of WHO on signifi­
cant regional dLvdopmcnts, J1l:lnagcrial 
process for nr tional health development. 
ol'pnisc..tion of h~illLh ~y:,tcms based lin 
),rimary health care', research promotion 
ar.d deveIopmen1, Drug & Vaccine quality, 
saf("ty and efficacy, dj~ease prevention and 
cor:trol'(lrtc1t'ding Lept('~y, T.B, con1ro1, 
Blindness. 'Sexl.1ally Tr~nsmitt<d Ojse~lscs 
Canc(r~ Diarrhoeal dis<.asc~, Mul.1rl;:,: 
Car'd'icvcscufar diseases cte.), Global 
s'tt'ttl!t'S' for Health for A JJ by the year 
2000;" 'Recru'itment of Internationa1 staff 
J&:I WHO, Collaboration with non-govern-

mental organisations and women, Health 
and DeveJopment. 

AnU-rabbies vaccines 

2107. SHRIMATI USHA CHOUDHARI : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact that there is 
a need for immediate production of anti­
rahbies vaccines of high purity to bring 
dOWn the percentage of mortality due to 
hydrophobia ill the country; and 

(b) the me~Sllres propo.;;ed to be 
taken for ctcvdoping cheap~r and effective 
vacrinc4i to treat the rabbies patients 1 

1 HF MINISTER OF STATE IN THE 
D[PARTMENT OP HEALTH (SHRI 
YOGENDRA MAKWANA); (a) and (b). 
Tile BPL-innctivatcd anti-rabies vaccille 
produ(.;cu in th~ Pasteur Institute of India, 
Coof1oor and some other institutions is 
highly effective and the treatment failure 
rate is negligible. Other v.lccinc produc­
ing centres are also gradually switching 
over to this type of vaC~Hle. Besides, 
large scale prt'duetion of purer tissue 
culture rabit.:s vaccine is expected to be 
taken up during the Seventh Five Year 
PLin. 

EmpJoyees working in Central Water 
Commission jn Orissa 

2708. SHRI CHINTAMANI PANl­
GRAHl: Will the Minister of IRRI­
GATION AND POWER be pleased to 
stdte : 

(a) what is the total number of work­
charged employees working in the three 
Divisions of Central Water Commission 
fun tioning in Oril)~a : 

(h) what IS the total number of work­
charged employees declared permanent 
al~d semi-permanent so far; and 

(c) if not, the reasons thereof 1 

THE MINISTER OF IRRIGATION 
A NO POWER (SHRI B. SHANKARA .. 
NAN-D): (a) 340. 
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(b) 4l11d (c). 47 posts have been made 
permanent under two of the three Divi­
sions of the Central Water Commission 
iQ Orissa. The 3rd Division, namely. 
Central Flood Forecasting Divis;on, Burla 
has stnrtcd functioning only on 5.9. f 983, 
which has got 104 work charged employees 
and, dS sllch, the work-charged post 
sanctioned for the Burld Division do not 
qualify for conversion into permanent 
posts elt thi~ ~tclgC. 8 work-charged emplo­
yees have been declared permanent against 
the 47 permanent posts in the two Divi­
sions of the C("ntral Water Commission in 
Orissa. Due to ihc non-availability of 
certain documents, lhe proposals for con­
firmations against the remaining 39 posts 
could not be considered tiB ddte. A meet­
ing of the Departmental Promotion 
Committee is being held shortly in this 
connection. 

The dccidrc1lion l"'f ~cmi-pcrmanency of 
work-charged staff h.ls been stopped on the 
pattern of the Central Pub1ic Works Depa­
rtment as it docs not ~crve any purpose in 
view of the changed entitlements of bene­
fits of temporary work-charged staff. 

Central School at Srlharlkota and NeUore 
(Andhra Pradesh) 

2709. SHRI CHINTA MOHAN: Will 
the Minister of EDUCATION be pleased 
to state: 

(a) whether thcTe is any proposal for 
establishing a new Central School ot 
Sriharikota t.md Ncllore town of Andhra 
Pradesh; 

(b) if not, the reasons therefor ? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT): (a) and (b). A 
proposal was received some time back 
from the Department of Space that the. 
Space Centrnl School, Sriharikota, being 
run by them, mclY be taken over and run 
as a Kendriya VidyaJaya (Ctntral School) 
by the KelJdriya Vidyalaya Sangathan. 
The proposal was censidered at length but 
not found feasible on administrative 
Irounds. 

No proposal for opening a Kendriya 
VtdyaJaya at NelJore has been received by 

the Kendriya Vidyalaya Sanaathan ftom 
an appropriate sponsoring authority in 
accordance with the prescribed guidelinOi. 

Rail line between AJmer aDd Ma1rta 

2710, SHRI VISHNU MODI : Wilt 
the Minister of RAILWAYS be pleased to 
state : 

(a) whether Government have conduc­
ted any survey for the construction of new 
rail line between Ajmer and Mairta; 

(b) if so. the details thereof; 

(c) whether Government arc consi­
dering to lay this rail line: 

(d) if so, the time by which it is likely 
to be Jaid; and 

(e) if not, the reasons therefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRl 
MADHAVRAO SCINDIA): (a) to (e). 
Reconaissance engineering survey for a 
neW line from Ajmer to Merta Road via 
Pushker has been taken up and it i. in 
progress. A decision on the project will be 
taken after the survey has been complo­
ted and the survey report examined, sub­
ject to availability of funds and clearance 
by the Planning Commission. 

[ Translation] 

AJmer-Indore Road as National HiP"., 

2711. SHRI VISHNU MODI: Will 
the Minister of SHIPPING AND TRANS .. 
POR T be pleased to state : 

(a) whether Government have declared 
the Aimer-Indore road as a National 
Highway; 

(b) if so, the time by which Govern­
ment propose. to get the construction work 
of this Highway completed; and 

" 

(c) • details of the present progress of 
the construction work of this Highway? 

THB MINISTER OF STATE IN THS 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z. R.. ANSAIU): 
<a> No, Sir. 
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(b) and (cl~. Do not arise. 

COMenioa .of DelbJ-Aluuedabad line 
into Broad Gluge 

2712. SHRI VISHNU MODI : Will 
tbe Minister of RAILWA YS be pleased to 
state : 

(a) whether Government propose to 
convert DeThi-Ahmedahad metre gauge 
line into broad g,lUgC Ii.le; 

(b) if so, whether Government had 
carlier cOl.duct(d any survey of this linc; 

(c) if so, when and the detail s thereof; 

(d), the details of the action taken by 
Government so far to convert the said 
line into broad gal'ge ]jne; and 

(e) if no action has sircr heen taken 
the reasons theref( r .., 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Delhi­
Ahmedabad conv(rsion project has not 
been cleared by the Planning Commission. 
Further action will be taken a fter it is 
cl~an:d by the Plall1liJlS Commission and 
funds provided therefor. 

(b) to (e). Preliminary Enginccring-
cum·Traffic Survey carried out for this 
project in )973-74 re\ calcd that the length 
of tbe proposed line will be about 925 
Kms. The present day cost of conversion 
wiUbe about Rc;. 300 (Tores. No action 
clntld be taken, as the project hdS r.ot 
been cleared by the Planning Commission 
due to severe constraint of rc<;ourec,\. 

[E1rgll$h] 

Fixing of timings of Resenra tion at Kota 
Rail" sy Stat ion 

27J3. SHRI SHAN11 DHARIWAL: 
Will the Mirlister of RAILWAYS be 
pleased to state; 

(a) whether Governmcr.t have f( ceivcd 
artt represcntaticn for fixing the timings 
cl reservaticn at Kola Railway Station in 
act~ac.e with the timings of reserva .. 
UQl1S at other stations; 

(b) if so, the action taken by Govern­
ment in the matter; 

(c) whether Government propose to 
provide to the passenaers the facility to 
enquire about reservation over tel ephone 
at Kota Railway Station ; 

(d) if so, by Which time it would be 
done; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINIS1RY OF RAILWAYS (SURI 
MADHA VRAO SCINDIA): (a) and (b). 
The timings for reservations at Kot~l Rail­
way Station are 0900 hOllr, to 1400 hours 
and 1430 hours to 1630 hours which are 
considered .. ,dtquatc to deal with the work 
loud of reservations at this station. 

(c) to (e). The facility to enquire 
about reservations over telephone is al­
ready available for I class passengers. This 
facility for II class p,l~scngers would be 
pro, id~d in due.: course. 

[Trans/ation} 

Demand for Dakniya Talab as City Station 

2714. SHRI SHANTI DHARIWAL : 
Will the Minhtcr of RAILWAYS be pleased 
to state: 

(a) whether Govcrnmcn t ha" c received 
any represent.ttion from the local residents 
of Kota demanding th.lt the Dakniya T.llab 
be made a City St,ltioll keeping in view 
the (.onstant expansion of the City; 

(b) if so, the detail!) thereof and the 
nct ion taken by Government in this regard 
~o far; and 

(<:) if no action has been taken, the 
rC~lsons thcrcfo r ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) and (b). 
Yes, Sir. A few representations have been 
received from local public for provjding 
additional facilities/amenities at Dakniya 
TaJab such as stoppage of 19 Dn/20 Up 
Dehradun Express and 230n/24 Up Janata 
Express, rahing of platforms, goods shed 
facilities, waiting room etc. The demands 
have been examined. Dakniya TaJab is 
already a B Class Station open for local 
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passengers, parcels and luggage traffic. 
Provision of goods shed is not feasible 
from engineering and financial angle. 
Raising of platform is not justified because 
of meaare passenger traffic. The existing 
waiting baH is adequate to ca ter to the 
present Jevel of traffic. Stoppage of addi­
tional trains and provision of additional 
facilities would require sizeable c:1pital 
investment. Such proposr.1s are program­
med in phases subject to availdbility of 
funds. 

(c) Does not arise. 

[English] 

Railway Divisions In Madhya Pradesh 

27J~. KUMARl PUSHPA DEVI 
Will the Minister of RAILWAYS· be 
pleased to state: 

(a) the Tiumbcr of Railw.lY Divisions 
set up in the St.lte of Madhya Pr.ldesh; 

(b) the name of those divisions and 
details of their jurisdiction; 

(c) whether Government have a pro­
posal to create some adJ itio: • .1 Railway 
Divisions for Madhya PradcsL; and 

(d) if so, the steps taken in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and (b). 
In the State of Madhya Pradesh, three 
division~ viz. Jabalpur. Bilaspur and Rat­
Jam have been set lip. The areas falling 
in the States of Madhya Pradesh and 
Uttar Pradesh are being served by the 
Jabalpur Division. The States of MadhY~l 
Pradesh and Qri!)sa are being served by· 
the Bilaspur Division. The States of Rajas­
than and Madhya Pradesh are being SC'f­

ved by the Ratlam Division. 

(c) and (d). Yes, Sir. A Divisional 
Headquartct at BhopAl had already been 
sanctioned and work relating to its forma­
tion is in progress. So far, a sum of lb. 
62.85 lakhs has been spent for the con ... 
truction of necessary infrastructure lik-. 
Divbional Office Complex. Residential 
Quarters {'tc. In the Budget for 1985-3', 
a sum of Rs. 15.18 lakhs has been allo· 
cated for early setting up or the Division. 

Ceatral schemes for development or 
education in tribal sub-plan areas 

of Madhya Pradesh 

2716. KUMARI PUSHPA DEVI : 
Will the Minister of EDUCATION be 
pleased to state 

(a) whether his Ministry has been 
layillg greater emphasis on the develop· 
ment of ('c1u('ation in tribal sub-rplan 
areas: 

(b) if so, the ditft!rent central schemes 
under implementation in tribal sub-pJan 
areas in Madhya Pradesh ; and 

(c) the dctaiJs of the educational faci­
lities provided under th:.~')c schemes in 
tho~e tribal sUb-plan areas during Sixth 
Plan? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) to (c). Yes, 
Sir. The Ministry of Education has a tri­
bal ~ub-plan for the Central sector. So 
far as the State Sector is concerned, 'the 
State Governm{'nts have been requested to 
give priority to implement al1 the Central 
sector programme~ in education in areas 
predominantly inhabited by scheduled 
tribes, sl..:hedulcd castes and other weaker 
sections. The details of the Sixth Plan 
Central/Centrally Sponsored Schemes of 
the Ministry of Education operated in aU 
the States including the State of Madhya 
Pradesh arc attached. . 
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Statemeat 

CelltrGI/Centrally ,ponsored schemel of Ministry of Education 

S. No. Name of the Scheme 

1 2 

1. Non-Formal Education: 

Description 

3 

Under this scheme 9 educationally back­
ward States including the State of Madhya 
Pradesh are given Central assistance on 
SO:~O sharing basis to bring about a 
major thrust in the spread of elementary 
education. The State Governments have 
been asked to ensure atleast 20% of 
cnrolment from Scheduled Tribes. The 
scheme aims at providing education to 
non-enrolled or drop-outs from the 
formal system in the age-group 9-14 
years. 

2. Non-Formal Centres for Girls: Und(r this scheme, CentraJ assistance on 
90: 10 sharing basis is provided to 9 
educationally backward states including 
Madhya Pradesh to improve the participa­
tion of girls in the educational system. 

3. Appointment of Women Teachers: Under this scheme Central assistance is 
given to state::, on 80:20 ::,haring basis. 

4. Early Childhood Education : 

5. Educational Technology 
gramme: 

These centres cater to children in the 3-6 
age-group of first generation learning 
families in rural backward areas. Creches 
arc also provided to enable girh to attend 
schools by leaving their siblings in the 
care of such centres. 

Pro· The scheme aims at bringing about a 
quaJitativc improvement in education 
and widen access to education through 
integrated use of all instructional techno­
logy including radio and television. 

6. Integrated E~ucation of Disabled 
Children: 

This scheme provides education in the 
non .. fC1rmaJ school setting to disabled 
children who require specialised institu­
tional care and rehdbililalion. 

7. Rural Functional Literacy Pro- This is a major centlally sponsored 
jects : scheme for Adult Education under which 

cent percent financial assistance is provi­
ded by the Centra] Government. 15% of 
the outlay is earmarked under Tribal 
Sub-Plan. 
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8. Post-Literacy and Follow-up: 

9. Scholarship for TaJented Children 
from Rural Areas: 

10. National Scholarship: 

11. Promotion of Sanskrit Education: 

12. Creation of Infr~lstructure in Areas 
of Emerging Tcdlnology : 

13. Areas of Weakn~ss : 

14. Modernisation of Enginccrillg 
Laboratories : 

Establishment of a Nations I Institute 
of Ayurvcda at Trivandrum 

27l7. SHRI T. BASHEFR: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to st~1tc : 

(a) whether Government have received 
any proposal from the GOV~l'nment of 
KcruJa for the cstublishmcflt of a Nationai 
Institute of Ayurveda at Trivandrum; 
and 

3 , ( 

This is the second stale of Adult Educa­
tion Programme which ensures that tbe 
neo-Hterates do not lapse into illiteracy.

I

" 

Under this scheme scholarships f4re 
provided to students from CJasses Vlll 
to XII to provide a fillip to potential 
talents from rural areas. 3 scholarships 
are reserved for Scheduled Tribes, in 
every Tribal, Development Block. 

The objective of the scheme is to meet 
educational expenses of outstanding 
students to enable them to pursue Higber 
Education. This is a post-matrie scholar­
ship s~hcme. The average annual cost of 
scholarship is Rs. J250 per scholar. 
About 25,000 s(:holarships are awarded 
every year. 

Grants to State Governments and financial 
assistance to voluntary organis1tions _ are. 
given for promotion of Sanskrit Educa­
tion. 

Under this scheme arcas of new emerging 
tlchnologies vital to (OuntTY's dev jop­
ment are identified. 

In this scheme the gap~ which have 
already hern identified in the growt~ of 
Tcdmical Education are attended to. 

UlJdcr this scheme assistance is given for 
modernising the laboratories with relevant 
and versatile equipments which have 
better instructional potential. 

(b) if so, what steps Government have 
taken in this regard ? 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) ¥.os, 
Sir. 

I . t 
(b) A proposal for establishing a 

Postgraduate Centre of Ayurvedic Studies 
at Trivandrum is under process in consul­
tation with the State Government, 
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Major." Mhior irrlption projects 
In Keral. 

2718. SHRI T. BASHEER : Will the 
Miniater of IRRIGATION AND POWER 
be pleased to state : 

(a) the details of major and minor 
irrigation projects under construction in 
~-erala : 

(b) what is the amount of Centra] 
assistance asked for by the Kerala Govern .. 
ment for major and minor irrigation 
achemes last year : and 

(c) what is tbe amount sanctioned by 

the Union Government for this purpose 
last year? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND): (a) The details of major 
irrigation projects under construction is 
given in the enclosed statement. The details 
of minor irrigation schemes are not main­
tained at the Centre. 

(b) and (c). The State Government had 
requested for an allocation of Rs. 12'91 
crores as Special Central Assistance for 
major projects of the State in 1984-85. This 
assistance couid not, however, be provi­
ded. 

Statement 

Position of Ontolng Major Irrigation Projects in Kerola 

(Rs. in crores) 

SJ. No. Name of Project Latest estimated Likely expenditure 
cost upto 3/85 

1. Kallada 210.00 139.14 

2. Periyar Valley 57'00 44.93 

3. Pamba 52.00 48.67 

4. Kuttiadi 48.60 46.72 

S. Chitturpuzha 17'86 13.93 

6. Kanhirapuzha 42.00 36.25 

,. pazbassi 54.00 46.86 

8. Muvattupuzha 48.00 19.25 

9. Chimoni 24.43 10.09 

10. Idamalayar 61.47 lS.25 

11. Beyporepuzha 250.00 0.37 

12. Kuiarl?utty-Karappara 26.85 0.98 

13. Kakkadaw 26.00 1.53 
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Impro,1D1 the Caterbaa Serdeel iR 
ICerala ~pre •• 

2719. SHRI T. BASHBER: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether Government are aware 
of the poor catering services in KeraJa 
Express running between Delhi and 
Trivandl urn ; 

(b) if so, measures proposed to be taken 
to improve the Catering Services in these 
trains ; and 

(c) the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) to (c). 
Three complaints about the quality of 
food. misbehaviour of vendors and over­
charging have been received and ncces~ary 
remedial measures taken. S ~rvices of 
two commission bearers responsIble for 
misbehaviour towards the passengers hJve 
been terminated. Various steps have 
been taken to effect improvements in the 
catering service, and these include prcpd­
ration of wholesome meals under hygienic 
condjliol.s at the BJse Kitchens equipped 
with modern gadgets under close supervi­
sion of senior catering officials for service 
in trams. 

Cauvery Inter·State Water Dispute 

2720. SHRI T. BASHFER: Will the 
Minister of IRRIGATION AND POWER 
be pleased to state: 

(a) whether it is a fact that the Cauvery 
l.,ter-State Water Dispute still stands 
unresolved; 

(b) if so, what are the reasons for the 
delay in settling the dispute; and 

(c) what steps Government propose to 
take to settle the dispute at an early 

date 1 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND): (a) Yes, Sir. 

(b) and (c). The Cauvery Basin States 
have not been able to arrive at a can sen .. 
SUI on the use of Cauvery WatcH. In 
the Chief Minister's meeting convened by 

the Centre in April, 1983, it was decided 
that Karnataka and Tamilnadu would 
resume bilateral discussions to arrive at a 
mutual understanding and that the officers 
of the concerned States would also meet 
to discuss about the availability of water 
and the savings to be etrected in the present 
use of Cauvery Waters. It was further 
decided that a meeting of th~ four Chief 
Ministers would be convened by tbe 
Centre after these bilateral discl1ssiolls. 
Chief Ministers of Karnataka and Tamil­
nadu met in January, 1984 and decided 
that as soon as the mutual exchange of 
data is completed, they would hold further 
discussions. Karnataka and Tamilnadu 
are being pursued by the Centre to expe­
dite the matters. 

[Translation] 

Profit and Loss to Rural E'ectriftcatfon 
Corporation 

2721. SHR( MAHENDRA SINGH: 
Will the Minister of IRRIGATION AND 
POWER be pleased to st.lte : 

(a) whether the Rural Electrification 
Corporation, New Dc1hi has .en increas­
ing its profit year to year an!' if so, the 
dctdils of receipts and expenditure of the 
Corporation for the last five years; and 

(b) whether Corporation propo,e to 
consider reducing the interest rates on the 
loans provided for assisting the backward 
State~ so that the profit of the Corpora­
tion also reaches the backw,ud States? 

THE MINISTE.R OF IRRIGATION AND 
POWER (SHRf B. SHANKARANAND) : 
(a) Yes, Sir. The details of receipts and 
expenditure for the last 5 years are as 
follows 

Year Total income by 
way of interest 
etc. (Rs. crore';) 

1979-80 43.15 

1980-81 55.08 

1981-82 67.97 

1982·83 84.29 
1983-84 97.85 

Total expendi­
ture/interest 
on borrowings! 

tax Hability 
(Rs. crores) 

37.16 

47.83 

58.82 

73.29 

85.64 
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(b) The Corporation is extending 
financial assistance on soft terms to State 
Governments and to backward areas. 
including tribal tra~ts and hill regions. 

[English] 

Rail Line from Dimapur to Manipar 

2722. PROF. MElJINLUNG KAM­
SON: Will the Minister of RAILWAYS 
be pleased to state : 

(a) whether a survey was made years 
back for a new hne of nll1way from 
Dimapur to Manipur, via Dansiri, Barak 
river valley and Karong ; and 

(b) if so. the dct,~i1s of the report? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAV RAO SCINDIA): (a) nnd (b) 
There is no rCl'ord \~\I!1b:C' to ~hrw that 
such a survey WJS carrkd out. 

Extension of rail-bead from Sflchar 
to Jiribam 

2723. pIOF. MEIJINLUNG KAM­
SON: Will the Mlnlstet (if RAILWAYS 
be pleased to state . 

(a) tlh. pI ogress Sl 

\\,otk 01 l~xtensl0n of 
r~lr m<tllL In the 
rn II he<ld from 

Silchar of A<;~dm to Jjn'~ rn of Mdnipur ; 

(b) the allocatlOn of fund for the 
work; 

(c) whclh~r it is .l time-bound W01k 

and if so, when it WIlJ he started and the 
scheduled time for completion, 

(d) the details of the I c.lson~ for it'i 
slow progress; and 

(e) whc-thcr there is any proposal to 
extend l.Ipto Imphal ? 

THE MINISTER OF STATP IN THe 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA): (a) The 
physical progress of COl.~tJ !lUi)11 of the 
railway line flom Sllchar to Jlrlb 1m till 
February 1985 i~ about 25°~. 

(b) The outlay expected upto end of 
1984·85 is Rs. 10.90 crores '»ld the o",Uay 
proposed for 1985-86 is Rs. 1.00 crore. 

(c) & (d). The progress of the wotk 
has been affected because land has not 
so far been handed over fully by the State 
Government and also due to the COilS­

traint of funds. The completion of work 
will depend upon timely handing over of 
the requisite land to the RaiJways and 
availability of resources. 

(e) A Preliminary Engineering-cum­
Traffic Survey for extension of the metre 
gauge line flom Jlribam to Makru (19 kms ) 
IS 10 progress. There is no proposal at 
present to extend the hne upto lmphal. 

Submergence of ~illages due to cODstruction 
of Upper Kolab Dam 

2724. SHR} RADBAKANTA DIGAL: 
Will the ~1inistcr of IRRIGATION AND 
POWER be plea~ed to ~tate : 

(u) whether it is a f~lct that large number 
of village" in Orj~~a are going to be sub­
merged on the comph,tlOn of upper Kolab 
dam project ; 

(b) If so, the approXlmLlte numhcr of 
people who are gOtng to be displaced on 
\.omplction of thi<; PI oJc~t • 

(c) the compensatIOn paid so far or 
proposed to be paid to the affected peop1e 
in that part of Onssa ; and 

(d) the details of the rehabilitation work 
undertaken or pJ.lnned for these affected 
people? 

THE MINISTER OF IR R IOATION 
AND POWER (SHRI B. SHANKARA­
NAND); (a) and (b). 149 vdlages are 
lIkely to come under submergence dis­
placing about 5389 families on the comple­
tion of Upper Kolab Project. 

(c) and (d). Compcn"atlOn will be patd 
as per the proyi'lion~ of Land Acquisitio,l 
Act. In addition, StalL Ooy(.rnment pro .. 
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poses to ~xteQd the following facilities for 
rehabilitation of displaced persons: 

(i) Home:qtead Each family will got 
land : upto 0.2 ha of deve­

loped land. 

(ii) Cultivable 
land: 

Every family will be 
allocated 1.2 ha of ir­
rigated land or 2.4 ha 
of unirrigated land. 

warded to the State Government because 
as per extant policy any change in the 
name of the existing station can only be 
made on the reconlmendation of the State 
Government concerned with the concur­
rence of the Union Ministry of Home 
Affairs. 

Construction of over-bridge at 
Kancharapalem 

(iii) Transporta- @ Rs. 150/- per family 2726. SHRI S. M. BHATTAM: Will 
tion charges: the Minister of RAILWA YS be pleased to 

Community facilities such as a well, a 
school, an approach road and a transmit 
shed are being provided for each group of 
SO families. Other facilities like gochara 
and cremation ground are also being pro­
vided for the rehabilitated villages. Two 
rehabilitation schemes, one ncar Bat.lsana 
and the other ncar Nuagaon, together 
covering 3536 ha are ready for rehabili­
tation after completing the reddtndtion 
WOI ks. One more scheme in Boriguma 
Tehsil covering an area of 1417 ha has 
been identified for undertaking reclamation 
and rehabilitation works as and when nece­
ssary. The displaced families who arc 
not willing to a vail of the rchabilitntion 
facilities are to be paid equiva1cut CJsh 
grant of Rs. 14,040/- per family. A rehabi­
!itation Advisory Committee has been 
formed Which considers from time to time 
issues arising out of the rehabilitation 
work and guides the concerned Depart­
ments of the State Government. 

Change in name of Waltair to 
Visakbapatnam 

2725. SHRJ S.M. BHATTAM : WiJl the 
Minister of RAILWA VS be pleased to 
state: 

(a) whether Government are consi .. 
dering any proposal to ,,-bange the name 
of Waltair to Visakhapatnam ; and 

(b) if so, the time by which it will be 
done? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b). 
A suggestion has been received for change 
of name of Waltair station to Visakba­
patnam. The sussestion has been for-

state: 

(a) whether {here j<; any proposal for 
constructing an over-bridge at Kanchara­
palem in Visakhlpatnam town; 

(b) whether Government are aware 
that the citizens of the Visakhapatnam 
stand to regularly suffer for want of such 
facilitie~ in the heavy traffic area of the 
town; and 

(c) the action taken by Government in 
this regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) to (c). 
According to extant rules, construction of 
road over bridge in replacement of busy 
level crossing is taken up by Railways 
jointly with the State Governments on cost 
sharing basis. Proposals for road over 
bridges are required to be sponsored by 
the State Governments. No proposal has 
yet been sponsored by Andhra Pradesh 
Government for providing road over 
bridge at Kancharapalem in Visakhapat­
nam town in lieu of this busy 'A' class 
level crossing. 

National Seminar on Homoeopathy 
in Delhi 

2727. DR. KRUPASINDHU DHOl: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to slate: 

(a) whether a National Semit)ar on 
Homoeopathy was held in New Delhi 
recently ; 

(b) if so, the recommendation... made 
and resolutions passed at the Seminar and 
the reaction of Oovernment thereto ; an d 
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(c) the steps taken or proposed to be 
taken to promote homoeopathy in the 
country? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF H[ALTH (SHRI 
YOGENDRA MAKWANA) : (a) A 
"National Seminar on Homoeopathy" was 
organised in New Delhi on 23rd & 24th 
March, 1985 by Delhi State Branch of Ho­
moeopathic Medical Association of I odia. 

(b) The Ministry of Health & Family 
Welfare have not received the recommen­
dations/resolutions of the Seminar, 

(c) The Governmcf't have been mak­
ing concerted efforts fer the development 
of Homoeopathic System of Medicine. The 
Central Council of Homoeopathy i~ regu­
latir.g Homoeopathic education "nd prac­
tice in the COUl try "nd tht' Central ('{lur­
cH for Research in Homoeopdthy i'5 deve­
loping and cuordinatir.g S .. i ... nlitic RI.~eJr\.h 
and different aspeLts of thb System. 

The Government b dcvdopillg the 
National Institute of HOn1ocopathy and 
the Homocopathic P"arrnacopocia Lab. 
The Government is al~l) gIving grewts to 
the Private Homol-opathk Colh.g~:-. in tile 
country for settlng up of Jook Bankli and 
purchase of LLlbonltory cqlliJ1m~nt~, 

UGC Southern Region H('adquarters at 
Madra~ 

2728. SHRI R. A1'\NANJ\MBI: Will 
the Mjni~ter of EDUCATiON be pleased 
to state: 

(a) whether it is a fact that the 
Government is pr('posing to have an office 
of University Grants Commission for 
Southern Region headQllartcrs at Madr \s : 
'ud 

(b) if so, when it is going to be imple­
mented? 

THE MINISTER OF J"DUCATION 
(SHRI K. C. PANT): (a) No such pro .. 
posal is under consideration. 

(b) Does not arise. 

• 
RemoTal of ltapatiOli fa caha of 

AIslstaDt and U.D.C. 

2729. SHRJ RAM POOJAN PATEL: 
Will the Mjnister of RAILWAYS be 
pleased to state : 

(a) whether it is a fact that in order 
to ft"'movee stagnation in the cadres of 
Assistant and U. D, C. in the Ministry, 
some posts of Te"hnicaI Assistants have 
been created for this cadre only ; 

(b) if so, the number of such posts 
Directorate-wise and the criteria adopted 
to fill these postS ; 

(c) whether it is a fact that still there 
are some promotee Assistants working in 
the same position and scale for the last 
15 years; and 

(d) if so, the dclai's thereof, Dircctcr­
ate-wise and the action Government pro­
pose to take to enSl're that Assistants are 
given time-bound promotion to create 
mOre aVcnl es in this rcgJrd so that their 
rL~li\encs'i is cooled down? 

THP MINISTFR OF STATP IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No 
additional posts of Technical Assistants 
have been created. However, 35 po!)b of 
AssistJnts in sCJle Rs. 425·~OO (RS) have 
been temporarily upgraded •• s Technicul 
Assi~tants in scale Rs. 700-900 (RS). 

(0) The rrescnt distribution of these 
posts is as follows :-

Fjnam.:c Directorate 19 

Secretary's Branches 4 

Establishment Directorate 4 

Management Service Directorate 3 

Traffic Commercial Director;:. tc 3 

Pay Commission Directorate 2 

Signalling & Telecommunication 2 
Directorate 

Railway Stores Directorate 2 

Traffic General Directorate 2 

Trbofiic TrAnsportation Directorate 2 

Electrical Directorate 1 
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, 

These posts have been filled on the 
basis of seniority-cum-suitability. 

(\:) and (d). At preslnt there are only 
fi\'e Assistants with more· thlill J 5 years 
service in the grade who arc still working 
as A$sistants in scale R s. 425-800 (RS). 
No proposal for giving time-bound pro­
motion to these staff is under considera-
1 i( n in this Ministry. 

Introduction of new trains on S. E. Railway 

2730. SHRJ N A RA Y AN CIIOUBEY : 
Will the Minister of RAILWAYS be 
pkr.sed to state: 

(a) how many new trains hwe been 
introduceu on the South Eastern Railway 
since J January, 1982, year-wi'ic ; 

(b) how many kilometre5. of Railway 
)inc.' have bee. n added on the South East­
ern Railway since I J::muary, 1982, year­
wi~e ; and 

(c) the freight that the South Eastern 
Railway carried from 1982 to 1984, year­
wise? 

THE MINISTER OF STAlE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCIND1A) : (a) The infor­
mation is as under :-

Trains introduced 

Calendar year Non-suburban Subur­
ban 

1982 6 9 

1983 10 1 

1984 20 18 

(b) The information is as under :-

Year N(.w Lines ~ddcd 
---------- ~---------

1982 

1983 

1984 

Nil 

Nil 

24 kms. 

(c) Statistics are maintained only on a 
financial year bac.,is. The information for 
the I .. lst three fill . ncidl years is given be­
low: 

Year 

1981-82 
1982-83 

1983·1(4 

TonHCS 
originating 
(000) 

78,989 

80,678 

~W,579 

Tonnes car-
ried on the 
system. (000) 

92,619 
96,459 

96,546 

Enquiry Into the affairs of Calcutta 
Port Trust 

2731. SHRJ N.A RA YAN CHOUBEY : 
Will the MinhtC'f of SHIPPJNG AND 
TRA NSPORT be pleased to state: 

(a) whc tiler Govrrnment are aware of 
a news pt.blishcd Ll 'Kalantar' a Bengali 
daily dated 19. 2. J 985 that the Calcutta 
Port Trust is becoming a losing concern 
in spite of its viability; 

(b) if so, whet h'wr it is a fact that 
furniture was purchased by Calcutta Port 
Trust without any tender; 

(c) if so, the reasons for the irregula­
rities and how mi ch money involved in 
this transacti,)J1 ; 

(d) whether the 'irdaries or wages were 
giv('u to four thou~.lI1u employees who 
Were idle; and 

(e) whether Government propose to 
make an enquiry to investigate the situa. 
tion in Calcutta Port and its viability? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z. R. ANSARI): 
(a) Yes, Sir. 

(b) and (c). Furniture is not beina 
purchased by C, Iculta Port Trust without 
going through the process of tender. 
However, in J982 and 1984, six steel 
chairs on each occasion were purchased OD 

an emergency basis for use of visitors to 
the Chairman and the Deputy Chairman. 
These chairs were purchased for Ra. 1830/ .. 
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and Rs. 2610 /- in lS82 and 1984 respec­
tively. 

(d) Calcutta Port Trust have had a 
It rge surpllls work force for several years. 
However, it will be difficult to estimate 
tow I11dny men were surplus or idle at any 
one lime. A good portion of the surplus 
staff IS l~ot unemployed but under­
employed. 

(e) There is no such proposal at 
present. 

Proposal to open Cancer detection centres 
in seleded districts and proposal for 

Madhya Pradesh 

2732. KUMARI PUSHPA DEVI : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether Government have a 
proposal to open cancer detection centres 
in some selected districts in different Sta­
tes under Central Scheme; 

(b) if so, the number of such cancer 
detection centres proposed to be opened 
in Madhya Pradesh in 1985-86 ; and 

(c) what other steps proposed to be 
taken under Central scheme for early de­
tection and treatment of cancer in rural 
areas? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) and (b). 
There is a proposal to open more Early 
Cancer Detection Centres in the 7th Five 
Year Plan in institutions in different Sta­
tes which fulfil certain requirements for 
opening of such centres. The recipient 
institutions must provide certain infrast­
ructure in the form of tr.lined staff and 
accommod~ttion for opening of ~uch centres. 
-. here is at prcc;ent no Earlv Cancer Dc­
tcetkn Centre in Madhya Pc< dcsh. The 
question of cstabJi~hing such a centre in 
Madhya Pradesh will be considered on 
request. There iI), howc\cr, one Postpar­
tum Pap Smc.lf Testing unit .... t Owalior 
in ~adhya Pradesh. 

(c) Under the Cancer Research and 
Treatment Programme, the Central 

Government have set up 9 Regional Can­
cer Centres and 17 Early Cancer Detection 
Centres. Under the All India Hospital 
Postpartum Prggramme, 25 Postpartum 
Detection Centres have also been set up. 
These Regional Centres and Cancer 
Detection Centres carry out periodical 
programmes on mass education and mass 
screening of the adjoinitlg areas. In addi­
tion, the Indian Council of Medical Re­
scan'h is engaged in working out feasibi­
lity modules for primary and secondary 
prevention of cancer of the oral cavity 
and cancer of the uterine cervix in fema­
les which together constitute over SO per­
cent of cancer cases in the country. 

Non ·availabiltty of doctors and over-crOll ding 
in CGHS Dispensary, Asbok Vihar 

2733. SHRI ZAINAL ABEDIN : Will 
thc Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whrther it is a fact that at a time 
only two doctors arc available in the C.G. 
H.S. Dispensary, Ashok Vihar, Delhi 
thCICby resulting in over-crowding of the 
patients for hours together; 

(b) if so, what action has been taken 
to see that required number of doctors are 
available iu that Disp~ns,uy ; and 

(c) whether it is .lIso a fact that there is 
a ~hortage of medicine~, particuJarly the 
Iife-'iaving drugs, in that Dbpen~ary with 
the re~u1t that patients are not getting 
medicinc~ which are even prescribed by the 
Specialists and jf so, what remedial steps 
hdve been taken in the matter? 

THE MINISTER OF STATE IN THE 
DEPAR fMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) to (c). 
The ~anctioned strength of Medical Offi­
cers in the CGHS Dispensary at Ashok 
Vihar is 8. However, due to shortage of 
medical manpower, only six posts are 
filled at present. This shortage, coupled 
with absence of Medical Otfieers due to 
unforeseen circumstances sometimes does 
lead to over-crowding and a period of 
waiting. Efforts are peing made to post 
two more doctors so that the futl sanc­
tioned complement for this dispensary be-
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comes available. There is no shortage of 
medicines in the dispensary; but if some 
medicine is not available at a particular 
point of time. then the same can be pres­
cribed by the Specialist for direct purch~sc 
from the Super Bazar. 

Development of Buckingham CaDal 

7734. SHRI BEZHWADA PAPI 
R Li) JY: Will the Minister of SHIPP­
ING AND TRANSPORT be pleased to 
state : 

(3) whether there is heavy growth of 
traffic on National Highway No.5 particu­
(ar)y in the Vijayawada-Madras Sector; 

(b) jf so, whether it is a fact that the 
250 rr.iles )o;-Ig Buckingham C~~nal, built 
in the 19th Century and which has now 
silted up needs mrlrginal widening so that 
it can easily be utilised for introduction 
of fast movirg hydrofoil boats for LAking 
freight and p:lssengers in thi~ sector, at 
very low and economic prices; and 

(c) if so, wh .. t steps Government pro· 
pose to take in th is regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z. R. ANSARI): 
(a) Yes. There has been <;tthstantial 
growth of traffic in the Madras- Vij.ly.lwada 
section of National Highway No.5. 

(b) and (c). This Canal, even after 
marginal widening. m<lY n('t be Sl it._) hIe 
for fast moving hydrofoil bouts for taking 
freight and passengers, as the water depth 
in the canal will not be sufficient for 
operating such boats. The economics of 
operation of hydrofoil boats are yet to be 
established in India. 

However, scheme for development of 
Buckingham Canal from Ennore to Bcdda­
r,anjam Lock for operation of nwcha.)iscd 
vessels, has b<.en proposed for incJusiorl 
in the Seventh Five Yc<~r Plnn. The 
Seventh Five-Year Plan is, however, yet to 
be finalised. 

Construction of Over-Bridge at Kavadi 
(Nellore District) 

2735. SHRI BEZHWADA PAPI 
REDDY: Will the Minister of RAIL­
WAYS be pleased to state : 

(a) whether there has been a persistent 
demand for years for construction of an 
over bridge at KHvadi (Nellorc District) 
in Andhra Pradesh ; 

(b) if so, rC~l!'>ons for delay ,md propo· 
sal f('r meeting th·s long pending genuine 
need; 

(c) whdher it is a fd,Cl that the Kavadi 
Municipality have also ()ff~rcd to bear its 
portion of the cost; and 

(d) whether Government have plans 
to take lip the project to help development 
of the area ~md its sodo-~conomic needs 
and if so, the del.dls thereof? 

THE MINISTER OF STATE IN THE 
MJNISTRY OF RAILWAYS (SHRI 
MADHAV RAO SCINDJA) : (a) Yes, Sir. 

(b) to (d). As per extant rules, the 
work llf road 0\1 r hrldg( s in replacement 
of busy level lrn"sirgs arc sanctioned 
joh tly by r.1ilway :.ml the State Govern­
ment on (.ost sharing basi~. lhe proposal 
f(lr ro,'d over t ridge ~lt Knv.tdi is under 
the consid ... ratio i of Railways and Slate 
Government who are wiJJing to bear their 
share of cost. DlJ~ to constraint of rc­
sourci. s amI Ll HI mbl.l of Wl,J·J..~ of road 
over/under bridges already in progress in 
Andhra Pradesh State, it has not been 
possible to indudc thb work in Railways 
Works Progrd01me so far. This proposal 
will be considered for inclusion in Railways 
future Works Programme alongwith other 
sllch works, subject to a vaila bility of 
funds. 

Withdr.,,'al of wagon a lJotment facility 
at Rcpcllc Station 

2736. SI-JRI C. SAMBU: WilJ the 
Minister of RAILWA YS be ph:.tscd to state: 

(ll) whether South Central Railway 
Auth( rities had withdr.1wn the wagon 
,~lIotment facility '-It Repclle Railway 
Stdtioll in (iuntur District of Andhra 
Pradesh h,tht'rto catering to the export 
needs of fishermen of Nil~lmpatnam and 
udjoining coastal area; and 

(b) if so, the steps taken to re-start 
the wagon facility at Repelle Railway 
Station immediately? 
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TH.E MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) and 
(b). There is no traffic in goods offered by 
fisheries industries. As the other traffic 
offering at Repalle Station also has been 
mc. gre, it has not been po4lsible to orga­
nise rl.gula r goods train services on the 
hran<"h line to Repalle Station. Facility 
for loading piecemeal wagons from this 
station was, therefore, discontinued. 
However, whenever, there is a demand 
for I041ding full tr~in loads from this 
station, sptcial arrangements are being 
made to clear the traffic. There has bten 
no change in the process of materialisation 
of traffi(.; at this station since withdrawal 
of faciHties of registration of wagon load. 
There is, therefore, no proposal to resume 
this facility. 

Impro,ement of Harkhua GopalganJ 
Railway StatioD 

2737. SHRI KALI PRASAD PANDEY: 
Will the Minister of RA IL WAYS be plea­
sed to state: 

(a) whether it is a fact that condition 
of Harkhua Gopalganj Railway Station is 
in a a very bad condition ; 

(b) whether, keeping in view that there 
are several industries and sugar mills opera­
ting in Gopalganj district, there is any pro­
posal to improve the condition of Harkhua 
Gopalganj Railway Station and provide 
necessary amenities there ; and 

(c) if so, the details thereof? 

THE MJNISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) Yes, Sir. 

(c) Proposals include extension of waiting 
h:1ll. provision of a retiring room, booking 
office, SQT godowll, partel office-cum­
godown, and lxtension of Station Master's 
Office. 

Decision re : Orissa's Irrlgatioa 
and Power Projects 

2738. SHRI ANANTA PRASAD 
SETHI: Will the Minister of IRRIGA .. 
TION AND POWER be pleased to s~ato: 

(a) what are the details re&a{diug the 
various irris,~tion and power projects 
forwarded by the Orissa Government which 
are pending de-cis ion with the Union 
Government ; and 

(b) the time by which Union Govern .. 
ment are likely to clear those projects? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND): (a). The major and three 
medium irrigation projects of the Govern .. 
ment of Orissa have been considered 
acceptable by the Technh.:al Advisory 
Committee of the Planning Commissiorr 
with certain observations to be complied 
with by the St4!tc authorities. One major 
and two medium schemes arc under 
consideration of the Technical Advisory 
Committee. Six major and nine medium 
schemes nre being appraised in the Central 
Water Commission (CWC) in consult~ltion 
with the project authorities. 

As regards power projects, one hydro 
scheme has been techno-economically 
cleared by the Central Electricity Authority 
(CEA) and has been forwarded to the 
Planning Commission for their approval. 
One thermal scheme (lb. T.P.S.) and one 
hydro scheme (Hirakud Stage III) are 
under examination in the CEA. The 
revised project report of the Bhimkund 
multipurpose scheme is awaited from the 
State Government. 

(b) Techno-economic clearance is given 
to projects when the State authorities have 
complied with the comments of the ewe 
and the CEA. 

Filling up of vacant posts of Draftsmen, 
Estimators and Tracers 

2739. SHRI GADADHAR SAHA: 
Will the Minister of RAILWAYS be plea­
sed to st[lte : 

(a) the number of posts of Draftsmen, 
Estimators and Tracers are lying vacant 
in Civil engineering Dc;partment in South 
Eastern Railway, division .. wise and head­
quarters also; 

(b) the steps taken by the Railway 
Administration to au up theH posts ; 
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(c) whether any advertisement has been' 
given in the newspapers by the Rai1way 
SerVice Commission inviting applications 
for these categories; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RA IL WA YS (SHRI 
MADHAVRAO SCINDIA): (a) to (d). 
Information is being collected und will be 
laid on the Table of the Sabha. 

Measures to check Railway accidents 
due to buman failure 

2740. fHRI SANAT KUMAR MAN­
DAL: Will tnt Minister of RAILWAY~ 
be pleased to state: 

(a) whether the three major accidents 
in the recent months involving Io~s of life 
,md damage to Railway propaty have one 
thing in lOmm( n. J amd)' the human 
failure ; 

(b) if so, what cffectivt: mca~lIf(S have 
been evolved to chc'C'k ri~j'~g incidence of 

'human failure' and innovatiofJs made in 
modcrnbation whh respect to checking 
fatigue, the introductiot, of gadgets, to 
keep a tab on locomoliv.: drivers and tr.lin 
crew against drunken drivif1g while on 
duty ar.d strengthening of the p"ycho­
techr.ical cells on the Zonal Ruilways ; 

(c) whether there have bl..cn instances 
where the crucial, operating staff like 
Switchmen, Cabinmcl', Pointsmcn and 
Lcvcnnen huve conlribult:d towal ds these 
'human failures' and whether these were 
due to 'fatigue' by hca vy rosters or other­
wise; and 

(d) the steps being taken in this 
direction 1 

THE MINISTI R OF STATE IN THE 
MINISTRY OF RAIL 'tVA YS (SHRJ 
MADHAVRAO SCINDIA): (a) 2 out 
of the 3 major accidents since January 1985 
Were caused by human failure. The third 
accident is under investigation by the 
Commissioner of Railway Safety. 

(b) To check the incidence of human 
failure, a lo.point Action PI",n was Ja",n-

ched recently concentrating 0:1 intensive 
inspections at all levels, COt l(jelling of 
starr in the field, 5urpri5c checks ()O obscr­
van~e of safety ruks and safegua1'ds, 
foot-plate inspections to enSllre that the 

• drivers obey signals ::110 ob~erve speed res­
trictions. To supplement human vigilance, 
n~ore technological aids )ike route relay 
interlocking, track circlliting, automatic 
f( versa] of sigmils after passing of a train, 
panel interlocking. axle counters, etc. have 
be~h provided. It is n}so planned to pro­
vide A llxiliary ,"'arning SYbtem in busy 
areas. 

To prevent fatigue, strict observance of 
duty hours is checked from time to time 
and l·ondition"i in the Running Rooms are 
also maintained at. a sati~factory level to 
enable st .. ff to take proper rest. 

Drcath Iyser tests ar.e carried out at crew 
hook ing points to chelk whether the dri­
verc:: ~rc t'nder the influcl1;"c of alcoholic 
drinks. 

Strengthening of Psy,ho-Tcchnicul Cells 
in R(.search, Design & Standards Organi­
sation wiJI bc rcvkwed ba"ed en the work­
load. 

(l:) and (d). Accidents h~lve been mostiy 
callsed due to error of judg~m~l1t and 
ncgligcll(e on the part of OpcrJ.ting 
Staff. The clucial Operating Staff' like 
Switchmen, Cabinmen & Pointsmen 
:If\: not generally subjected to long hours 
of duty. Hours of work, periods of rest 
etc of such staff are regulated by the Rail­
way Servants Hours of Employment Regu­
lation. Provision of rest givers, leave 
reserve has bt:en adequately made and 
checks arc made to see that Operating 
StaiT ure not subjected to Jong hours of 
duty. 

Conversion of Qullon-Madras line 
into Broad Gauge 

2741. SHRI N. DENNIS: Will the 
Minister of RA IL WAYS be pleased to 
state: 

(a) whether there is any proposal under 
the consideration of Government to con .. 
vert Quilon-Madras Metre .. Oauge to Broad .. 
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Gauae during the Seventh Plan period; 
and 

(b) if so, the details regarding the pro­
ject and the time when it is likely to be 
started alongwith the estimated cost of the 
work 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWA YS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) Does not arise. 

Restructuring of Drawing Staff 
iu Railways 

2742. SHRI ANANDA PATHAK: 
Will the Minister of RAILWAYS be 
pleased to state ': 

(a) whether Railway Board have issued 
orders, for restructuring the cadr~ kpowfl 
as Drawing staff (Draftsmen, Estimators, 
Design A ssistants, etc.) ; 

(b) if so, whether these orders have 
been implemented by all the Zona) Rail­
ways; and 

(c) if not, which are the Zonal Rail­
ways who have not yet implemented the 
said orders and the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) Yes~ 
Sir. 

(b) and (c). The restructuring orders 
were issued in November, 1984. The im­
plementation of these orders in the Zonal 
Railway Headquarters, Divisions, etc. is in 
progress on all the Railways and is expec­
ted to be completed expeditiously. 

Allocation for construction of rest places 
aud parking area along the 

NatIonal Highways 

2743. SHRI V. SOBHANADREESWARA 
RAO: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to state: 

(8) whether there is any proposal be .. 
fore Government to construct rest places 

. and parkins area for Motor Vehicles after 

every 100 miles along the National High .. ' 
ways to minimise accidents and to provide 
relief to the drivers; and 

(b) if so the details thereof and the 
allocation made in the current year for the 
same? 

THE MINISTER. OF STATE IN THE 
MINISTRY OF SHIPPING AND TRANS. 
PORT (SHRI Z.R. ANSARI) (a) and (b). 
A scheme has already been evolved to 
encourage construction of truck perking 
complexes along National Highways, at 
convenient locations, at a distance of about 
300 kms .• on selected major arterial routes. 
The scheme envisages undertaking and 
implementation of these projects by the 
State Unit~ of tllc Truck OpCI ators High­
way Amenities Society. The cost of land, 
approa~h road and development of parking 
space, is to be borne by the Centra) 
G(lvC'rnmcnt, rmi cXPCI~djlure on construc­
tion of buildings and other structure is to 
be met from Revolving Fund created by 
State Units of Truck Operators Highway 
Amenities Society by rai~ing contribution 
from 11 uck oplr,.tor:,. "I he truck parking 
complexes are to function on no profit no 
lo~s basis. The Government of India have 
so f r approved four PIOpOS.t1s of truck 
pd.king lomplexcs, one each in Punjab 
and Haryana and two in A ndhra Pradesh, 
involving the CClltr .. i Governmlnt financing 
unll unting to Rs. 59.26 Jakhs. 

Financing of thcs'~ works, in so far as 
the Central uovcrnmcnt's share is con .. 
cerned. is (Jut of aItocation fpr the deve­
lopment of National HighwllYS. 

Cancellation of A.T. Mall and Vajsball 
Express for long time ill N.'E.F.R. 

2744. SHRI HhNNAN MOLLAH: 
WiJI the Milli"ter of RA ILWA y~ be plea­
sed to state: 

(a) whether North ... East Frontier Railway 
f,dIed to run A T. Mail and Vaishali 
Express for long time; 

(b) if so, the reasons therefor; 

(c) whether the Railways propose to 
restore the old schedule oC timc·table in 
that section ; and 
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(d) if so, by what time ., 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (n) and (b). 
1/2 A.T. Mail and 15/16 VaishaH Express 
Metre Gauge trains Were discontinued 
consequent upon conversion of Barauni­
Katihar Metre Gauge section into Broad 
Gauge. 

(c) No, Sir. 

(d) Docs not arise. 

Reser,ation quota for 1st and 2nd 
Classes at T'atan Railway Station 

2745. SHRI PUNAM CHAND 
MfTHABHAI VANKAR: Will the 
Minister of RA1L WAYS be pleased to 
state : 

(a) what are the reservation quotas of 
First and Second Classes of Patan Railway 
Station and nearby Rui)way Stations for 
onward Bombay journey on each of 
various trains on the Rdjkot Division of 
Western Railway; 

(b) whether demands have been made 
by various organisations, VIPs, Chamber 
of Commerce etc. to increase the same; 
rind 

(c) if so, the details thereof and the 
action taken to increase the same to over­
come the difficulties faced by passengers? 

THE MINISTER OF STATE 1 N THE 
M1NISTRY OF RAILWAYS (SHRJ 
MADHAVRAO SCINDIA: (a) The follow­
ins reservation Quotas have been allotted 
to Patan and Mehsana stations for onward 
Bombay journey ~ 

PATAN 

6 Up Saurashtra Mail 

8 Up Ahmedabad Janata 
~1(prcss 

MEHSANA 

2 Up Gujarat Mail 

1 II 

s 

4 

J II 

8 Up Ahmedabad Janata 
Express 

18 Up Saurashtra Janata 
Express 

8 

6 Up Saur~shtra Mail 4 

(b) & (c). Yes, Sir. The demand had 
been received through DR vee, Rajkot 
to increase the quota of various stations by 
6 Up Saurashtra Mail for the stations of 
Rajkot Division. As a result thereof, an 
additional quota of two second class 
berths has been allotted to Mehsana station 
increasing the same from two berths to 
four berths w.e.f. 15.2. 1985. 

Inclusion of Widowed Mother of Railway 
Employee In Post ·Retirement 

Complimentary Passes 

2746. SHRI BASUDEB ACHARIA 
Will the Minister of RAJLWA YS be plea­
sed to state : 

(a) whether any letter dated 10 January, 
1985 of All India Railwaym:n's Federation 
has been reccjv~d in th~ Ministry of Rail­
ways for issuing necessary instructions for 
inclusion of widowed mother of raHway 
employee in post-retirement complimentary 
passes just like the serving railway emplo .. 
yees; 

(b) if so, whether any instructions have 
been issued to this effect; and 

(c) if so, the reasons thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCfNDIA): (a) Yes, Sir. 

(b) No, Sir. 

(c) Under the extant pass rules, post­
retirement complimentary passes are not 
admissible to dependent relativ:9 which 
term includes widowed dependent mother. 
It is not proposed to amend the rules 40 
this regard. 
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Expenditure Incurred on Original Works and 
Maintenance aDd Repairs of National 

Hip".),1 ia Welt Bengal 

2747. SHRI BHOLA NATH SEN: 
Will the Minister of SH1PPING AND 
TRANSPORT be pleased to state : 

(a) whether Government had authorised 
the Government of West Bengal to under­
take original as well as repairs and main­
tenance works of the National Highways 
in West Bengal during the Sixth Five 
Year Plan period (1980-85) ; 

(b) jf so. the details thereof; 

(c) what was the actual expenditure 
incurred by the State Government as 
compared to the fKper.diture authorised 
by the Centre for original works, repairs 
and maintenance of the National High­
ways in West Bengal during the above 
period; 

(d) the reasons for low expenditure, if 
any; and 

(e) the steps taken/proposed to be 
taken by the Centre in this regard? 

THE M1NISTER OF STATE IN THE 
M1NISTRY OF SH1PPING AND TRAN­
SPORT (SHRI Z.R. ANSAR1) : (a) to (c). 
Yes, Sir. Duritlg the Sixth Five Year Plan 
(198()"8S) Original Works costing about 
R s. 27 crorcs and Maintenance and Repair 
works costing about Rs. 18 crores were 

Year 

1982-83 

1983-84 

1984 .. 85 

ConstructIon of 
National Highways 

Amount 
allotted 

860.00 

1022.56 

1130.60 

Actual 
expenditure 

932.27 

1010.82 

421.39* 

* Expenditure up to December, 1984. 

sanctioned on variI.J\ls National Highways 
in W cst Bengal. Against these sanctioned 
works as well as pre-sixth plan works, an 
allotmenf of Rs. 30.65 crores for National 
Highway (Original) works and Rs. 14.85 
crores for Maintenance and Repair works 
was made. An expenditure of Rs. 30.73 
CfOll.S (upto F,bruary 1985) on National 
Highway (Originaj) works and Rs. 16.79 
crores (upto November, ]984) for Mainte­
nance and Repair Works have been incur­
red during the Sixth Plan period. 

(d) ami (e). Do not arise. 

Funds allocated and utilised for 
aational bigh,ways in Bihar 

2748. SllRI ANANTA PRASAD 
SETHI: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to state: 

(a) funds allocated and utilised for 
COI.strucliol1 al:d improvement and main .. 
temmce' nnd repairs of National Highways 
in Bihar <.luring the last three years; year­
wise; and 

(b) the ddails th<.;rco[ ? 

THE MINISTER OF STATE IN THE 
MINISTkY OF SHIPPING AND TRAN­
SPORT (SHRI Z.R. ANSARI): (a) and 
(b). Th,: following sums were allotted 
and spent on the construction and mainte­
nace ... · of I'lational Bighways in Bihar 
duril1g the last three y(,;urs :-

Maintenance of 
National Highways 

Amount 
allotted 

(Rs. in lakhs) 

406.38 

448.78 

572.S8 

Actual 
expenditure 

412.72 

422.17 

293.86* 
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Techaieal training to studeats ia 
minority eencentraflon areas 

2749: SHRI ANANTA PRASAD 
SETH): WiIJ the Minister of EDUCA· 
TION be pleased to state: 

(a) whether there is any proposal under 
the considuation of Government to impart 
technic 1 trninipg to students in minority 
concentration areas; and 

(b) if so, the details thereof 1 

THE MJNISTER OF EDUCATION 
(SHRI K.C. PANT) : (a) and (b). There is 
no propos~ll, at present, under consider:.l­
tion of Government to provide further 
facilities to imJ'art technical trnining to 
students in minority COIllcntratcd areas. 
However, durillg 1984-85, 10 polytechnks 
10 the country Were sdected to provide 
faciJitirs to the candid[ltes in th(' minority 
concentrated an'as in acquiring technical 
skills. These polytechnics have been 
designated as Community Polytechnics. In 
addition to thdr normal responsibility of 
conducting diploma courses in various 
branches of engineering and technology, 
these polytechnks have also undertaken 
the activity of conducting short-term skill 
training cOllrses in various trades relevant 
to the local needs of the respective 
minority concentrated arcas. The skill/ 
technical training COllr1)es offered by them 
at their own campus as well as in the ex­
tension centres set up by these institutions 
for the purpose. extend over a period of 
three to six months. At prescnt 922 stu­
dents arc undergoing this skiJJ training in 
various trades. 

Grant to vo IUotary educational Jnstlt UUODS 

2750. SHRI JITENDRA PRASADA: 
Will the Minister of EDUCA TJON be 
pleased to state : 

(a) Whether Government have been pro­
viding grant to the private voluntary edu· 
cational institutions for fUtlning schools 
in rural areas of the country particularly 
in Uttar Pradesh; 

(b) whether Government have received 
complaints about tbe misuse of the arant 
by these institutions ; and 

(c) if so, the steps taken or proposed to 
be taken by Government to check sdcit 
misllse of public funds and ensure the 
proper utilisation of the grant 1 

THE MINISTER 
(SHRI K.C. PANT) : 

OF EDUCATION 
(a) NQ, Sir. 

(b) and (c). Does not arise. 

Promotion of sprinkler Irrigation 

27St. SHRf VilA Y N. PATIL: Will 
the ~1inister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether Central Government have 
started any '>cheme to promote sprinkler 
irrigation in the country; and 

(b) if so, the dd.·dJs thereo f ? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARAN­
AND) : (a) and (b). Yes Sir. Under the 
scheme a subsidy is paid @ 50% to small 
and marginal farmers and 20% to other 
farmers for installation of sprinkler/drip 
irrigation- system. The upper limit of 
subsidy for small and margin(\} farmers is 
Rs. 20,000/- and for other farmers it is Rs. 
8,000/-. The cost of subsidy is shared 
equaUy between the Centre and the State 
Government concerned. 

Shipping des I or Cochin Shipyard 

2752. SHRI G.G. SWELL: 
SHRI K. PRADHANI : 

Win the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether recently the Cochin Ship­
yard purchased four ships from Poland at a 
cost of Rs. 22 crores each as against an 
offer of sinlilar ships at Rs. 3 crores each 
by West Germany ; 

(b) if so, the reasons for such a bizarre 
decision j nvoJving loss to the Government 
exchequer of Rs. 19 crores per ship; and 

(c) whether as a resulf the Whole deal 
is under scrutiny 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z. R. ANSARO: 
(a) and (b). The Cochin SWpyard haS not 
been puchasing any ships from Poland or 
any other country. Howevtr, CSL has 
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been importing main engines from a Polish 
Firm H.C.P Poland for its ships 002 to 
005 built/beina built by the shipyard. The 
main engines from other countries were 
much costlier than those procured from 
Poland. 

(c) Government is not aware of any 
such deal being under investigation. 

[Translation] 

Ganga Barrage at Kanpur 

2753. SHRI NARESH CHANDRA 
CHATURVEOI : 

SHRJ JAG DISH A WASTHI : 

Will the Ministl!r of IRRIGATION AND 
POWER be pleased to state ; 

(a) whether Government have under 
consideration a scheme to construct a 
Barrage over the Ganga at Kanpur ; 

(b) if so, the details the reof ; and 

(c) if not, the reasons therefor? 

THE MINISTER Of< IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND) : (a) and (b). Construction of a 
Barrage across Ganga at Kanpur has been 
under the considerat ion of the Govern­
ment of Uttar Pradesh. The project envis­
ages mainly supply of drinking waler to 
Kanpur and water for some industrial 
est<'.biishments in the vidnity with some 
ungatiion during Kharif period. The 
Technical Experts CommIttee. appoint('d 
by the Oovernment of India for suggesting 
a proper location for this Barrage. has 
recommended a site across the Ganga 
River ncar Kanpur at about 1 km. up­
stream of Bhuironghat. 

(c) Docs not arjse. 

[English] 
News Item raptloned "L~ing Cash 

l\ ithout cross-checks" 

27S4. SHRJ SA NAT KUMAR 
MA.NDAL : WiJ1 the Minister of RAIL­
WAYS be pleased to state: 

(a) whether his attention has been 
drawn to the news item captioned "Losing 
Cash without cross-checks" appearing in 
the 'Indian E,q>ress', New Delhi dated 19 
March 198' ; 

(b) if so, the approximate amount for 
w~h "th~ I:lail~ay has been duped : 

(c) the modus-operaadj of tae fraud 
and why it could Dot be detected either 
by the Inspector of Station Accounts or 
the Traffic Accounts Branch of the Rail­
way; 

(d) whether it was made possible to 
defrnud as a result of some lacunae in the 
Railway Codes/Coaching Manuals or it was 
purely human ingenuity; and 

(e) the uction being taken to recover 
the amount defrauded a.nd to prevent such 
frauds l.tappening in future on other Rail­
ways '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCIND1A): (a) Yes Sir. 

(b) The appoximatc amount has been 
worked out to Rs. 53,810/-. 

(c) Modus operandi of the fraud adop­
ted by the Senior Asstt. Coaching Clerk 
was to pick up at random some entries of 
the w.lit-listcd and confirmed reservations 
from the Reservation Register after depar­
ture of the trains and record them in 
Reflmd Statl.mcnt without physical availa­
bility of passenger tickets and pocketing 
the railway money and also by making false 
entries of tickets on which refund h ad al­
ready been granted and thlls pocketing 
the amount of duplicate refunds. 

The frauds of such type being committed 
at Ahmedabad W~lS detected during the 
inspection by th~ Travelling Inspector of 
Accounts. Subsequent to this a team of 
J nspcctors Was deputed to check the records 
in depth to pinpoint all such casses. 

(d) The fraud would not have taken place 
if relevant rules and instructions had been 
followed correctly by the staff concerned. 

(c) Western Railway Administration 
has ordered a Senior Scale Officers' enquiry 
into this case for fixing up responsibility. 
The staff concerned has already been sus .. 
pf'nded. Ministry of Railways have reiter­
ated instructions to the Zonal Railway. 
stressing scrupulous observance of the 
rules so as to avoid cases of such frauds 
in future. 
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CORRECTING THE REPLY TO UN­
STARRED QUESTJON NO. 1306 DT. 
28TH MARCJi., 1985, RE. FACILITIES 
OF IMPOUNDED DOCK SYSTFM 

AT HALDJA PORT 

THE MINISTFR OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPOR f (SHRI Z.R. ANSARI): 
Owing to dlft l the operation of the cyc)o­
st),ling machine two word~ 'out' and 'no' 
occurring ncar the right hund margin of 
the approved answer were not reproduced 
in the EngJi~h version of the written ans­
wer, which were cyclostyled und forwar­
ded to Lok Sabha. The reply to the 
qucstion may, therefore, be read as 
under :~ 

(a) to (d). "Facilities for entry and 
exit of vcssds from the impuunded dock 
system at a1l hours and under a]J condi­
tions of t idc, ar C IHJt avait.ble at lIaldia. 
Normally, vesSleb enter dnd leave the Hal­
dia dock system on high water so that the 
River Bars C.Ul be ncgotiat(.~d Without 
difilculty. Facilities for exit and entry of 
vessels into the impounded dock system 
at Haldia is dependent on tide and not on 
impounding system. 

Haldia Do~k Complex was conceived 
as an impounded dock system. By the 
impounding system the level of watcr 
inside the dock is maintained at the re­
quired level and does not fluctuate with 
the water levels in the river which are 
dependent on tides. As has been indicated 
above, impounding facilities are available 
at Haldia. As such there has bc~n no 
adverse impact on Shipping and Traffic." 

12.00 brs. 

SHRI BASUDEB ACHARIA (BAN­
KURA) : The Govcrnment of India has 
taken a decision to cut edibJe oil quota 
for the State of West Bengal ... 

MR. SPEAKER: You give me some­
thina in writing. 

•• Not recorded_ 

SHRI BASUDEB ACHARIA: I have 
given a calling attention notice today. 

MR. SPEAKER: If you have given it 
today, I will ask for the facts and then I 
will decide. 

PROF. K. K. TEWARY (BUXAR) : A 
group of foreign spies were recently arres­
tcd in Bangaiore. They belonged to an 
international group of narcotics and 
spies ... 

MR. SPEAKER: Have you given me 
something in writing? 

PROF. K. K. TEWAR Y : I have given 
a notice ... 

MR. SPEAKER : I wjJJ find out. I 
think he gave some notice yesterday. 

PROF. K. K. TEWARY: They have 
enticed some local girls and married 
them. You wiIJ be shocked to know-it 
has corne in the papers-that one of the 
Americans, who has married a local girl, , 
was blessed" * * 

MR. SPEAKER: I wiIJ find out. You 
cannot name anybody. 

PROF. K.K. TEWA.R Y : This is a very 
serious matter. 

MR. SPEAKER I cannot allow 
insinuation against anybody. Not aJlowed. 

PROF. MADHU DANDAVATE 
(RAJAPUR) ; What is your objection to 
marriage? 

PROF. K. K. TEWARI : They are inter­
national spies. 

MR. SPEAKER: We will find out. 

PROF. MADHU DANDAVATE : Why 
is be worried about other people's marri­
ages? 

MR. SPEAKER: I do not try to inter· 
fere in it either. That is_a personal matter. 
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[Trans/at Ion] 

SHRt GJRDHARI LAL VYAS (BHIL­
WARA) : The natjona1is'~d banks located 
in our region charge 3 to 4 times the inte .. 
rest on Joans given to the farmers. 

MR. SPEAKER : Please give me an 
writing, then I sha 11 see. 

SHRI GJRDHARI LAL \,VAS : I h:1vC 
already gi ven notice for h,df~dn~ Iwur dis­
cussion on ~his issues ... (Iliterruptions) 

MR. SPEAKER: N0t ullowcd. 

(Interruptions) 

[English] 

SHRI LALIT MAKEN (SOUTH-
DELHI) : I want to raise a very impor­
tant malter. Then! is an acute shortage of 
bread in Delhi. 

MR. SPEAKER : You gtve me some­
thing in writing. 

SHRI LALIT MAKEN : This is a very 
important matter. 

MR. SPEAKER: It might be impor­
tant but it' cannot be tJkcn up like that. 
Not aJlowed. 

SHRI S. JAIPAL RCnDY (MEHBOOB­
NAGAR) : It appears that Punjab hils two 
Governors. Mr. Sataraw.lla, who has been 
shifted .. ** 

MR. SPEAKFR : Not dh,wcd. 

SHRI V. SOBHANADRrr::SWARA 
RAO (VilA Y\\, A DA): I hdVC given a 
Calling Attention Noti"c rrgarding ilJf'gal 
construction of Hotel Lecla Pl.'nta at Sdnta 
CruL AirpCJrt in Bombay .. 

MR. SPEAKE:R: No, no, that is a 
State subject. 

•• Not recorded. 

12.05 hrs. 

PAPERS LAID ON TIlE TABLE 

Detailed Demands for Grants of the 
Ministry of Irrigation and Power 

for 1985-86 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA .. 
N /\ NO): I beg to lay on the Table a copy 
of the Detailed Dcm~mds for Grants 
(Hindi upd English vcrsiotls) of the 
MilJistrY of Jrrigation and Power for 
1985·86. fPla<:cd in the Libr:uy See No. LT 
670/85) 

Annual Report and Review of the Indian 
Inslitute of Tl'chnology, Kanpur, Bombay 
etc. for the year, 1983-84, Annual Ac­
counts of the Indian Institute of Techno-

logy, Kharagpur ctc. for the year 
1983·84. 

THE MINISTER OF EDUCATION 
(SHRJ K. C. PANT): J beg to Jay on the 
Table-

(1) (i) A lOPY of the Annual Report 
(HlIldi nnd Englh.b versions) of 
thc Indian Institute of Techno­
logy, Kanpuf, for the year 1983-
84. 

(ii) A copy of thr Review (Hindi and 
English versions) by the Govern­
ment on the working of the Indian 
Irstitutc of Technology, Kanpur, 
for the year 1983-84. [Placed in 
Library. See No. LT 671/85] 

(2) (1) A copy of the Annual Report 
(Hindi and English versions) of 
the Illdian Institute of Techno­
logy, Bombay, for the year 1983-
84. 

(ii) A copy of the Review (Hindi and 
English versions) by the Govern­
ment on the working of tht'" Indian 
Institute of Technology, Bombay. 
f(.;f the year 1983-84. [Placed in 
Library. See No. LT 672/8SJ 
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(3) (i) A copy of the Annual Report 
(Hindi and English versions) of 
the Indian Institute of Tcchnologv, 
Kharagpur, for the year 1983·84. 

(ii) A copy of the Review (Hindi and 
English versions) by thr Govern­
ment on the working of the Indian 
Institute of Technology, Kharag· 
pur, for the year, 1983-84. 

(4) Thre, statements (Hindi and Eng­
lish versions) showing reasons for 
delay ill laying the papas men­
tioned at (I) to (3) above. [Placed 
in Library. See No. L T 673/85] 

(5) A copy each of the following 
pnpl'fS (Hindi and English ver­
sions) under suh-section (4) of 
section 23 of the lnstitllte of 
Technology Act, I ~61 -

(i) Antlual Accounts of the Indian 
1 nstitutc of Technology, Kharag­
pur, foc the year, 1983-84 togctlH.C 

with Audit Report thereon. 
[Placed in Libr..:ry. See No. L T 
673/85] 

(ii) Annual Accounts of the Indian 
Institute of Technology, Kanpur, 
for the year 1983·84 together with 
Audit Report thereon. [rlaced 
in Library. See L T No. 674/85) 

(iii) Annual Accounts of the Indian 
Institute of Technology, Delbi, 
for the year 1983-84 together with 
Audit Report thereon. [Placed 
in Library. See No. L T 675/85] 

(iv) Annual Accounts of the Indian 
Institute of Technology, Madras, 
for the year 1983-84 together with 
Audit Report thereon. [Pld.ced 
in Library. See No. LT 676/85] 

(v) Annual Accounts of the Indian 
Jnstitute of Technology, Bombay, 
for the year 1983-&4 together with 
Audi& Report thereon. 

(6) l?ive statemefits (Hindi and En,· 
~ lisb versioDs) showing reasons fot 

delay in ,l~Yinl the paper. mtn .. 

tioned at (5) above. Placed in 
Library. See No. LT 677/85] 

(7) 0) A copy of the Annual Report 
(Hindi al~d EngliRh versions) of 
the' National Institute for Training 
in JnduE.lriJI, Engineering, Bombay, 
for the year 1983-84. 

(8) 

(9) 

(ii) A c('py pf the Revkw (Hindi and 
English version") by the Govern­
m~nt on the working of the 
NdtiC'J1(11 In~titllte for Training in 
Inuustrial Engineering, Bombay, 
for th~ yc:-t r 1983-84. 

A statement (Hindi and English 
versioJl") showi'~g reasons for 
delay i.l "lying the p..lpas men­
t L}ncd at (7) above. [Placed in 
LlbrMY. See No. LT 678185] 

A copy of the Annua I Accounts 
(Hindi al'd English versions) 
of the N~tion .. ll Institute of 
Foundry and Forge Technology, 
R'mclti for the year 1983-84 to­
g.:-ther with Audit Report thereon. 
[Placed in Library. See No. LT 
679/85] 

(10) (i) A copy of the Annual Report 
(Hindi allu English versions) of 
the Rt gion.ll Engineering College, 
Srinag.l r. f{ \ r t he year 1983-84. 

(ii) A copy of the Review (Hindi and 
English versions) by the Govern .. 
men l on the working of the Re .. 
gional Engineering College, Sri­
nagar~ for the year, 1983-84. 
[Placed in Library. See No. LT 
680/85] 

(11) (i) A copy of the Annual Report 
(Hindi and English ver&ions) of the 
MotiJal Nehru Regional Engi­
neering College, Allahabad, for 
the year J 983-84. 

(ii) A copy of the Annual Accounts 
(Hindi and English versions) of 
the MotHal Nehru Regional Engi. 
neering College, Allahabad, for 
the year 1983·84 together with 
Audit R.eport thereon. 
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(jii) A copy of the Review (Hindi and 
English versions) by the Govern­
ment on the working of the Moti­
lal Nehru Regional Engineering 
College, Allahabad for the year 
1983-84. [Placed in Library. See 
No. LT 681/85) 

(J 2) A copy of the Annual Accounts 
(Hindi and English versions) of 
the University of Hyderabad, for 
the year 1983-84 together with 
Audit Repert thereon under sub­
section (4) of section 29 of the 
University of Hyderabad, Act, 
1974. 

delay in laying the papers men­
tioned at (16) above. {Placed in 
Library. See No. LT 684/85] 

(18) (i) A copy of the Annual Report 
(Hindi and EnSlish versions) of 
the Indian Institute of Manage­
me .. lt, Ahmedabad, for the year 
1983-84 along with Audited 
Accounts. 

(ii) A copy of the Review (Hindi and 
EngHsh versions) by the Govern­
ment on the working of the Indian 
Institute of Management, Ahme­
dabad, for the year 1983-84. 

(13) A statement (Hindi and English (9) 
versions) showing reasons for 

A statement (Hindi and English 
versions) showing reasons for 
delay in Jaying the papers men­
tioned at (18) above. [Placed in 
Library. Sec No. L T 685/85] 

deluy in laying the pdpers men-
tioned at (12) above. [Placed in 
Library. See No. L T 682/85] 

(14) (i) A copy of the A.,nual Report (20) A copy of the Annual ACCollnts 
(Hindi and English versiOns) of 
the Regional Institute of Techno­
logy, Jam~hedrlUr, for the yedr 
19S3-84 together with Audit Re­
port thereon. [Placed In Library. 
See No. LT 686/85] 

(Hindi and English versions) of 
the Indian Institute of Manage-
ment, Bangalore t for the year· 
1983-84 along with Audited Ac­
counts. 

(Ii) A copy of the Review (Hindi and 
English versions) by the Govern­
ment on the working of the Indian 
Institute of Management, Banga­
lore. for the year 1983-84. 

(J 5) A statement (Hindi and English 
versions) bhowing reasons for 
delay in laying the papers men­
tioned at (14) above. [Placed in 
Library. See No. L T 683/85] 

(16) 0) A copy of the A nnual Report 
(Hindi and English versiolls) of 
the Indian Institute of Manage­
ment, Calcutta, for the year 
1983.84 along with Audited 
Accounts. 

(ii) A copy of the Review (Hindi and 
English versions) by the Govern­
ment on the working of the Indian 
Institute of Management, Calcutta. 
for the year 1983 ·84. 

(17) A ttatement (Hindi and English 
vomons) sboWlfta t"euool for 

(21) A statement (Hindi and English 
versions) explaining the reasonc; 
for not laying the Annual Report 
of the Regional Engineering Col­
lege, Dllrgapuf, for the year 
]983-84 and Audited Account:, of 
the Regional Engineering Colleges, 
SiJchar, Jamshedpur and Srinagar, 
for the year 1983-84 within the 
stipulated period of nine months 
after the close of the Accounting 
Year. [Placed in Library: See 
No. LT. 687/85] 

DetaUed DemaDds for Grants of the Mini.· 
try of Health and Family Welfare for 

1985-86 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATJ MOH­
SlfNA KIDWAI): I beg to lay on the 
Table a copy of the Detailed Demands for 
Grants (Hindi and Enalish versions) of the 
Ministry of Health and Family Welfare 
for 1985-86. (Plaoed in Library. S,e No. 
LT 611t1S) 
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o.taJied De_Dds ler Grants 01 the 
Mlalltry of Chemicals and 

Fertn1sers for 1985 .. 86 

THE MINISTER OF CHEMICALS 
AND FERTILIZERS. AND INDUSTRY 
AND COMPANY AFFAIRS (SHRI 
VBERENDRA PATIL): I beg to lay on 
the Table c copy of the Det.1Hed Demands 
fl r Qrants (Hindi and English versions) of 
the Ministry of Chemicals and Fertilizers 
for 1985-86. {Placed in Library. Sec 
No. LT 689/85] 

Notification under Section 124 of the 
Major Port Trust Act. 1963 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRJ Z.R. ANSARI) : 
beg to lay on the Table a copy ca(;h of 
the following Notific.:ati()ns (Hindi and 
English versions) under stlb-se<;tion (4) of 
section 124 of the Major Port Trust Act, 
1963: -

(i) G S R 141 (E) publishl'd in Gaze­
tte of India dalrd the 6th March, 
1985 approving the Bombay Port 
Trust Employees (Recruitment, 
Seniority and Promotion) Amend· 
ment Regulations, 1984, appended 
in the schedule to the Notification. 

Oi) G S R 291 (E) published in Gaze· 
He of India dated the 22nd March, 
1985 approving the Tuticorin 
Port Employees (Temporary Ser­
vice) Amendment Regulations, 
1984 appended in t he schedule to 
the Notification. [Pluced in Libr.!ry. 
See No. L T 690/85] 

Annual Report and Review of the Damodar 
Valle, Corporation, Calcutta, for the' 

Year 1983-84 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI 
AR,(JN NEHRU): I beg to lay on the 
Table-

(1) til A copy of the Annual Report 
(Hindi and English versiollB) of 
the Damodar Valley Corporation, 

Calcutta, f('f the year 1983·84 
along with Audited Accounts, 
undlr sub-s'_ction (5) of section 4S 
of the DUIll, dar Valley Corpora­
tion Act, 1948. 

(ij) . A copy of the Review (Hindi and 
English versions) by the Govern­
mull on the working of the 
Damodar Valley Corporation, 
Calcutta, for the year 1983-84. 

(2) A sl.~l(mcnt (Hindi and English 
vcrsiol''1) showing reasons for 
delay in laying the papers men­
tioned at (I) above. [Placed in 
Librnry See No. LT 691/85] 

Annual Report and Revi~" of the National 
Board of Examinati,>Ds, New Delhi for the 

year 1983-1984 

THE MJNJSTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
~OGENDRA MAKWANA): I beg to lay 
on the Table-

(I) 

(2) 

(3) 

(4) 

A copy of the AnnuaJ Report 
(H indi anl1 English versions) of 
the National Board of Examinat­
ions, N .. w Ddhi, for the year 
) 983-84. 

A copy ()f the Review (Hindi and 
English versions) by the Govern. 
mc-nt on th~ working of the 
National Board of Examinations, 
New Delhi, for the year J983-84. 

A copy of the Annual Accounts 
(Hindi and English versions) of 
the National Board of Exanlinat­
ions, New Delhi, for the year 
1983-84 together with Audit 
Report thereon. 

A copy of the Review (Hindi and 
English versions) by the Govern­
ment on the Audited Accounts of 
the National Board of Examinat­
ions, New Delhi, for the year 
1983-84. [PJa(.;ed in Library. See 
No. LT 692/85] 
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MATIERS UNDER RULE 377 

[Translation] 

(I) Need to direct military authorities to 
provide driaking watt'r Ja Harmer, 
Jaisalmer and Jodhpur aDd sutrouad­
iog dllages through tankers 

SHRI VIRDHI CHANDER JAIN 
\B~.rmcr) : Mr. Epcukcr Sir, in Rajasthan 
the water level in wells has gone down as 
there were no :ains there last ye.lr. Con­
sequently, the water problem is "S8uming 
serious dimensions there. DUring summer, 
drinking water is supplied by tankers every 
year to the rural areas in the desert-districts 
of Darmer, laisalmer and Jodhpur. There 
is an urgent need to supply drinking water 
through tankers '-'t present also l!S in many 
villages famine conditions arc prevaili ng. 

To supply water by tankers to rural 
areas on war feoting till May, June and 
15th July. it is necessary to make arrange­
menh now. Stlrnmer hus already started. 
Therefore, drinking water should be sup­
plied through trucks and tankers in the 
places facing this problem. 

Whenever there has been serious CflSIS 

of drinking water, the Central Govern­
ment have made available the services of 
the military and the military have been 
supplying water to Barmer, laisalmer and 
Jodhpur districts during May, June upto 
15th July. 

Therefore, we urge the Central Govern­
ment to corne to the help of the State 
Governmcllt and arrange for the services 
of the military so that relief is given to 
the people by providing drinking water 
to the rural areas. 

(II) Need to supply Nut Coke and Pearl 
Coke to belp brass industry c,f Morada­
bad (Uttar Pradesb) 

SHRI HAFIZ MOHD. SIDDIQ 
(Moradabad) : Mr. Speaker, Sir, Morada­
bad district is a famous tr~~djng and indus­
trial Centre in western U.P. A serious 

I crisis has developed in the traditional 
world famous brass industry of Morada­
bad due to irregular supply of special 
types of coke caHed 'Nut coke' and 
'Pearl Coke' used in the Imall furnaces 

of the industry. Tho afore-said Coke is 
used in the industries manufactutinl brass­
ware. Government should arrallle to send 
the said coke through wagons. 

(English] 

(iH) Need to ta.tal a 10 KW traasmftter 
for relaying T. V. Prograblme from 
Sambalpur to Westem Part. of Oris. 

DR. KRUPASINDHU DHOI (SambaJ­
pur) : The low power transmitter fixed at 
Samb .. dpur has a capacity of 1 K. W. As 
Sambalpur is the heart of West Orissa 
inhabited by 47 per cent of Scheduled 
Castes and Sch,duled Tribes population, 
it requires a transmitter with a Jarger 
capacity to generate u scientific temper in 
this backwm d area which has been neglee­
ted since independence, and it should get 
the message of Government of India for 
20 Point Economic Progr.tmmc as also the 
message of health for alJ by 2000 AD., 
incorporated in the Alma A ta dcc1.uation 
signed by the late Prime Minister Shrimati 
Indira Gandhi. These mesc;ages do not 
reu{.h the majority of the population of 
West Orissa. 

In view of this, the capacity of the low 
power transmitter should be increased to 
10 K. W. so that it can reach 70 per cent 
of the population of West Orissa. 

At the same ttme, a studio should be 
set up there, for the language of West 
Orissa is quite different than the Oriya 
language. Unless a studio is built up in 
West Orbsa preparing programmes to cater 
to the needs of the people of this area , 
the people of that area wjJl not under­
stand the Oriya Janguage. This studio 
should be provided at an early date to 
give facility to the artistes of West Orissa 
which is rich in cultural heritage. 

The 10 K. W. transmitter, jf installed . ' 
WIJ1 go a Jon, way in fulBJling the require-
ments of the people of West Orissa. 

11.10 hr •• 

[MR. DEPUTY-SPEAKBR In the Chair} 

(Iv) Need to let up rl •• Travel De.elop. 
ment C orporatioa to promote travel by 
boats 

SHltl DIGVIJA Y SINH ~ Since time 
immemorial travel by boats aloaf riWl'l 
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has been by far amongst the most impor­
tant means of cc mmunication. Tourism, 
which in the past was epitomised in pH­
Irimr.ges, was al~o very popular by river 
boats. 

Only with the advent of other modes of 
transportation did river transportation 
fade into oblivion. But now a time has 
come when there could be great scope for 
its revival. 

Partly, this is because of tht! growing 
bottlenecks with alJ other modes of trans­
portation, but mainly due to the sophis­
tication and the unique nature of this 
mode of traveL The Ganga, Jamuna, 
Br~mhaputra, Mahanadi, Narmada, 
Krishna, Cr.uvery, all have great poten­
tialities f(lr plying river bunch cruises for 
both ethnic and international tour dn;uits 
for pilgrimage tours and for local move­
ments. 

But for promoting this concept, a whole 
new infrastructure has to be built up. 
Special boats with widespread booking 
facilities would have to be Bet up. The 
magnitude of the project (ould ultjrnatdy 
be very vast. 

To undt.rtakc such a program me, the 
Government must set up an au tonomOllS 
body calJed the River Travel Development 
COl poration and even prelimillary surveys 
should be conducted by such an agency. 
This Ccrroration could not only oWn toats 
and conduct tours itself, but also be a 
catalyst in generating specific projects in 
the private sector. 

[Translation] 

(v) Need to expand later-State BUI 
Terminal, Kashmere Gate, Delhi aDd 
Improve Its maualemeat 

SHRI JAI PRAKA$H AGARWAL: 
(Chandni Chowk) Mr. Deputy 
Speaker, Sir, the Intcr .. Stutc Bus Terminus 
at Kashmere Gate, Delhi, has become 
totally useJess. About 20 yenrs back, 
the Terminus was constructed at a 
coat of Ih. 4 crore. Md the aim was to 
regulate and sb·eamline the ever increasir g 
transpon servIces at djft'~rent places in the 
capital. 

The Delhi Development Authority 
exercises administrative control over this 
transport terminal, whereas this autho­
rity is in no way related to transport and 
traffic. In the coming years, the number 
of incoming and outgoing buses will 
reach 1,000 for which this terminal will 
be totally inadequate. 

A t present 4,000 buses are using this 
terminal and 2.S lakh passengers board 
these buses and disembark therefrom every 
day. To solve this problem, there is need 
to expand and develop this ~)acc. There 
is need to allot space to the buses com" 
ing from Haryana, U.P., Punjab, Rojas .. 
than, Madhya Pradesh al~d Jammu' and 
Kashmir. It is not prop(.:r to concentrate 
the traffic emanating frem here for all the 
States at one place. 

Therefore, one place should be allotted 
for Ihuyalila, Punj ... b, Himachal Prndc~h 

and Jammu and Kashmir and a separate 
one for U.P. and Madhya Pradesh, which 
should be contiguous to the earlier one 
so that the passengers have not to run 
here and there. Keeping in view the 
convenience of the p ... ssengers and traffic 
management and also the needs of the 
inc-rcnsing population, this tcrminal should 
be fUrlhc.r expanded and made convenient 
ond comfortable. 

(vi) Need to set up an oil refinery at 
~orena. ~adhya Pradesh 

SHRI KAMMODILAL JATAV 
(Morena): Mr. Deputy Speaker, Sir, for 
some time past, it has been widely repor­
ted in the newspapers that an oil refinery 
would be set up in Morena district of 
Chambal Division in Madhya Pradesh 
but noW suddenly such news has stopped 
coming in the papers, Rnd the oil refinery 
has also not been set up anywhere 
there. The people of Madhya Pr.ldesh 
have been waiting for the sening tip of 
this refinery a~ they have been hoping that 
with the opening of this Jcfinery, the peo­
ple of Morena and other parts of Madhya 
Pradesh will get employment and the ad­
joining areas will also be developed. 

1 request Government to ensure that an 
oU refinery \$ set up in the Morena dist. 
rict iJnmediately. 
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(General), 1985·86 

(English] 

(vII) Financial assistaD,ce for the develop­
ment of Mirzapor district u'l'Jder NREP 
and NLLEG Programmes 

SHRI UMA KANT MISHRA (Mirza­
pur) : Our latc and great Prime Minister 
and leader. Smt. Jndil a Gar.dhi hud laun­
ched many valuable and useful progrnmmes 
for the upliftment of the poor people of 
India. In the 2O-point Progt amme there 
are two points, namely, National Rural 
Employment Programm,: nr d National 
Landless Labourers Emp10yment G uaran­
tee Programme, which seck to provide 
employment to poor runl people and side 
by side these programme." are \ cry llscful 
for the developmt nta) activities in the 
villages. 1 hO'le villages which need irriga­
tion facilities, link roads, drinking w~~ter 
wells, school buildings and culvel ts etc. 
can be takf'l1 un('er these progra'tnme'l to 
provide the above developmental works. 
There are a large numb\. r of villages and 
developmental blocks in my district, Mir7r1-
pur, which lack irrigation facilities, drinking 
water wens, link roads, school buildIngs 
and culverts etc. I reql'ec;t the Minister of 
Rural Development that money be pro­
vided for such projects ii, Mil/,I pllr dis­
trict under the N.R.~ P. nnd N L L E. 
G. Progr~lInmc. 

(viii) Damage caused to fruit-laden trucks in 
arson around Azadpur Fruit Mal'ket 
during November riots and ne(:'d to pay 
compensation to the affected people 

PROF. SAIFUDDIN SOZ (Baramulla) : 
On November 1, 2 and 3, 1984 there was 
widespread arson in and around Azadpur 
Fruit Market. According to survey 290 
trucks were d.lmagcd an(1 fruit was burnt 
into ashes. 160 trucks were burnt comple­
tely. Soon after this mi'\hap, the Union 
Ministry of Agriculture W.1S (1ppro~ch .. d by 
various agcndes fer complllsation to truck 
owners and f, ttit grower~. Despite lapse 
of more than four month~, no f."ornpensation 
has been paid to the growl!rs who lost 290 
truckloads of fI uit. Similarly, no compen­
sation has been paid to the ({'lIck·owners. 
The Ministry of Agriculture has to com­
pensate fruit growers and otlH.r~ accordiug 
to set norms of relief. I would urge the 
Ministey of Asriculture to com-oensato 

l.... ~ ~ 

fruit-growers and others and sanction 
relief immediately according to set norms. 

(Ix) Disruption of public life In the eapltaJ 
due to sudden raias oR 9th April, 1985 
and need to improve drainage system 

SHRJ SATY AGOPAL MISRA (Tamluk): 
A short spell of rain and storm for a few 
minutes disrupted the normal public life in 
the Capital of our country on the 9th Apdl, 
198.5. 

A fter a Jon! dry period, Delhi bad a 
shC'rt spell of rain on the 9th April, 1985. 
But that brought the lity life to a standstill 
in diffnent parts of Delhi. Some persons 
were kifled r:.nd some others were injured 
as the houses in some areas collapsed. 
TrafJ1e came to a standstill as broken 
branches of trees lay strewn across the 
ro. d~. Some places Were water-logged and 
scmc places hdd to face power cuts. It 
touk a long time to clear all these 
problems. 

Under these circlImstances, I urge upon 
the Government to provide proper drainage 
system in the Capital and to build up a 
strong permanent machinery which wiJI be 
c,'r.1blc of dc~ding with simil.tr types of 
siluallOn~ with least delay. 

DEMANDS FOR (!RANTS 

(GENERAL), 1985-86 

1217 hts. 

[English] 

Ministry of Steel, Mines and Coal 

MR. DEPUTY SPEAKER: The House 
\NiH now take up discllssion and voting on 
D( mand Nos. 83 to 8S relating to the 
Ministry of Steel, Mines and Coal, for 
Which 6 hours have been anott~d. 

Hon Members prrsent in the House 
whose cut motions to the Demands for 
Gran ts have be,n cir~;uJated may, if they 
dec;ire (0 move their cut motions, send 
slirs to the Ti:1ble Within 1S minutes indi­
cating the serial numbers Of the c ... t 
motions they would like to move. T~osc 
eut metiODl 0Illy wiD be treated at tl'lO'\'ed. 
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A list showing tbe serial numbers of 
cut motions treated as moved will be put 
up on the Notice Board shortly. In case 
any member finds any discrepancy in the 
list, he may kindJy bring it to the notice 
of the Officer at tbe Table without 
delay. 

Motion moved 

"That the respective sums not exceed­
ing the amounts on Revenue Account 

and Capital Account shown in the 
Fourth column of the Order Paper be 
aranted to the President out of the 
Consolidated Fund of India to com­
plete the sums necessary to defray the 
charges that wil] come in course of 
payment during the year ending 31st 
day of March, 1986, in respect of the 
Heads of Demands entered in the 
second column thereof against Demand 
Nos. 83 to 85 relating to the Ministry 
of Steel, Mines and Coal. tt 

Demands for Grants, 1985-86 in respect of the Ministry of Steel, Mines and Coal 
8ubmitted to the ,ote of Lok Sabha 

No. of N"mc of Demand 
Demand 

Amount of Demand for 
Grant on account voted 

by the House on 25th 
March, 198.5 

Amount of Demand for 
Grant submitted to the 

vote of the House 

1 2 

Revenue 

Rs. 

3 

Capital 

Rs. 

Revenue 

Rs. 

4 

Capital 

Rs. 

MINISTRY OF STEEL, MINES AND COAL 

83. Dep.utmcnt of St<.el 2,43,11,000 J ,17,32,83,000 12,15,60,000 5,86,64,17,000 

84. Department of Mines 20,47,79,000 50,24,16,000 1,09,89,00,000 1,47,12,84,000 

85. Department of Coal 24,74,48,000 1,77,50,01,000 1,23,72,44,000 8,87,50,05,000 

MR. DEPUTY SPEAKER: Now Shri 
Bhattam Sreerama Murthy will initiate the 
discussion. 

SHRT S.M. BHATTAM (Visakhapatnam): 
Sir, ut the outset permit me to make a 
refcrenc~ to a news item appeared in Thf: 
Statesman yesterday under the heading 
"Mountains of coal up in smoke". It was 
reported thereunder : 

CC •• thousands of tons of coal catch fire 
at pithcads of collieries of Coal India 
Limited and are either completely des­
troyed or become useless for industry," 

This is not a sporadic incident, this is not 
4ln nccidentaJ 1lre, It is further reported ; 

"Every year coal worth several crores 
of rupees goes up in smoke .. " 

This is a continuing feature and a perma­
nent feature as it appears. 

Now, Sir, it is further stated that Coal 
India Ltd., companies on 31st March had 
29.8 million tonnes of pithead stocks worth 
Rs. 700 crores. Many of such junks are 
put on fire. This is a grave situation. This 
is a very serious matter. I am not sure 
whether the Government has applied its 
mind to this at aU. I do not know whether 
the Minister or any important officer of the 
Government has visited this place, taken 
necessary steps, ordered suitable investiga .. 
tioD into the situation and tried. to remedy 
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the position. Why dot:s this continue and 
continue indefinitely? Why do they put no 
check on this? It is n COlOSS;l1 waste of 
nation's money. Not cnly this. Coking 
coal is also involved in this. This is a very 
important raW material for th«: purpose of 
production of steel. While I make a ref· 
erence to this. ] urge upon the Government 
to take necess~uy steps to see th~t such 
incidents do not OClur and order necessary 
investigation into the whole matter nnd see 
that important national assets are not 
wasted like this. 

Now, I c('me to Visakhr,patnam Steel 
Plant abollt which ] had an occasion to 
make a reprc~entation to the Minister ~ Iso 
sometime back. Befl re I raise this subject, 
let me bring to his kind r otice that every 
single day's delay in commissioning this 
plant wOl.lld lead to a losCi of Rs. 3 CTores 

per day to the Govcrnm~nt. I ~,m not 
bringing Ollt thi~ po' it'l_ 1. or ~i.,\tcment my­
self. In a rOllfld-tablc CI)] fefl.'nce organic;cd 
by the Miristry of Sted (' n February 
18-19, this position ha:, ir.ddelltally come. 
So. there is ro q\.1e~tion of (itht'f rept din t­
ing or criticit:irg thi.,. 1 his is :'l basic f~"t. 

Actual1y, tJ~e Visakhapaln, m Steel Plant is 
in artificia I rcspir.,tion Art ificiaJ J l"spiratic n 
is continuing Jt is put in the Intensive CJrc 
Unit. It is ~ubjct..~ted to life and de~lth, 

either dcHbcn tely or oth\ 1 wbe, either 
through act') of omissi n (1f c~')mmi~,ioTl. 

This is the situntion or the f~ltc to wl.ich 
the pJant is reduced. T"ere jc;; no k,ww­
ing that when it will be going to be 
commissioLed. God t'lorle knows it. 
I do not know whtthrr th~ MlJ.ist!..f alsu 
knows it. Therefore, I said, God alone 
knows it. 

According to my information, the project 
authorities of Visakhapatl1am Steel Plant 
wanted for this year, an amount of Rs. 
2,500 crores. The Ministry of Steet and 
Mines have supported to the extent of 
Rs. 1,600 crores. The Phu ning Commission 
made a rcc('mmendation to the tune of 
about Rs. 1,400 lrOtu .. Ultimately, the 
Ministry cf Fimtncc has sanctioned 
only Rs. 215 crores. This is an attitude. 
Where do we stand now toe'ay? A re the 
Government serious at all ? The implemen­
tation is not taken up seriously. Th is is the 
first coast· b~lsed and most ~ophisticated 
jntearated plant in the country. Is thie the 

treatm('nt which the Government wants to 
give to this Plant ?·I am surprised and shoc­
ked. Let me tell the hon. Minister that the 
public ophdoll in Andhra Pradesh is serio ... 
usJy concerned about the situa don that is 
prevailing. Let him take notice of the situ­
ation, try to remedy the position and improve 
the financial condition and see that some­
thing is done. 

I may briefly n. fer to the long chequered 
career and the history of this unfortunate 
Plant. It was first conceived Ll 1960. It was 
decided to set up the plant at Visakhapat­
nam in 1970. The foundation .. stone was 
laid in 1971. The Public Investment Bureau 
dearcd the proju.t in 1979. So. it took 20 
years f01" clearing the project. That was the 
initial difficulty. 

After that, the USSR and India agreed 
to set up the plant by December, 1980. At 
that time. it w.,s envis[ged that the fint 
llhal)c \-h,uIJ be I..l mpleted b)' 1984 and the 
second phnse would be completed by 1986. 
There Wa~ a slippage of 2 years. The count­
down datt', in~tead of being 1980 Was t3ken 
as 1982 with the result that the first ph~'sc 

was expl etcd to be complctl,.u in February, 
1986. 'I 11"t i~ how it W.1S rc-schedu1ed. 
Later on, it was rc-"chcduled to 1987-88. 
The gap betw~cIl the first phase and the 
Sl.,.lOlld pha~e was only 2 ye: T .. as originally 
ailticipaled. nut now the first phase wou1d 
be completed in 1987-88 and the second 
phase would be completed 4 years "fter 
th"t, that is, in 199]·92. This is the re-phas­
ing of the project. This is the treatment 
which has been given to this steel plant. 

Is it at all proper ? Is it at all just? I 
would urge upon the bOll. Minister to 
consider this for a minute. In ]979, when 
the first estimated cost was prepared, it 
was hoped that the ptant would be com­
pleted at a cost of Rs. 2256 crores. In 
1980. there was an upward revision and it 
was Rs. 2907 cron.·c;. It was hoped that the 
plant ,""ould be completed with that amount. 
What did they do at that time? In J980-
81, they aJlotted on1y Rs. 71 crores; in 
1981 .. 82, they allotted Rs. 146 crore, and 
in 1982-83, they allotted Rs. 1250 crores. 
Like that, they went on. They delayed it ; 
they procrr.~(in:lted. They did not give 
necessary flnnnces for the project with t111o! 

result that now With an es~nlation in prices, 
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it comes to RI. 8300 crores. What could 
have been completed with Rs. 2256 crores 
noW costs Rs. 8300 crores. I do not know 
why the Minister does not come out with 
a final estimate, a final figure. I raised this 
subject and the answer given to me Was 
that it is was not a flnal estimate. I would 
request the Minister not to keep the House 
in the dark. Let him categorically assert 
and say that this is the final and revIsed 
estimate. Why does he not mention that ? 
When was the proposal brought to his 
notice? I am told that the Consultant 
prepared it ; it was processed and it is 
receiving the attention of the Ministry. 
How long does it receive attention in the 
Ministry? Let him say when it is going to 
be completeu. If it is further delayed, it 
win further escalate the cost and it will 
be an abnormal increase in cost. UJt ima· 
tely, he may have to declare that it is 
going to be an exorbitant cost. I am afraid 
of what is going to h~ppen to the future of 
the plant itself. That is our mi~apprehen· 

sion. 

I, therefore, earnestly urge upon the 
Government that let there be 110 further 
delay, either deliberate or otherwise, in 
providing necessary and adequate funds 
for an earl} and speedy completion of the 
project. 

At this stage, 1 do not propose to go 
into various loopholes, deficiencies, 
slippages, shortfalls and other information 
which is available to me in the implementa­
tion of the project at Visakhapatnam. I 
make possible reference to that. 1 am 
bound to do that. I am obJiged to do 
that. 

Out of 41 lakh tonnes, only 7,670 
tonnes of equipment was erected. Erertion 
Was very poor and very unsatisfactory. 
There is non .. avail.l,bility of special qualities 
of structural steel. Orders for special steel 
Were not even placed because there is no 
money. If you do not even place the 
orders, how do you expect the factory to 
come up at all? When do you hope that 
this will corne up? A number of equipments 
required for Stage No. 1 have not been 
ordered. Almost all major units of Stage 
No. 1 are· now in critical condition, This 
is tho situation. 

I want to make a reference to another 
aspect namely, re-employment policy. The 
Government of India have committed to 
provide employment at the rate of at least 
one person per dispbced family. That is 
the solemn assurance given. That is the 
commitment of the Government of India. 
Do they want to go back on this 1 I had 
put a question and the reply is here. I 
would like to read out: 

"It is the policy of the Government of 
India to consider for employment" 

The wording is "to consider for employ­
ment"-

"in the steel plants one able-bodied 
person from each family." 

They want just to consider. There is no 
commitment. Previ<."Hlsly, a commitmeht 
was solemnly given. How do you go back-
011 this? 

I can mention umpteen number of assur­
ances given by the Jate Prime Minister and 
also by the concerned Ministers on the floor 
of the House and elsewhere also and even 
in Visakhapatnam that employment will 
be provided to di~placcd persons. 

Now they say that attempts will be 
made and that they will consider. This is 
very unfortunate! 1 want to apprise them 
of the magnitude of the problem. 

25,000 acres of land Were acquired. 
The number of displaced families comes to 
about 13,000 out of which they have so 
far provided employmen t only to 1,274. 
Are you not interested in providing employ­
men t to the rest of the people? Are you 
not interested in their welfare 1 They 
were removed from their hearths and 
homes. Their land was acquired. Their 
houses Were demolished. They arc on the 
streets. Of course, they are rehabi­
litated somewhere. There is no job for 
anybody. For the last 5 to 6 years, they 
were thrown into the streets. Nothina has 
been done for them. 

Not onJy tbat. You see the figures. In 
J 983 M 84 annual report, they sajd that J 71Z4 
peJ'SQnS wer~ absorbed. 
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In 1984.85, there is improvement. 1,274 

persons, about 100 persons more than in 
toile year 1983-84 Were appointed in 1984-
8S. This is all the improvement! 

Under the contract system, people 
were appointed. That again was quoted. 
They take credit for this. The con­
tractors provide employment and the 
Government takes credit for that and 
makes reference of it in the annual report! 
I have no objection. But what is the 
actual position here? 

You please see that in the year, 1983-84 
4,533 persons were employed by the 
contractors. 

The next year 1984·85. the figur(! got 
reduced to 4,327 persons 

. Even this level was rot mailltained. 
Ev(."n here it was slashed down. There is 
reduction. 

What is the total employment poten­
tial in a steel pIa "It, indudir,g even the 
casual workers? About 50,000 in the 
peak period. In any case', 30,000 arc 
being employed now. Huw is it that 
only 4,000 people arc being emp)oyed 
by the contractors? Why not all the 
30,000 people ? Can you not manage 
and see that that is done? Is it not the re,· 
ponsibility of the Government to en(iure 
that? It is callous irrc~pon!'ibility whIch will 
not be tolerated by the people. Excuse me, 
Mr. ~1illhtcr. I h~\e grlo.!at rl.spcct for you; 
I have read some of your speeches and 
artkles and 1 have oevc}opcu some r .. ~pect 
for you. But what can you do ? You have 
taken charge cf this MinistlY only recently. 
A number of things have t'lk.:n place In 
the last twelve years ending 1984, there 
have been ninc changes in the perlion 
holding ihr..: pcrlfolio of the Ministry of 
8t('(," & Min( s. seven change~ in the per~on 
hoJding the po'}t of SeLret~ry Hnd five 
changc~ ;n the person holding the post of 
Chairman, SAIL, 1t is not known for how 
Ions anybody will cOl1tinuc. In that cast!, 
there can be no consistent responsibility 
or answerability or pursuing of a p.uticular 
policy. Therefore, the difficulty arises. I 
very much understand that. But you must 
also equally understand the agony of the 

people there. Weare answerable and 
responsible to them. Tomorrow we will 
have to face the wrath of the people there. 

The final point about steel plant which 
I would like to urge on the Ministry to 
consider is this. 25,000 acres have already 
been taken over, and that too for a sona­
at Rs. 1250/· per arre. Not being satisfied 
'with this, they want another 5,000 or 10,000 
acres. depriving the people of their land, 
throwing th~m in the streets, never caring 
for them. For what purpose? You 
go on increasing the extent of Jand 
which you want to acquire. This is atroci .. 
ous. I want the Government to put a stop 
to this. Bcrcafter~ let them not come for­
ward with d~mand for acquisition of land. 
In W,-stlrn countries even in 100 or 200 
acres major industries are set up. Here you 
have already acquired 25,000 acres and 
you want another 10,000 acres! A ct!j)jng 
h,.) to be put on this. KindJy do consider. 
1 do not want to dwell on this &ubj,,~cl any 
more. I think, the ho;,. Miristcr will give 
due considcroltion to the points raised by 
me. He has also stated that he will go to 
aliY cxtCllt to improve the p~)o;;ition in the 
steel sector. He has saiJ. 'Beg, borrow or 
~tcal'. You have onJy changed the 
!)pellmg, not the content or the spirit of it. 
J c;uppose, he wHJ be able to do it and God 
WJlI give him enough l)lflUgth to do iL 

Steel i~ J. basic 1 ~w tllJ.iCI i.t1 for a 
tal ge numb~r of industries. I t is imperative 
that P1oJ.uctivity anJ. productiun im.reasc 
hcre in order to ensure :1dequ:.Jte supplies 
fOi ~usL ining and al.cdcrating the illdust­
rial growth in the country. In a typical 
year of steel prouuction, construction 
sector takes 40 per cent of the production, 
small scale sector takc5 18 per cent, 
industrial machinery takec; 5 per cent and 
metal manufacturers take 1 S per cent. 
If a country hali:i to grow, steel is required 
in an scctcrs of the rconomy. There is no 
gainsaying that fact. I waill Wondering 
Whether the Minister would be able to 
leave a L.lstjng impact and arrive at a 
target whkh will be in tune with the high 
spirit and hopt.s Government have raised 
among the people. I thought that the target 
for achi..!vemcnt by the end of the turn Dr 
the Century-if at all they arc going to toke 
the country into the new Century-would 
be fixed at SO or 60 million tonnes. But' 
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the ... !Wet thoyhave iJted·is only ~1 milltoB 
tonnes. If the growth rate is four per cent. 
the steel required is 40 million tonnes. If 
the growth rate i6 S%. then it is 15 million 
tonnes. Like that by 2000, the requirement 
will be 31 miUion tonnes. That is all that 
is anticipated. But do we reach the target 
at all ? Is it beinl supported by sufficient 
fil1&rl('ial outlays? I very much doubt, 
because the budget provision year after 
year is reducing. Instead of increasing it 
is declining. For instance, during the 
Second Plan period the public sector steel 
plants allocation comes to 4.So~. During 
the Third Plan period it comes to 5 .9~~. 
In the FO&lrth Plan it was 4.5% and in the 
5th Plan it comes to 3.3% and in the 6th 
Plan it comc~ to 2.36%. Y car after year 
the allocation is decreasing. It is conling 
down. What can the Minister do ? He will 
not be able to adequately help unless the 
government itself is committed to the 
policy of improvb.illg the public s~dl)r. 

especially the core sector like sted with 
continued allocations for the ongoing 
projects. So what is needed is modernisa­
tion and revamping of the SAIL 
projtcts, the completion of the expan­
sion programmes, completion of the 
ongoing programmes and completion of 
the Vizag steel plant. When I refer to 
modern tcchnology, I want to make one 
point. There has been 25 to 40% less of 
"onsumption of energy in USA ulld Jap~lO 

through proper conservation of energy 
through R&D methods. Secondly, the 
production of the blast furnaces in India 
has becn just one ton per cubic metre 
of blast furnace volume as against 2.5 
tons in other countries. All this was done 
through research and devdopmcnt. What 
is it that is provided for research and 
deveJopment ? It is only Rs. SO crores. It 
is not even Rs. 100 crores. The problem 
is : you will have to remove the alumina 
content, you win have to remove the silicon 
content in the limestone and you will have 
to remove the ash content from the coa 1. 
All this can be done only through resear~h 
and development-through R&D effort. 
What is the attenti.on that is paid to this ? 
Kindly do consider. 

I will have to raise another issue. Steel, 
as I nlelltioned earlier, forms the basic in­
put raw material for many industries tl1 the 
other soctora of the economy. The leveJ 

of production and consumJ)tiol'l ~ steel 
ultimately determines the level of develop .. 
ment of a country. Therefore, where do 
we stand in tbe gJobaJ context, compared 
to other countries. Let us examine this at 
the moment. The level of steel production 
in the world in the year 1982 was 644 
million tonnes and India accounted for 
only 1.7 to 2 % whereas our population is 
20 % of the world population. This ,is our 
status. This is our position. Then the per 
capita consumpt ion of steel is deplorably 
low-it is 18 kg as against 629 kg in Japan, 
549 kg in West Germany. 570 kg of USSR. 
and 508 of USA. Even in the middle 
income countries -1 he newly industrialising 
countries like Brazil, Argentina, etc. tlte 
consumption is far higher thln ours. India 
started in 1948 with the same level of 
production as Japan. Ours was 1.3 million 
tuBnes and theirs was 1.7 million tonnes. 
But whC're does Japan stand to-day? In 
1970 it achieved 93 million tonnes of steet 
production whereas we achieved only 6.3 
million tonnes. In the YC.lr 1982 they 
reached a production level of 100 miUion 
tonncs whereas we reached only It million 
t.onnes. Japo.ln sufTers from various severe 
handicaps. They do not have the rnw 
material required. Thcy h .. ~v~ to import 
them from different countriec; whereas 
nature has endowed us with rich llatural 
raw materials. Wt! need not go to any 
other country and yet this is our perfor. 
mance. How we l .. tg behind. far behind 
and how we arc tra iJing behind -Jet the 
hon Minister take note of these things. 

Now I want to examine the financial 
performance of the public sector steel 
plants during the Sixth Plan period. The 
performance is very unsatisfactory and is 
disa~,pointing. 

Profitability has started declining. SAIL 
started incurring loss. In 1978 .. 79 the profit 
WAS Rs. 65.84 crores and in 1982 .. 83 the 
]oss is R~. 106 crores whereas in 1983-84 
the loss is Rs. 215 crores. Now, we have 
entered a neW era of ever increasing 
Josses and this is where we stand today. 
What baffles my mind is that wAen the 
turn-over in the year 1978-79 was worth 
Rs. 1677 crores the net profit was Rs. 66 
crores whereas in 1983-84 the turn-over 
increased to Rs. 3108 cFores-just double 
-bu, fWW it ha$ started setting lo~e$. I 
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do not know what explains this phenomen­
on and this hr.s been continujng. Similarly 
liSCO. In 1980-81 the loss was Rs. 29 
crores and by 1983-84 it became Rs. 74 
crores. There is a world of difference bet­
ween ·the profit profile of TiSeO and SAIL. 

Now, I come to production performance 
of public sector steel plants. In the Sixth 
Plan production target was 8.1 rni1lion 
tonnes and in the mid-term apprai!\al it 
was brought down to 7.3 million tannes. 
Further, in 1984-85 it was reduced to 5.44 
miJlion tonnes. According to the latest 
indications you may not be ,tble to rc .. \ch 
even this target. Thert! is increase in pro­
duction capacity and also there is incr~ase 
in demand but then why h.lve tlte targets 
been lowered. The demand increased in 
1979-80 to 8 million tonncs; ill J 984 .. 85 
it will be 12.9 million tonnes and by 
1989-90 it will be 18.4 rnillil'n tonnes. So, 
there is increase in demand. SimIlarly. the 
capacity has also increnSl'd. In 1979-80 it 
was 7.23 million tonne~ ; in 1984-85 it will 
be 9.8 mi1lion tonnes. 

Now, let me take the the year-wise figu­
re. In the year 1981-82 the targd WJS 6.3 
million tonnes. In the year 1984 85 after 
three years the target was rcduc·::d to 5.44 
million tonnes. In the production Held also 
in the year 1981-82 the PIO{fuction was 
5.65 million tonnes and afLl.:r thl ec yedrs 
in 1984-85 the production was reduced to 

5.41 million tonnes. Ll t us r:ot fOI get that 
the Sixth Plan target w, ~ 8.1 million ton­
nes and now the tdrgct h.ls hecn reduced 
by 34 per cent. This is the situation. 

Now, Sir, I would reflf to 1978-79 Bhilai 
Steel Plant. Evrn if we comp.trc the s,dc­
able steel in 1978-79 in BSP it was) 846. 
These figures are in thous'md':). Now it is 
1266. So, from 1978-79 to 1934-85 it i~ 

getting redllced. It is not incre~l~jng. In 
Durgapur Sti. d PI.lnt it wa~ 778. Now, it 
is 4J J. It j<; Tcducf'd to h"lf In RouTkela 
it Was 1042 ill 1978-79. It is now reduced 
to 686. How is thi.;; happe1ling? A hout 
capacity utilis,ltion of ~aleable &tecl in BSP 
in the year 1982-83 it was 93 50/0' Now, 
it i~ expected to be 86%. As regards DSP 
it is 65.6% in 1982-83 and this year it is 
going to be 44%. In lISCO in 19R2·g3 it 
wac; more. Now, it i~ gCling to be 
41%. So, we are not able to make use of 

the production capacity. There is a total 
failure. 

In the production field Government has 
complt'teJy failed; it has not been able to 
incrcilse production. They could not do 
mod~rnjsation and adopt new technologies. 
These are things which are very necessary. 
If there is delay and if there is prolonged 
gestation period it costs the nation very 
much. Government should take note of 
aIJ these f(~ctors. Bhilai expansion took 
10 years. Regarding Bokaro, although 17 
years are over, still it is not complete. 
Originally Bhilai expansion programme 
was esti mated to cost Rs. 938 crOTe ; now 
it is Rs. 2]40 crores. Bokaro's original 
cst imate was t{ s. 947 crores and now it has 
gone up to Rs. 1981 crores. This is how we 
find every year greater and greater escala­
tion and higher C'o~ts. Government could 
not reach the (,lrget and fulfil it~ obliga­
tion~. Th~reforc (J('verllment should reco­
nsider its stan d and take necessary steps 
in regard to expansion programmes and 
mod~rnisntion. They should Jay more stress 
on on-going programme'). lhey should 
adopt la tc<;t technologies wh. rever nece· 
ssary. 

\Vith thcsl,. wOlds, I concJudt:. Th"nk you. 

SHRI V. SOBHA NADREESWARA 
RAO : I hcg to mpve : 

"fh 1t the D.:m~l'ld under the Head Dep­
artment of Steel be reduced to Re. 1." 

[failure to allocate more funds for 
Visakh"patnam stecl project.] (l) 

"1 hrt t he Demand under the Head 
D~partmcnt of Steel be n.duccd to Re. 1" 

[Failure to enhance the amount of 
compenc;a tion for the land acquired 
for Vis lkh~,patnam Stce] Projcct.](2) 

[Tralls/ation] 

SHRI GIRDHARI LAL VYAS (Bhil­
w~ra): Mr. Deputy Speaker, Sir, I 
Supp0rt the Demnnds for Grants of the 
Mirdstry of Steel, Mines and COl'll. 

I wou1d like to submit that our country 
needs linc and lead in huge quantity. A 
survey has been conducted in this connec· 
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tion and on that basis large deposits of 
zinc have been found in my area Rampura· 
Agueha. These deposits are so large 
that perhaps these are the biggest reserves 
in India Its Percentage is the highest in 
that area as compared with the other 
areas. On this ground mining work should 
be started there at the earliest. 

We hJ\c been spending Foreign Ex­
change worth htmdreds of crores of rupees 
on the import of zinc and lead. If w~ 
start the work there at the eadiest we can 
save that mont'y and can manage to mine 
large quantities in India. But you h,lve 
provided that the mine will he c()mmi~c;ion .. 
ed during the 7th Five Yeal Plan period and 
after that one zinc smelter plant will be 
set up. When will work on these mines 
~tart and when will this plant be set up ? 
Nothing has hccn <;aid in your report. 
Had a time-limit been fix<.'d that would 
have been of great benefit to the country. 

Moreover you, have de~ided to set up 
a zinc Smelter Plant at Chandcria. It is 
a wrong decision. Chandcria J~ 80 killS 

away from Rampura-Agucha. Had this 
plant bcen set up in Rampura-Agucha 
transportation expenses whi .... h will be there 
for years together could have been saved. 
BeCc::1.use of these transportation expenses, 
zinc and lead will be costly and this could 
have been avoideu. Earlier also, I had 
made a request to this effect but no 
attention had been paid to my ~uggestion. 
You had formed a committee which had 

.. some German specialists on it. The 
Committee recommended the setting up 
of the plant at Chandcria on the plea 
that there was shortage of water and 
power in Rampura-Agucha. 

Even in Chanderia, the plant you are 
going to set up wHi require 60 megawatt 
of power. If you can manage this at 
Chanderia, you could have managed the 
same at the place of producing .lillC. In 
this way you could have saved the transpo­
rtation expenses on zinc from a di~tance 
of upto 80 kms. 1 his matter should, 

,lit, therefore, be reconsidered. 

Alougwith this, it Was suggested that 
one more plant near Chandcria and an 
irrigation proj cct in G hosura at a cost 
of about Rs. 18 to 20 crores might be 

set up for supplyina water to the Chanderia 
zinc Smelter Plant. J have also suggested 
that in my district, some IS to 20 kms 
away the Bharaich river flows near 
Nandrai. The water to be brought from 
Ghosur~ from a place 40 to 50 kms from 
Chanderia for which you will have to lay 
a louier pipeline resulting in more expen­
diture. As against this a dam on the 
BharJich river will be Jess costly and the 
length of pipeline will also be <;mal]' Thus, 
the setting up of a plant at Rampura­
Agucha will be cheaper. The Committee 
which was cOIJstituted did not go into all 
these things and I do not know on what 
grounds they took their decision. I 
therefore draw the attention of the hon. 
Minister towards thi" and request him to 
reconsider the mattel. 

The transportation expenses on zinc 
deposits to the smelter for years together 
will be two to three time~ the expenditure 
incurred on setting up of the smelter 
pJant itse If. I, therefore suggett that 
it will be better if the plant is set up at 
Rampura-Agu<..hd, instead of Chanderia. 
My ftccond submission is that this project 
should be started at the earliest because 
the production of zinc and lead in our 
country is as follows. 

[English] 

"At present the indigenous produc­
tion of Jead and zinc is not sufficient 
to meet the demand. The existing six 
lead-zinc mines with an ore production 
capacity of 8100 tonnes per day and 
4 lead-zinc ~melters with an installed 
capacity of 30.000 tonnes per annum 
of lead and 96,000 tonnes per annum 
zinc are expected to produce 17,000 
tonnes of lead and 57,700 tonnes of 
zinc during 1984-85". 

[Tral1siation] 

It is clca t that our total production 
docs Dot mec.t the demand. 

[English] 

"Based on the demand at this 
growth profile, the working grotlp has 
projected that there will be a gap 
between zinc metal production and 
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demand between 1984·85 and 1989·90. 
This Wot,ld be 73,000 tonnes in 1984-
85, 62,500 tonnes in 1985 .. 86 and 73,800 
tonnes in 1989-90 which will mean 
increased foreign exchange outflow for 
import of zinc. The level of demand 
satisfaction without any new smelter 
installation in 1984-85, 1985-86 and 
1989 .. 90 is expected to be 44~~, 54~~ 
and 55% respectively for zinc metal. 
The exploitation of the Rampura. 
Asucha deposits and the setting up of 
a smdter which has been proposed for 
the 7th Plan, is likely to reduce the 
dependence on imports in the medium 
term". 

[Trans/ation] 
The entire picture is before you and this 

should be given particular attention. I 
would request you to commission these 
mines as soon as possible so that the 
requirements are met. The money which 
is being ~pent on other items should be 
spent for exploitation of these deposits. 
A zinc smelter plant should be set up to 
save the amount of Rs. 200 crorcs which is 
spent on imports. It is imprrative that 
arrangements to this effect be made soon. 
A survey has been carried out in an urea 
of 40 to 50 sq. kms. and Idrge dcpo·,it~ of 
zinc and lead found there. Along with 
this, a large belt of zinc and lead extends 
up to pJaees beyond Udaipur and Bhilwara. 
I think that this is a huge deposit of zinc 
and lead not only in the country but in the 
world. That is why I am urging Govern­
ment to set up a plant at this very place. 

Besides, I have to say that the manage­
ment is not also efficient. Last year it has 
incurred losses. When there i~ so much 
prodt1ction of zinc, the quC'stion of losses 
should not arise. There has been, of 
course, somc profit this year. When you 
have monop(.ly ever it and no otha 
comp~!ny is doil l g mining work, then the 
question of lo~~ ~huuld noL arise. The los~ 
is there due to mismanngemt'nt. You should 
pay special attention towards it. The public 
sector companies are not run properly 
because I.A S. (lfficers : re managing them. 
They live like Rajas and spend lavishly. 
They do not listen to others. There is· * 
Sahib in the Zinc Smelter. When we 

•• Not reeorded. 

brou,ht to his notice his behalf'rour wtth 
the workers, he refused to talk. He is a 
man of such type 8! refuscs to talk CftO 

to a Member of Parliament. He does Dot 
know how to talk in a civilized manner. 
You have appointed su~ type of people 
there. Jf you appoint such type of people. 
the public sector companies cannot make 
any progress. 

You have mentioned that the workers 
and others have been treated well but I 
w<'uld Iik(.' to draw your attention towards 
the expenditure incurred on welfare 
schemes. Crores of rupees have been 
spent on welfare schemes. This mly be 
looked into properly. This is a discretionary 
fund but it is spcnt arbitrarily. This fund 
is meant for the welfare of the workers and 
n<lt for big officers. I f there is no check 
on the money spell t. then these big 
companies will go on misappropriating the 
funds in the name of spending money on 
the welfare scheme~ for the workers. 

I shall draw your attention towards 
Hindustan Copper also. When 1 was first 
elected to thi~ House in 1980, f had 
mentioned that some officer at the time 
of the Janta Party Government sold 35 
thousand tonnes of copper in England at 
Rs. 31,000 rer tonne while it could have 
been sold at Rs. 34,000 per tonne. He 
misappropriated a sum of Rs. 21 crores. 
When I tabJed a question about that, I was 
told that the matter Was under investiga­
tion, but no reply regarding it has been 
given till today. jf you do not take action 
against the big officers who misappropriate 
fund~. how will the plants in the Public 
Sector show profit and how will they make 
progress 1 I would like that the hone 
Minister to tell us what action has been 
taken by the Government in this regard. 

Similarly. I would like to draw the 
attention of the hone Minister to the head­
quarters of the Hindustan Copper located 
in Calcutta. What is the need of posting 
big officers in Calcutta when the mines are 
located in Madhya Pradesh, Rttjasthatl. 
Bihar and Andhra Pradesh? How can an 
officer posted in Calcutta look after the 
management and keep himself abreast oC 
the developments there? So, I would like 
to urge that the headquarters should be 
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located at sueh a pla~o from where the 
work could be carried on smoothly. After 
aU, t!ere i6 no 'Particular copper ma.rket 
in Calcutta unlike other parts of the 
country. If there arc some special reasons 
to retain the he. dquarters in Calcutta, I 
have nothing to say, ctherwise the head 
quarh J s should be shifted to a central place 
to ensure smooth working of the concern. 

Now 1 w""ldd hk~ to draw the attention 
of the hon. Minic;ter to an officer who had 
procured machinery worth crores of rupLes, 
which was not required nnd which IS lying 
unused for the past many years. May I 
know whether action WIll be taken against 
such OffiCl:fS as have procured huge 
machinery wnh a VIew to earn co.lll1lission ? 
Some stringent action will set an example 
for others also so th41t they may not indulge 
in misappropri.,tion of Jntblic fund" in 
futUl e. StH ely, this will serve as a 
deterrent. 

When the copper complex was set up, 
an assurance W.1S giv.:n that at least one 
member of a family whose Jand had been 
acquired would be provided with employ­
ment. What to speak of providing employ­
ment, even the compensation has not been 
given. No member of any family h.ls been 
provided with emplo;.ment by the m.m·1ge­
ment. The lOLa1 people have been ignof\.!d 
in the matter of employment. On the 
other hand, an uflkcr from outsIde gives 
employmt..nt to the people of hIs State. 
Not only this, the local people are not 
given jobs in class IV posts even. You 
should look into all this so that th~ work 
goes on smoothly. 

Similarly other big projects, i.e., sleel 
plants etc. are also incurring losses to the 
tune of hundreds of crores of rupees. 
Today, when small plants are enrning 
profits. your big projects are showing 
losses. What are the reasonc; therefor? 
It should be looked into. 

Al1 the companies of Coal Indb are 
incurring losses to the tune of crores of 
rupees. It is not understood how such 
big losses are being incurred in the public 
sector. Regarding coal, even O'Uf Marxist 

brothers say that mafia domination is there. 
These people dcspJtch cOli from the pit­
heads without making any payment and 
your people are in league with them. This 
should be looked into as to how improve­
ment in the managr;ment there c:ln be 
brougbt about. We want our public sector 
to be strong and to be the bnckbone 
of the economy of the country, but this 
is not happening. Public sector comp'~lnirs 

arc being misused for personal benefit. 
Hundreds of crores of rupees an.' being 
misapprcpriated. Radical changes should 
be brought about in their worKing so that 
the p~ce of development of the country 
could be ~ccclerated and the hands of our 
ynung Prime Mini<;ter R tjiv Gandhi 
strengthened. This win make the country 
economically sound and prosperous. 

With these word<\, I support the 
Demands. 

·SJIRI PURNA CHANDRA MALIK 
(Durgapur) : Mr. Deputy Speaker, Sir, the 
dem~mds for grants of the Ministry of 
Sted, Mines .md Coal for 1985-86 have 
been placed before thi!) House by the hon. 
Minister inch,lrge of that Ministry. I rise 
to oJ1Po'te theC)c demands. 

Many member~ before me have placed 
th~ir views before this House on these 
demands. A Itttle while ago, the hon. 
Mcmhcr from the Telugu D..;sam party, 
through detailed facts and figures, have 
proved the f~lil11rc of the Government 
regarding the coal dnd steel industry. An 
hon. Member flom the ruling party spoke 
a short whJle ago and from his speech also 
it WtlS clear that the Government have 
totalJy failed so far as the coal and steel 
industry is concerned Day after day 
pioGuction is suffering. What is the condi­
tion of the cO(ll, and steel production today 
after 37 yCJfS of indt_pende.lcc ! There has 
been no progress and developmertt of the 
coal industry. Moreover, coal production 
is Iflgging f~1r behind the neellbnsed targets 
of prodllctiol1 fixed by th:: Government. 
There is heavy shortfctll in production. J 
wiH quote the following few figures from 
chapter 3, Table-l-of the Economic survey, 
1984 85 to prove my point : 

• The Bpe~h was originally delivered in Bengali. 
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1982-83 

(,n million tons) 

Target 133.0 

Production 130.5 

1983-84 

14LO 

138.2 

1984-8S 

IS2.0 

101.6 

(upto Decembcr'84), 

The necessary targets were not fulfilled. 

Sir, coal and steel are two vital indus­
tries. For setting IIp any other industry, 
coal and steel are both essential. Whatever 
coal is being produced, it is stockpiling at 
thep it heads fQr want of trarl~port fadJities. 
Government has very of len depended on 
road transport. In spite of repeated requests 
no step has been taken for necessary 
expansion of the railw,,-y system. There is 
a chronic shortnge of railway wugons and 
because of this shortage coal is accumulat­
ing at the pit heads and it is not being 
supplied in time to the various industries 
where it is badly nceded. This is the 
critical condition today . Sir, in 1984-85 
the production of coal has been of the 
order of 148.5 million tonnes upto 15th 
February, 1985. But in the same period 
the coal transported is only J 21.36 million 
tons, resulting in the stockpiling of 27 
million tons of coal at the pits. As a result 
of this production is not increusing. This 
is our experience. On the one hand there 
is this chronic shortage of wagons and on 
the other h~nd two Jarge wagon manuf~lC­

turing companies in We~t Bengal arc on 
. the threshold of closure for want of orders 
for the manuf<lcture of railway wagons. 
Whatever ordC'rs h •. ve been pl~ced, delivery 
is not being taken thereof. The companies 
are running at a loss. Therefore, if there is 
no expansion of the railway system, if new 
wagons are not built and made available, 
the coul industry can never progress and 
develop. 

Sir, mechanisation IS being introduced 
in the coal mdustry. As a resu It of that 
in this capitalist society today thousands 
of workers are becoming surplus. In the 
Eastern Coal field area alone about 10,000 
'Workers have become surplus. Moreover, 

due to machanisation the quality of coal 
is also bejDa adversely affected. Coal and 
stones Are being mined together. When 
this coal is supplied to various industries 
and factories, their boilers and other costly 
machinery are getting damaged due to this 
poor quality of coal. New projects are 
not coming up_ I come from Durgapur. 
I know in that extensive area of Gangajal, 
Mcjhia in Bankura lakhs of tons of good 
quality coal are lying underground. The 
Kalidaspur project was started but today 
it is facing closure. In the Madhukunda 
area in Purulia district lakhs of tons of 
coni are lying underground. No stef's 
have been taken to exploit them. We have 
repeatedly given a proposal to construct 
a railway line from Raniganj to Bankura 
via Mcjhia. If this line is constructed then 
lakhs and lakhs tons of coal lying in that 
region can be exploited and the coal indu­
stry can gain immensely. The demand for 
coal in the country can be met. But un­
fortunately We find that the present Gove­
rnment has no indination to take up new 
projects in hand. 

What is the condition of the labour (lnd 
workers in the coal industry today? The 
wages of the workers have increased some­
what no doubt. But the prices of the 
essential commodities are also skyrocket­
ing everyday. Immediately after the pass­
ing of the general budget we saw that 
the price of sugar was increased by 40 P. 
per Kg. overnight, in Delhi the price of 
milk has been raised by 60 P. per litre at 
one go! Th<..refore when the prices 
are rising all round every day, any 
increase in wages do not result in any 
increase in the real income of the 
workers. Real income actually falls. Their 
stdndard of living is falling day by day. 
There is further, no provision for supply 
of drinking waler in the coal field areas. 
In West Bengal in the Ranigang, Asansol, 
Burnpur, Durgapur colliery areas and the 
Eastern coal field area, the left front 
Government there is m~king efforts for 
the supply of drinking water. But the 
Central Government has failed to make 
any arrangement till today for supply of 
drinking water to the workers of EeL 
which is under their control. There is no 
arrangement for proper medical care and 
trea tmen t of the colliery workers. They 
are sufferina from T.B. They live in un-
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healthy and unhygienic houses, proper 
hotlsina has not been provided to them. 
Proper faciJities for the education of the 
workers and their children have not been 
provided. Agreements have been entered 
into several times with Jhc trade union 
leaders, for protecting the interests of the 
workers. But these agrcrmcnts are not 
beirg implemented. About !)ufety measures 
in 1h' mines, various laws have been made 
to a void mishaps and accidents in the 
mines. But they hre not being strictly 
enforced. As a result of this accidents in 
the mines are incrca~ing every day. Then 
Sir. there are frequent landsliodes over the 
worked out mines spec.:ially in the Rani­
ganj area, huge areus of land ~rc subsid­
ing dragging the villages a!ongwith it, 
rcsultiJlg in heuvy cabualtit:s. The villagers 
Jiving in these areas are lon:pellcd to 
leave their villagl ~ and hc..arlh .md home 
und to move to other <1nas. We have 
ag;liJl and again l"rpnscnlcd for filIi. g lip 
tho~c co.lI pits with ~'.nd. But that too 
is not being Lont.'. This is the picture of 
the coul industry today. 

Sir, the Central Industria) Security 
Force is po~ted in the coaJ field areas to 
prote'"t the prop", rty and installations in 
the collieries But Sir, this force is hcing 
used for suppr("s~ing the movements and 
legitimate agitations of the fhrmers and 
workers. We have drawn the attention of 
the Government to the severe atr< cities 
committed by the CISF on the villagers 
in a village in the Asansol area. 'Houses 
were burnt down. The attention of the 
Government have been drawn several 
times, but no action has been taken 
against the culprits. The members of the 
CISF, in collusion with smugglers and 
blackmarketerrs arc pilfering sevl~rul truck 
lo~\ds of coal from the collieries. Their 
duty is to protect the property t • but they 
actively collude in pilferage and in the 
process pocket huge sums of mon~y, This 
way they are destroying the coal industry. 
They arc also heJping in iJlegaJ mining , 
of coal in BafJkura, Mejha, Gangajal ghati 
etc. areas in exchange of huge sums t}f 
money. Illegal mines are coming up in 
those areas overnight. The attention of 
the Government has been drawn to these 
malpractices but no action has been taken. 

Mr. Deputy Speaker, Sir, now I will say 
a few tbin,s about stee). You know I 

have been elected from the Durgapur coo .. 
stituency. I can say that Durgapur, 
Burnpur and oth(:r plants in the area are 
incurring loss dtty after day, At the time 
of independence of our country, the pro .. 
duction of steel was of the order of I.S 
mi1lion tons, today after 37 years of inde. 
pendence the steel production is only 9 
million tons. Look at the socialist coun .. 
trie., Sir; Ll USSR the p:!r capita produc­
tion of steel is over 200 Kg. But in India 
it is only 1 R Kr. This is the condition of 
our co·ontry! Why is it so? We have 
been clamOllring for modernisation, expa­
nsi<'n and (,.xtcn~ion of the steel units. 
AS8uranc(.s have b~en given by the Gove­
rnment t im~ and ; g tin but nothing has 
b.:cn done:. in this rl.'.pl:ct. At the time of 
last Lok Sabha clecti'\ns, the then Finance 
Mini~tl;r, Shri Pr.lJ1.lb Mukherjee had said 
aU ov('r W <:SL HUlga I tlut Rs. 1200 crores 
has been given to Dllrgapur steel plant for 

modt.rnis.tlion anLi expansion. Rs. 931 crores 
h~.s been given to Bhilai and Rs. 611 crores 
to ROl.lrkela p)ant~. But this amount has 
not been paid yet. Therefore no moder­
niation or cxtensilln has been possible. 
Particulally in Hurnpur t the age old and 
obsolete .B1..'ssiar pro\:cs~ is being used for 
prouudion of sl(.el. The more efficient 
and modern L. D. Process has not been 
introdvced til) today. There is 110 oxygen 
or smc]t<..ring p)Jnl at Burnpur. Sir, our 
OWn stcel plants are languishing for want 
of funds but huge amount is being spent by 
Govell1ment for importing stcel from for­
eign countries. This C.ln be seen from the 
Economic Survey. Every year steel worth 
Rs. 1100 crores is being impOJ.led from 
abroad. If this huge amount is spent on 
the extension and modernisation of 
our own steel plants, then we can be self­
sufficient in steel production and need not 
depend on other countries for supply of 
steel. The loss of the public sector steel 
units are mounting year after year. In 
1982-83 the amount of Joss was Rs. 10S.7 
crores, in 1983-84 it wen t up to Rs. 170 
crores and today the loss is more than Rs. 
200 crores! Th is i~ the condition of our 
steel industry. 

Sir, there is an alloy steel plant at 
Durgapur. For the first phase of its ext­
ension Rs. 10 crores Were sanctioned, an 
arc-furnace of 50 tons is lying constru cted 
since 1982. This is no t beina workod eveQ 
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today, because DVe is not supplying the 
required power. Th~rcrore it could not 
start production. Rs. 55 crores has heen 
s:1nctioned for modernisation of alloy 
sted production, but the funds are not be­
irg m:'de available. Therefore, the produc­
tion is suffering and loss is being incurred. 

Sir, this is the gloomy picture before 
us after 37 years I'f inde['cndence. Why 
has our country coml: to this pass? Our 
country is not w,tnting in any natural 
wealth and resourcl?s. L0kh~ and lakhs 
tons of coal, iron, COPPt.'f. manganesc, 
mica and other vnluablr minerals arc lying 
burried in our soil. We have <.runs and 
crores (if strong arms to work them. 
Even then why is our country in this sad 
plight today? You very weJl know, Sir, 
that after Ollr country gai!lCd independence 
those who were at the helm of power and 
governm~nt, took the country on the 
path of capitalism. That has resulted in 
this condition today. If we draw n com­
parison with the Soda list countries, we 
see that there all the means of production 
has been socialised, th..: ch,lr~H;lcr of the 
distribufiC'n system has b.:en changed, they 
too had bcr>Tl socialised. As a result there· 
of, mrchanisation in thdr country comes 
a~ a boon and not as a clIrc;c. Mechani­
sation in those countries do nC't rcsult 
in retrenchment of workers, but brings 
prosperity to them. Whereas in our coun­
try, thousands and thousands of workers 
arc falling surplus and losing their jobs 
as a result of mechanisation of production. 
In the capitali~t ~ystcm the production 
protess is used for makirg private profits. 
Whereas in the socialist countries, the 
production is for the welfare of the people, 
the benefit of the people and for meeting 
the needs of the people. That is the dis­
tinction. If I do not have any right to 
any wealth you "annot expect any duty 
and responsibility from me. In our 
counlIY, the f. rmers, the Jaboure:rs, the 
workers who produce the wealth, arc the 
very people who arc deprived nnd exploi­
ted. If a peTSCH Who produces wealth 
does not h~, vc i1ny right (lfl that, you can­
not expect any duties or tcspcnsibitities 
from him. Th,J t is why the condition of 
our country is so br.d. We are becoming 
derendent on the multinationals and inter­
national monetary oraanisations. There-

fore w~ tinB that our economy day by day 
is being influenced by the foreign imperi. 
alist powers. Sir. this important and vital 
sector of steel and coal has fallen in this 
miserable condition today. Every indUstry 
needs steel and cqal. For production of 
electricity, fertil(zers, cement etc. coal 
and steel is essential. In fact every sec­
tOI' needs coal and steel. Since this vital 
<; 'ftor has been brought to the present 
S .. d.l and miserable plight, I cannot support 
the demands of the Ministry of Steel. Mines 
and Coal presenteu before this House. I 
oppose these demands, 

l Translation] 
SHRI VISHNU MODI (Ajmp.r): Mr. 

Dt:puty Speaker, Sir, while supporting 
the Demnnds for Grants of the Ministry of 
Steel, Mines, ;.mu Coal, I \\011ld like to 
draw the attention of the hon. Minic;ter 
to the f.lct tha t during the Chandragurta 
Maurya's rule, the Department of Mines 
used to be a separate department h lving a 
separate Minist...:r, Kautilya h IS written 
in his 'Arthnshastra' that the m Ih source 
of revenue of a gov~rllment W.1S mineral 
weahh. During the Bri'j,h rule and since 
India got indepcudcnct', the mincrdl 
wealth of India has continuously been 
exploited. ]t is my vjew til.: t since jnde­
(,cnlicncc, when thic; Derartmcnt was 
added to the Deparlment of SteLl, the 
Steel Dcp.1rtm~nt has grown very much in 
~.izc, but the Dcpartml..nt of MiliCI) has 
not been developed at all. Jf y(m look at 
the budget, you will ~ec that a provision 
of Rs. 1,800 crores has been made. Out of 
that amount, only two per cent of the 
amount has been nllocated to the Depart­
ment of Mine'.), Which comes to only Rs. 327 
crorcs. Our Prime Minister wants to take 
the country into the 21 st century. For this 
although we can raise resources from our 
mineral wealth, yet we have 110t been able 
to do ~o. The Hinduslan Copper Limited 
was. to have earned a profit of more than 
Oll~ crore rupees last year but it suffered 
a loss of Rs. 25 crorcs. I would like to 
draw your attention towards Hinuustan 
Khetri Project. 1 belong to an area which 
is very ncar to the Khetri Project. Copper 
is a very important metal, which is bejng 
imported. We arc slIfi"lring loss due to 
inefficiency and lack of managerial capabi­
lity. If the inefficiency of a corporation 
is having adverse effect an the economy of 
our country, 1 think we sbould take step. 
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to make this corporation earn profit. 
Copper deposits are also ayailable in the 
nearby plnces of Khetri. No attention 
has been paid towards this asp 'ct since 
the survey m3de for this project, as a 
result of which we arc sufi\.ring loss. The 
efRuents and waste from this project have 
polluted the water of th~ "Ndls in that 
area. The life of the farmers and the per­
Sf) 'l of ncarby places has become miser­
t..bl J Care should be taken to ensure that 
the pe0ple of the area arc not adversely 
affected. Hindustan Zinc hdS earned 
profit this year. This profit could be 
increased further if an organis-ltion like 
Hindustan Zinc had w('rked with greater 

efficiency. If pr0rcr arrangements are made 
for the supply l.~f power and a ccrr('ct 
estimate is made about the reserve" and 
the Ja.est technology adopted. I think, 
there cot,ld he many-fold incrc:1se in the 
PH fit of Hindu!,tan Zinc. Speaking of 
mines and mi!.eral wealth there are many 
corpofdtions for thi5 pllrpose. You have 
aJso made a provision in the budget 
fer Lnd( rtaking :1. sllrvcy of mineral 
wfaJth and prcpaJ ing estimates of reserves 
in these areas. But I would like to ask 
the hon. MinistLr whcther he is aware 
th~1 t the mincra I rc srrve~ of the country 
will be exhnu~tcd in a few ye. rs. On the 
one hand, we talk "bout industri­
alisation of the couutry and w~ arc mur­
ching toward~ progress, but on the other 
hand we do not have ar.y it' formation 
about the extent of reserves of various 
mincf411s in the country at present. 

Our area is divided into many parts 
and there are huge reserves of minerals 
there. At present we do not have any 
knowledge about them. Since indepen­
dence, we have not been able to under­
take ev,n their survey. You can leave 
aside coal and steel, but you would have 
to ensure supply of fiux gr,lde lime-stone 
which is used in the steel industry. I 
would like to bring to your notice. the 
serious problem being faced by the steel in­
dustry since the closure of lime-stone mines 
in Dehra Dun. J would like to draw your 
attention lowards R.ljasthan, where lime'!' 
stone meant for the steel industry is being 
used for other purposes at present. Now 
the question it that unless we have infor­
mation about the availability of lime .. stone 
af alto about tbe period for whicb its 

reserve would be sufficient and the types 
of projects based on this .. I think the 
condition in th" comin3 ye:us would be 
too difficult to be im IgLled. In such a 
ca~e We have to depend on foreign 
countries even for 1l1inor things. 

So f..lr as the Mill CS Act is concerned. 
I w,)uld tikI.! to submit to you to make it 
as simpI'? as possible. Under the present 
Min.:s A<.:t. the Ic.lsehoJders or persoDs 
owning sma" deposits of minerals have to 
fJCI;! m lnY difficulties. If a State Govern­
ment arc uHubJ.! to sanction wims for 
any mining Wl1fk du~ to ccrt.lin reasons, 
they have to !.ubmit the '-Jse to the 
Centra1 Govcrnm'l-;1 where the file is kept 
penuing for yeals together without any 
decic;ion. II In th i oj WtlY, the case is delayed 
inordinately. 

In addition, I wOllld like to speak about 
the Forest Cl\jl\irrV tion Act. III my 
view, the cxploiL' i ion of the mincral 
wealth of ollr C{lunt I y has come to a halt 
since this Act Lame info force. If a 
pLrsbn hdS been WOI klI1g on a mine for a 
period of 20 (Ir 25 ~ l: r~ and he needs 
H .. ncwal of the minillg li<.:cncc, a provision 
should be made that the Forest Conserva­
tion Act may nl..'l St.l!lJ ill his way in allY 
manner whatso~ v~ r. As SOlin as the State 
Govlrnmcnt r("'lomm~n(l~ his case to the 
Central (Jo\ernmC'llt, he should get the 
sanctit'll. At prCs'-'lt I lhink tllLft! might 
hardly be a ca~t: 111 whkh sanction would 
have bU:d a<.:cord\!u af~cr satisfying the 
provisions of the Forest Conservation Act~ 
After the enforcement of this Act~ the 
exploitation of minerals has almost come 
to a halt. 

Now I would like to say a few words 
about ro~k phosph~ttc which was being 
imported earlier. G .S.l conducted a survey 
in our dfca ~lnd other agencies aJso made 
a survey, and exploration work was also 
undcrt ... kcn. Tiler..; arc huge reserves of 
rock phosphate in Udaipur and this is 
being supplkd ill huge quall tity to 
fertiliser units. It is simply a coincidence 
that some geologi~ts of the Slate Govern~ 
ment had gone there on a picnic and some 
local people dr~w their attention to those 
deposits. Thereafter they undertook 
explorato!'Y tests and t0day We have such 
hUie deposits of rock phosphate tbat tbo 
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needs of rock phosphate can be met 
sufficiently, 

I WOliid like to submit that we should 
formulate a time-bound programme about 
thc minerals which we arc importing these 
days or we would require at present or 
in the future and thereafter, we should 
concentrate on exploration work. We 
arc importing rock phosphate but we 
alreadY have huge deposits of low-grade 
rock phosphate in Rrtjasthan, which have 
not so far been exploited. This should be 
verified and we should import technology 
with a little amount of money to produce 
rock phosphate of that grade and a unit 
should be set up in the State S(.'ctor or 
the Central Sector. If we undertake the 
work of exploitation of the rock phosphate 
available in Rajasthan, I can say with 
certainty that our country would not have 
to resort to the import of rock phosphate. 
But there are certain motives working 
behind it and some people are interested 
that rock phosphate of lower grade should 
not be exploited and no attention shOUld 
be paid towards this so that their purpose 
of earning profit through imports could 
be served. 

China clay is an important mineral 
which is used not only in factories, but 
al60 in the pottery industry. With the 
overall industrial growth in our country 
the shortage of ceramics is being felt. The 
reason for this shortage is that we have 
not been able to properly identify its 
deposits and beneficiation is not being 
done properly. 

There are only two companies in the 
South, which have started beneficiation 
of china clay with the help of the imported 
technology. There are huge deposits of 
china clay in Bihar, Rajasthan and Delhi, 
but nobody has paid attention towards 
them. I would like to suggest that pro­
vision should be made in law to make the 
exploitation of minerals and thdr benefi­
eiation easy aud the import of technology 
and equipment therefor convenient so 
that we could compete with other develo­
ped countries of the world in this field. 

I want to say a few words about the 
marble industry also. The marble industry 

has been functioning for many years past. 
But since the diamond technology was 
imported from Italy in 1980, the marble 
production in Rajasthan has increased 
manifold. Marble is not only a mineral 
but it is also used in flooring and facing 
work. Excise duty has been levied on 
it in this budget. There are other stones 
like Cuddapah stone, Kota stone, and 
Dilau)pur stone which are also used for 
H\ oring and facing. The levying of excise 
duty on marble alone has created difficult­
ies for this industry I would like to bring it 
to your notice that due to this, more than 
one and a half lakh workers have been 
thrown out of jobs and many factories 
have dosed down. In case you do not take 
up Ihis matter with the Finance Ministry, 
the situ: tion ill resped of ffi,-,rble, which 
is an im~,ortHnt mll1eraJ, may not improve. 

Rajasthan IS rich in minerals. A hUl\e 
metal project named Beri Proj :ct was to 
be launched there for mining huge dcpow 
sits of lead and zinc but nothing has heen 
done so far in this connection. Neither 
the State Government nor the Central 
Government are trying to do anything in 
this regard. 

Graphite reserves were found in the 
arca which will be ultim.ltely ~ubmerged 

under the M~hi Sagar Dam. 'I he State 
Government had formed a corporation 
and the work for the exploitatIOn of this 
mineral had also been undertaken but 1 
would Jike to bring it to your notice that 
\\ hen the Mahi Dam wjJJ be completed l fter 
two years, millions of tonnes of deposits 
of graphite. which is important for the 
core sectors, would go waste and it~ fur­
ther exploitation will not be possible. 
Therefore. immediate steps should be 
taken to extract the graphite deposits that 
are about to be submerged under the 
Mahi Sagar Dam before its completion so 
that the mineral wealth of the country 
could be utilised. 

In Saladipura, Rajasthan, pyrite phosp­
hate mines have been given on ledse to 
P.P.C.L. Corporation It is a Government 
of India Corporation but since the time it 
was given on lease, no work has been 
done there. We can set up sulphuric acid 
and even fertilizer factories using tbis as 
raw material. There are huac deposits of 
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this material in that area. 

As far as Rampura-Agucha area, which 
is in Bhilwara, is concerned, it is said to 
have the biggest lead and zinc reserves in 
the world, but no provision has been made 
in this budget in this connection. 

I would also like to point out that the 
Mines Department has been dubbed with 
the Steel and Coal Department and maybe 
the hon. Minister and the officers of this 
Department are not able to find much 
time to take care of it. During the time of 
Chandragupta Maurya, there used to be a 
separate dcp~'rtment for rnineral& and 
Kautilya ha& also eulogised minerals in his 
. Arthashastra'. Therefore, there is need 
for d separate Ministry for mines, and the 
mineral wealth h:ls to be expJoited in a 
plat.ned manner so that we could translate 
into practile the ided of our Prime Minis­
ter of taking Indb into the 21st century. 

*SHRI A.C'.SHANMUGHAM (YeUore): 
Hon. Mr. Deputy Spedker, Sir, I am 
grat<. ful to you for giving me this opport· 
unity to welcome the Demands for Grants 
of the Ministry of Steel, Mines and Coal 
for 1985·86 on b~half of my party the All 
India Anna Dravida Munnetra Kazhagam 
and to makc a f ~w suggestions. 

A t the very outset I would like to rcfer 
to the tremendous strides made by Japan 
among the comity of nations so far as 
jndtlstri~d and SCIentIfic growth is concer­
ned. You know, Sir, that steel, coal and 
every other basic raw material is to be 
imported by Japan. With this handicap, 
Japan is producing everything and the 
Japanese products are competing every­
where in the world. Japan has gone ahead 
of even the most advanced nations of the 
world. We have to emulate the endeavours 
of the people of Japan and take our coun­
try also to that level. 

India is rich in natural resources. Our 
Chief Mini'lter has mentioned this in a 
song, 'While everything is available in 
abundance in Jndia. why should we go 
nbegging abroad l' Iron ore, coal and all 
other basic raw materials are available in 

India. I take this opportunity to SUllcst 
that a high-power technical Committee 
should be constituted and this Committee 
should undertake extensive tour of the 
country, assess the available resources and 
make suitable recommendations for their 
fuJI exploitation. I am sure that the hOD. 

Minister, known for his talent and exper­
ience will get this done. 

Sir, coal is the basic input for generat. 
ing electricity. Thermal power generation 
is not so complicated as hydel power 
generation. Tamil Nadu is entirely depen­
dent upon thermal power generation. 
Whether it is Tuticorin Super Thermal 
Station, Basic Jlridge or Ennore, all these 
Therma) Stations are dependent on coal 

. supplied from Northern States. In 1976 the 
eoal was available at Rs. 107 per tonne. 
In 1985 it (.;osts Rs. 400 per tonne. The 
price of coal is going up at regular inter­
vals because the freight rate is hiked up 
incessantly, year after year. Tamil Nadu 
has to generate electricity after overcoming 
all these hurdles. Our Chief Minister. 
Puratchi Thalaivar Dr. M.O R. is comm­
itted to translate the ideals of late lamen­
ted Prime Minister Shrimati rndira Gandhi. 
He h..ls ordered the supply of electricity 
free of charge to people Jiving in huts and 
hamlets. Similarly, electricity is supplied 
free to 2.5 lakhs of farmers so that they 
can produce marc foodgrains. During the 
past 9 years the electricity tariff has not 
been cnhancld. In fact the cJectricity 
tariff has gon e down from 16 paise per 
unit to 12 paise a unit. But the price of 
co~d has gone up several times. The wagon 
supply is erra.tic. The quality of coal is 
poor. In these circumstances, I demand 
from the hon. Minister that 50% subsidy 
should be given so far as the coal supplied 
to coal is concerned. 

Sir, throughout the country the coal is 
in short supply. But from the Annual 
Report of the Ministry it is found that 
as on 3 J .3,1985, Rs. 700 crores worth of 
coal was piled up at the pitheads, com­
pelling the Coal India to reduce produc­
tion 0 f coal. Sir, this unhappy state of 
affairs must be ended forthwith and the 
coal should be transported to an parts of 

tl'The speech was originally delivered in Tamil. 
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the country on war footing, It is also 
found that coal worth ~everal crorcs of 
rupees is burnt to ashes in ftl.. vera1 fire 
accidents. To be specific, the annual 
Joss in this is of the 01 dcr of Rs. 100 
crores. The Hon. Minister should ensure 
that such a national W,l~te is averted by 
taking appropriat{· Safl.'gl'ards. \\'e c~, n ovrf­
corne the ('oal s an.ity by implcm..:nling 
an effectivl: transport ))t\licy ~'nd by av.:rt­
ing the above m~:ntion(.d fire ~cddcnts. 

Coming noW to steel, whkh is in the 
cor~ sector, it is th~ basic raw material 
for induc;trintisation. Unfortunately, though 
we have l~lrgc stc.:ll Illilb. }et supply 
position has not impr ov.:d. There is wide 
gap between dcm.md anJ supply. There 
is public sector monopoly ill this; no 
private sector ic; there to compete. Jw:,t 
IS d:1YS b fore tl&~ Budget, the pr i~c of 
steel wa.) t •. LLd ly r~· .211)1.) p ... 1 ton~c How 
can we expect industrial prog, CS!<J in th:s 
envilonment of bllttilnc ... 'kl) .1Ild handicaps? 
The \:rcx 'crgad~. tion, SAIL, Las bc(omc 
a white drph.mt. it j'\ ~Cp( rted that thirs 
organic)~lti(1n has DCCOlll'! the instrument 
of exploit Ilion in thl hal,ds of vcstC'd 
intcreli;f~. There 31 C $0 man) m.dpr.H.lic\,.s 
and irngllla; itiL:s in thl. atL'}cdtion of !'tccl 
quota. 1 h.; ~m til i:ldu.,tr ics gu ~tcp­

motherly trc,llmt:nt b ... c;\U~c thty c:.:.nnot 
flush out txlra money for getti!)g steel. 
I dem[lnd that Steel AulhCl ity of Indil 
Ltd. must be stlbj~('t,~{! to :\ thorough 
scrutiny and overhau1. Th~ publk sc.:lor 
units mu~t be tlh~ b .. 'lcon lights for the 
country as a whole. 

Sir, the lion. Member from Madhya 
Pradesh W"1S ~,.yjlig th .• t Madhya Pradlsh 
abot nd~ in nfltur:1 1 rcc;('urc('~, and yet they 
haye to go to C.lkutta to get slecl. Rour­
kela. Durgdpur and Bhil:,i Steel Plants are 
aU located ( .. r away from Southern States. 
The small indu~1ric<;j ill Tamil NJdu and 
other Southern S1 1 tcs ha v~ tu gd steel 
from thes..; plLtces on Iy. I n order to bal: nee 
the prkc udvnnLlgc that the industries 
]ocuted adjacent to thes\> St\'eI Plants gl*t, 
the Govcrnml nt is impll mcuting the 
freight equalisation scheme "q [,Ir ~lS slirply 
of steel to southern St: tL:S : rc CJflcer I.CJ. 
It has aPlJc, fl,.O ill l1"lioll"J prl~~ tht~l the 
Govcrnm(! t i-.; short Iy s,.rapPllIg this 
scheme. If this Is done, then the small 

industries in Southern States will be 
dccim.ated. I seck the good offices of our 
bon. Minister in the continuance of freight 
equalisation scheme in the interest of slll..t1l 
industries in southern States. 

You know, Sir, that crores of rupees 
have been invested in Salem Sted Plant. 
The people of Tamil Nadu were hoping 
that a fu1l-flt'dgeJ Sted Plant would be 
cOO1il.g up in Sa)&!Il1. They have been taken 
for a ride. Now this is only a rolling mill. 
I do not know how this has COOle about. 
The Detailed Project Report submitted by 
Daslur Company states specifically that 
iron ore available h('re is of good· first 
grade qUJlity for the md.llufdcture of steel. 
Instead of melting iron ore, now this plant 
is rolling the plJtcs obtained from Rour­
kcla. Durieg British regime the iron ore 
was taken here and after conversion in 
England a bridge W.1S constructed there. 
Tl-:at bridf'~ was nGm·d t'S Salem Hridge. 
Since the quality of iron on' is good, the 
hon. Minister should ensure that Salem 
Steel Plal~t produces steel rather thd.n 
ruillng th ... ' stainless steel sh~'elS. 

Even il: the allocution of stail1lc~s sted 
sheet. there are malpr .. lcti:es. The bulk 
pLrdu~crs ar~ given larger discount, thus 
denying th(! small il1dllstri~~ their quota 
btc.llIse l he entire production is appro­
priated by bulk producers of stainles'i 
s!eel vessels. This must be s ~t I ight by the 
hon. :Minister. 

The Members from Karnati.lka have 
been demanding for years the setting up 
of steel plant at Vizianagaram. If this 
plant comes up, then the steel requirements 
in Andhra Pradesh, Tamil Nadu anct Korala 
can be had from here. I request the hon. 
Minister to look into this and do the need­
ful. 

Gold is the p rmancnt reserve for ollr 
flo:tting curren(.:y. The st'cond &tLlge expan­
sion of Ko]ar Gold fields should be under­
taken by the Ministry expeditiously. 
Th('1"e'may be some initil1 setbacks and 
losses. But we should not lose sight of 
uhimat~ gains in exploiting this precious 
m :t.:1 av.:\iLb':: in the bowds of earth. 

Mr. Oepu(y Speaker, 
stituency Dharmapuri 

". . ;:>Jr, In your Con-
accordins to the 
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survey of Geological Survey of India goJd 
is available. 

MR. DEPUTY SPEAKER; Not in 
Dharmapuri, but in Krishnagiri Parlia­
mentary Constituency-Maharajakadai. The 
hon. Member from Krishnagiri is here and 
he will claim it. 

SHRI A.C. SHANMUGHAM : In your 
DhDrmapuri District gold has been found. 
During your tenure of Deputy Speaker­
ship. YOU kindJy ensure that gold uvailable 
here is exploitcd fully. You must take it 
up with the Prime Minister and the Minis­
tlr concerned. ] am saying this in the 
intt'nst of Tamil Nadu as a whole. 

MR. DEPUTY SPFAKER: The hon. 
Mjni')tcr is here und he will take care of 
it. 

SHRI K. RAMAMURTHY (Krishnagiri): 
Alre,ldy, the Geo]ogic41J Survey of India 
has completed the survey. 1 he Mintstry of 
Mir.c~, )1US started the excavation and 
exploration. The project is in operation. 

SHRI A. C. SHANMUGHAM: The 
mines should come up. Even if it is in 
Dh .. um..l.pUl i })j~trict 01 in Kri~hn",giri 

District, the State of Tamil Nudu derIves 
the b('ncfit. 

Bdore I conclude, 1 find that Shri Tan­
don is the Chairman of Neivdi Lignite 
Corporation. He does not know Tamil; 
this inhibit:, him from appreciating the 
problems of workers a1ld others. The pub­
lic relations are out of his reelch. In Visha" 
khapatnam Steel Plant, someone not 
knowing Telugu language was appointed 
us the head The local people opposed it 
and now a Tclugu-knowing person has 
been appointed as the Head. I ~"ggest 

that in the public undertdkings loc<.1 ted in' 
the Sti1tes [IS far as possibJe the people· 
knowing tIle loc~ll languages should be 
aplrointed as Heads of the organisation.::. 

Before I conclude, I would only refer 
to the requests of T Limit Nadu Govern­
ment for the opening of third-mine cut 
in NeiveJi Mines, for the import of ore 
lakh tonnes of coal from Australia nnd for 
the approval of the Centre to purchase 
ships for transporting coal from North to 

Tuticorin. I am sure tho holt. MiDister 
will Jook into this. and do the needful. 

With these words I support th,~ dem1nd s 
for grants of the Ministry. 

[English] 

DR. P. VALLAL PERUMAN (Chidam­
baram) : Sir, I wish to say a few words 
on the Demunds for Grants of the Miws .. 
try of Steel, Mines and Coal for the year 
1985-86. 

It is good for the country that we have 
a pr.lgmatic and explfJcnced MUlJster of 
Steel. Mines and Coal in Mr. Vasant Sathe. 
He is ably a~shlcd by Shri Nalwar Singh 
who had J endcred exemplary service to the 
country. 

I will st raight way refer to the contradic­
tion~ which arc scc:n in th~ working of 
thi<\ Ministry. I wtll fir~t spl.!<ik about coal. 
The CUd1 India Limited i~ cutting down 
its production because of sto<.:kpties of 
coal at thc pit-heads, On the other side, 
the thermal power stations in the country 
are lIot able to reach the optimum level of 
generatIon of power because ot non-avail­
LAbility of coal. F0r ex.lmple, Ennore 
Thermal Stalion nl!ar Madras is livinS 
from hand to mC'uth ill regard to coal 
supply. It is tbe normal necessity of Ther­
mal Power Station to have coal stock foc 
one month. But they seem to lxist on 
ooal stock for one day. You can im~'gine 

how the scardty of power has become so 
acute that in 1 amilnadu the power cut 
goes to 60 '}~ in ~ummer months! 

Secondly, the washerics in coal mines 
hav(.' become outdated. The coal is not 
washed properly. The ash content in our 
coal is so much that power generating 
equipment gct~ spoiled. There must be 
series of enoc<lvours to Jl'place all the 
existing wa~hcrics with modern washcries. 
The Minister of Coal must ensure curly 
clearance of th(.' stockpile of coal at the 
pit-heads so that the production is not 
stopped. 

Coming now to Neyveli Lignite Cor ... 
pordtion, there is necessity for s.lnction­
ina the third mine cut which wiJf hel1" in 
more goneration of power. Last year, 
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profit was more than Rs. 60 crores, So. 
the NLC is a profitable one. Hon. Minis" 
ter can give some more funds to that unit 
The Tamilnadu State Electricity Board 
oWes to NLC more than Rs. 70 crores for 
the power supplied to it by NLC. Unle~s 
the NLC gets their money from TNSEB, 
the NLC c~nnot med its financial nec:ds 
for developmental programmes. The hon 
Minister must exert his gOQd ofih:es in 
letting the payment from TNSEB to 
NLC. 

Salem Steel Plant in Tamilnadu is just 
a fabrication unit. In the distribution of 
stainless steel of SSP, the needs ('If sm. 11-
scale sector are neglected. Only the big 
consumers get the lalg~st que-tao The 
SSP. offers larger disCOlll1 t to bulk buy­
ers. :Their sy~t(m must be changed. The 
small consumut; must be assi~h .. d with 
regular suppJ) (f St,'illllS'" 'h.eJ. 

I have to refer to the proposed scrapp­
ing of freight equalisation pC'licy which 
bas been of great help in industri.lIisalion 
of Southern States. ]f th8t i~ scrappd, 
the steel PI ices will csc .. latc .'cd South....rn 
States will t'e worst hit. I demand that 
the Steel Minister shn.ld not ,'grce to the 
scrapping of freight l.qu._tlisation policy. 

I would also like to ref\. r to certain spe­
cific issues rc]ating to NLC. As NLC 
falls within my Parl;. nj'~lltary Con~titu­

ency, I am intimat( Iy lOIh.erm d with 
them. 

In NLC, about J 5,000 labourers arc 
working daiJy on daily" agl,.; ba~is under 
labour contra't system. Y 0U will be 
shocked to know that their daily wage is 
around Rs. 6/-. Can you think that it is 
possible to maintain a Lmily with this 
money? 

I clarify that unless the contrad labour 
system is abolished, thlrc wiJl be no jm­
prOV(mellt in their wage and standard of 
life. 

I suggest that NLC mi: nngemcnt should 
enhance their w~gc at least by 50 %. 

Similarly, thcre are about 300 epgineus 
who have got BE Desr« by part-time from 

the DipJoma. They should be treated on 
par with Graduate Engineers jn NLC. 

The long-awaited personnel policy about 
engineers of N LC management must be 
announced for the good of the employees. 
J also take this opportunity to suggest that 
the PO$ts of Chief EnginL'crs, General 
Mflnagers and General Chief fngineers 
should be fillcu from among the ranks of 
NLC itself. 

14.00 brs. 

[MR. SOMNATH RATH in the Chair] 

I understand that there are 500 vacancies 
of Enginelr~ in NLC. All vacancies must 
be filled up very soon. 

I suggest that a National Lignite Deve­
Jopment i.md Finance Corporation be prom­
oted and set tip in Ncyveli This Corpora­
tion can mobilise public deposits and utilise 
the money for lignite mines. This body 
can also ld.illSC the expertise available in 
the NLC for cOI1~lIltdncy purpC'ses. 

There Iii! no effective drainage systt.:m for 
Ncyvcli Mines W..lste water. If the waste 
w, ter can be properly channclised, the 
adjacent lands can be irrigated. and water­
Jogging which has affected the paddy and 
sugarcane-growing J.lnds can be avoided. 
Nearly 2,000 acres nre not Lcing cultivated 
because of this. The Pal uV.tnar odai in 
Vahlyamadevi Kcelpatty Sh0UJd be widen­
ed and deepened fOI using it as drainage 
and as can.tI irrigation. 

The proposed III Mine's waste water 
shou Id be properly channeJised ; the waste 
water can be stored at Vcera"nam Juke for 
irrigation purposes. 

The NLC has not paid adequate atten­
tion to the programme of rehabilitation of 
dispJaced fCirmers at~d cultivators. The 
eompcr,s'ltion fur Hcquired lands shoUld 
be on the basis of the current market 
value in the area. 

The NLC ~hOll)d Icdaim forest land 
arId wasteknd and allot them to the dis .. 
placed farmers. 
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There ate no proper transport facilities: 
thre is also no teaching institution. The 
hon. Minister should take necessary steps 
to mak.e these facilities available there. 

SHRI V.S. KRISHNA lYER (Bangalore 
South): Mr. Deputy-Speaker, SiT, while 
speaking on the Demand~ for GrJ.nts of 
the Ministry of Steel. Mines and Coal, 
I would like to make a few observations. 

Sleel industry occupies a very crucial 
pJace in the industrial development of our 
country. At this moment we should 
remember lute P.mdit Jawaharl al Nehru 
who had the focLsight and who thought 
that our country could not prosper with­
out the steel industry being developed in 
the Second Five-Year Plan. From the 
Second Five-Year Plan onw~lrd~, a number 
of steel plunts have been e~t4bli.;;hed Ev~ry 

year there hac; been exp.mt;J("In in the fie1d 
of stcel industry. Bnt one thing I would 
like to bring to the not icc of the Govern­
ment here. There has b~cn expansion, 
but at 1 he same tIme there h')~ been a 
ShOi tfall in steel production. When there 
is expanSU;H1, there should be .t pcoportio­
nate increase in ploductioll. but un­
fortunately we sec, at Icas.t in the past 
three years, there hac; been a ~hortfall in 
the production of steel. It i!) really surpris­
ing. We slH'uld find out the reason.;; for it. 
Steel occupies a prime place in the 
economy of our country. The Steet Autho­
rity of India has nearly six units unda its 
control, and all the ullits are fllnning in 
loss. If my figures are correct, it made a 
profit of Rs. 39.7 crores in 198 J -82, but it 
incurred a loss of Rs. lOS crores in 1982-
~3 and a loss of about Rs 250 crores in 
1983-84. I do not have the hltest figure 
with me ; 1 do not know. I hope the hon. 
Minister will give us the latest figure .... 

THE MIN1STER OF STATE IN THE 
DEPARTMENT .oF STEEL (SHRI NAT­
WAR SINGH) : I will givc you the figure 
later When J repJy. 

SHRI V.S. KRISHNA IYER : So, it is 
really surprising. They should find out the 
reason why we are incur.rill& h~sses here. 
Steel indllstry is a very important industr)i. 

The economy of our country depends on 
the steel industry. Steel is required lor 
everything. So, the Steel Ministry must find 
out the reason why we are incurring heavy 
lo~ses here. At the same time we find that the 
stee1 plants in the private sector are doins 
well. The Tatas are making profits. With 
their outmoded mdchines they are makin, 
profit') whereas we are moderJ1ising our 
plants, we have invested CTores of rupees 
and stiJJ if we begin to Jose like that, 
certainly we do not know where we Will 
enter into. It is an important point. I 
request the hon. Minister to find out the 
rcason why we are incurring losses. I 
know you have gh en in the report that 
the det:1 eLIse in production is mainly due 
to in m'lny places power shortage, shortage 
of coking coal, then transport fd.cilities, 
particularly, the railways and that you 
ha vc been appointing co-ordination 
comnllttecs ,md you have alsr) got.i higq~ 

powa committee at the ministerial level 
to monitor all these things. With all this 
there is a shortfal1 in production. 

In this connection I would like to make 
a sugg,:stion through you to the govern­
ment. You should entrust the responsibi. 
lIty to m,lllagc the pldll ts to the top execu ... 
tjv~"I. You should hold them re:!lponsible. 
You !>houJu give them the target for the 
year. They should be able to achieve the 
t<irgd. Also you should tell that they 
should make such profits which should be 
reasonable. A certain percentage of 
profits they should give. In no circumsta­
nc ~s they should be allowed to incur 
losses. Of course, my experience in my 
constituency at Bangdlore when- you have 
a number of public sector enterprises-I 
have been in touch with them not after 
becoming a Member of Parli~ment, but 
even before ihn t, and my experience has 
been that there has been constant interfe-
1 cncc from the Ministl y pdcticulculy the 

. bureaucrats. That is why they are not able 
to run the administration economically 
and on sound lines. This is a very impor­
tant factor which applies not only to 
Steel Ministry but also to the other indus­
tries in Public Sector. I think this is 
v(.ry important. There should 110t be any 
interference. You fix the resl"onsibiJity. 
You tell them. you give them the target 
you m",&t achieve this target and ),ou teU 
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them that loss will not be permitted. 'You 
will be held responsible if you jncur any 
loss.' Also tell them, 'we have invested 
80 much, therefore, We must get so much 
profits. t This is very essential for an 
efticient management. I om Quite sure 
that even today we can earn profits. We 
were earning profits four years back. In 
1981 .. 82 we earned profits. • .. (Interrup­
tions) If what Mr. Dutta is telling me is 
correct, then I am very happy .... 

SHRI AMAL DATTA: We are told 
that they arc improving. 

SHRI RAM PYARE PANIKA: They 
are going to earn Rs. 100 crores profit 
this year. 

SHRI V.S. KRISHNA IYER: But in 
the latest report it is not there. 

We are really proud of OUf steel 
plants but the people of my State, Karna­
taka, you know. we are not happy. You 
know fot the last 15 years we have been 
crying for the estab1ishm~nt of the Vij\lY~­
nagar Steel Plant. The foundation stone 
for the plant was laid by the late Prime 
Minister, Shrimati Indira Gandhi in 1971. 
We al1 expected the very next day the 
work on the plant will start. But it is 
15 years since the foundation stone was 
laid, the plant sHU remains only on the 
paper and it has become a dream. You 
know it is a question of life and death 
for the people of Karnataka. The indus­
trial development of Karnataka depends 
upon the Vijayanagar Steel Plant. You 
know we have got all the infra-structure. 
We have also acquired thousands of acres 
of land for establishing the steel plant. 
We have got everything. The ore is available. 
Just now my friend from Tamilnadu also 
advocated our cause. Everything is avail­
able there. You have a number of reports 
from expert committees. All of them have 
recommended establishment of a steel 
plant at Vijayanagar. The other day to 
my question the Minister Was pJeased to 
say, 'I will set up the steel plant provided 
Kamataka can assure me the necessary 
power.' Now power has been assured to 
you by the Chief Mini5ter. Now the ball 
is .in your court. Whatever power is 

necessary the Government of Karnataka 
is prepared to supply you. So 1 would 
like that in your reply you will declare 
that you are going to start the Vijayanagar 
steel plant during the current year. You 
have also said the other day that you have 
aJre-ady recommended a prOViSIon of 
Rs. 420 crores in the Seventh Plan for the 
steel plant. I am happy. Whatever it is, 
there should be no more delay. there should 
be no more albeit. there ~hould be no more 
pretext for the Government to postpone 
this matter any further. This is really 
a vital matter which is agitating the minds 
of the people of our State for the last 
15 years. So 1 request and urge upon 
the Government that they should come 
out with a specific and categorical reply 
to-day and they ~hould announce the 
date on which work on the plant will 
start. Of course, you have changed the 
tcchnoiC'gy and w(.' do not mind it. The 
quantity that is being produced noW is 
100 per cent less then anticipated. Now, 
it is 1 million tonnes. Whatever it)~ the 
start must be made. In this connection 
I wou1d like to mention lh.lt when a new 
steel plant i~ ec;tabli-;hed --whethu it is in 
Karllataka or anywhcl C else-you should 
plan for the powel generation. Now, 
captive generators arc being in~taJled for 
VdflOUS steel pJants. You should have 
thought (If VJ,Iayandgar also. At thut 
time during 1971, wh(n the f~)LlOdation 

WdS l.dd we had plenty of surplus power 
and this queo;;t ion would not have arisen. 
Now, we .ue in ddlkulty. Even then 
Karna taka." prepared to sacrifice eyel Y 
comfort for the sake of posterity. Under 
no circumstances you should postpone 
this matter and during the reply to the 
deb Itc I expect a categorical assurance from 
the hon. Minister 011 this matter. So 
far as other thingc_; are concerned our 
Chief Minister has assured that all facili­
ties will be given. ]n hi~ lat('~t letter also 
he has giV(.'fl the same assurallcc. 

Another important steel plant in our 
State is Viswcsharnyya steel plant. This is a 
prestigiou~ steel plant founded by the ]ate 
Engineer statesman, the former Dewan of 
Mysorc, Sir M. Vi::,wesharayya. It is 
named arter him. SA IL has 40 per cent 
share in it. It is running at a loss due to 
various reasons like obsolete machinery, 
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etc. Akboulh all other steel plants are 
also runnina at a Joss yet we do not want 
the plant to run at a loss. If the Govern­
ment of India invests about Rs. 100 crores 
it can earn profit. We want to save this steel 
plant. After aU Rs. 100 crores is nothing 
for the Government of India. I therefore 
request the Government to accept the offer 
of Karnataka State and tuke over the 
project. 

I was happy to note from the Report 
about the wonderful work being done by 
the research and development organisation 
of the Steel Ministry. We should give it • 
more encouragement. It is now working 
on optimisation of technology and bas 
devised the method by which fuel can be 
saved. It is still on an experimental stage. 

Another important project in Karnataka 
under the Steel Ministry is Kudremukh. 
Last year you had pro\ ided Rs. 18 C1 orCfi 
for this project whereas now you have 
provided only Rs. 11 Cfores. inf,tcad of 
increase every year we find here there is 
reduction. 

Lastly, 1 would like to say a word about 
steel prices. It seems the increase in steel 
prices has been at the whims and fandes 
of the Steel Ministry. There has been 
sharp increase in steel prices to the tune 
of 60 to 70 per cent for the past 4 months. 
What would happen to the common man? 
When the steel prices incrense the priccs 
of almost all articles increase because 
everything depends on steel. So, I would 
like to urge upon the Government that 
whenever they enhance the prices of stcel 
the same should be reasonable. 

Sir, I thank you for the opportunity you 
have given to me and I expect a firm reply 
from the hone Minister when he replies to 
the d(.'bate as to when they are gC'ing to 
start work so fur as Vijayanagar steel plant 
is concerned. 

SHRI SHIVENDRA BAHADUR 
SINOH (Rajnandgaon): Mr. Chairman, Sir, 
while speaking on the Demands for the 
Ministry of Steel, Mines and Coal, first of 
all, I would like to congratulate the Prime 
Minister for having clubbed th(se three 
Ministries under one Minister. As you 
know vety well, steel is very much connect­
ed With coaL In the past, tb~ have been 

cases when certain references have been 
sent to the Ministry of Coal or Steel which 
concerned one Ministry or the other but 
the files were not availahJe for months, 
even, at times, for years. Now, it is under 
one Minister and I hope, there will be full 
coordination and the Ministry will work 
well. 

Sir, I would like to restrict myself to the 
Ministry of Coal because almost 65-70 
Members of ParJiament are affected by the 
Millistry of Coal. Just as our friends from 
the opposite side are concerned with the 
Coal Department so are we. When any 
problem comes cor.cerning Coal Depart .. 
ment, this being a Central subject every 
person approaches a Member of Parliament 
and it is our concern to deal with thetn 
directly. 

The Dep.lrtment of Coal lacks sufficient 
ptdnning even at the top level. We have a 

Chairman but there are Jot of p~sts of 
Directors which are vacant till today. 
While on the subject the Government 
should also lonk to the cases of rep:ltriation 
of the officers Who essentially belong to 
coal industry and are currentl y serving in 
other organisations in the Ministry of 
Mines or other Ministrie~ as well. 

Sir, with the prescnt impersonal approach 
of the Ministry many competent officers of 
proven ability are in search of new past­
urc~. This will not be for the good of the 
coal industry. It should be stopped imme­
diately. Just to bring one point to the notice 
of the hon. Ministry in a subsidiary of Coal 
India, WCL, the Government of Madhya 
Pradesh is represented by a small officer 
of the status of Collector of Chindwara. 
WCL is spread over practically onc-third 
of Madhya Pradesh. Coal industry employs 
about 8 Jakh workers and more th3n 10000 

. executives. This number is going to in­
crease in the years to come. With s.uch 
heavy percentage of human factor involved 
it is seen at the corporate 1('vel of mana.e­
mcnt there is no Director (Personnel) and 
perhaps with the Chairman remaining busy 
with other works the manngement of l'cr. 
sonnel and industrial relations division has 
become a major casudlty. 

Sir, with crores of worth of purchase of 
stores by the coal industry there is need fot 
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daulc in the cxiltina material manage­
ment division. Similarly. with huge annual 
turnover and serving many million con­
lumers the market is also not represented 
at the Board level of Coal India Ltd. and 
itl ludlidiaries. 

In tbis connection I want to give one 
practical suuestion for the consideration 
of Government. There should be a Com­
mercial Director to look after the rna t ters 
at the apex level. The coal mines arc in 
tbe interior areas. The fate of us. MPs .• 
and MLAs. are decided by these people, 
the voters. Recently coal in Chirimiri has 
purposely been set on fire. Thousands of 
tonnes of coal are being smugg1,d out 
under tbe guise of fire. Even now the fire is 
loing on. There is tremendous air pollu­
tion and gases are affecting the jives of 
the labourers living there. 

I would like to bring to the attention of 
the Minister that the EeL and BCCL are 
funning at a loss while WCL and CCL are 
running at profits. Why is it so? There 
must be something wrong with EeL and 
BCCL. In the case of WeL, bJendabJ e 
coal was available. The elL which had 
ample stock of blendable coal requested 
the Madhya Pradesh Government to utilise 
that blendable coal. Thereafter, on their 
assurance, the Madhya Pradesh Govern­
ment gave six licences for SSI unib to 
make cokina coal. There are only six cok· 
ing coal units in Madhya Pradesh. The 
entrepreneurs have invested money and 
have taken financial assistance from the 
Madbya Pradesh Government. Now, for 
the last six months they have been closed. 
They are closed because the blendable coal 
is required for the Nandan washery. Now, 
Nandan washery project is a project whkh 
is linked with Tamsi project which has not 
lone into production. If you go through 
the project report of Nandan washery you 
will find that Tamsi project should have 
actually started before the Nandan wash­
ery. Government has spent Rs. SO crores 
for the washery and it is washing blendable 
coal Instead of coking coal. This blendable 
coal from the three mines is getti ng ex­
hausted. This is going to the steel plants 
and is being used for boilers instead of 
cokina battery to aenerate steam. Payments 
are mad.e to WCL for coal equivalent to 

steam generation. The money involved in 
payment is'equivalent t9 that of steam coal. 
So, the Ministry of Steel should also look 
into the matter. Many of these six 5S1 
units have closed down for no fault of 
theirs. The WCL did not inform the 
Ministry that these mines are blendable 
coal mines and not coking coal mines. I 
request the Minister to consider all the 
points which I have made and give replies 
to them. Those officers who have given 
wrong information to the Ministry should 
be taken to task. When does the Govern­
ment iJltend to re-start supply of raW mat­
erinl to these sh SSI units which they used 
to supply earlier? I repuest the hon. 
Minister to reply to this point. With these 
words I conclude. Thank you. 

[Translalion] 

SHRI LALITESBWAR SHAHI (Muz­
affarpur) : Sir, I would like to say a few 
things in respect of the Demands put forth 
by the Minister of Steel, Mines nnd Coal. 
Some day"! baCk, he had said in this House 
that he h~:d a stock of 147 millio.l tonncs 
of coal and. th~ r.tilways were not lifting it. 
Yesterday, the Minister of Food and Civil 
Supplies SJid lhJt wheat h.1d accumulated so 
much that he had ~111owed the private 
exporters to sell it. Earlier, the Industries 
Mini&ter had said th ,t if there Wa<; short­
age of tyres ill the country we wOlild import 
them but he did not want to impose any 
check on their dbLribution or s~,le. 

DurinB the last four years, the product­
ion of coal has increased. From 114 million 
tonnes it has increasrd to 124 million tonn­
es in lhe first YCJ.f, to 130 million tonnes, 
in the second year, to 138 million tonnes 
in the third year und tod.lY it is 147 million 
tonnes, I would like to know from the 
hon Minister why if that be he has intro­
duced permit sy~tcm in the case of coal '1 
When there is surpltls prouuction and the 
Railways arl! un:l.blc to lift it how is it that 
there arc long queues of trucks and they 
are rnad(~ to wait for 20 to 24 hours 7 Why 
are you continuing the permit system '1 If 
so much qunntity of conI has been produc­
ed, why are you not' abolishing the permit 
&ystt::m so thl\t people do not face diffieulty ? 

I would like to point out one more 
thing. It is the view of the Railway aut~o-
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rities that if coal is not carried in rakes, it 
will not be economical ror them because 
the Takes return after 11 days and in the 
caso of wagons, when two or four or five 
wegGns are sent somewhere, they return 
after 17 to 18 days llnd, therefore, it would 
not be ({'OtlC'mirai for the Railways to tran­
sport coal in wagons. Sir, after all which 
are t he agencies that are supplied with 
coal in rnk{'s? It can be a steel plant or a 
power ph1nt {If a very big consumer or for 
th~t matter 1\ State unit. Does it mean that 
the industries which require five to seven 
wagons of coal a month, will not get coal 
at all ? In case they are'to be catered to, 
what are the means contemplated by 
Government to meet their requirements? 
About a year and a half back we had heard 
about the setting up of c0al dumps which 
would catef to the needs of individual 
industries and ('()n~lImers. But that project 
remained ouly on p:,pcr. It was not im-' 
plcmrnted Therefore, I would like to 
know if tht rc is any provision for supply­
ing coa1 to ~mal1 industrit"s which nre other­
wise facing great hardship. 

Sir, ) would like to mention oue or two 
things more. 1 have seen that the mach­
inery being used in the coalfields is procured 
from variol.ls countries. On the other hand 
three to four models of vehicles were deve­
loped for road tr.lr.<;port and they have 
come to stay. In the l:asc of tractors also, 
five to six modeh have come to stay and 
people select onc of these models for their 
use. So far as coal mines are concerned, 
machinery is bought sometimes from 
Poland, sometimes from Germany or Eng­
land or Canada or Australia and as they 
are of a different design ano make, when­
ever the machines are Ollt of order, it is 
difficult to repair them and they remain 
unserviceable for ever. Therefore, I would 
like that when the hone Minister replies to 
the Debate, he should state the life of the 
imrorted machines and the reac;ons why 
this period is so short ulld the steps propos­
ed by Government to increase their life­
span. 

As far a~ frrployment is concerned, 
it is said tb at the ('cal sector involves 
heavy inve ~11' cnt. lhis is true. But in 
spite of .this the empt(1),ment opportunities 
are decreasing in this sector. As the 
mecbarif$attoD I ia increasil'lS, tbe employ-

ment of personnel is decre&sin,. 1 would 
like to ask what the fate of tbe persoDS 
who will be uprooted would be? Coal 
India gives employment to one person 1ft 
a family from whom threo acre. of Jaod 
has been acquired. But 80 far as Bihar 
is concerned the pcr hand Jand-averaac 
comes to 0'32 aore. If we take mat a 
family consists of five persons, even thWl 
they would not have more than one and 
three quarters of acres of Jand. As such 
three acres of land per family is out of 
question and, therefore, no one would get 
employment. Though the coal production 
has increased yet the coal is not reaching 

• the people who need it badJy. It .hows 
that there is contradiction in what you 
say. 

So far as steel is concerned, I would 
like to touch some points. There is Bata 
Jamda sector in Bihar where the iron­
ore mines are functioning since 1920. The 
third generation of the people who were 
working in 1920 have taken up work in 
these mines today. But during the last 
five to six years, the mining of these mines 
has slowed down and is now coming to a 
close. The reason for this state of 
affairs is that the State Trading Corpora­
tion which used to purchase ore from 
them and sell it to the steel plants in the 
country has gradually stopped it now. The 
Corporation complained that it had 62 to 
63 per cent of iron content whereas they 
required more. So, first, the procurement 
of ore for internal supply was stopped 
and then later on the export also stopped 
because all the ports in eastern India are 
shallow-water ports and ships of one lakh 
tonncs draught cannot be anchored there. 
So, transhipment has to be resorted to' 
which COl!Jd escalate the cost and there­
fore, it could not be exported. The result 
is that the tribals of this area who have 
been engaged in iron ore minina for tho 
past 60 years and whose third generation 
is working now have been thrown out of 
employment. The most unfortunate part 
of this is that when they were unemployed, 
they started felling trees. We shall be 
facing the serious consequences thereof 
soon. The places where there were Juab 
green forests will be converted into a 
desert soon. During the last six years, 
thousands of people have been throWQ 
out of employment. 
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On the other hand, a pipe-line has been 
constructed frem Kudremukh Project up 
to MangRlore and about Rs. 350 crores 
have been spent on it. The project WaS 

completed three years back. But what is 
the utility of this huge investment? The 
pipe-line is lyirlg unused becntJse the pelle-

\ ti:l~ing plant could not be set lip at Manga­
lore. So, what is the use of such heavy 
investment? If we invest at len different 
places and are not able to complete even 
one work then what is the use of such 
investment 1 Government should se~ that 
when there is paucity of fuods, the 
money is properly utilised and the jobs in 
hand are completed in time so that earn­
ings could start flowing. There arc two 
steel plants in Hihar- one is the TISeO 
and the other is Bokaro. But as a bird 
is unable to get water f. om the 8eH, simi .. 
larly the Steel Authority of India has not 
<:on~edcd the dllnand for the setting up 
of a stockyard either at Ranchi or ~lt Muza­
fi'arpur in north Bihar even 'up to this day. 
They take the plea that the cc;tablishment 
cost is heavy. In that cnsc, they &hould 
reduce the establishment cost and not 
deprive us of the stockyard. Let us have 
iron even if you have to sct UJl a stock­
Nard of smaller scaJe. 

Sir, J wouJd like to say that when wc 
stand near a railway line, we see wagons 
loaded with iron"PTc.'" proceeding towards 
Jamshcdpur and Bok~,ro; they arc followed 
by the wagons loaded with coal and then 
the wagons return by that track loaded 
with steel produced from that iron ore. 
We just Tt mdn standing there counting 
the Wagons. J would like to ask whether 
we do not have. rny share in that iron-ore. 
Here, I reco]Ject :'1n Urdu coupJet : 

Mehfil Ul1ki, Saak; Ullka, 

AOltkhcn opni, baaki lI11t.,a. 

One more thing I w~nt to tdJ tIle hone 
J4inister. He should not take mu('h time 
in taking administrative decisions. The 
<;~nadian Intnm tiona) Agency had given 
t\vo millien dollnrs at zero per cent 
interest for repayment in 50 Y"Ul s for 
further developing the Singhbhllm Copper 
Belt so that copper production could be 
in<:reasid. Mr. Chairman, ~ir, you will 

be lurpri,ed to know that for tho 1_ 
two years the scheme has not even bOOD 
processed. If &0 nluch time is taken to 
dispose of file work, how on earth can the 
field work be taken in hand? How will 
the situation improve and how will the 
work, which you want to do expeditiously, 
be done 1 A Jot of talk is going on that 
efforts to dispose of the file work expedi­
tivusJy are afoot, but this work has not 
been done in the Jast two years. Gradually. 
the situation bas come to this pass that 
the grant is on the verge of lapsing. There 
are many more things towards Which J 
want to draw your attention but the time 
is &hort. I, therefore, conclude by sup­
porting the Demands. 

[English] 

DR. KRUPASJNDH U BHO) (Sambal .. 
pur): Mr. Chairman, Sir, fir~t I must 
congratulate the hon. Prime Minister of 
India felT c1uhbing the subjects of Coal, 
She} ~lnd Mines and bringing them under 
one Ministry. This will go a ]ong way 
for the Ministry to face the (;haJlenge in 
the Twenty-first century. J do not want 
to go into the juggtery of statistics about 
which the hon. Members from the Oppo­
sition mentioned that India's per capita 
consumption of this item is 18 Kg. But 
we mllst know where do we stand and 
after 36 years of independence upto which 
level we have achieved in this in campa .. 
rison with the other developing countries 
That is the quel)tion which we should 
ask ourselves. Many things have 
been said about steel production in our 
country because that is the barometer 
for gauging the growth of economy in our 
country. It is all right. Now, upto the 
Fifth Five Year Plan, Rs. 4,500 crcres were 
illvested in the integrated steel plants in 
the public sector and Rs. 3,700 <..rores 
were allocated and tbat amount must have 
been spent in the Sixth Plan. In his 
maiden speech, -Mr. Rajiv Gandhi, while 
advocating the cause of the growth of 
public sector units, he Was enquiring 
about the cause for slippages and delay 
for more than 80 months in reaard to 
Dokaro, Bhilai and Rourkela steel plants. 
I f you ask the people in the Ste~l 
Ministry the reason for slippaies and 
delay, they would toll us that it is because 
of the hish ash content in the cokinl coal 
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available in our country and that is 'Work .. 
ins against the interest of the blast 
furnace. Then they would tell you about 
the power failure and they would also tell 
you about the transportation difficulty 
through Railway rakes. 

Since jnd~pendence once this depart­
ment was well managed when Mr. Wadud 
Khan WJ's the Ch:lirman of the SAIL and 
at the same time he was the Secretary 
of the Sleel Ministry. So, there was no 
gap between the decision making and the 
implementation. At that time there was 
a criticism about the Durgapur Plant even 
when the capacity utilisation Was more 
than 80% and it is now having obsolete 
technology. I n the other steel plants, 
fuJi capacity utilization was there. 

I had severa) times on the floor of the 
House handed over so many notes to 
Shri Salve, the then Minister of Steel 
to reconstilute the SAIL. There should 
be 110 mushroom growth of Nigam ... like 
Neelachal Jspat Nigam, Vilag Ispat 
Nigam, Vijayanagar Ispat Nigcltn etc. 
If there is one man, you fix the rec;ponsi­
biJity on him. lie would be in a position 
to take decisions and be responsible for 
execution. He can then achieve the instal­
led capacity. 

Our Research and Development Wing 
has made tremendous strides in the matter 
of end use of cnCI gy in the b1ast furnace. 
Earlier, in blast furnace, the end use of 
energy was 60010. but now they have 
developed a process, by which you can 
use the total energy by recycling the 
escaped unused energy by the method of 
electric arc furnaces and gasification and 
produdng power from that. They arc 
going to try this method in Visakha .. 
patanam, Bhilai and Bokaro. In sponge 
iron, they have already been successful. 
We must congratulate our research and 
development wing for this and aJJocate 
more funds to them to carryon their' 
task. 

In the last· Parliament, several times 
the then Steel Minister had told us that 
Vijayanagar and Datari steel plants were 
'must' and for that reasons, in 1982 two 
Nigams Were constituted, but uptil now, 
the technology to be used has not been 

decided. A few days back, in anSWer to 
a supplementary put by me, the Minister 
had told us that the INRED process 
developed by Swedish firm and the KR 
process developed by West Oermany were 
being examined and that the Government 
would then take a decision as to which 
process would be suitable for us. Whether 
direct reduction or any other process. 
But, now We learn from the report of the 
Ministry that they have aJready decidf'd 
on the direct reduction proccs~. 

Further t the rated capacity for Vijaya­
nagar Steel Plant will be 1.2 million 
tonne~ of saleable steel, Whereas at 
Datari, according to this report, one J8kh 
tonne of sponge iron and saleable steel 
will be produced. Why this discrimina­
tion '/ Orissa is such a place in the country, 
where all types of minerals are available. 
The iron ore available there has got 
the highest Fe content, 64 per cent to 
68 per cent, and lowest silica content, 
Which is not detrimental for any design 
parameters and creates problems. The 
cost of transportation at Datari will be 
much cheaper than at Vijayanagar Steel 
Plant, and the cost of production of steel 
per tonne will be much less at Datari 
than at Vijayanngar. But even the.1, 
discrimination is there as far as Orissa 
is concerned. In respect of per capita 
income, Orissa is the second 10west from 
below. The Prime Minister has told us 
time and again that the backward areas 
would be given first preference, and the 
backward district would be given prefere­
nce. I would, therefore, urge upon the 
Minister that there should be no discri­
mination. In his reply, the Minister 
must also teU us whether if we switch 
over to INRED process of Sweden or KR 
procebS of West Germany, tbe technology 
at Datari would be the same as we utilise 
for the Vijayanagar Steel Plant. This 
technology wi]) not use coking coal it 
will usc non-coking coal only, for produ­
ction of sponge iron and final production 
of saleable steel. All the Members from 
Orissa as also the Orissa people will 
agitate, if the bon. Minister does not 
declare in his reply that the Steel Plant 
at Datari wiH have the installed capacity 
of one miJlion tonne bf sa1eable .teet. 

PROP. N.O. RANOA: But you are 
not opposed to Vijayanagar Steo) Plant, 
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DR. KRUPASINDHU BHOI : No, I am 
not opposed. But at the same time, 1 
would like to submit that Shri Salve. the 
then Minister had promised in the Parlia .. 
ment that Rs. 422 crores each for the 
Datari Steel Plant and Vijayanagar Steel 
Plant would be provided for in the 7th 
Plan. 

About mining, Orissa is fuJ) of minerals. 
As my friend. SIll i Shahj was elahorating, 
in Barjamada sector, which is adjecent to 
Orissa, five million lonnes of if on ore 
is produced by the small mine owners us 
also in the pubJic sector. Due to the 
failure of MMTC to get contract from 
outside for making supplies, more than 
20000 workers arc now jobles~. They 
are mostly Adiv .. 5i.., ~nJ Ilarij,ms. I \\ould 
urge upon the ~1ll1jster to llse his g00d 
offices to tell M M rc that they should 
lift more than thn.c to foul million tonn('s 
as was there in 1974·75. 

I would also ~ring it to (he n('tice of 
the Hon. Minister that Paradecp port can 
be compared with the Odassa port of 
Yugoslavia. The dredging cost at Pal adeep 
port is one-third in comparison to Ca1cutta 
and HaJdia ports, which <-annot a","ommo­
date big vessels. The draught whilh wa~ 
original1y 40 metres is flOW thirty n1<. tres. 
No money has been providld fll] dredging 
and for providing facilities rrquirc'u for 
this port. No money is comin!; from the 
Shipping and Transport Mini<;try in order 
that the Paradeep port Lan accommodate 
vessels with one lakh DW1. At the time 
of Bangladesh W.lf. no port could "ccommo­
Wlte Vjjayanta tunk except ParadC'('p port 

1 would urge upon the Minister to have 
the hinterland of Orissa and Bihar devc1o­
ped properly. For the tnlllt'raJs to be 
exported through Paradecp port, this WuulJ 
help a lot. He llJUst use his good offices 
to install another handling plant in 
Paradl..ep port. Drcogiltg should cdo;;o be 
taken care of there. 

There are so many comp.,nies under the 
Department of Mines, but an' they keep­
ing up with the dynamism and vi~jon of 
the hon. Minister? UindUbtan lOPPlC 
made a loss pf about Rs. 7 crores in the 
year 1983 .. 84. It is getting doubled now. 
BOML made a loss of Rs. 9 crores from 

its existence in 1971 till 1983-84. In 1984-
85, the loss is Rs, 10 crotes. MECL bas 
made a pront of Jess than Rs. one Jakb 
but under subsidies. I would urIC upon 
the Minister better to close thoBO compa .. 
nies and give more attention to thoso 
companies which can have better perfor­
mance and better execution. In this 
connection, I would urge upon the 
Minister that before giving Rs. 32 crores 
to HeL, he should go in for an in-depth 
study by some international experts or 
experts from OUT RcsC"arch and Develop. 
ment Wing. Only then, he should reco­
mmend for giving this money. 

1 he National Aluminium Compauy, 
NALCO, has been progressing very well. 
Mrs. IO<.hra Gnndhl glftcd to the nation 
on 26th J nU~lI y 1980 t he largest alumlna­
aluminium complex in Asi~ to the country. 
In 1981) they signed a contract with 
P..,l.:hyny Ltd. ot j"rance wtth equity parti .. 
cipation, on turnkey basis. By 2000 
A.n. what will be the production 
of aluminium? How arc they going to 
c~port aluminium. because alumimum 
consumption 10 the world is 5%, but we 
require 5C(\} of the bulk of aluminIum; 
it is Impos'lble and impr<lctlctlble that We 

can adjust all the aluminium that would 
be;.' produced. J n 1982 January. they hJVC 

revic;cd it Lind in the nJlUC of indlgemSa­
tjon, they have given the consultancy to 
biL. 1 bey have wit hdr.lwn the equity 
palllcip.ltion. But in 1981 the same 
Pschyny Limited h.ts signed a contract 
with 10m.lga 1D Australia. They have 
~,Iready insta lied an aluminium smelter 
which is producjng four lakh tOilS. The 
e'icalation cost is 25 per ('ent. But in 
OUf Pl .. lflt, the escalation cost in ]981 was 
]224 crores and now it has gone to more 
than 2200 crorcs. So, the escalation is 
hundred per cent. 

PROF. N.G. RANGA: Why? Have 
they given any re,lsons ? 

DR. KRUPASfNDIIU BHOI: I will 
a~l, th~ Minister Who are the persons 
responsible to chrlngr this idea. Under 
the procc&s, pottine gestation period was 
about 9 months. But Pschyny Limited 
by their own tcs<-ar"h al1d devdopment 
bave cut it duwn to three months. They 
have achieved their loal and they bavo 
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already commissioned a project which is 
producina aluminium. 

I am very happy ~bout the Balco 
Aluminium CompJex becau~e its perfor­
mance is magnifh;ent. But in the Gllnda­
mardan Buuxite Project, which has been 
opened io my are~l, for employment 
opportunities, as Mr. Sahi wns complain­
in~, the sons of the soH formula is not 
h' g impl~mented there. No State 
Go" ~rllmcnt Officer is inducted at the 
time of the interview. Will the Minister 
ask the company people that without the 
preSt nce of the St::lte Government officers, 
no intfrview Shotl1d be conducted. They 
are injec.ting poisonous venom into the 
mines of 1h ~ ploplc there, by inducting 
people from outside. 

Sir, now J will c(lme to the fitld of 
co • ..1 production. ~fr. Si..lhr, our Minister. 
is not hcppy (bout the A(.hh"ry Ccuncil 
whirh w~\s formuJatrd in 1981. But r.o 
mcctiilg ha~ bC<'ll held till I.OW. Then 
regardinr the National Council on Steel, 
they are ~onducting round table confer' ... • 
nee to take on the spot decision at the 
table. Shri Sa the has '.sked not to 
retrench labourers. rnste~1d. those labourers 
should be asked to brenk the coal into size 
according 10 the design paran'eter~ of the 
different industries according to their 
requirem cn ts. 

At the same tIme. it is astonishing that 
coal is supplied without washing. No­
where in the world, coal is supplied to 
different industries withotlt washing 
Everywhere washeries have been in exis­
tence. Only in India they ore doing so. 
Because of the high ash content, Coal 
India Limited sho\.'ld be asked to instal 
washeries. I will urge upon the Minister 
that instead of diverting his attention to 
other areas. if he could stop the mafia of 
Bihar coal peopll"', he will be ~ ble to 
mobilise rCSOUT(CS internally, to the 
extent of Rs. 300 crores per year. Can 
be take that bold step? 

Now, rcg,trding the coal slurry plocess, 
they have already started one project. 
But \here should be a nlass movement in 
this direction in the field of coal. To 
replace f\JeI for enera)'. co~l.-water mixtl.U'~ 

process which has been tried already ira 
European countries should be inducted 
here too to reduce energy consumption 
for fuel. 

Then I WOt,ld like to mction about 
Kothagudcm. The Kothagudem low 
tempcHltul'C c~rbonisation plant which is 
11 purely indigcr,ous prejc(.. t, !S suffering 
from I~ck of supply of coal. If it is 
giv .. n ~.(!,qul.te supplies, it can produce 
by-product chemic .. t1s for the future 
needs (If the cC'untry. We should not see 
merely the quantity of coal which is extra­
cted in million tonnes. We should also 
see the calorie vdlue of the coal which 
can be extr<!ctcd fr" m thl.! mines. The 
OMS of IabLurl rs IS minimum in India, 
in COnlrJst to other civilized c(luntries. 
~t the same tune, compared to other 
devcJnping countrl(c;, it is 0.8 ton. Why 
is it so? So, il:dll~ttial ,eta tions should 
be maintained; they should be perfectly 
peaceful: One Union: one industry; 
one c(.1al mine: one union. That should 
be the type of partidpation of miners and 
workers in management. It will be a 
wdcome structure. 

Last but not the least, I will urge upon 
the Minister of !>tccl who is sitting h<.;ce. 
that he should hlvr a re-Iook at the days 
when Mr. Wadood Kh~m wa~ there. There 
was no mushroom growth of steel industry 
in our country; 50% is the contribution 
from the publIc se,,:tor. We wiH achieve, 
by the cud of 1999, tbe go~l of 75% of 
saleable st{cJ, and of different types of 
alloy steel which we are importing. 
Diversification is a must. Ouly then wo 
can prove that our parameters of living 
standards have increased. 

14.57 brs. 

SHRI NARA VAN CHOUBEY (Midna­
pore): 1 have a few suggestions to giv_' 
to the hOll. Minister: I would like to 
mention first, that while there is surplus 
of coaJ- it is being told that millions and 
millions of tonnes of coal are at the pit .. 
head, and stotks are lying-at Midnapore 
i.e. in my constituency, there is no coal 
for a month now, because there are certain 
difficulties. People who have taken the 
contract of dlJDlps are not taking coal ; 
and this problem has not been resolved. 
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So, the prices of coal in the entire area 
has gone too high, when we are suffering 
from a sufficient, and even more than 
sufficient, stocks of coal at the pit-head. 

We know the slogan: 'Produce or 
Pu ish'. But now in the area of coal, it 
seems the slogan is: 'Produce and 
Perish'. 

PROF. N.G. RANGA (Guntur): And 
burn it away. 

SHRI NARAYAN CHOUBEY: That 
is so. A 1ready, ('rclers have been given 
to bring down the production of coal. 
Since the RaHway Ministry has failed to 
give sufficient llumba of \\'agons to carry 
coal to different nreas, stockpiles of coa] 
are (.oming out at the pit-heads. and 
they cannot be carried. Naturally. the 
slogan now is to hring down production. 

We arc being told that we are at the 
fag end of the 20th century, and we 
should be prep.lred to enter the 21 st 
century. I do not know whether in the 
,;rea of coal, we arc going into the 19th 
century from the 20th century. Otherwise, 
why this funny order has been given, to 
bring down production? Why don't you 
make use of our a vaila ble w,lgons and 
available trucks to ('"rry coal soon? That 
should be the first priority. Not that we 
bring down production. This is my first 
submission. 

My second submis~ion is that there is a 
very bad system, at 1east in Bihar colliery 
areflS (;ullcd Delivery Slip Orders. That 
is at the root of hig C0Trtlption. Officers 
of Coal Jnujd know these things in detail. 
What happens is that persons who are 
favourites are given the D.O. Slips. They 
,"olJect coal at the rate of Rs. 240/- per 
tonne at the pit-head itself. They scJl it 
at Rs. 500/. or Rs. 8001- per tonne. 
Even in a St8te like Bihar where there is 
sufficient coal, due to this system of D.O. 
slipSt price of coal in many areas has 
gone up to as high as Rs. 1,000/ .. per 
tonne. I wi11 request the hon. Minister 
to enquire into this, and pass orders 
saying thut this bOgllS D.O. slip system, 
which favours the favourites, should come 
to an end in the colliery areas. 

I do not know why Mr. Snthe is pot 
here. Mr Sathe has written a very 'good 
book. It has come out during 1984, and 
is called, "Towards Social Revolution". 
In this book, at page 84, Mr. Sathe hat) 
come to a conclusion and says: 

"On the basis of the foregoin~ data, 
the estimated black money figure for 
the year 1981-82 is Rs. S4,OOO crores". 

I t is Mr. Sathe's book, not from any­
body e]se. Now I give a specific example 
how big thefts took place. I will give one 
instaJ1ce in a colliery. I request the 
Minister to make an enquiry into it. 
Some two years back in the Churi Colliery 
ncar Ranchi in Bihar, it was found that 
25 wagons full of coal were being sent to 
Bhatinda from where they will go to 
Pakistan. 1 he matter was reported to 
the police by our AITUC. They ~ci.led 

that coa l. ] think since 1983 that coal is 
still with the police. Nobody c1ai illS that 
coal. CCL ~tlys that coal is not theirs. 
AIJ the collieries are nationaJised. Where 
from coal comes? Our kader wrote to 
late Shrimati Jndira Gandhi. She ordered 
an enquiry. On 16.:. J 985, Shri Vasant 
Sathe went to Ranchi. Again our people 
met him and r~portcd this matter. One 
full rake WJS going to Pakistan. It was 
checked by the Bihar Police. Then it W.lS 

said thnt the CHI was going to make an 
enquiry. Then SP, CBI i~ being pressuri­
sed so that no effort cal) be made for 
making an enquiry. The Coa] lndia 
Chairman and other people arc sitting 
here. What are they doing? I Want a 
categorical answer from this government, 
the government which wHI never tolerate 
corruption, the government which will 
fight bbckmoney. What are they going 
to do in this particular case which I have 
mentioned just now? 

Regarding labour, a national coal 
wage agreement was entered into ddtcd 
11.11.1983. It was not implemented fully; 
it has not been implemented regardin¥ 
housing, potable water, social security, 
etc. A sub-committee was formed but 
they nrver met. It was supposed to give 
its recommendations within six months. 
A Joint Bipartite Committee was formed 
for impIc mentiDg the agreement but was 
not allowed to even sit at the instance of 
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the Cbairman, Coal India. For that 
purpose, 48 hours strike took place on 
June 5 and 6. When the strike took place, 
the Chairman became vindictive'. He 
ordered to C1,lt eight <lays wages for one 
day strike. The workers went to the 
court and got injunction against tbe exeCll­
tive order. I request the hon. MiJolister 
to Sec that tbe entire industrial relation 
in the coal area should be again brought 
o J the proper wheels. You should call 
a meeting of all th~ trade unions. Now, 
due to the grace of the Chairman, Coal 
Indifl, only INTUC people arc being 
pampered, no other T.V. organisation is 
being called at the pithead. 1 request 
that this thins should be remedied by the 
new Minister; and when you have come 
perhaps you will be able to do it. 

For Bokaro Steel, coal was supposed 
to come from Dugda Coat Washery. Rs. 8 
c(ore~ were spent, but ~till this colliery is 
a myth, is a dream. Now, we arc suppo­
sed to go to cold miJI and start production 
of 4M tons in H( karo. Actually, we have 
reached this thing, but I do not knc.w why 
on paper you are saying that your produ­
ction is 2.5 million tonnes. 

The captive power plants were supposed 
to come to Bokaro. Why have they not 
been put into operation 'l Why was not 
sufficient quulltity of oxygen made 
available for this Bokaro Steel Plant. 
Similarly. in nalli Rajhara near BhiJai 
Steel Plant, about 10,000 work(2rs are 
working in the mining. 

Sir, you kindly hear this, All these ten 
thousand workers are getting the some pay 
and allowances us the departmt'utal labou­
rers. But still they are not departmenta­
lised. The contractors are given Rs. 17 50 
per tonne. I do not know what for they 
are given that money. It simply raises 
the cost of production. 1 think the ~on .. 
tractore are least concerned to give you 
proper production. They simply think 
that they are producing so such and they 
are getting the money. I sllggest that 
those workers must be departmentalisod. 

Bhilai steel plant is expanding, its 
capacity is now 4 million tonne!. But 
5,800 HSeL workers are sitting idle. I do 
not know why private workers sbo\lld be 

employed here when much number of 
workers sit idle. 

I request the hon. Minister to look into 
the points I hlV ~ rais.:d. Of course, we 
need steel. we need coal. But if you can 
stop the private collieries it will be good. 
As Dr. Krupasindhu Bhoi stated, if you 
can control th~ mafia-gangs in collieries 
alJ the benefits can be had. I hope that 
you wiJJ be successful in your efforts. 

MR. CHAIRMAN Shri Shanti 
Dhariwa1. 

PROF. N.G. RA NGA: Today you are 
constructive. 

SHRIMATI GfETA MUKHERJEE; 
We arc always constructive. 

[Tran:~/Qt iUII] 

SHRI SHANTI DHARIWAL (Kota): 
Mr. Ch~!irman, Sir. supporting the Dem­
ands for Grants of the Ministry of Steel, 
Mine~ and Coal, I would like to submit to 
the hon. M illistcr that steel, mines and 
coal are the o:1ckbone of the economy of 
the country. Around Rs. 4,000 crores worth 
of autboris<:d capital has been invested in 
the steel plants. In the detnil~ of profit 
aud loss for 1983-&4, a net loss of Rs. 
214.53 cr0res has been &hown, whereas in 
1982·83, the IH.:t Joss Was Rs. 105.76 
crores. which mcan~ the Joss has doubled 
this year. 

In spite of the investment of crores of 
rupees by the public exchequer, the fuct .. 
ories Rrc continuously incurring losses. 
Whenever the attention of Government is 
drawn towards this, the Chairmen of the 
factories come out with the excuse that 
shortage of power and inferior quality of 
coal was responsibJe for the losses and thus 
try to throw their respollsibility on others. 
Further, they want that these tosses should 
be written off. 

1 would like to ask the hon. Minister 
whether this power and coaJ problem has 
not become more serious than that of mis­
management, corruption and low product­
ivity. Does not this shortage of power and 
coal affect the private ~ector also? Their 
production capacity did not 80 down and 
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was estimated at 99 per cent in 1983·84 and 
92 per cent in 1984-85 whereas it remained 
at 63 per cent in the public undertakings. 

It is surprising that though in Govern­
me'1t documents, a~aiJabHity of steel melt­
ing capacity and rolling rapacity has been 
~bown as being more than the domestic 
demnnd and the pn"'duction of raw steel in 
a 11 the steel pJ.tnts has been shown as 60 
per cent, we have to import 1.5 to 2 million 
tonnes of it. 

In Iudia its per capita consumption is 
14 kg. whereas in Chjl~a it is 40 kg. The 
targets flXld in the Fifth Five Yenr Plan 
have not so far bt."en achieved. In spite of 
such a Jarge cost, why h t he performance 
so low? 

The steel plant~ in th~ public sector have 
been incul ring Jwgc losses. There W<IS a 
news in the press that in 1984-85 SAIL has 
earned a profit of Rs. 20 crores but is it 
not a fact that the Government declared 
an interest· holiday and wHhhcld payment 
of Rs. 90 crore interest so that these under­
takings could be shown to have earned 
profit? Is it also not a fact that every year 
there is an opf..'rational loss of Rs. 150 
crOTes 1 We should be honc~t in prepar­
ing our account'i Hnd c;h("Ilild not show as 
profit the fimount given by the Government 
as relief and exemption. FurthC'f, this sit­
uation has come about when efforts to 
reduce the losses of SAIL were made by 
increasing twice the prices of steel, in June. 
1984 and February 1985, which resulted in 
more profit to Tiltis than to SAIL. This 
repeated increase in the prices has affected 
the general price level and the cost of the 
Government projects und the consumer as 
well. 

Sir, one more thing which I would like 
to submit is that in the Indiun steeJ plants, 
the energy rost as compared to the inter· 
national standHrds is twice and, at places, 
even thrice. This WI..: slJall hav~ to reduce. 
Most of the plants have become 20 to 2S 
years old. Tatas have spent hundreds of 
crons of rupt:.es on the modernisation of 
their plant ~nd consequently they have 
started ~arnins huge profits. We should 
also modernise our plants. Oovernment 
will hay. to take a decision ~ this respect 

at tbe earliost because the cost is increasina 
every day. 

Sir, how is it that Japan, n small countrY, 
which imports iroll and coal from us and 
bears the transport co~t for carrying these 
raw materials for a distance of 8,000 kms, 
gives salary to bet workers four times more 
than that paid by us here and also, sells 
steel to us at 35 per cent less than the price 
p"evaiting here. We shall have to look 
Into it seriously. 

A few years back. in a survey of Bokat'o 
Steel Plant, it was said that as against the 
32000 workers employed there. 9000 wor­
kers sbould have been employed. The then 
hon. Minister bad told us that Government 
did not set up plants merely for earning 
profit but also for giving employment. This 
meal'S that to achieve one aim we C.ln bear 
huge losses. We should not do this. We 
should employ workers only to the desired 
extent. Only then we wruld be able to 
improve our economy. 

Sir, one more request I want to make. 
Japan, Taiwan and Korea sell stainless 
steel coil at the rate of Rs. 15,000 per 
tonne, which is sold by the Salem Steel 
Plant at the rate of Rs. 42.000 per tonne 
and evrn then a 10';s of Rs 200 crorcs per 
year has to b.: sllffercd. Ulll.!ss some sol­
ution is found for all these ills ,'nd tiJJ the 
inefficiency in the plants continues, Govern· 
ment will have to bear the losse~. Because 
of this the small scale industries will not 
get the material in time and the prices. too, 
will have to be paid at higher rates. This 
also hinders competition in the e>:port 
markets. Along with increasing the pro .. 
duction, we should also bring the prices of 
raw material to the level of international 
prices. 

Now, J would like to give certain sugges· 
tions to the hon. Minister. First, in these 
factories and plants, profcssioflal managers 
shou Id be appointed and the managers of 
the private institutions should also be given 
,·hancc here. Why i$ it that the ph·t1tts in 
the public sector are incurring losses where .. 
as the private plants are earning profits? 
Therefore. 1 fee1 that the profe~8i()nal 
managers 0f the private plants should be 
encouraged to come to the plants in the 
public sector. 
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Further" I 8USiest that to .ave foreign 
exehanse, we should import only critical 
items and a11 other items, for which we 
have technical knowhow a vaUable here, 
should be manufactured indigenously. The 
110 per cent duty imposed on hot rolled 
stainle~s steel coils should be scrapped so 
that the monopoly of certain producers is 
ended. I also suggest that result-oriented 
managers shcuJd be encouraged and they 
should know that in case of mismanage .. 
ment they will be punished. 

I suggest that for power and coal, the 
private sector should be encouraged so 
that the short~.ge of these items could be 
removed. Immrdiate steps should be taken 
to check indi~cjpJined, irregular and ineffi .. 
cient managers and workers and they 
should be punished also. The profits of the 
public sector undertakings in production 
~hould be periociically compared with those 
of the private sector so that the shortcom .. 
ings could he removed. Capacity utilisation 
should b~ improved at every stage. Coal, 
fuel and ncp~ha should be used economi~ 
cally. 1 he members of the Board of Di .... 
ectal sand dlicient tldministrators of big 
plants in the priv~!.te sector, who are well 
versed with the needs of the industry should 
be appointed in the public sector. 

With these words, I support the Dem­
nnds for Grants and submit that a short 
while ago Shl j Vishnu Modi talking about 
mines had mentioned in this House that 
since the enforcement of the Forest Act, 
the mining operations had suffered. I comc 
from Kota cOllsituency where sand-stone 
mines exist. These mines are facing a ser­
ious CflS1S. Notices have been served and 
mining operations have stopped resulting 
in unempl.oyment of thousands of workers. 
Through you, I would request the hon. 
Minister that at least in the matter of min .. 
ing, the rorest Act ehould not come in the 
way hnd such arrangements should be 
made as may prohibit the enforcement of 
this Act at places where good quaJity min­
erals are avaiJable. 

SHRI YOGESHWAR PRASAD (Cha .. 
tra): Mr. Chairman, Sir, I support the 
Demands for Grants presented by the 
Minister of Steel, Mines and Coal. The 
hone Minister has been entrusted with a 
ltcav)' responsibility for the Coulltry's devc-

topment and these three departments are 
suoh as can pa,'c the way for the develop­
ment of the country, The development 
and prosperity of a country is revealed by 
the per capita production of steel and how 
it is being used. 1 feel the steel beilli 
produced in our country is hardlY one 
fifth of OLlf requirement. We can mret 
our requirement of steel with the SOLlrces 
already available with us. If our pubJic 
sector steel plants at BhiJai, RourkeJa and 
Durgapur and the steel pl.lOts in the private 
sector work efficiently, the indigenous 
demand for steel l'an be easily met. I 
would like to draw the attention of th~ 
Minister towards certab importar.t points. 
Our Minister i~ a very efficient and dynamic 
person and he is trying very hard to ensure 
the country's development. IS years have 
passed since the nationnJisation of coal min .. 
es, but there is still shortage of toal which 
has been adversely di\;cting th,: stLel pro­
duction in our country. Our production of 
steel is not satisfa .. tory. It b reglettable 
that our country has to import rails worth 
Rs. 25 crores wheredC' this requireme'lt had 
bt:en met prcvjol:~ly l,y the BhHai St<.. cl 
Plant and TISeO. The hon, Minister 
should p.ly attention towards it. 

Mr. Chairman, Sir, I would like to draw 
the 4lttcntion of the hoa. Minister towards 
what had been said by Gladstolle in regard 
to coal. He had said : 

[English] 

ClPrime ML1istcr sJH'uld sit on a sack of 
coal:' 

[Translation) 

I am of the firm view th~t coal 
plays a very very important role in a 
country's development. If its role is 
ignored, we would be harming our own 
iJlterests. We have read a press n:port and 
are very happy that C.J.L. hus CI.:t ned a 
profit of Rs. 25 crorcs during 1984-85 as 
against a loss of morc than Rs 20J crorcs 
in t 983 .. R4. This rate of profit is not a new 
one. Durjng 1982·83, we had rarned a 
profit of Rs. 39 <.-ron's. The hon. Pri me 
Minister has a tso said that the rcquirt!01cnt 
of coal is not being m..:t at present. IS 
years have passed since nationalisation ~f 
coal minos, .but stiU we have to import 
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coking coal. It shows our inefficiency. The 
extent of foreign exchange being spent on 
importing coal can r:asily be imagined. 

Mr. Chairman, Sir, in C.l,L., only 
Bharat Coking Coni can produce coking 
coal. Our daily requirement of coking coal 
is 55,000 tonnes, whereas our daily produc­
tion is only 43.000 tonDes. In the entire 
country, the coal production is 21 million 
tonnes, out of which 16 million tonnes are 
coking coal and the remaining 5 million ton­
nes are non-coking coal. Mr. Chairman, Sir, 
I shall be failing in my duty if I do not 
bring the facts to the notice of the hon. 
Minister through you. Bhar;:tt Cokjng CoaJ 
is a compauy whkh can produce coking 
coal, which is used in producing steel. 
The C.LL. had closed down their coal 
ovens in 1983 and the f'ro~uction of hard 
coke was sto.{:'p .. J. As ~L rc~ult thtrcof 
ovens in the private sector have started 
producing more h(lrd coke. The reason 
being that the ,okillg co~.1 directly or indir· 
ectly continued to reach t he private scct<,"r 
and they continued to produce hard coke. 
Keeping this 10 view, Government have 
proposed to commission the closed oven 
again. Now, the situation IS that the pri­
vate sector companies huvc beel} earning 
profit by selling hard coke III bJack market 
to the tune of Rs. 200 to 300 per tonne. 
The exploitation of workcr~ is also there. 
Government should take immediate steps 
to stop this exploitation. 

Mr. Chairman, Sir, I would hke to say 
one thing morc. In the coal washing pro­
cess, the slurry is thn.)wn away without be­
ing put to any use. The private companies 
lift this slurry and usc it for the productipn 
of hald coke. Hard coke produced by tiS 

contains 25 per cent ash-content. Whereas 
hard coke produced by the private com­
panies contain 10 to 1S per cent ash-cont­
ent. In this way, the plivale companies 
have been earning huge profits flom a raw 
material obtained almost 1'1 ceo 

I bad drawn your attention towards coal 
w8sheries earlier also. The condition of 
aU coal washeries is very bad. Thue, most 
of the good quality coal is shown as 
middlings. This is dor.~ in connivallce 
With tbe oflicials tbere. Government 

~hould pay attention towards it. Low qual­
Ity coal can be utilised for other purposes 
but it will be of no use for producing COk~ 
ing coal. We have come to know that 
there is a huge stock of such coal in BUas­
pur in the western coal fields, but they are 
facing transport difficulties. Thero are no 
means of communications and transport. 
M.E.C. has done a lot at Balunath of Pal­
amau District in Bihar. It has made an 
intensive search as a result of which we 
have come to know that there are rich 
dcpoc;its, uf such co;.!1 there. If it is exp­
loited, the quantity available will be suffi~ 
dent to mecot all the requirements. 1 dem­
~nd that mining of coal at Balunath should 
be undertnken immediately. 

Mr. Chairman, Sir, the expenditure be­
ing incurred so fur on the welfare of coal 
mine workers is being curtailed. Unless 
the Jh ing conditions of cOJI·mine workers 
~Ire improved. their cfticiency cannot be 
increac;ed and we cannot expect more 
work from them. Even today, a large 
number of coalmine workers do not have 
rt:~idcntiaJ qu.lfters. Heaps of garblge, 
and open drains can be seen in front of 
their jhompris and their ~hildrcn take 
then meals at the same place, due to which 
they easily become victims to diseases like 
Silicosis and pneumo Konio~is. Thousands 
of workers are ~uffering from these discases 
today. 

There Was a convention in our area 
that after the rctircmc.lt of a worker, his 
heit used to get employment. But now 
this matter has been referred to court. I 
would like to submit that it is the right of 
a worker that after his retirement, his heir 
should get employment. The hon. Minister 
should Jook into it and try to restore their 
right. 

The condition of the farmers is very phi. 
able at the places where illegal mining 
takes place. The ponds and wells of the 
f~\fmers located near the mines get dried 
up. You know that this water is utilised 
in the mines. But no compensation is paid 
to the farmers. The farmers and their 
cattle have to face short.lge of water. I 
would like to say that Government should 
take concrete steps to remove the shottatSe 
of water there. 
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A lot of discussion has already taken 
place in regard to corruption and this evil 
comes up for disCllssion time and again. 
Just now, an hon. Member was saying th~t 
corruption was rampant in Bihar, but I 
would Uke to say that there is no place 
where corrupt practices are not followed. 
A profit of Rs. 6 lakhs is earned daily by 
illegal mining in the Eastern Coal Fields. 
Chapapur colJiery is the biggest example 
where illegal mining is going on and 
where dozens of workers were killed be­
cause of the caving in of the mine. This 
matter has been hushed up, as if no inci· 
dent has taken place. 

In May, J 983, a news item had appeared 
in the Statesman in respect of Logabad 
Colliery. The rejected coal stocked there 
Was dispatched to Durgapur and other 
places. This is the biggest cX(lmple of 
corrupt ion. 

The Durgapur Plant is being exp.mded. 
I would like to know the expl'nditure to 
be inCUH\!d thereon. What will be its 
capacity and how many workers will be 
employed in it? 1 would request the hon. 
Mil1Jster to give information about all 
these things. 

I have drawn your attention towards cer­
tain issues. 1 urn sure you will pay attent­
ion to them and try to curb the corruption 
which is rampant. 

SHRI RAM PYARE PANJKA (Roberts­
ganj) : Me. Chairman, Sir, I am very grate­
ful to you for permitting me to ~peak. 
Sir, 8hri Narayan Choubcy has just con­
cluded his speech. I would like to say 
something about coal first. He has not paid 
attention towdrds the achievements made 
in the coal sector after 1980. You will 
remember that during the Janata Party 
regime, the production of coal was about 
90 million tOllnes in 1979 and after 1980 the 
production of coal started increasing conti­
nuously and today it has reached 147.6 or 
146.7 million tonnes. Mr. Patel is present 

l" I here. We want to remind him that during 
the three years of Janata regime, trains were 
cancelled, the power houses faced difficu)­
des in getting coal and the consumers and 
other sovernment sectors aJso faced acute 
difficulties in lottinl coat The Key-sector 
industries became cripplod and th~ir pr0<4-

uction went down steeply. But when our 
Government came to power 8Bain in J 980, 
special attention was paid towards the key­
sector industries, particularly coal, power, 
steel, cement and transportation. The 
production of coal was augmented. It is 
a math.r of happiness that we hdve aC'hifv­
e(t the targets fixed by us. When coa I was 
made available, production in all the sec· 
tors, whether it be cement, or steel or other 
sectors, increased. 

'ihri Nardyan Choubcy made mention of 
the distribution system. I would like to 
SdY that the prices of coaJ have come down 
due to the po1iI.:Y adopted in reg.ud to the 
movement of coaJ during the last two to 
three years. The malprdctices (.ommHted 
in the movement of coal by trucks have 
been put to an end to. 

If ccrrupt pr~clke~ ~u l' Hd{)pt~d in res­
pect of coal, this Ministry is not responsi· 
ble for that. It is the State Government 
Which is res;JonsibJe for that, because tht:y 
handle the surply of ella!. Who wm get 
how much coal has to be decided by the 
state government. On their recommend­
ation, Coal India has to is.,uc permit to 
them. Coal India has done commendable 
work during the last two to three yeurs. 

I would also like to say that the number 
of strikes in Coal India during the last two 
to three years was 268. This yeLlf, this num­
ber has come down to about 63 or 64. This 
shows that an atmosphere has been created 
there which is conducive to incre.lsed pro­
duction. Also a sense of discipline has been 
inculcated among the emp1oyees. That is 
why the production of coal has incrcft~ed 
and today about 30 million tonnes of (;oc.ll 
are lying at the pit- heads. 

I would also 1ike to say that the hone 
. Minister held a high level meding at which 
the Minister of Power and the RaHway 
Minister were also present. Even now the 
government h~ve to make available the 
railway wagons because if trucks are ag~jn 
utilized for transporting coul, you will not 
be able to check the mafia gang and era .. 
dicate the corruption rampant in the move .. 
nlCflt of coal and the prices, which h~ve 
been controlled to some extent, will stdrt 
risios asain. 
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I would like to say two or three things 
more in this regard. M:my reforms have 
been effected but something sh(;uld be 
done for the employees' welfare, such as 
the provision of residential accommodation 
for them ns has also been mentioned by Shri 
Narayan Chou bey ju~t now. UJlder the 
Agreement reached in J983, much has been 
done but houses nre not being provided 
because Coal India hus got no separate 
uuit for building houses. So, I want that 
It Civil Engineering Unit should be set up 
on the lines of the one existing in oth~r 
departments, which may construct houc;.:s 
and look after their m~dntenance. Th; WOI k 
of the construction of hou~es is given on 
contract b~ sis and it is not complet~d. It 
has been the desire of CO:i1 India fur a 
long time that hcuses should be bmlt for 
the workers of Sli'gr~ 1Ili Cc,ll Field but the 
contr:1ct("r [C~l VI.. ~ (h~ \\ 01 k lIll0filplcte. 

Henc.e, I sllggcSl that a Civil t:ngineering 
Cell may be set up in Coal India in order 
to equip them with house construction faci­
lities. I would also like t~) poi:1t out that the 
atmosphere in the open cast mines of CO,! I 
is polluted. ·loday, thel e is need for in­
crea~ing hospitnl fac.:iliti· s then:. such as ,\t 
the ccntrdl hospital at Smgrauli. It is in 
Uttar Pradesh. Keeping in view the norm') 
of produ<..1iul~ iLlld admmistration, etc., a 
proposal for setting up of a company for the 
Central Coal Fields has b~cn under consi­
deration for long. It ha, not b"en possible 
to give a pract leal shape to this proposa1. 
So far, you have arpointui a Director only. 
Hence, I demand that a C,JI11P,l.IlY may be 
sct up there. 1 appreciate that a Project 
officer has been given the rank of G.M. 
vestjng in him greater power. It h.1s resulted 
in crehtil,g a sense of relief in the people. 
Now they wi11 not have to go to far off 
places in search of work. Besides, the 
school facilities provid(.d there are not 
adequate. These facilitie"i should also be 
expanded in prnportion to th..: expansion of 
work in the coal field. 

I would like to S:lY one thir;g more. 
Civil engincas working in mines and mech­
anical engineers working in npen (ac;t mines 
have not so r~~r been given an oppcrlunity to 
work in the administration None (f them 
has either been made n Man:. ging Director 
or Project Officer. This policy has to be 

changed. There is great resentment among 
these people because they do 60 per cent of 
the work in the open cast mines. You 
should give them an opportunity to work 
in the administration. 

Besides, I would like to say that the setting 
up of coal yards is a successful eKperiment. 
I wdnl that more coal yards should be set 
up in the interest of consumers so that the 
corruption rampant in this field could be 
eradicated. -

The same arrangements for the supply 
of coal, as have be.!n made in respect 
of brick-kilns, should be made in other 
places al~o where coaJ is required. Coal 
should be supplied from the nearest 
point. There ~lre coal mines in Mirzapur 
and Sidhi also. We do not understand 
why Coal India allots the c<'al required in 
Mirz'l~ur and Ridhi from other points. 1 
think it will be bdtcl if the people of 
M il7.apur are supplied with coa1 from the 
Mirzapur coal mjnc~. 

Sir, mention was made about S.A.I.L. 
It is trul, that SAIL is one of the four tOll 
public sector undcrtaking~, i t!. Indbn Oil, 
F.C I., O.N.O C. and SAIL. We are very 
hdPPY to know from the note of the Chair­
man th~lt SAIL is likely to earn a profit of 
R5. 20 crores this year &:IS against the loss 
of Rs. 14 crores last year. We want to con­
gratulate the Minister for this. During 
1985-86, you have made a projection of 
earning a profit of Rs. 100 crores. It is 
true that barring one or two projects, the 
production has not increased much, but 
in other fields such as cap,lcity utilisation 
and new technology, you helve made 
progress. It is commendable. A fter study­
ing the report, J W,JS surprised to know 
that electricity and co::tl Were not made 
available to this sector. Sir, power to 
some extent is generated by these com .. 
panies also. There ha~ been record pro­
duction of lignite this year. It is a matter 
of happiness th1t this corporation has 
earned il profit of Rs. 163 to 264 crores. 
H .:-ncc, I want that attention should be 
paid towards the generation of captive 
powrr. You do not depend upon the 
M misler of Energy because he has to 
ensure power to agriculture and other 
sectors also. He is under great pressure 
for this. Hence, you should pay attentlQtt 
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towards captive power~ I think the 
Minister of Energy will issue you more 
and more licences so that you may not 
experience any difficulty in this regard. 
We are Sllrpi j'>cd 10 note the figut es of the 
production of A luminium in HindaJco and 
BALeO. The Mndhya Pradesh Govern­
ment TC.'ccivt'd mllley from the Central 
Government for generating power and 
stJpplyipg it to the Aluminium factory, but 
they did not suppJy power to it. Now, 
the time has come to p~y more attention 
towards the production of Aluminium and 
fion-ferrous metals, because these are 
imported from abroad. You should com­
plete the plan for establishing power 
houses for thi~. We have always given 
yOli cooperation in the mattcr of acquisi­
tion of land, whether it be for the setting 
up of power pl.llJt or of any other plant. 
The setting ur of a cha Ik project Was 
under consider .It ion. 1 he Minister of 
Energy i.;; prc'icnt here. J would like to 
tcll him that when a nr", coal mine is 
commis!_.,joned, it is not linked with a power 
station in time. Anp~ra Project in the 
State Sector j~ the I,lrgest in Asia. The 
Chalk Project meant for It could be com­
missioned this year after many efforts. 
Three years ago, an agreement in regard 
to acqui.;;ition of land for this project was 
reached. The local farmers say that they 
wil1 not aClept compensation at the rate 
prevalent in 1982. You wH} have to con­
sider this point. 

Now I would hke to say something about 
recreation. A demand was made for the 
construction ot a cinema hall in the 
Singrauli coal field area. I got a cinema 
hall con~trudcd there after meeting the 
District Officcr. In the meantime, Coal 
lndia acqujrcd the 1and. But now, 
althcugh a cinema hall has aheady been 

constructed there yet they say that they will 
not allow it to function. I would nquest 
the hon. Minister to direct the officers 
and employees to aJIow the cinema hall 
to ftlnction there so that the people Jiving 
in forest area could have a place of recrea­
tion. With these words, I conclude and 
hope that this Ministry will march ahead 
in the coal ard steel sectors. 

SHRI MANVENDRA SINGH 
(Mathura) ; Mr. Chairman, Sir, I rise to 
support the Demands for Grants of tho 

Ministry of Steel, Mines and Coal. India 
is a vast and developing country and she has 
a very huge population. IndUstrial progress 
is also taking place at a very rapid pace. 
India has completed 37 years of her 
independence. There has been rapid indu­
strial growth during all these years. In the 
pre-independence era, the industrial devel­
opment of India Was negligible. Big indu­
stries have been established in our country 
today. If we look towdrds the Defence 
Sector, We find that equipmcnts being 
utilised in defence including ships are 
being manufactured indigenously. The 
production of coal and minerals in the 
country has not been to the desired level. 
The Government organisations dealing with 
coal and minera Is in the country are 
incurring losses to the tunc of crores of 
rupees. Ultimately, the people havc to 
bear the loss, which is very unfortunate. 
Due to luck of prodpction and lack of 
proper arrangements for transport, many 
industries arc facing difficulties. Time and 
again it is noticed thelt due to lack of coal 
supply, there has been shortage of power 
generation. I represent the District Mathura 
in U.P. There are a large number of glass 
industries in Ferozabad and nearby areas. 
The bangle industry and the brick industry 
have made a lot of progress in U.P. It has 
been noticed that due to shortage of coal 
and fuel, these indu"tries have suffered a 
great loss and now they are being closed 
down. This has resulted not only in loss 
of production, but lakhs of workers are 
being adversely affected. This has retarded 
the further industrial development. I would 
like to urge Government to make basic 
changes in the transport and distribution 
system as also in the production of coal, 
minerals and steel to obviate adverse 
effects on these industries. There should 
be close co-ordination among them. When 
we look towards their problems, we find 
that the transport and distribution sectors 
-blame each other that there is lack of 
tralJsport facilities and shortage of wagons 
or such other things as a result of which 
rdW materials eould not be suppJied. 

15.45 brs. 

[MR. DEPUTY SPEAKER in the Chair] 

I would also like to submit that we are 
arateful "0 tbe Central GovorDmeat ~ 
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due to their fresh efforts, new deposits of 
minerals have been found and there has 
bten growth in the mineral weaJtI1 of the 
country. Government should make more 
efforts to explore the neW and untapped 
deposits of mineral wculth. 

Trade Union organis~ltions and the con­
tra.ctors, in collusion with corrupt officials, 
have created chaotic conditions and they 
are \\torking arbitrarily. With a view to 
increase the production of coal, it is quite 
essential that the cbal mine anas are c1e:ued 
of criminals, mafia dements and their 
accomplices. 

I would also likl' to suhmit tha table 
and honest oflicers should be appointed in 
the coal mine areas so that the production 
capacity couJd increase and there could be 
proper supervision. 

Production of it on 01 e in iron orc 
mines, most of which are in the Public 
Sector, is less than the target. Due to 
Government monopoly, their have aften 
been heavy increases in steel prices. By 
checking wasteful expenditure in the iron 
ore mines and Steel Plants as also by 
increasing production, the steel prices 
should be reduced. Relief should be pro­
vided to the conf;umcrs by lcuucing the 
production cost of vaflOUS minerals in 
these sectors. Stringent action should be 
taken against the officers of these mineral 
units which are continuously incurring 
losses so that these unit~ could run 
efficiently and people could get rid of such 
inefficient officers. 

It is a matter of gn:nt pleasure that the 
Prime Minister, Shn R,ljiv GLllH.lhi, hus pHid 
special attention towards this mutter rnd 
as a result thereof there has been an 
improvement in the produ'-=tion and dbll i­
bution of Dlincrals. 

I would also like to express my thanks 
to the hone Minister, Shri Kunwar Natwar 
Siogbji, who has ubsurcd the people in a 
recent press statement that the situation 
would be improved within a year and we 
would move towards earning profits. We 
hope that profit would be earned this 
year itself. 

J represent Mathura constituency. I 
WOUld, tberefore, request the hon. Minister 

normalcy in Punjab 

that a small steel plant may be established 
at Mathura so that unemployed persons 
cou ld get maximum opportunities of 
employment. 

There is a refinery at Mathura which is 
affecting Taj Mahal adversely from the 
environmental point of view. The board 
bas. therefore, put a restriction in tbe 
establishment of such industries, as may 
l1dversely affect T:lj, within a radius of 
]00 lms. But I would like to say that 
such industries (!s may not have adverse 
effect must be established there so that the 
maximum number of peopJe could get 
employment. 

A geological survey of Mathura area 
~hould abo be undcrt.lken and it should 
be f0und out if exploitation of mineral 
rtSOUfces thac is in the n:ltional interest. 
Mining work ~hould be undertaken there 
also. 

With these words, I conc]ude"my speech. 

15.52 hrs. 

STATEMENT RE : CERTAIN DECI­
SIONS TAKEN BY GOVERNMENT TO 

RESTORE NORMALCY IN PUNJAB 

fEnglishJ 

THE MINJSIER OF HOME AFFAIRS 
(SHRI S.B. eHA VAN): The House has 
discus&cd the situation in Punjab on 
severn 1 occasions, from the point of view 
of resolving the issues in the wider pers­
pective of preserving the nation's intearity 
and strengthening the unity of our people. 
Hon'ble Members are aware of the 
~crics of steps taken by the Government 
to restore normall.Y. 

2. It is in this context that I rise to 
announce some further decisions t~ken by 
the Government to this end. The Govern­
ment will hold a judicial inquiry into 
allegations in regard to the incidents of 
organized violence in Delhi follOWing the 
assassination of the late Prime Minister, 
Shrimati Indira Gandhi. A sitting ludp 
of the Supreme Court will head tho 
Commission of Inquiry. 
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3. This House is aware of the circ;um­
stances in which the activities of the All 
India Sikh Students Federation were 
banned. Some of its office bearers hud 
indulged in actions detrimental to the 
unity and integrity of India. We under­
stand that the majority of Sikh students 
represented by the Federation are eager 
to play their part in the building of a 
strong and united India and we have 
therefore, decided to lift the ball. 

4. Special courts were set up for 
expeditio\lS trial of persons accused of 
various offences. The Govel nmcnt have 
bcen reviewing cases of per~Ol1S held in 
detention, and many such persons have 
already been released. Conc;cquent on 
the latest review, furtheI releases arc b .. illg 
made. The whole situation will be kept 
under constant rcvilw. 

5. I hope and tl ust tlklt a1l (OjlLl! ned 
with the unity and illhgrity of India will 
bend a]) their er.ergics to find a \\ ay out 
of the present ~1tuatJOH. So, lUW. h i~ at 
stake. So much, thrrcforc, is demanded 
of us all. 

DEMANDS FOR GRANTS 
(GENERAL). 1985-86 

Mioistry of Stee), Mines and Coal-contd. 

[English] 

SHRI AMAL DATTA (Diamond Har­
bour): A nllmbcr of hon. Members 
before me have spoken of the production 
of steel Elnd coal in any country being 
the index of the country's progress. 
There is unanimaty also in the view that 
India is not producing the amount of steel 
which is required and which is warranted 
by India's economic development to-day. 

Going through the statistics which have 
been presented ill the Ann\1~II Report . of 
the Steel Ministry, it seems that in all the 
integrated steel plants which include one 
plant only in the private sector, we have 
a capacity of 11.4 million tonnes now 
wbich is going to be in~rcu5cd to 14.5 
million tannes when~ the ourrent expansion 
alld modernisatioa prosraulm~s al e com .. 
pleted. 

Yet out of this t 1.4 million tonnes we 
are able to produce only 7.48 million 
tonnes. That is not the end of the story. 
Out of this 7.48 million tonnes - this 'figure 
is for 11 months only-we have not been 
able to sell one miJlion tOlmes df steel 
although an equal qnantity we had to im· 
port from abroad. That means a very 
serious mis-matching of production. The 
product that we require to be produced 
by the steel industry is not being produ­
ced. We arc producing something else. 
There may be two reasons for that. First, 
mdY be originally the production was 
planned in a certain way which is no 
Jonger required. It has to be updated. 
Second, the produ(.;tion planning although 
c:omcwhlt in error becomes worse by the 
fact that some of the steel plants are try­
ing to illcrease their produ<.tion by going 
in for heavier sections so that they produce 
more nnd can say that we have achieved 
60 to 70 per <-cnl cap~ city of production. 
J t they tJ y to PH dll~C the 1 ight type of 
items whkh will be s0ld in the market 
their prodllction figures will be less. On 
account of these rrasons we arc unable to 
sell 1 million (('nnes of steel whereas on 
the other hand we are importing 1 million 
tonnes. 

One can say that. some of these items 
rre of very high grade steel which our 
integrated steel plants arc not yet abJe to 
ploduce but we have a capacity of nearly 
5 million tonnes in the mini steel plants. 
The mini steel plants arc used all over 
the world not for the purpose of produc­
ing ordinary steel but for the purpose of 
producing spccial alloy and other kind 
of steel. I f we know what our market 
requires why cannot we get our mini steel 
plants produce the stcel which is needed. 
Either we have not done proper demand 
surveyor if we have an idea what the 
market wnnts at least we have not made 

. any effort to see that our steel units pro­
duce right type of material whIch the 
country requires. 

Sir, the growth of the steel industry 
has been misreable. Everyt'ody has 
agreed that we require much more steel. 
What bas been our growth 1 From J 
million tODncs of steel b"fore the Second 
Plan started we will be reaching a level 
of l4 minion tOfJrJes after expansio.Q 
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programmes nre completed. That is in 
tho big integrated plant sector. We have 
another 5 million tonnes capacity in the 
mini steel sector. During the Second 
Plan when we started the integrated steel 
plants the planners envisaged 75 miHion 
tODnes of steel production in 2000 AD 
whereas by that year we will be producing 
20 million tonnes as now envisaged. That 
will be our installed capacit)!. Even if 
we are able to produce that much ~hall 
we be able to sell 011 of it at the present 
price. The price has been enhanced to 
such an extent that we are pres~ing oursel~ 
ves out of market. Our engineering indus~ 
try is suffering because with this kind of 
pric.:es they are not able to compete in the 
world market. It is necessary to see what 
is the rcason for this high cost of steel in 
the country. Js it because of higher cost 
of energy or other factors? 

Sir, aU the countries have been able 
to ensure that the amount of coal 
required in steel making goes down. Have 
we been able to do that? What is the 
coke ratio, namely, the amount of coke 
required to produce one ton of steel? 

16.00 hrs. 

It is 800 to ) ,000 KG of coke in this 
country whereas in Japan, Korea and 
other countries it is only 450 to 500 KG., 
just ha1f of what is required in India. 
Now this has not happened in one day 
in those countries. J t has happened over 
a period of time. \\'e should have gone 
on continuously improving our ~tccl mills 
so that the amount of coke us~d comes 
down and down. But we have done 
nothing, since we put up the integrated 
steel plants in the late 50s and in the 60s. 
In 70s we put up the Bokaro steel plant. 
By that time we should have known that 
in the world over, steel plants are de~igncd 
to U8e much less coke. But we have not 
taken advantage of that. And now we 
are at a stage where we reQ.uire certain 
very hjgh amounts to be spent on moder .. 
nisation. This is what is happening. We 
not only have to expand the capacity of 
the steel plants to be able to sell the 
steel, but, we will have also to bring down 
the price-if not jn absolute terms, at least 
in comparative terms-so that with the 
increase in prices genoraH), the price of 

steel also does not increase any more. 
Already it has increased quite enough for 
this country to suffer all along the line. 
The whole gamut of industries are suffer .. 
ing. They, have to survive and expand if 
We arc to compete in the world market. 

Speaking about steel and coming from 
West Bengal, I cannot but mention about 
the harm that freight equalisation policy 
has done to that part of the country. Not 
only West Bengal. but other States like 
Bihar and Orissa are also affected by this. 
This frejght equalisation policy started 
from the late 50s. But it is not helping 
the eastern region. If you want to distri­
bute iron and sted all over the country 
at the same price~ you can do so, we have 
no objection. Btlt you should Cnl)ure 
cotton, limestone and other commodities 
to us a t the same price at which th<.'y are 
sold at the place where they are grown 
or mined. But that ide .• Was not act.:cptcd 
by the Government. Ultim.ltely we have 
been forced to demtlnd that this freight 
equalisation policy must be altogether 
giveu up. We request the bon. Railway 
Minister to sec that this freight equalisa­
tion policy is ended so as to help the 
eastern part of our country. 111 Iluwrah 
and Cakutta, at the applicabJe rate, the 
freight of one tonne of steel would be 
Rs. 90 whereas under the frclght equalisa­
tion policy, Rc;. 490 per tonne has to be 
pa id for steel. In some p .. rts of the 
country freight cquulis,cl(ion means glvmg 
a \ubc;idy to the freight which would 
otht'fwisc have to ue paid. This fJeight 
t..qualisation policy should go. We request 
that decision on this ShOllld be taken as 
quickly ~iS pos~jble. 

16.03 hrs. 

[SHRI VAKKOM PURUSHOTHAMAN 
in the Chair] 

Many people ha\e stated that they cong­
ratulate the Prime Minister for bringing 
together all the three departments namely, 
Steel, Min('s and Co:~1. 1t has been said 
that lot of constraints will be removed 
and so on. Many people have congrt>tlllated 
the two Ministers as being very dynamic. ] 
just rlo!serve my congratulations till a later 
date beeause I believe that the proof of 
the puddin, is in the eatin,. Some years 
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later I hope to be abJe to congratulate 
the Ministers as well as the Prime Minister 
for this decision. I will do 80 if improve­
ments are shown. 

Incidentally 1 may mention that while 
we have been able to increase our produ­
ction from one million tonnes in ) 955-56 
to about 8 million tonnes now, We have 
been just stagnating between 8 to 10 million 
tonn~s for the last few years. But China, 
during this period, increased i1S steel 
pr\lduction from below one million tonnes 
to nearly 40 million tonnes. Our achieve­
ment has been nowhere near that of 
Chinn. 

Now achieving the targets does not 
depend on 'Whether the Prime Minister 
PlIts all the three subjects under one 
Ministry and the Minister in charge being 
c.lyn.tlllic. We hJ.vc to see the system 
under whidl we arc operating them. That 
system has to change. There is no 
ac,-oL:lltabili[y, tlH.rc is no system (If 
proper accounting even. We do not care 
what iq the" raw material consumed in our 
steel industry compared to what is consu­
med in t he steel indu!ltries in other 
countries and we do not try to bring 
down the cou!:umption of inputs. Not 
that prOCl'SS a') arc unknown to us, they 
~ re very much known to us. But We do not 
5CC that thc~c arc actually implemented. 
Why do we not do that 1 We do not do 
it because 1 here is 110 accountability. 
\Vhl.. n the General Manager finds that 
there is going to be a loss, they just 
come to the Ministry and say that the 
PI ice of steel has to be increased. Now, 
the price of sted is increased and automa­
tically either the loss is minimised or there 
is profit as in this year. Now, having 
increased the price of steel in February 
on an average of Rs. 600 per tonne, there 
has bc\.'u a gain, in the value of steel 
lying in stockyard, there is, about one 
miIJicn tonnes of steel in stocks whose 
value has gone up Rs. 60 crores and bc­
~ause of this SAIL WlS able to s~ow a 
rrnfit of Rs. 25 crores or so as published 
in the newspapers. The Minister should 
be able to give the correct picture as to 
whether this is due to good and e1ticient 
workins or due to illcrease in price of 
steel which was lying in stock. 

Sir, the hon. Minister has said some­
where-I am referring to Mr. Sathe-that 
we have to introduce 'Tisco culture' in 
our steel industry. I have an objection 
to this kind of expression 'Tiseo culture' 
because jntroduction 'of a private sector 
culture in the (lublic sector is not a 
correct approach. I did not expect from 
the Minister who is known to be a suppor­
ter of public seetor such a statement. If 
Tisco has good accouT1ting and good 
management, they ought LO be! intr:oduced 
in the public sector, but Tiseo like other 
private enterprises have something more 
than that which I Jo not w.tnt to be 
introdueed in the public sector. J do not 
want these cu1tlJre~ to be introduced in 
the pubJic sector. 

In the field of <.:0.11, one or two things 
I want to mention. Sir, recently royalty 
on oil h:1s been increased. Now, oil is a 
product uf n.lture [llf whi('h nobody can 
take credit. But, n~vcrthclcss, the State 
Govt. is barred from making use of it, it 
has to he paid compensation in the form 
of royalty. The royalty 01\ oil has gone 
np, nearly three tirne(). It ha~ been 
in~re.lsed fl'omRs.61 per tonne to Rc;. 185 
per toune. Now, the increase in royalty 
on coal in ten years is Rs. 1.50 per tonne 
allhough the price of coal hllS gone up 
from Rs. 30 per tonne to more than 
Rs. 300 pcr tonne. We hdVC made a 
demand for increa::-.c in royalty on coal 
and I would request the hOA1. Minister to 
look into this matter and see what he can 
do. Being an advocate of public s~ctor, 

I wouJd aiso request him that he should 
sec that there is workers' p.lrticipation in 
the management at all levels, not merely 
inducting one worker in the Board of 
Directors which wHl meet once in two 
months or three months, but., t all levels 
in Joint Works Committees, Production 
Planning Committees, Pt'rsonnel Planning 
Committees, PLrspcctivc Planning Commi­
ttees und aJso in Financial Control 
Committees so that rampant corruption 
which is rcspol1~iblc tod.,y for loss in coal 
and steel can be e1iminated completely. 

[Translation] 

*SHRI R. JEEVARATHINAM (Arak­
konam): Mr. Chairman, Sir, I rise' to 

*The speech was orismaU)' delivered in Tamil. 
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say a few words on tbe Demands for 
Grants of the Ministry of St:!el. Mines and 
Coal for 1985 .. 86. 

Steel is the basic raw material for the 
industrial development of the country and 
that is why steel production is in the 
Public sector. Only when sted is in the 
core sector, we will be able to capure the 
commanding heights of the economy. In 
full realisation of this imperative necessity t 
the former Prime Minister Pandit 
lawaharlal Nehru established steel mills in 
public sector in different parts of the 
country. After him, we have not been 
able to put up such large steel mills. Now 
there has been populution explosion. 
There is continuotls demt'nd for steel in 
public seeter enterprists and also in private 
sector industries. I would like to request 
the hon. Prime Minbt r and the hon 
Minister of Steel, Mil es ,nd Cod that 
bearing in mind the gn,wing rcquirl.mcnt 
of sted. large steel mills should be set up 
in the c('untrv. When this is undertaken, 
it must be fnsund that the requirement of 
Tamil Nadu and other Southern States is 
given due consideration. Surveys should 
be undertaken there and such large steel 
mills should be set up there. 

I am sure that the hon. Minister wOlild 
look into lhis and do the needful in this 
regard. 

Sir, the Nt:iveli Lignite Corporation is 
functioning profitahly. In 1985·86, this 
Corporation is (.xpected to generate Rs. 70 
crores internr tJy. If this target is to be 
achievc.d, th"11 aJI uneconomic and waste­
ful expenditure should he curbc·d. If this 
is not done, then the ]ignite price will 
have to be raised; a]ternatively, the 
arrears of payment to the tune of Rs. 100 
croreS due from Tamil Nadu State Electri­
city Board Sh01.11d be collc(tcd vigorously. 
At any rate, I sugr.cst that the price of 
lignite should not be Cf han~ed. Similarly, 
the dectricity tariff sh(~uld also not be 
hiked up. 

1 would like to refer to another impor­
tant problem. The Nciveli 1 ignite Corpo­
ration has ~ cquircd 128 he~tarcs of land 
SO far, anc;i 42 hectares of land are yet to 

be acquired. Unfortunately J a purposeful 
rehabilitation programme has not been 
implemented for the benefit of people 
whose land has been acquired. They are 
suffering in the absence of livelihood. I 
want that the hon. Minister should look 
into this and implement a rehabilitation 
programme for the good of these people. 
The prevailing market price of land must 
be paid to those whose land will now be 
taken over, besides providing them alter­
native livelihood. There is one Paravanar 
Canal. This should be strengthened and 
widened so that the waste water can be 
taken through this canal for irrigation 
purposes, In the interest of gcnaating 
more eJectricity, the Government of Tamil 
Nadu have sought the approval ot" the 
Ministry for third mine-cut in NeiveH. I 
request that approval should be given for 
third mine-cut in Neiveli. 

Thousand..; of workel S here are UlHh.r 

labour conti act systelll. They are being 
exploited. They get the d •. lily wage of 
Rs. 5 or Rs. 6/ ... 1 take this opportunity to 
suggest that the NelVcli Lignite Corpora­
tion should allocate scp.uatc funds for 
the welfare of workers and their w.1ges 
should also be raised. 

You know, Sir, that coal has to come 
by sea from northern collierics to Tuti­
corin _ Super Thermal Power Station. There 
is inordinate delay in the transportation 
of coal by sea. The situation has worsened 
to the extent that the coal has to be 
rushed to the Power Slation for that da)'~s 
requirement At least one month's stock 
of coal should be available with Thermal 
Power Stations. Unfortunately even the 
day's requirement of coal is not available. 
This hampers the gen~rtttion of power. I 
wish that the hone Minister bestows his 
personal attention in this regard and 
ensure that power generation is not 
hampired for want of coaL Similarly, 
the requirement of coal for Ennore 
Thermal Station should also be met 
adequately and expeditiously and for this 
purpose effective coordination must be 
established with the Railway Ministry. 
Th('re is another reason also for referring 
to this aspc.:-t It is t uthoritatively learnt 
that Coal Indiu is rcd\'dng its productioll 
of coal because of the Irowinj stock-pile 
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of coal at the pit-beads, running to several 
lakhs of tonnes. When there is coal scar .. 
city ill differ,ent parts of the country, we 
should not cut down coal production. We 
should have a proper plan for the move­
ment of coal to the required centres of 
production. ThC" Coal India should 
undertake a purposeful supply manage­
ment programme, instead of cutting down 
c('; 1 rroduction. 

The large steel mi1ls arc located in 
northern States. The industri('s located 
in the adjacent areas are able to get steel 
at comparatively lesser prices than those 
industries located in southern Statc8, 
where the coal has to reach throu8h 
wagoils. In ordrr to give advantage of 
price of steel to industries in Southern 
States, the Government is implementing 
the fJ eight fquall~ation ~I..heme. Concc­
ssional freight rates are given for this 
purpose. It is und\,. rstood through 
authentic SOllrccs that freight equalisation 
scheme is beitlg scrapprd. If this is done, 
then the small industries in Southern 
States will be decimated. I seck the good 
offices of the Minister of Steel for the 
continuance of freight equalisation scheme 
for the survival of small industries in" 
South. ] also sugger;t setting up of steel 
stock yard in Tamil Nadu for ensuring 
regular supply of steel to rolling mills in 
Tamil Nadu cmd adjoining States. 

According to 1985-86 Annual "Report 
of the Ministry, sllbstanthtl stocks of coal 
are on stock. '\\-'hen this is the prevailing 
position, permission has been given to the 
Government of Tamil Nadu for the 
import of a Jakh tonne of coal from 
Australia. This is primarily due to 
inadequate transport facilities. The Rail­
way Board and the Department of Coal 
should work in unison in national interest 
and ensure that the requirement of coal 
in Tamil Nadu is supplied without interru­
ptions. 

With these words I conclude my speech. 

.SHRI C.K. KUPPUSWAMY (Coim­
batore): Mr. Chairman, Sir, 1 thank you 
very much for giving me tl?is opportunity 

to participate in the discussion aD the 
Demands for Grants of the Ministry of 
Steel, Mines and erat for 1985-86. 

My parliamentary constituency, Coirn­
batore, is the industrial hub of Tamil 
Nadu. In Coimbatore District, several 
lakhs of workers arc . working in industrial 
units snci textile mills. There are several 
hundreds of small foundries in Coimbatore. 
The hasie input requiroment for these 
foundries ic; steeJ and coa1. Unfortuna­
tely, there is no assured supply of steel and 
coal for them. Their production is im­
peded several times because of non-avail­
ability of steel and coal. Hence 1 take 
this opportunity tJ request the hon. 
Minister of Steel, Mines and Coal that 
adequate quanlitie~ of steel and coal 
should be !Sllpplicd to Coimbatore. In 
order to eJlSUI c th;:" I suggest that a coal 
stock-yard and a steel stock-yard should 
be set up in Coimb.ltore. Then only there 
will be uninterrupted supply of steel and 
coal to the foundries llnd other engineering 
units in Coimbatorc. 

I would refer to the black granite mines 
in Dhnrmapuri, Salem and other adjoining 
districts. This black granite is in great 
demand in foreign cOllntries. Uulike the 
marble, which is hl white, granite stones 
are avaiJable in multiple colours aJso. We 
have been earning foreign exchange by the 
export of black granite stones. Several 
lakhs of workers are eking their livelihood 
in these mines. Unfortunately, the 
Government of Tamil Nadu have closed 
these mines. The workers are struggling 
for survival. The country is losing valua­
ble foreign exchange. J demand that the 
Central Government should take over 
these black granite mines and give liveli­
hood to lakhs of workers. 

As I would not like to repeat the points 
raised by other hon. Members. I conclude 
my speech by stressing once again the 
urgent necessity for setting up a coal 
stock .. yard and £teel stock-yard in Coimba .. 
tore for ensuring supply of coaJ and steel 
to foundries and other engineering units 
in Coimbatore. 

• The speech was oriainally delivered in Tamil. 
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[Translation] 

SHRI LAL VIJAY PRATAP SINGH 
(Sarguja): Mr. Chairm:.lD, Sir, I risc to 
~upport the demands for grants relating to 
the mj.nistry of Steel. Mines and Coal. 
Our country is a developing COllntry 'and 
with ;1 view to speed lip the pace of 
development further, it is necessary that 
all tIle departments under thie; Ministry be 
pf{n ided wi 1h adequate funds. 

In this connection if we look towards, 
the Minbtry of Stt rl, we fi nd that it is a 
Ministry which has to serve every major 
and minor industry in the country. Steel 
is required in every sphere of industrial 
field whether it he the motor car indu~try, 
the Aircraft industry, the Railway Coach or 
wagon rnallnfaCtllring unit, or the spare 
pnrts manufacLUl ilrg units l)r any other 
units. Stt.'c1, hilS, therefore, got an impor­
tant place in the dcvdopmciltal pha!)e of 
our couutry. ]t is a matter for happiness 
that effective steps have been taken in 
this direction. 

Jf we look toward~ our past, we find 
that there used to bc only one or two big 
sted plants in which steel was produced. 
One of them was the Tata Iron ul'd Sted 
Company and the the other one Was the 
Indian JrC'n and Sfcc! Company and they 
produced 10 million tonnes and 3' million 
tonnt'S respectively. Fortunately we have 
made tremendous progress in this direction 
and we have been able to meet most of our 
requirements of steel with the steel pro­
duced within the Country, but it is a 
matter of conccrn that a huge buantity of 
costly steel is still imported by tiS from the 
foreign countrie~. A large quantity of 
slIlh steel is produced ill the country for 
which there is no proper market. 1 would 
like to draw the attention of the hon. 
~lillister towards this and request that We 

should lay emphasis on production of such 
stcel which is consumed more in our 
country. 

So far is provisions under various heads 
of this Ministry are concerned, [ would 
like to say that despite limited resources 
and financial constraints, commendable 
efforts have been mLLdc by him. It is aJso 
commendable that fiiuitable allocations 
have been made for Bokaro, Bhilai, RClur­
kela, Durgapur and other steel plants. 

Regarding Mines Department, I would like 
to say that the anocations made in the bud· 
get for this year are proper and' are less -as 
compared with these made Jast year whenever 
there is lesser need. This etrort is also to 
be appreciated, because in the national 
perspective it becomes necessary to mn ke 
allocations only in public interest. 

So far as the coal industry is cenccrnrd 
I represent.a district where there are a 
large number of collieries. In my view 
there is need for streamlining of this 
industry. 

Mr. Chairman, Sir, if we look towards 
the past we find that then~ was stagnation 
in the production of coal und every yc~ r 
approxirnaldy 100 milfjon tonnes of coal 
was exploited, but it i'ii a (;(1mmendablc 
thing thut we h.lVe taken.1 lot of steps to 
increase the production of coal nnd now, 
we have achieved a capacity of extrading 
147 million tonnes of coal. Mr. Chairman, 
Sir, most humbly. 1 want to draw the 
attention of hon. Minbtcr to ~ome impor­
tant issues. Due to puucity of time, I do 
not want to go into the st.ltblics. I am 
Iielpless Jl1 that, but I w(luld certainly 
say th~t in spite of the huge production 
of coal Jll Ollr area, the JO(<I) people (tre 
not supplied with coal. I wou1d like to 
request the hon, Minister to l11<lke some 
arrangement in this regard. Another point 
has been made here emphatically with 
regard to coal that the people sell their 
permits to another person ut double or 
treble the price and thus misuse them. l 
want that the hon. Minister should take 
some effective steps to check this malpra .. 
ctice. 

Mr. Chairman, Sir, noW I want to draw 
the attention of hon. Minister, to some 
serious issues. As you know, a huge 
quantity of coal is produced around our 
Sarguja area, but due to lack of coordina­
tion between the Railways and the Depart. 
ment of Coal, I find that a large quantity 
of coal either remains un transported or it 
catches fire. I want that the hon. Minister 
should pay sufficient attention to this aspe .. 
ct also a"d take effective steps. We should 
develop such a system that Whatever coal 
is produ«ed is put to use or 1$ consumed. 
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It i. also a matter of concern for us 
that We cannot produce enough coking 
coal in our country. This is unfortunate 
for the country. We should produce 
enough cokif1g coal indigenously and 
should mak(' dforts to remove the difficul. 
ties {"ldr g fdc.:ui in its production. 

Mr. Chail nMB, Sir~ another important 
thing which' want to say through you is 
thut our technology hdS not been devdo­
ped to the extcnt it ought to have been 
For instan..:e, the proposal for RUbsian 
and C1.ech tt'chnology for utiliying sll1rry 
Was discussed and there was a proposdl to 
import this h.'chnology from there. We 
should pay attcntion to all these things. 
Today, our coal industry IS vc:ry vital for 
Madhya Prade~h. It 'lhould make further 
progress and 'l'lltribule to the progress 
of the entire country. 

So far as the qucc;tinn of (,.'mploymcnt is 
concerned, corrupt ion is 5tl11 r~lmpant in 
this respect and we must remove it. While 
we do a lot for providing employment, we 
have to enSUfe that employment opportu­
nities in every field in Ollr area are pro­
perly managed. For thut purpose, you 
can coopt public n.:pre~cntatives as mem­
bers in the m.tn.tgcHICIlt. fh<..re IS a 11 .. 'cd 
to evolve a system under which no oflki~tl 
in the Government l.ould induJge in corrup­
tion. 

There is a question of payment of 
compensation to the people in our State. 
From these d('mlmds, it is seen that a big 
amount bas bt:en sought for the payment 
of compensation. But, unfortunately a 
large section of the people is deprjved 
of compensation. The land of some people 
cannot be transferred to W.C.L. only be­
cause of their being Adivasis. 1 here is 
some legal hit{.h in it. As a result of this, 
they are deprived of employment oppor­
tunities also under the rllles of W.C.L. I 
want to draw the ~Ittcntion of the hon. 
Minister to this also. The rest of the 
things, I leave to the hon. Min~ster. , 

DR. CHANDRA SHEKHAR TRI .. 
PATHI (KhaJilabad): Mr. Chairman, 
Sir, I rise to support the Demand'i for 
Grants of tl)e Ministry of Steel, Mines 
aDd Coal. , 

lJndoubtedly, steel is the foundation ot 
industries and 110 suc~ess can be achlevod in 
developing countries in the matter of indust .. 
rialis ltion without steel. The Central Gove­
rnment hav~ set up many industries in this 
sector in the past years and also acquired 
many companies ia 1980. These companies 
have not utilized their full capacities to 
meet the needs of the COul1try. . 

It is reported that due to shortage of 
power iJnd coal and difficulties in rail 
transportation, produ\.:tion in Rourkela 
:ll1d Bokaro steel plants has been adversely 
affected. 

1 wouJd like to congratulate the hOD. 

Minister of Steel and Mines on maintaining­
liai~on Lhi~ yt:ar with the authorities like. 
Coal ImlIa, Damod.u· V.tlky Corporation, 
Slutc Llcc.:tricllY Bo..trds and the RailwdYs 
responsible for slJpplying major inputs, 
with a view to solving the problems relat­
ing to supply of inputs. 

J t is heartening that as per the figures 
pub1ished by the Directorate General of 
Commercial Intelligence and Statistics, 
about 28 lakh (onnes of steel valued at 
Rs. 1009.9 crOle~ were imported during the 
YC<1r J981-82 whereas during 1983-84, only 
5.7 lakh lunnes of ~tecl valued at 
Rs. 249.56 crores were imported. 

I am of the view that if these steel com­
panies utilize their full production capacity, 
perhaps there will be no need for import 
and thus a huge amount of foreign exchange 
will be saved. 

All Public Sector Companies are conti­
nuously incurring losses worth crores of 
rupees. It includes all big companies, in 
Wllich a large amount of foreign capital has 
been invested, such as, to BhiJai Steel 
Plant, Dllrgapur Steel P1ant, Raurkcla 
Steel Plant, Hokaro Steel Plant, etc. I am 
sorry that 1 have to draw the attention of 
the hon. Minister towards falling produc. 
tion in prostigious steel plants of Bhilai, 
Durgapur and Raurkela, as the total pro" 
duction in these plants this year has been 
54.12 lakh tonnes of steel ingots as against 
60.55 lakh to;:mes last year. Although, 
this production is 101 per cent of this 
year's tatlct, yet it is 11 per cent leu as 
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compared to last year's production which 
is not justified at all. 

Sir, similarly, in the Bird G roup of 
companies, the Orissa Mineral Develop­
ment Corporation Limited incurred a loss 
of Rs. 20.84 lakhs in 1984. Kalanpur 
Development Company Limited incurred 
a loss of Rs. 23.08 lakhs, Scott and Sexby 
Limited Rs. 22.95 lakhs, Kumardubai Fire 
Clay and Silicia Works Ltd. Rs. 139 31 
lakbs, Bisara Store Lime Company Ltd. 
Rs. S6.46 Jakhs, and Stern Investment 
Limited incurred a loss of Rs. 3.08 Jukhs. 
whereas the Tata Iron and Ste'el Company, 
a private sector company has reported a 
profit of Rs. 18.96 crores for the period 
April to September. 1984. 

Sir, the big industries of public sector 
enjoying all facilities and having monopoly 
are ,ontinuously ilH:urring los~cs to the 
tune of crores of rupees and the process of 
levying taxes on the common people to 
make up for thie; }('SS does not seem to be 
justified, because it will certaillly lead to 
inflation and rise in prkes. 1 want that 
the hon. Minister shou1d give special atten­
tion to salvage the public sector from this 
loss, so that the economy of the country 
could be strengthened. Thcnfol'c, my 
suggestion is that Government should 
at once stop all royal cxtruvngancy, such 
as officers staying in fiye star hotels, 
ho1ding meetings there, making payment 
of telephone bi1Js to the tune of lakhs of 
rupees, frequent foreign jaunts and the 
expenditure being incurred in providing 
luxuries to the officers. It would be better 
to establi~h a direct link betwe('n produc­
tion and amenities, 

I also find that during the year under 
review, ) ,481 accidents were reported in 
these companies of which 23 were fatal. 
Safety measures in these companies should 
be strengthened to reduce the numbL'f of 
accidents to the minimum. 

Sir, it is the intention of our Prime 
Minister, Shri Rnjiv Gandhi that r~ gional 
imbalances should be removed in the field 
of development. 1 am sorry to point out 
that a step-motherly treatment bas been 
meted out to Uttar Pradesh in this Budget. 
I ~want tbat the bon. Minister shou1d~ 

announce the setting up of a heavy Steel 
Industry in Uttar Pradesh, which is the 
biggest State of the country and make 
efforts to sec that a situation of industrial 
unrest which could adversely affect the 
production docs not arise in the current 
as well as coming years. 

Sir, tin-plated brass utensils of Murada­
bud arc fHmOliS throughout the country and 
a large quantity of these utensils is also ex­
ported which earns foreign exchange for the 
country. The manufJcturers there do not get 
timely supply of coal at present un d consc-

, quently they are forced to buy co~d at very 
high pric( s Jue to which their units are on 
the verge of c1os1lre. I would request the 
hon. Minister to take etfcctive step~ in 
this regard so tha t the utensil industry 
is not forced to close down and the people 
engaged in It are not deprived of their 
livelihood and the nmount of foreign ex­
chang~ being earncd therefrom maintai­
ned, 

With these suggestion~, I once again 
support the demands for grants of the 
Ministry of Steel, Min t.:S and Coal. 

LEnglish] 

SHRI K.RAMAMURTHY (Krishnagiri): 
Mr. Chairman, Sir, 1 risc to support the 
Demands for Grantc; under the control of 
the Ministry of Steel, Mines and Coal. I 
am joining with my other coJlcagues in 
('ollgr,ltuJating the hon. Prime Minister for 
duhbing these three major Departments 
in onc Ministry tn facjlitate in removing 
the bottlenecks and constraints for the 
smooth functioning of these three Depart. 
Jm:nb. 1 he~e three Departments are 
very vital and are a live wire for our 
,-=ouniry's progress. I also congratulate 
the new Ministers who have taken over 
ch.lI·gc of these vital sectors of our 
economy. 

First of aU, I would like to say about 
steel. As Shri Amal Datta has pointed 
cut, we had begun our steel production 
with one million tonne. NoW we have 
increased the production stage by stage 
and nearing self .. sufficiency. This is nOt 
a small achievement and We should thank· 
the btoader vision of our late Panditji 
for his involvement in the pubUb HCtof t 
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and for establishing these hugo steel 
plants in the country. Though the J)todu .. 
ction has increased, it is not to tbe extent 
of the installed capacJty. I request the 
Minister to concentrate on this vital 
point and sec how far these public sector 
steel units have achieved their installed 
capacity. 

Somcbl'dy hI. re has referred to TISeO. 
Tiseo is in private sector and they do 
not have any special job to do, whereas 
the publie sector undertakings are to do 
social justice to the country, thay have to 
fulfil some social obligations. For this 
purpose, we have earmarked certain cate­
gories of items to he produced in some 
public sector steel mills and certain other 
categories for other 111II1S, though by doing 
this we may incur losses also. If we allow 
the public sector steel plants to have their 
OWn way of profit-making, then some of 
the essential stcel items wiJ1 not be availa­
ble to the vital set'tors of the country. So, 
we cannot compare these public sector 
steel plants with TISCO. That is the 
argument I want to put forth. TISeO 
may go in for some special items of stecl 
which are going to earn profit for them 
but we cannot carmark those sort of 
things for our public sector steel plJllts. 
If profit motive alone is the consideration, 
then, 1 am afraid, we may not be ..Ible to 
supply the essentia I steel items to the 
vital sectors like defence production etc. 

Secondly, I must congratulate tlhe 
workers and the management of the Salem 
Steel Plant and also the Steel Authority of 
India Ltd. for having achjeved the produc­
tion target and for earning Rs. one crore 
as profit. This is not a small achievement. 
Why I am referring to this is because as 
per the project Ieport, the Salem Steel 
Plant was Dot at all expected to earn this 
profit at this stage. But it has not only 
achieved the target but also made a profit 
of Rs. 1 crore. I wouJd request the hon .. 
Minister Shri Vasant Sathe to take this 
into account because we have turned the 
table. Now we are demanding a second 
Senzimir mill at the cost of Rs. 50 crores. 
So far the Salem Steel Plant has been pro­
ducing 32,000 tonnes per annum and if 
you invest another Rs. SO crores for the 
e~pansion of the Salem Steel Plant, the 
productioD will be doubled. The Govern-

ment should at least consider it in this 
light. 

Some of my friends here have mentioned 
that the Salem Steel Plant was envita.ed 
as an integrated steel plant, but now It 
has resulted into a steel rolling mill. Thil 
is partly true. Therefore, in order to 
brush away this type of impression, I 
would request the Hon. Minister to come 
forward and announce the second sen~imir 
mill for the Salem Steel Plant which is 
going to double its production. It will 
cost only Rs. SO crores. 

Another point which 1 would like to 
mention here is that after every three or 
four years the Natbnal Joint Negotiating 
Committee of the Steel industry is having 
bipartite negotiations and they are arriv .. 
ing at an agreement. Previously the deci­
sion-making power was at the hands of the 
Steel Authority of India Limited, but I 
now find that this power has been taken 
away by the Government. In such a 
situation the bipartite negotiations wHI 
have no use at all. Therefore. this power 
should be reverted back to the SAIL 
enabling them to arrive at agreement in 
the matter of workers' demands. 

With regard to mines, the difficulty now 
is that the mine Jeasing is being vested 
with the State Governments. There are 
two types of minerals in the mines-minor 
minerals and major minerals. As far as 
the major minerals are concernod, the 
Government of India is giving the power 
for renewal of licences or of licensing of 
mines to the State Governments. The 
State Governmenti are not adoptins uni­
form policy in this matter. For example, 
in Tamil Nadu, a cement industry which 
has applied for renewal of licences for it. 
lime-stone mines, has been given only 
three year's extension. In such a situation 
how will the cement industry be able to 
run ~moothly? Therefore, the policies 
should bc uniform. The Government of 
India should come forward and notify 
some of the major industries which involve 
major minerals and &uch industries should 
be given at lenst twenty years of IicensiDI 
or for renewal of licences. They are not even 
differentiating between the public sector 
and the pri vate sector undertak.in&s. The 
Statc Governmcnt takes it as a tool to 
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threaten the industrialists for some extra­
neous and political reasons and they 
vidimisc these people whenever they want 
to do so. This question must be taken 
into account ilnd the Government of India 
should come forward and advise aU the 
State Governments that tIle renewal of 
licences or issue of licences should be not 
less than a period of twenty years at least 
for major industries. 

Now I come so another point ubout the 
licensing of minerals and metals in and 
around the large industries. Tht: State 
Government is giving licences to small 
holders of mines ranging between two acres 
and four acres. As a result there is a 
mushroom growth of smJIl lic\!nce holders. 
In such a situation how will the large scale 
industries thrive? They arc not able to 
have enough mineral rcsourc.cs or deposits 
as a result of this system. I had raised 
this point in the Seventh Lok Sabha and 
the then Industry Minister, Mr. Tiwary 
had assured that wherever there are major 
industries, fresh licences to the small mine 
owners will not be given in and around 
twenty kilometres of such industries. But 
in Tamil Nadu, particularly in the cement 
industry, J find that the Tamil Nadu 
Government is giving mushroom licenses 
to small mine owners. The result is that 
the cement industry is now i.lt the verge of 
closure there, because the industry is fac­
ing acute shortage of raw materials. This 
is an important point and the Ministry 
should be seized of tb~ situation. 

Next I come to the coal mines. As 
has been demanded by my colleagues 
here, the NeiveH Lignite Corporation, 
which .is another public sector unit is 
carning a profit, thanks to the Centr~d 

Government for huving sanctioned the 
second mine cut in NcivcJi. And now 
exploration is going· on for the third and 
fourth mine cut. This is very vital. You 
know, even in the month of January the 
people of Tamil Nadu are facing 50 
per cent of the power cut. That affects 
the industrial growth, that affects even th'.? 
basic structure of our living. NLC is the 
only source of power for us, apart' from 
the thermal and other hyde) projects. This 
Neiveli Lignite Corporation is the only 

source of energy for Tamil Nadu for over­
coming the bad power situation in Tamil 
Nadu. So, the third and fourth mine cut 
should be sanctioned by the Government 
of India in respect of this Neiveli Lianite 
Corporation. 

There are two points regarding NeiveJi 
lignite Corporation. In NLC whatever 
power they have gCI crated, that is being 
lillked to the National Grid. Even thoulh 
the NLC is situated in Tamil Nadu. Tamil 
Nad'u is given lower priority. What I 
insist is that the entire power generated by 
tl~e NLC should be given to Tamil Nadu. 
I am not talking from the parochial point 
of view. But in view {)f the shortage of 
power in Tamil Nadu, that should be 
done. 

Another point is that the cost of the 
unit of power supplied to Tamil Nadu is 
very high. That will sUl'k the blood of the 
T~lmjl NJdu Government. So, there must 
be reduction in the price pcr unit of power 
supplied to Tamil Nadu. 

Another point which I would like to 
mention is about my constituency. The Geo­
logical Survey of India has al ready surveyed 
the urea (1f Chignrgunta and Mallappa­
konda. These are the two places in 
Al1dhra Pradesh. The gold mine is situated 
in the trijunction of Kurnataka, Andhra 
and Tamil Nadu. Now, for want of gold 
rCSlrve d~po'iits, thl! KoJar Gold ficJd ir, 
facing depletion of the d~posits of gold. 
From Andhra and Tamil Nadu they can 
take whatever deposits are available in that 
prea for temporarily me lting in the Kolar 
Gold fidd, which should be allowed. The 
melting area is situated in Karnataka, the 
mine is situated in between TumB Nadu 
and Andhra. In this respect Sf'me justice 
sl10uld be done to Tamil Nadu hy constru­
fling the colonies, by constructing the 
qUHrters, by buiJding a township at Veppa­
J\apalli in the Tamil Nadu, which is hardly 
two Of three kilometers from the gold 
mine. So, I demand that exploration of 
gold deposits in my constituency should be 
cxpcnditcd and production should start 
i mmedi~ltcly. 

Another point is, there were some zinc 
deposits in Mamandur which were exp Jored 
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by the Geologica] Survey of India. It Was dis .. 
covered that there were some zinc deposits 
in Mamandur in the Chingleput district. 
But it wa~ abandoned afterwards. So, I 
insist that further exploration of zinc 
deposits in and around Mamandur areol 
in Chinglepl.lt district of Tamil Nadu 
should be undertak~n since there i~ amp Ie 
scope of avaiJabliJity of hllge zinc dcpo~its. 

With this, I support the Demands for 
Grants. 

[Translation] 

SHRI SALAHUDDIN (Godda): Mr. 
Chairman, Sir, I fu Ily support the Demands 
for Grant~ in respect of Minhtry of Steel, 
Mines ~lOd C..JaJ. At the same time, T 
would like to highlight ccrt:tin points con­
nected therewith. 

[El1gli.fh] 

Steel and mincr.ll re..JL)un:e~ arc 
the bask reqlliremcnts fOr the all­
around developm~nt of the country. 

[Translation] 

History of steel begin~ from 1907 when 
JJrnshedji T .It 1 set up a sie.'] plant at a 
place named S.lk~hi in 1907. I w,)uJd hkc 
to tell that at that tim~ London Stock 
Exchange hOld rl.!fuscd to pllrch lse ..,h lTl!S of 
Tatu CompJny. This rous~d patriotic 
sentiments in the Indi..ll1 people ~lnd they 
purchased complete sh:ucs of the camp1ny 
overnight. I want that wltion.lI senlim .;nts 
should become a moving force behind 
Indian industries but along with it the int­
erests of the workers should .. 11so be t~ken 
care of. The living conditions of coal mine 
workers are pitiable. It appears as if they 
are living in hall. Their houc;es neither 
have the facilities of privacy nor even of 
ventilation. Only one door is provided in 
them which serves the purpose of vcntil.!­
tion also. 

I would also like to point out that ther~ 
is great difference in the prices of coal at 
mines and in market. The 'Prices of coal in­
crease manifold after reaching the market. 
I, therefore, request the Minister of Coal 
to bring radical changes in the coal distri­
bution system so that the gap between the 

prlces of conI at mines and those ptevaH .. 
illa in market can. be minimised. 

I come from Santhal Parglna. It is 
tribal area and number of adivJ.sls there is 
very large. In 1973, when coal industry 
was nationalised, 30 to 40 colJieries were 
nationalised at th'lt time. There was a 
company n.uncd D.P. Santhalia. It was 
also nationalised in 1973, but it is unfort­
unate that they could not be commissioned 
from 1973 tiJI date and the workers of that 
company were rendered jobless. Hence, I 
would request the hon. Minister that 
arr.lngements should be made to commis­
sion these 30 to 40 collieries and the Wor­
kers rendered jobless should be provided 
employment. It is a great injustice to 
them. If O.P. Santhalia Company was not 
In a position to work, it should not have 
been nationalised. When it has been 
nationalised, it becomes your duty to pro­
vide employment to those workers, who 
w ... rc rc.)lkred joblc~s. Be-side-;, J would 
like to pOlOt Ollt that these collierieC) are 
located neaT the railw,lY line and 'A' grade 
coal is produced in them. Keeping in view 
the facts that they produce' A' grade coal, 
they HTC located ne~r the railway line and 
they were n..ltionaliscd in 1973, why they 
arc not b'.;ing commissioned? These coll­
Iclies aT\! locat~d in Slnthal Pargana, 
Wht!TC Santh Il:i live. Th.;se people . .ire be­
ing exploited and are being subjected to 
Illj .Jstice by not commissioning the collier­
ks. I would like to know from the hon. 
Minister what steps h-lve been taken to 
OP.?11 these collicrie~. Simil.\rly, special 
nttention should be paid towards 
Jayant:l Colliery and Vaiskapi Colliery, 
which arc located in Dcoghar district, and 
arr.mgements should be made to open them 
early. 

1 highly appreciate the steps taken. by 
government for the development of steel 
and coal industries. These industries have 
played a historical and glorious folt: in the 
development of the country. 

With the$e words I conclude and thank 
you for allowing me to speak. 

·SHRI HARIHAR SOREN (K~onjhar) = 

Mr. Chairman, Sir, I rise to Sllpport the 
demands for Grants in resp('ct of the Mini-

*The speech Was orieinaHy d~Uveted in Oliya, 
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stry of Steel, Mines -and Coal. The 
departments like steel, mines and coal are 
very important. When allocation of funds 
is made for these departments, it should 
be in keeping with the various programmes 
to be undertaken by these departments. 
I have gone through the demand docu­
ments and found that the amount allocated 
to this department is highly insufficient. 
The various development programmes 
proposed to be taken up by these depart­
ments cannot be completed with this 
amount of allocation. 

Many hon. members have ,given a num­
ber of suggestions for the improvement of 
the performance of our public sector steel 
plants. While speaking on the demands, 
I would like to draw the attention of the 
hOD. Minister towards some very urgent 
issues pertaining to my State. 1 hope the 
hon. Minister will attend to those problems 
and do the needful. 

Sir, we have got a public sector steel 
plant at Rourkela in Orissa. Many people 
from all over Orissa and outside are work­
ing in that steel plant. But the numb~r of 
employees from Scheduled Castes and 
SCheduled tribes is very small. I urge 
upon the Minister to provide more employ­
ment to ST and SC candidates in that 
plant. At least the posts reserved for 
scheduled castes and scheduled tribes 
should be filled up by candidates belonging 
to these communities. Sometimes on the 
plea of non-availability of candidJtes from 
SC & ST the reserved posts are filled up 
by general candidates. This practice must 
be stopped forthwith. 

When the establishment of the steel 
plant was taken up, many ,people living at 
Rourkela had to vacate their land. They 
had been living there for many generations. 
But they were displaced due to the loca .. 

·tion of the steel plant at that place. At 
that time an agreement was reached bet­
Ween the steel plant authority and the 
affected people. Under the agreement the 
affected people were to be provided jobs in 
that steel plant. But it is regrettable that 
this aareement has not been implemented. 
I request the Minis.ler to see that at least 
one person from each affected family is 

provided suitable employment in that $teel 
plant. Necessa.ry directive should be sent 
to the steel authority of India Ltd., to 
tuke some early steps in this regard. 

Sir, Govl. of India had taken up the 
programme of modernisation and expansion 
of steel ptants during the 6th Plan. Funds 
had been provided to different public 
sector steel plants for this purpose. The 
expansion of Rourkela steel plant was also 
taken up. But the expansion programme 
has not been completed so far. The fur­
ther expansion of Rourkcla steel plant is 
very necessary. It should be started very 
soon. There is a]so greater need for the 
modernisation of Rourkela steel plant. 
Immediate measures should be taken to 
modernise it. I hope that the modernisa­
tion programme will be compJc.>tcd by the 
end of the 7th Plan. Proper fund 
allocation should be made for this 
purpose, 

New, I would like to speak a few words 
about the second steel plant proposed to 
be set up in Orissa. Dai tari Was selected 
as an ideal place for the t:stablishm.!nt of 
steel plant. All sorts of infrd.structural 
facilities arc readily available there. The 
people of Orissa have been <.iem.ll1ding the 
setting up of the second stet'l plant at thnt 
place. The Government of Orissa have 
pursued this matter at tht.! Union Minister's 
levPl on different occasions. If a steel 
plant is set up at Daitari, it will provide 
employment to many unemployed educa­
ted youths of the State of Orissa. The 
local people most of whom are SC & ST 
will get suitable employment in that pro­
posed steel plant. Therefore,] appeal to 
the Minister to expedite the implementa­
tion of this proposal. 

Then I would like to say something 
about mines. As you are aware, Orissa 
is rich in minerals. Large number of iron 
ore, manganese, bauxite, graphite, chrome 
ore, nnd mica mines arc located in Orissa. 
The mi~1ing industry plays a vital role in 
the economy of the State. 

I come from Keonjhar district, in 
Orissa. This district has a Dumber of 
iron ore and man&3.nese mines. High 
srade icon orc, mainly of export quaU*y is 
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available in this district. But due to lack 
of proper rail trrasport facility the mine­
owners and other transporting authorities 
are facing serious difficulties in transport­
ing the ore to Paradip port for export 
purposes. Thousands of tons of iron ore 
mined from different mines and brought to 
Banspani are accumulating at the pit heads. 
On completion of the construction of 
Jakhapura-Banspani railway tinr, the iron 
ore and other mineraJ s can be transported 
to Paradip port by rail on shorter distance. 
The trallsport cost of Mineral and Mct.t1s 
Trading Corporatioll can be reduced. 
Therefore, it is necessary to complete the 
construction of Jakhapura-Banspani rail lihk. 
I request- the Minister of Steel, Mines & 
Coal to establish proper coordination with 
the Ministry of Railways 3nd see that this 
railway project is completed at an early 
date. 

Secondly, I suggest to the Minister of 
Steel Mines & CO~ll tu kc( p p oper <.:on­
tact with the Minister of Commerce who 
can contribute a Jot fOf the development 
of the iron mines located in K('onjh::tr, 
Mayurbhanj and Sundcrgarh dis(1 it:ls in 
Orissa. Sir, the iron ore available in these 
districts is in great demand in the inter­
national market. M MTC is the sole 
channciising agency for exporting iron are. 
As the iron ore available in these districts 
is in great demand in iron ore importing 
countries, the MMTC should increase the 
prol:urement of iron ore fot export pU",oc;e 

from those mines. This will be possible, 
jf proper coordination is established 
between the d~partment of mines and 
MMTC. 

17.02 brs. 

[MR. DEPUTY SPEAKER in the Chair.1 

Sir, many iron ore mines have closed 
down in Badamprhar, Ooru Mahishani and 
Su leipat areas in Mayurbhanj district, 
Orissa. Thousaf'Jds of workct s, most of 
whom are SC & ST engaged in t hose mines 
have been thrown out of employment due 
to the closure of those mines. Therefore. 
I request the Minister to open those mines 
once ·again. 

I would like to draw the attention of 
tlt~ Minister to another important problem, 

That i$ regarding the problem of noo­
captive mines in Orissa and Bihar. Tbe 
public sector steel plants were procurinl 
iron ore from those mines. But since the 
Jast two year. they have reduced the off 
take of iron ore.' The decline in the off' 
take of iron ore by the public sector steel 
plants from their non-captive mines has 
caused a great uncertainty in the function­
ing of those mines, This has resulted in 
large scale retrenchment of workers who 
wer~ earning their daily bread from tbose 
mines. So, J request the Minister C'f 
Steel, Mines & Coal to direct the public 
sector to increase off take of iron ore from 
their non-captive mines. 

My speech wiJl remain incomplete if I 
do not speak about the coal mines in 
Orissa. There are many co a] mines loca­
ted in TaJcher, in Dhenkanal di~trict and 
Ib v.lIley areas in SambaJpur district. 
Reside". the recent exploration has revea­
Jed huge deposits of coal ncar GopaJpur 
in Sunderg~trh district. The TaJcher Coal 
mines are under the control of Central 
Coal Ficld, Ranchi whereas the Jb valley 
coal fields are managed by Wt,'stern coal 
fieJd, Nagpur. Proper attention has not 
been given t<' the development of the coal 
mines located in Orissa ;lS those mines are 
under the administrative control of two 
diffaent conI companies. For the develop" 
ment of the coal mines in Orissa, it is very 
much essentia I to bring all those coal mines 
under the administrative control of one 
subsidiary company of COdl India Ltd. Its 
head office should be estabJished at 
Bhubancswar. 

Lastly, a word about gold mines in 
Keonjhar. The Geological Survey of India 
had undertaken survey in some parts of 
Kconjhar and found deposits of gold near 
Tellcoi. 1 request the hon. Minister for 
the exploitation of gold deposits discovered 
in that area. 

Sir, thank you very much for having 
given me the opportunity to tuke part in 
the discllssion on the de!}lands for grants 
pertaining to the Ministry of Steel, Mines 
and Coal. Once again, I support the 
demands wholeheartedly and conclude my 
speecb, 
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[£",.lishl 

SHR.I KAMAL NATH (Chhindwnra) 
Sir, We are discussing todny Demands for 
Grants of a very crucial Department and 
I win come straight to the point. I win 
confine myself mainly to the coal sector 
in which. I have been invo'ving and apply. 
ing myself for the Jast several years. 

There has been in the past on the floor 
of this House, in the press and otherwise, 
reports about pithead accumulation of 
coal. This is because of shortage of 
wagons or due to some other reasons. 
New it is said th .. t it has disapPcdre<.l. 
1 do not want to talk about pithcad l!CClI­

mulation of c'Jul. I WL:nt to talk about 
pitbead accumlllation al1 right. but pithead 
accumulation of stones and rubbish which 
I have seen myself is a pnrt of the sto(.ks 
of the various coal comp. nics. This is 
personal assessment. This is not based on 
figures or statements which have been 
made. This is based on what 1 have 
personally secn in my own district. In my 

oWn district, I have seen that the Sllllk 
figures of COl-\) ~.re not represented only by 
coal but there is a substantial mnount of 
stones, rubbish, Hnd bl'u1dcrs whi<..h have 
nothing to do with coal. New, If this is 
not coal, let us rel-ognise the fau LInd 1'-1 
us say tht:.t this is Ilot cO~-lI, and that we 
have made a mist,lke. lf our facts, our 
accounts. Ollf stock position, is wrong, let 
us recognise thi~ f •• ct. Let us not (nnli­
nue bc.lting the S"lme drum that this 1') 
eoal bcc:,usc certainly we C_tn Sec what 
coat is I can recognise what cO..ll is and 
coal is not stones and rubbish and garbage. 
No amount of persuasion, no ;:\mOtmt of 
statements by the Government, by the Mini­
ster on the floor of this Houc;;e or on ary 
forum, is going t. convert stones and 
garbage into coal. This is a point to 
Which we must [lpply (" ursc]ves and the 
Government must apply themselves. 

For the ]a~t five years, to show increased 
production, we have shown increased 
stones, increased rubbish at:d increased 
garbage. Let us admit that we have made 
a mistake in measurement and let us correct 
our stocks of coal. It is very important 
~baf we do this. 

The next point is that the pro .. 
cedures and patterns and metbods 
We follow in mining are so antique 
that workshops have to be put up 
to manufacture spare parts to deal 
with the antique methods of mining! 
There is some collaboration with the 
British or the Germans for mmlOg. 
bu t it is only in a small way that 
it is being done, and nothing more 
happens. About these antique methods 
of ininiJlg, we have to do something. We 
have to get on to the modern methods of 
mining and get the maximum yield not 
only ff<Jn1 every human being but also 
from ("vcry rupee also. We have to get 
the maximum mileage from cv~ry rupee 
and tht: n1(lximum udlc3ge from every rr.an­
hour in a coal-field. We arc not getting 
the maximum mileage from any outlay 
whether it is man-hour outI.1Y or rupee 
outlay. It is imperutivc tha t we must get 
the m, :\irpum mi 'c.lge. I lhink, the 
Government ~hollld make au effort to have 
a phased programme of modcrnisdtion of 
the coal-mining proces.,. We are going 
down to 2000. 3000, 4000, 5000 fcet. All 
the Hfts which arl beir g uscd-] ha \Ie t.scd 
tlh m myself --. arc ,,'ntiqllc. If they were 
abroad, thsy would be put in a museum. 
These ( rc not ~.tf~ for the WOJ knH. n; th,-se 
:H': good for nobody. W..: have to make 
a phu\cu rrogl dmplC and do it 10 five years 
or even more. \Ve m.LY not be ~ bJe to do 
Jt ('v,rnight. Th<.rc is the constraint of 
fL"'Ollrc. S ; 1 und crstand. But let us say 
th.lt we arl.' going to do it ill th~ 11l..'Xt fivc 
yc. rs : tht~C mll1e!.> we .11 c taking up this 
Yl.df, til s: millcs Wt.. ~\rc t.lking up in the 
next year, these We wilt be taking up in 
the Sevlnth Plan, let us say that these we 
wilt take up even in the Eighth Plan -
tht'fe is no harm. Dut let us make at 
1(. ast a ph.\s..:d programm,-". let us give 
ourselves ~ directi on, Jet us give those 
people in the coul mines a direction. Let 
them know that there will be some ljght 
at the end of the tunnel, that some time, 
they themse1ves may not see it but at least 
their children will see modern methods of 
mining. 

Ovc'r the ye:trs a very strange and ano­
malolls situation has developed. There is 
a thins called 'indicated reserves'. In the 
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statistics we see 'jndicated reserves'. Then 
we see another thing called 'prospected 
reserves'. We have the Mineral Explora­
tion Corporation, we have the Cl\IfPDI 
doing boring. What does 'indicated reser­
ves' mean? It means, to my knowledge 
reserves found by sample tests. We have 
got some of the most phenomenal and 
substantial indicated reserves, and these 
indicated reserves remain only indicated 
reserves. They ure not converted into 
prospected reserves. The extent to which 
they are converted to know rc::,erves or 
pros(,ectcd reserves is the extent of produc­
tion annually. Every year, year after year, 
We arc in the S~dne situation. That means, 
if we have 'X' amount of prospected reser­
ves, the figure 'X' remains constant. We 
must at least know what we have. We 
must get close to knowing what we have. 
Por that, all our indicated reserves, whe­
ther they h~lve been found by OSI or any 
('ther authority, mu<;t be converted into 
pro~pccted rCSCI ves, so that we as a nation 
know that these at c our cC'al reserves. In 
the future, i.n the Twenty-first Century, 
to very country wilJ be dependent upon its 
en,rgy surplus. And coal is going to be 
one of the mrjer sources of energy. Let 
loS (stabli')h that we have one of the high­
est or the largest per capita energy reser­
ves in the wor Jd. But we cannot establish 
this; even if we take <.)jl into ("onsideration, 
even If we t,~kc the nuclear power into 
(.'on::,iden tion, we cannot e~tab1ish this 
until the time wc have done: prospecting to 
prove that Ollr indicated reserves are, in 
fact, f(:;~erves which are mineable reserves~ 
\Nhilh cnn be converted. It is very impor­
tant bcc~lu')e aU economic strategy, whether 
it be of lhe World Bank or any other 
internationa I institution over the next two 
decades will depend upon the energy surpl­
us of a nation, will depend on the per capita 
consumption of erll .. rgy. wiU d'Cpend on the 
per capita surplus of energy in a country. 
So, it is imperative that we act on this now 
and we muke a cohesive plan. I got this 
done in my district five years ago; the 
Mineral Exploration Corporation did the 
boring. 

Now they are coming out with some 
results. These results are given to the 
coal compallY concerned. Unfortunately, 
the coal company concerned takes the 
re$uJts. stote thom up and they put it in 

some mines. It accumulates white ants. 
I do not know what happens. But it i. 
not conver.ted into prospected and known 
reserves. It is not converted into figures 
which can lead to production or into 
producible milles .. 

SHRI AMAL DATTA: When we go 
into the 2 J st century. perhaps the recovery 
method will improve. 

SHRJ KAMAL NATH : I am talking 
of prospecting. We have to correct this 
method we have been following. We have 
to change our own pattern. We have to 
change our oWn style and this system of 
only prospecting a sm~1I quantity year to 
year is erroneous. We must have pros" 
pecting and we must be able to establish 
our proved reserves and not depend 
entirely on indicated reserves. 

Then th~re is th~ link'lge of various 
mines. Every mane is linked either to a 
thermal station or to a productiOtl outlay. 
Whether it goes to the bazaar 01" whether 
it goes to a thermal sLltio'1, this linkage 
is not the Gita or the Dible. This linkage 
cannot be a static concept. TheL'e is a Link­
age Committee of the Government of f ndia. 
This Linkage Committee is continuously 
at work on this process of linking and de­
linking and n.-linking bccHusc today, for 
example, the Koradi thermal station is 
Hnked to various coal mines. J t is 110t 

ncc(.ssary th~.t it should be so for the next 
20 years. There Hre new mines which are 
being started and new coal is being found. 
So we have to fin d the most economical 
source and the most economical route of 
energy. So the linkage has to be a con­
tinuous process. What is happening is 
that once the linkage is done and once 
a thermal station is linked to a particular 
coaJ mine, in perpetuity it remains so 
linked. Just to cite an example, coal from 
Chhindwar.l goes to Gujarat and all the 
way it goes to Ropar in Punjab. Then 
where,~s coal for KOfJdi which can come 
from l<amptee which is just 20 km. away, 
the coal from Kamptee goes 200 km. away. 
But for Koradi it comc~ from 100 km 
away. This is an absurd situation. We 
are thereby straining our transport resour­
ces. To start with it is uneconomical. 
We have to have a totHI review of the 
linkaso of coal mines witb the thermal 
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(Slari Kamal Nath] 
stations in the light of new coal beams 
found and in the light of neW production 
etc. 

There is a Jot of property which the 
coal mines when taken over were being 
used but not being used now. There is a Jot 
of buildings and houses of the various coal 
companies which arc not us~d at all. My 
suggestion in this reg.ud would be 
that they may be hunded over to the 
State Government. Let the State Govern­
ment convert them into more tlseful things. 
There are bungalows and big buildings 
which are not used by the coal companies. 
There is an enormous cxp<.nditure incurred 
by the coal companies on these bungalows 
and buildings for mainter:ance. They are 
not used nt .111. Either the ~'oaJ com­
panies can start a college or they Cdn open 
a hospital or they can utilise them for 
opening s(.hooJ~. Tht:y do not start any­
thing beca\J~c they have no transportation 
facilities. There is no bus service or it is 
too isolall..d. That being the case, the 
coal companies can perhaps lu.nd these 
over to the State Government and the 
State Government can put them to a better 
use. Some sort of a commercial arrange­
ment can be worked out. 

There has been the talk of m~ fia-mafia 
in the coal belt. There is and we recog­
nise this. Then there arc aJ&o coal fields 
which have 110t had any historic mafia, but 
tbe growth of mafia is taking place. Where 
the mafia is being crushed-jn the Eastern 
Coal Fields and in the Central Coal Fields 
it has only been diverted to places where 
there was no mafia. 

So, we have to see that these mafia 
activities do not get diverted to areas like 
Madhya Pradesh or Maharash tra. This 
problem was in Bengal and Bihar. Bengal 
and Bihar mafia is transferring itself to 
Maharashtra and Madhya Pradesh. How 
does it start! It starts because of wrong 
procedures adopted like selling coal from 
the pit heads. So, the mafia takes control 
of it. ) have sat and discussed myself elt 
tbe coal .. fields with the' mam' gers there. 
They are totally threatened. So, we have 
to think of <-hanging our policy. Mafi.l h 
only a law and order problem. We have to 
~ban.e the procedures of marketinj and 

transportation 10 that mafia cannot come 
into grips with this. 

MR. DEPUTY SPEAKER Please 
conclude. 

SHRI KAMAL NATH: Sir, a word­
about employment. I have brought it up 
in various communications with the Mini­
stry. Employment today in Coal Depart .. 
mcnt is given only, wholly and solely if 
money is paid. I have a personal experi­
ence about it. A villager came to me from 
my constituency and said that he wanted 
a job. I asked the concerned officers in 
the coa)-field to help him. I got a reply 
from the manager saying that there are 
certain procedures and that he does not 
fulfil or comply with such and such thing. 
That man came to me and said if I could 
give him Rs. 3000/- I will get a job. He 
don't need my letter. I gave him Rs. 
3,0001- and he got a job. This relates to 
Kanhan and Pench area. A police case 
was started. An inquiry was held by the 
government. Two officers of Western 
Coal Fields were arrested. What has 
huppcned? Nothing. So. this is a very 
serjou~ situation that when the government 
and the peoples' representatives on the 
one hand want to en~ure that this docs not 
happen ull this effort gets negated because 
no one today gets a job in the Coal 
Department without paying money. In 
conclusion I would like to say that we 
must ensure that this t~ pC' of corruption 
docs not tak.e place. 

SHRI MOOL CHAND DAGA (PalO 
Mr. Deputy Speaker, Sir, 

'The Steel Authority of India has increa­
sed steel prices between Rs. 7S0 to Rs. 
1100 a tonne becauc;e the losses for the 
year 1982 .. 83 on a sale of Rs. 3100 c;ore 
were over Rs. 300 craTes, in spite of 5 
increases in the Jast six years, that is, 
from Rs. 3,000 to Rs. 5,000 and now it 
is over Rs. 6,000. Coal India has increa" 
sed the prices nine times between '1975 
to 1983 on turnover of Rs. 16{)O crores. 
There is a Joss of Rs. ] 90 crores. 

The biggegt f.uffercr of any prke in­
cr:t.se ~re the small scale ind\Jstrh.s as 
they have a 'lumber of commitments at 
tix.ed pricee and they also hold nQ It'X'k$ 
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tor want of funds. If TIseo can earD 
profits and pay a dividend of 20 per cent 
we are surprised as to what is wrong with 
other public giants. The only remedy is 
to make them 'public' instead of bureauc­
ratic, to control the price spiral and 
mounting Josses, year after year'. 

[Trans/alion] 

The money of the country is b~iDg 
squandered. But why is this happening? 
The Chairman of the Authority says: 

IEnglish] 

The main reasons why the public sector 
steel industry cannot reduce its co~ts ate 
(0 excessive manning: the stec] plants in 
India carry three to four times as many 
men as the plants in the western co untries 
or in South Korea do for their operations; 
(ii) arrears of moderni':lation and technolo­
gical updating are enormous; (iii) the 
public sector steel plants not being verti­
ca1ly integrated like Tatu Steel, have little 
control ovcr their costs as the prices of 
coal nnd energy are the reo;;ult of adminis­
tl alive decisions by external sources. 

[Translation) 

What are the reasons for this lo~s and 
who is a<.countablc for this? Nobody is 
accountable. Which of the steel plants in 
the country among Bokaro. Rourkela, etc. 
is earning profit? No plant is earning 
profit. You are not making improvement 
in the functioning of existing plants. On 
the other hand you want to set up new 
plants. But who is responsible for this 
loss? 

Same is the position in coal sector: 

[English] 

At the S2nd annual general meeting of 
the Industries and Commerce Association. 
Dhanbad, held on March 29, at the 
Association Hail, Mr. P. K. Agarwalla 
observed in his presidential address that 
'the nationalised coal sector has failed in 
its duty for which it was established. It 
bas faUed to give suitable types of coal to 
tbe iron and steel industry of the (:of,lntrr, 

tCSwtin8 in the import of ooal, at hllge 
cost. It has failed to keep the prices 
uDder control, as can be seen from the 
astronomical increase in the price. from 
time to time. I feel that such an increase 
in the price cannot be justified'. 

[Translation] 

So, the conditions in coal sector are also 
not good. You do not maintain any coor­
dination. Coal authorities will say that 
railway wagons are not made avaiiabJe 
and steel authorities will talk about shor­
tage of power. You make huge invest­
ment in setting up of these bjg projects. 
Thereafter, who is going to listen such 
things from you. 

Same is the condition in mines. You 
are not following the safety rules in mines 
properly. A large number of workers hav~ 
been affected by not observing the safety 
rules. Just now, a mention has b~en made 
about mafia gang and thlft of co.:d. Ther­
mal Power Station people say that coal 
supplied to them is sub-standard. Coal 
is not supplied to them in time because 
there is no coordination between one 
Ministry and the other. The situation in 
steel and coal sectors is deteriorating day 
by day. You claim that you are making 
strenuous efforts. If you go into the 
prices of coal yeu will see that they have 
increased manifold after nationalisation of 
coal mines. Due to these circumst:nccs, 
a large number of forests have been denu­
ded for firewood purposes. Had the coal 
been within the easy reach of the consu­
mtr, the forests would bave been saved. 
You are responsible for this. Hence, I 
want that while giving the reply t you 
should cover all the points raised in the 
debate. You should also enumerate the 
steps proposed to be taken to ensure 
proper implementation of safety rules to 
protect the workers. 

With these words I conclude. 

[English] 

MR. DEPUTY·SPEAKER: There are 
a few more Members yet to speak. Now, 
thOe Minister of State in the Dep.lrtmcnt 
of Steel is going to intervene. A ftcrwarJs, 
they can ~peaJc. 
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THE MINISTER OF STATE IN THB 
DEPARTMENT OF STEEL (SHRI K. 
NATWAR SINGH) : Mr. Deputy-Speaker, 
Sir, one should be grateful for small mercies. 

{Trails/at ion] 

SHRI DAL CHANDER JAIN (Damoh) : 
Mr. Deputy Speaker, Sir, w ill it serve 
any purpose if the Members speak nfter 
the Minister has replied? 

[English] 

MR. DEPUTY SPEAKER: He is only 
intervening in (he debate. Final reply to the 
debate will be given by Mr. Sathe tomor­
row. 

SHRI K. NAT\OY AR SINGH: I am 
merely intcrvcnirg with regard to the 
steel sector. A detailed reply to the 
debate will be given by my distinguished 
tJenior colleague, Shri Vasant Sathe, som~ 
time tomOifOW and he wdl dCGI \\-ith all 
the aspects that have been raised here. So, 
Sir, one ~hl)u)d be gratt:fu) for small 
me rcics. OUI distinguished colJeague from 
West Bengal has said that he would reserve 
his congrntulations in regard to the perfor­
mance of Mr. Sathe and myself. We are 
gratlful to him that he hus not outright 
condemned liS. l hat IS a vcry good 
gesture. 

SHRI AMAL DATl A: Why do you 
say so 1 J h~vc said that people have 
praised )'l U unnecessarily, bllt I said that 
I would resc rve my PI uise. This kind of 
remaIk is not called ft r from you. 

SHRI K. NATWAR SINGH: 1 have 
not said that you have condemned us. I 
am merely saying that I appreciate your 
reserving congratulations. 00 you think 
that my saying so is wrong? Mr' Deputy­
Speaker, Sir, We have heard with very 
great respect t he speeches made by the 
hon. Members and the interest that they 
have taken in the working of the Ministry 
is very h~art-warming. Before 1 deal 
with some of the important questions 
raised here, I will, with your permission 
and the permiss,on of the House, make a 
few prelilninary remarks. 

Thi, is ,be first time after many years 
that the House had had zn oppurtunity 
of discussiDJ the Demunds for Grants to 

the Department of Steel. I welcome this 
as it gives us an opportunity to benefit 
from the views of the hone Members on 
this vital sector. I am aware that the 
performance of the steel sector in tbe past 
has left room for improvement. SAIL 
incurred substantial losses in 1982·83 and 
198~ .. g4. There were a number of reasons 
for this. Input costs rose faster than 
prices. and in J 983-84 stocks of ~teel with 
the plants rose to extremely high levels as a 
result of which they had to curtail produ" 
ction. 

However, I am happy to inform the 
HOllse that in J984·85 SAIL expects to 
make a profit. The exact amount would 
be knlJwn when the accounts are finalised. 
This has been achieved partly through 
more redistic priling, P:H tly through im­
pr(.)ved technical performance and better 
working capital management. The first 
quarter of this year from Jallu~lry to M arlo'h, 
19H5 h'l~ ~hown.~ tell plr cent incre<-tse in 
production over the first three months of 
1984. For the YCo.1r as a whole, ly84-8S 
h. s shown an improvement in SAIL's 
rroduction and c,'p.tcity utilisation. Pro­
duction in 1984-85 was 5 3 million (annes 
for SAIL induding liSCO which showed a 
growth of J I per cl.:nt Over List ye.,lr. C~lp.l.­

city utilistltion was 73 pa cent as comp.lred 
to 66 per CCljt in J 983·84. There was abo 
an improvement in the technological 
performance of the pl,mts also and a 
significant reduction in th~ c(\kc rate was 
a(.hicvcd in 1984·85. 

This is only a small beginning. We 
are fully aware of the problems which 
affect the intt'grated steel plants in this 
country and we have already jnitiated 
steps to deal with them. Hon. Members 
are aware that we had called a Steel 
Round Table meeting to provide a forum 
for consulting experts on aU aspects of the 
steel industry, in p.uticulclr, on the steps 
that are necessa ry for improving the per­
formallce of our steel plant'\. As a follow. 
up, we have appointed five Action Groups 
to give us specific suggestions for being 
tAken up for implementation on a priority 
basis. We expect to let their reports within 
the next few months. 

SHRI AMAL DATTA: Sjr, let him 
lay these papers on tlle T.abJe; he is fcao­
in •• 
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SHRI K, NATWAR SINGH: If you 
w.nt, I can, but I am referring to these 
notes, because I Wi nted to be accurate. 
There are so many facts and figures. 

For the next year, we phm to increase 
steel production in SAIL plants by 13 per 
cent to S.96 million tonnes and to raic;e 
cnpa<:ity utilisation f10m 73 per cent to 
79 p r CCI t Bhilai and Bokaro arc expec­
ted to reach a capacity utilisation of 89 
per cent and 87 per cent rtsp(ctivcly. We 
arc also paying greater attention to the 
improvement of raw material il'l'uts and 
better techllo·econC'mic performance of the 
plants. 

As Members arc .tware, three out of the 
five public sector steel pl(lfIts arc old 
and nc, d modlrni~ation. We hav.! drawn 
lip ~chemc5. for modernisdtion of Rourkela, 
Durgapur and liSCO. A de! ision on the 
irlvl stment in respect of t hese ~chcmcs 

w( uld be tdken as soon as the 7th Plan 
allocations are known These schemes 
will lead to an Increase in production from 
these plants, }'Iring down costs and improve 
their profitability. 

However, we do r,ot jnt( nd to depend 
only on modl rri\~ ticn for impr<.,vcmcnt 
of the pcrform"l1ce of these plants. We 
are proposing to tukc steps to introduce 
more effective acccu,1tnbihty for perfor­
mance at all levels so that good work can 
be suitably rewarded and bad perf{1rmanCe 
rppropriately dealt with. The gospel of 
accountability involves the right to hire 
and fire. This creates its own perils in 
our democratic system. However, J am 
quite dear that unless accountability can 
he effectively intn'duccd and m<!nagcrs 
given the freedom to manage, it will not 
be possible to bring a substantive impro .. 
vement jn the performance of the steel 
industry. Thts is a matter to whkh We 
are addressing ourselves on a priority 
basis. 

As important as introduction of a pro­
per system of accountability it. tho issue 
of mal1agement labour relations. I.am 
happy to say that industrial relations in 
the s tee! sector have been extremely car­
dia) over tbe last few yean. 

The National Joint Council fOI Steel 
has proved to be an effective forum for 
dis~ussions and teso1utioJ1S of issues pertdi­
ning t:> maragcmcnt labour relations. One 
of the significant developments in the 
functioning of this Council has been the 
jJinl commitment to improve productivity 
in the steel plants The Joint Committees 
have a('tu .. llly been examining the working 
of difr~r:nt pLnts with a view to bring 
about improvements in productivity. We 
have recdved the fullest support from 
nation'll level trade union leaders in our 
efforts to improve the working of the steel 
industry and step~ have been initiated with 
their cooperation to bring about improve­
ments through rcdu~tjon of restrictive 
practice~ and so on. 

The overall a\ ail.tblIity of finished steel 
during 1984-85 W.l" 9.25 million tonnes. 
Of this, 7 millio!) ton nC5 was contributed 
by the main produc~rs and the balance by 
sCl'ond, .. ry produ ':(,1 ~ ~t1ch as mini-steel 
pldnts, rerollers Lllld impJfts. In 1985 .. 86, 
WI.. expect this to im.Te \Sc to 9.92 million 
tonues and by th~ end of the 7th Plan, the 
dvuilability of fini<ihcd steel will risc to 13 
miJJion tonnl..s. Of the additional produc­
tion during the 7th Plan, SAIL including 
lISCO will be contrtbuting as much as 2 . .5 
million tonn,,-s. The mini-steel plants 
con tribute a lutle over 2 million tannes 
of s"JeJble steel production Jud can 
certainly do more jf th.:-y arc assured of 
adequate ~uppJy of power. Certain con­
cessions h.we been given to them by way 
of lower excise duty etc. so as to enable 
them to improve their production and con­
tribution to the national kitty. 

In un industry like steel, research and 
development plays an important role in 
reducing costs and increasing productivity. 
This is particularly important considering 
the problems that we face in the quality of 
coking coal supplied to steel plants. We 
are in the process of implementing a 
scheme for partial briq \letting of coal in 
Bhilai nnd for coal dust injection. Both 
of tho$e will help in the conservation 
of eokin. coal. We are also planning to 
undertake piiot projects for tbe production 
of steel through the ItR and INRED pro­
cesses both of Which an~ based on D()n­
cokina coal And low consumption of power. 
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Apart from improvement in the production 
process and the conservation of coking 
coal. SA lL has also developed new types 
of steel which enabled us to reduce im­
ports. 

1 am confident that steel will continue 
to plliY a dominant role in the industriali­
sation of this country. Now, Sir, I win 
t .. ke up some of the important points that 
have been raised by hon. members. 

[ Translation] 

SHRI DAL CHANDER JAIN : The 
hon. Minister may kindly let us know the 
reason for stClP rise in prices of iron. 

SHRI K. NATWAR SINGH: If you 
allow me to speak, I shall state the 
position in regard to the prices of iron 
also. 

[English1 

During 1984-85, the main producers had 
to increase steel prices twice. Part of 
the increase went to the Engineering Goods 
Export Assistance Fund, the JPC Fund 
and, for the freight equaJisation fund. The 
producers were forct'd to increase prices 
on account of the fact that they were not 
reeovering the increal)cs in their costs of 
production. In 1984-85, the cost of cok­
ing coal had increased 18 per cent over 
the previous year, similarly the cost of 
boiler coal and purchased power had gone 
up by 12 per cent and 10 per cent respcc­
tive1y. Members will appreciate that no 
COloe industry can remain healthy if it does 
not cover its cost of production. The 
present steel prices cover the present costs 
of production and will enable the steel 
industry to grow from strength to 
strength. 

Now Sir, the impact on the wholesale 
prices index is expected to be 0.4 per 
cent. We do not visualise a price rise in 
steel for the the next twelve months, un .. 
less something very unexpected occurs in 
economic terms which would compel J PC 
to consider a rise. But our expectation 
is that another price rise is unlikely dur­
ina the next twelve months. 

Now with regard to the price tbat is 
prevailing in the country t I acree that it 
is high. But in answering a question 
sometime back, I had mentioned that it 
compares fairly well with the price of 
steel in other countries, specially in the 
industrialised countries. 

Sir, with regard to Visakbapatnam Steel 
rL.nt. Shri Murthy has raised some 
questions about the displaced persons. 

Now, the figures are as follows: The 
total employment potential ill the plant is 
around 12,000 because the plant is loinl 
to be very modern, and we hu ve labour 
saving devices. The total number of dis .. 
placed families is 25,000. You will 
appreciate that employnll'nt to JlJ these 
families is not possible, though we will 
do our very best to accommodate as many 
as we can. 

PROF. N. G. RANOA (Guntur) In 
how many years will you do it ? 

SHRJ K. NATWAR SINGH: As of 
today, it is expected that by t he end of 
the decade the plant may be nearing com­
plelion, It milY take a year or two extra. 
We are having a meeting shortly after this, 
this evening with the Prime Minister to 
discuss m.'ltcr~ relating to the plant. 

The number of contract labour varies 
between 25,000 and 30,000 during tIle year. 
DPS' em~,loyment is around 4,000 to 5,000. 
The hon. Member has also mentioned the 
question of land. He said that 75,000 
acres were being acquired. If 1 may res­
pectfully say so, he said ... 

SHRI S. M. BHATTAM (said S,ooo 
to 10,000 acres. 

SHRI K. NATWAR SINGH: Did you 
say so? I will correct it. The land 
requirement for the original project was 
27,455 acres. On review, this is being 
brought down to 23,638 acres. The figures • 
for the other three plallts are : Bhilai 
33,77 J acres; Bokaro 30,984 acres and 
Rourkela 32,568 acres. Private land to be 
acquired-14,03S acres. We have alreadY 
acquired 12,503 acres. The balance to be 
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aoqulred i. J ,'SJ2 .ttCth De remainitl' 
9,680.ores is Oo~ernmetlt land. 

'With reaard to production and imports, 
one bon. Member had a comment, and 
be said that SAIL was producinS the wrong 
type of steel whith led to a stock. of one 
million tonnes with SAIL, While large 
amrunts of imports were laking place. I 
f.m . flaid his calcul~tions are not based on 
facts. As on 1-4-1983, SAIL had only a 
stock of about halt a million tonnes, des­
pite a much higher production ov,r the 
previous year. These stock~ are a bare 
minimum fOT the country, and are evidence 
of the fact that SAIL's production has 
been oriented to the market needs, and 
imports have not been exces')ive, because 
if (!xcec;sivc imports had taken place. there 
would have been a much higher stock with 
SAIL. 

Now, a point was raised about the dis­
tribution policy of the SaJem Steel Plant. 
The distribution poljcy of the Salem Steel 
Plant is not inequitable to Hny category of 
buyers, and it follows the normal commer­
cial practice of allowit,g higher discounts 
for greater off-take. The discount varies 
from 1 % to 5~~), depending upon the 
quantity of m0nthly off-take. SImilar dis­
counts are offered to other producers of 
stainless steel also. So, no exceptions are 
made at Sakm. 

The objective of the discount scheme is 
to rehlin the customers and encourage 
them to buy large quantities from the 
Salem Steel Plant. As a result of this 
scheme which was iutroduced in September 
1983, the stocks of finished products have 
come down, while sales have gone up 
con sidera bly. 

Now, with regard to the observations 
made by hon. Members on Vijaynagar 
and Daitari, my senior colleague when he 
speaks tomorrow, wjJJ be dealing with them 
at considerable length. All I want to say 
is that with regard to both these plants, the 
commitment of the Government and its 
basic Position on them remains unaltered. 
The difficulty is with reaard to the resource, 
with roprd to finance and to supply of 
power. I do not want to 10 into the dis-

cI,.l8sion that took place the other day here 
with Fe-lard to the supply of power i .but 
our ex.perience wjth successive Karnataka 
Governments has not been particularly 
happy. Even for Kudremukh. sufficient 
suppJy has not b~en made aVdilable; blld 
if you Want figures, 1 hdve the figures with 
me. Even though (Jovernment of ladie 
had financed Chdkra Dj-version scheme to 
the extent of R~. 68 crores, there were 
severe power cuts Ja~t year. In 1983 .. 84. 
84-85 and even tollay we have been infor­
med that only six million units of power 
per month will be available against the 
requirement of double the quantity. Simi­
larly, for the Bhldravati Plant there is a 
power shortage from 2S per cel'lt to SO l'er 
cent. Ncverthell!lis, will we do our best to 
get the nece~sary fundI) in the Seventh 
Plan for these two projects. 

A question WJS raised about the employ· 
ment of Scheduled Castes and Scheduled 
Tribes. If hon. Members go through the 
figures given in the Report, they will find 
that every possible eLire has been taken to 
cater to that requirement. As far as possi­
ble. jobs are made av.lilablc to them. 

An hon. Member mentioned that there 
was wasteful expendlture in some areas of 
the steel industry. J urn grateful to him 
to mention this A Ithough he spoke in 
terms of crore~ of rupees, 1 mJY say so, it 
is an eX<lggeratinn. Whcr.!ver We find that 
there is excessive cxp.:nditure, I personally 
look into it. As soon a~ I took charge of this 
Ministry, I issued an office order that 
there would be no travel from 1st January 
to 1st June unless it is absolutely essential. 
And foreign trips have been reduced to the 
minimum. Similarly. expenditure in vari­
ous plants has been curtailed to the mini­
mum. 

SARI JAGANNATH PATTNAIK 
(Kalahandi) : P .. lOdit Jawaharlal Nehru 
rightly Elesuibed our steel plants as the 
modern temples of India. In the modern 
era, this is the basic unit on which our 
economy largely d( pcnds. 

Many Members have given many valu­
able ~usaestions. 1 only want to draw the 
attention of the Minister to the fact that 
We are importing about 15 grades of dift"e­
r~nt stee). At prosent all the desial1 
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parameters of these different grades of 
steel are at our command because the 
Ranchi Research Laboratory and other 
nr.tional laboratories have devised a new 
technology. So, We should diversify pro­
duction in our steel factories and We should 
pre'd\!Cl"! a 11 these grades of steel instead 
of importing them from abroad. 

In my State' of Orissa,' there is the 
Rourkdu Sted Plant. Most of the time 
it is running Oll loss. Its capacity is not 
being utilised fully. All the time the 
explanation of the management is that it 
is due to lack of power, high ash content 
of coal and difficulty in getting railway 
wagons. Jts capacity has been reduced 
to 6S p( r cent in j ngot steel. Some of 
these difficulties might be there. But the 
main reason behind this loss is leakage. 
Secondly, there are cooperatives formed 
by the trade unions. Instead of giving 
contract to them, they are giving contract 
to the private cOl\tractors. \Vith the result 
on the one side, we are incurring losses 
and on the other, labour is not getting the 
benefit because the lion's share is taken 
by the intermediary. So, this should be 
looked into. 

So far as coal is concerned, as you 
know, Sir, in my State, t hat is Orissa, the 
largest dcpo~its of coal arc avaiJable in the 
Ib River Valley. New deposits of coal are 
being found in TaJcher and Ib River 
Valley. There is a big deposit of coal in 
a place known as Gopalpur. So, I would 
urge upon the Minister to take up the 
matter with the Department of Power 
to instal a super thermal power station 
there which will be of gretlt service to the 
nation and which wiJ] help in industrial 
and economic development of the country. 

In many districts of Orissa like Kala­
handi, there are m:lllY deposits of hauxite 
and other rich minerals. So, the Geologi­
cal Survey of India should take up all 
those areas so that many neW areas for 
bauxite and other rich minerals may be 
available. 

With these words I S1.1pport the 
Demands. 

SHRI SR1BALLAV PANIGRAHI 
(Dcogarb) ~ Mr. Deputy-Spea1c:cr, Sir, I 

rise to support the Demands for Grants 
under the control of the Ministry of Steel, 
Mines and Coal as presented by the con .. 
cerned Minister. It is an important 
Ministry as it is directly connected with 
the d\.:velopment of the nation. Pandit 
Jawaharlal Nehru, our first Prime Minister 
and the architect of the modern India. had 
rightly realised and felt the importance of 
steel in the nation-building task and also 
tvl' the economy of the country wedded to 
democratic sociaHsm, and he decided to 
have steel mills in public sector with 
forcig~ collaborations. But, Sir, I am 
constrained to observe that the health of 
the steel mills in the public sector is not 
very sl)und, rather their functioning is very 
much unsdthfactory. The picture is very 
dismal. The Demand of the Steel Dep.lrt­
mcnt is being discussed in this august 
House touay when to me it seems that the 
things are iii a mess so Clr as this jnuu~try 
is conl:l'rned. Very recently We have 
experienced a spell of risc in prices of 
steel. If I remember correctly, within a 
short spell of last six years, the prices of 
steel have been revised upwards three 
times. In 1979, the price was somewhat 
around Rs. 2,000 per tonne but today it is 
nearabollt Rs. 6,000 per tonne. When the 
prietO of steel, which is of utmost import· 
am:e to the nation building task •. goes up, 
na$.ura1Jy it h.iS its impact in different 
fields. So, the ~tate of affairs prevailing 
in the steel mills is definitely a challenge 
to the Government and particularly to our 
Minister and the Minister of State in the 
Department of Steel. Of course, it is 
gratifying that they are taking some refor­
matory measures to bring the functioning 
of the steel plants back on the right track. 
About the production cost of steel, our 
Minister of State, a little earlier, tried to 
justify the action of the authority concer­
ned. But I do not think it is fu1ly Con­
vincing. I do not mean to say that it is 
absolutely not convincing but it is not fully 
convincing. 

It is rather intriguing a mystery to that 
when production cost of steel in public 
sector undertaking goes up very high the 
production cost of the TISeO, a private 
sector undertaking dots not go up. Is it 

. going up proportionately? The bon. 
Minister should reply it was not so. 
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I congratulate our Minister for taking 
80 tntlny measures to improve the health 
of the steel plants, but much is still to 
lYe done. It is a challenge to him and to 
tile Government. As I said earlier. Pandit 
Nehru had sreat expectations from the steel 
plants; and as we are wedded to democratic 
socialism if public undertakings behave 
erratically and bear huge losses what will 
happen to the economy of the country? 
This is the fundamental point. Therefore, 
this has to be taken note of by the Gove­
rnment and by the Minister very seriously. 
Many reasons have been enumerated by 
many speakers for the ills in the industry. 
First of all whnt is lacking is the sense of 
belonging on the part of the managers of 
the steel plant and the ideal relationship 
that should exist betwcen the management 
and the workers in many of the projects 
is not found there. Of course. the Minister 
said for the last two years this relation­
ship has been cordial. 1t might be that 
there may not have been m~ljDr strikes, but 
with regard to the Rourkcla and some 
other Steel plants I dare say that their 
relations cannot be called satiC)factory and 
cordial and there is scope for improve­
ment. 

Again in regard to the pilferage, I think 
it is a common knowledge that there is a 
large-scale theft going on in every stee] 
plant day in and day out, whether it is 
Rourkela, or Bhilai, or Bokaro. or any 
other steel plant. I am not exaggerating 
it but I know it is being done somewhat 
in connivance with some people in autho­
rity there. This has got to be checked 
ruthlessly. The sense of belonging has 
to be fostered In the management and the 
workers which is very important and 
necessary for the overall improvement of 
the working of our steel plants. 

Now t I come to the genuine demands 
of my State-Orissa. I would first like to 
speak about tbe establishment of a new 
steel mill at Daitari. 

This has been a dream for the people 
of Orissa and I do not know When it will 
be translated ioto action. With a token 
provision of Rs. one crore only in the 
Budaet how lona the people of Orissa can 
wan, Oril&a,.s I have said' in tbis House 

. 9D oarlier ·.oocatiM i. • 'ta~ roUin, in 

poverty although God has given her abun­
dant natural resources. This is agailt,. 
challenge not only to the Orissa leader­
ship, but also to the national leadership. 
The foundation stone of this project has 
been laid much before. But in fact it is 
not at all progressing and the hon. Minister 
While answering a question in this House 
some days before was telling that power 
crisis is there. Of course, power crisis is 
there not only in Orissa, but almost every 
where in India. We are passing throulh 
acute power shortage in many states and 
that cannot be the reason to delay the 
working of the project. We have to have 
some captive power plants in such circu­
mstances. We must have an integrated 
apprmll'h to the development programme 
not of cOdl or stcel in isolation, but steel 
plants and other things together.. Enough 
of coal is there in Orissa as the previous 
speaker, mentioned. Huge coal deposits 
:ue there in Orrisa in lb valley of Sambhal­
pur district and Talchcr area of Dhankenal. 
Coaillas been found in more than 200 
metres depth and width in the valley 
recently. Such huge coal reserve is some­
thing unique in the whole of the world. 
A super thermal power station should be 
set up both in Tb in Sambhalpur district 
and Talcher in Dhankenal district. Besides 
we can have captive power stations in the 
steel pJants. In Orissa there should not 
be one steel plant only; it can rightly 
justify establishment and setting up of 
two more steel pJanls. Today we are 
discussing this demand when steel is not 
available in many places and that is why I 
say it is a chaJJcnge to the Government. 
In many towns including my native place 
Sambhalpur town steel is not available. 
Because there is non-availability of steel 
many re-roHing mills have stopped func­
tionins, as I understand that is, the Hiraud 
re-rolling nliJ1, a unit of IDC, has 
stopped functioning because of non-supply 
of steel from the Rourkela Steel Plant. 
This is the plight. Now, I request the 
hon. Minister, through you, Sir, that ex­
peditious and concrete steps should be 
taken for starting the work in right earnest 
with regard to the new steel plant at 
Daitari in Orissa. 

MR. DEPUTY-SPEAK.ER: Please 
conclude. Already YOQ have taken lJ 
lQin ... 
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SHaI SRIBALLAV PANIORAHI : You 
insisted that I should speak even after 6 
P.M. That is wby I am continuing my 
speech. 

MR. DEPUTY-SPEAKER: Even then, 
time allotted to you is only 10 minutes. 
So, try to Wind up. 

SHRI SRIBAllAV PANIGRAHI: 
About coal, I have one point to make. 
Although we have huge deposits of coal, 
in two areas Ib in Sambhalpur district and 
Talcher in Dhankenal district, Ib is con­
trolled by tbe Western Coalfields Division 
from Nagpur. The headquarters of the 
Western Coalfields is located at Nagpur. 
So, it controls Ib coalfields from Nagpur. 
Similarly Talcher is controlled by the 
Central Coalfields with headquarters at 
Ranchi. The result is that local people 
do not get employment ond even when the 
coalfield is being expanded, adequate 
compensation is not being paid to those 
whose lands are being acquired. So, I 
request that a separate coal Division 
should be formed with these two coalfields 
taken together with its headquarters in 
Orissa for the proper functioning of the 
coal fields and the development of the 
area. 

Another thing ie, nearly NELCO II 
coming up snd the rate of compensatloQ 
for the land sC;J,uired for this project AI 
higher than our coalfield rate. Therefore, 
adequate compansation should be paid to 
those whose land is beinl acquired by tbe 
Coal India Authority keepins the NELCO 
rate in view. 

Local employment should also be 
ensured to the inhabitants of *he area. 
Otherwise, dissatisfaction would be mount .. 
ing up there. 

Before I conclude, I would request tho 
hon. Minister, through you Mr. Deputy ... 
Speaker that there are lot of mines aDd 
coal-fields in Orissa. The work in many 
areas is yet to be begun. I would request 
the Minister to get the work expedited. 

MR. DCPUTY -SPEAKER: The House 
"tand') ,.djourned to re-assemble at 11.00 
A.M. tomorrow. 

18.11 hrs. 

The Lok Sabha then adjourned till 
Eleven oj the Clock on Friday, April 12, 
19851Chailra 22, 1907 (Saka). 




